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LOX. SAlSA 

-.--
rMe,day, Mllrch. 10 . ..1'81 J 
PM/,UG /9. /9()' (.s_4) 

'11re Loft 5 abho 1Mt .t 
BieHn (Illite Clock 

(MR.. S PEAICBR I" ,h, Cllalf) 

{Trlllula,lo"j 

MR. SPEAKER: Wby are you com. 
pelUn. me to rin, the bell 10 early in the 
momina ? 

J wUJ bave to live it • serious tboqbt. 

(1'rmulaIJo 11) 

SHRI BALKA VI BAIRAGI: You 
should say somethilll to everyone .. 

MR. SPEAKER: Yea. I wil1 have to 
say. 

DR.. DATTA SAMANT: Give lome 
inccoUvo for UI t 

( '",e,ruptloft') 

ORAL ANSWERS TO QUeSTIONS 

Prl, .. of 11'0 •••• ot ••••• ltar' .UI 

-183. SMRI MOHANBHA! PATEL: 
Will tbe Mlollter ot' FOOD AND CIVIL 
SU PPLI ES be pleased to all,e : 

(a> wbat JODI.term aDd .abort-term 
m .... fee are cOIItemplated by Go..."merd 

to keep uDder chock the atc,p increu. io 
pricoa of arouodnut and muatard 0,11 ; 

(b) wbotbel' aD1 new Itt.ieu is bejDl 
cbalked out to iocrease productioD of 
arouDdeu! aDd mustard oilMe4s ; and 

(e) if 10, tbe detafJ. tbereof? 

THB MINISTER. OP PARLIAMEN. 
TARY AFFAIRS AND MINISTER. OF 
POOD AND avlL SUPPLIES (SHkl 
B. K. L. BHAGAT) : (a) The IODI-term 
aDd sborl-term mealures taken by tbe 
Goveroment to ;ontrol tbo prices are as 
uader: 

(i) AU effort. are beiDa made to 
increase tbo production of edible 
oil, to achieve _lI-.uflicj.ncy. 

(ii) State. have been aaked to take 
striD.eot meaaures alaiDst boar­
d81'S and speculators. CbecidDI 
of vanasapti unitl bas beeD 
iOf ... lfied. 

(Iii) Supply maOBlemeot of imported 
edible on, to Public DittributioD 
System and vaDupati iDduttry 
bat been pared to cbeck tbe 
Jiliq trend, In tbe prien. 

(b) Ves, sir .. 

(c) An tot-Ifated ItratelY bas been 
worked out for bGOstiD8 ollae.d, produ­
ction IDC:udio. arouDdDut and mustard 
throulb expaollon of ar.. •• well al 
increa.l.,. productlvit~. 

SHItI MOHANBHAI PATBL: SiJ', 
tbe bOD. NiDilter haa stated in bil repl, 
that an efJ'ortl are heiDI mad. to iDC ...... 

tbe production of ed.bl, oJIa to achieve 
Itlt.luflicleAcy. Ac:;cordioa to my op'DioD. 
it fa Dot poatbJ. lor UI to become Mil • 
• lIBeleD , III edible oil. ia tbe comiD, 10 or 
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15 years. Today we are imporliDI 10 to 15 
latb. of tonnes every year and tbe cost 
of tbe imported oil il on I, R.s. soon per 
tonal ",hetea. the price of Dil ind'_DOully 
produced t. about Rs ISOOO to Rs. 16000 
per tonne. Due to Dot InnounciDI the 
import poUcy (n time sometimes farmers 
lufI'er and sometimes CUilomers suffer. I 
would like to kDOW 'rom the boo. Minister 
~hetber b. bas rermul'ated a lonl·term 
tdible ott import poHey in consultation 
with tlJe Aarteulturc Ministry'so tbat the 
farmon as woll as the customer. may not 
auffer. If aoy polley bas been formulated, 
please live the details. aDd jf not, I would 
Jt~e to tno'" whether you arc tbinldoa of 
deQlarial tbe polley of importiq edible oil 
is tbe beaiooiol of every year. 

SHRI H. K. L. BHAGAT: With due 
respect '0 the hOD. Member. I would like 
to submit that tbe view of the Governmtnt 
ilfl'lot tbat we cannot be self-sufficient in 
edible oil in 10 to 15 years. The view and 
tbe effort of the Government is tbat we 
can be self-sufficient much urHer than 
that provided we take certain steps and 
adopt a strategy. Both sbort·ranac and 
lonl-range strategies hive been drawn up 
iD this connection. 

The hOD. Member wacts to know 
whetber tbe long-term imporE polley ha~ 

b"D devised or no(.. ObYiously. tbe import 
depends OD tb. jndi,c.ous production and 

. various otber factors_ Tbe broad objective 
01 tbe edible 0,1 policy hal beea fOr01Ur •• 

ted in con.ultation with Dot only the 
Ministry of Agriculture but also with the 
Ministry of Finance and all otller Minis­
tries concerned Certain technologists have 
a]40 been consulted.. Our policy., cbat 
we canDot bave any looa-torm import 
policy because tbe necelsity for Import 
depends on how much we produce in tbe 
country and we waDt to import a. Jels 8' 
possible. The stratelY is tbat tbe 
consumer sbould not suffer too mucb. The 
onsted growers should aet more incentives 
aad, at tbe same time, we sboutd try to be 
self-reUant as far as possible. Certain 
jec_tives bave been devised in consult.­
dOd with tbe Ministry or A,riculture aDd 
otber Mioistrlel. Pricea for various oil. 
• ted! wtr~ iQ~re.sed this year. 

Secondly, • Dumber 01 project. hlv. 
beeD taken up' by tbe NatloDal nat" 
Dovelopmea& CorporaUOD aDd. Dumber 
of stepi in d)lt~Dt Ireal bave beta takeD 
to explIld lb. area and tb. producUYlty. 
The effort i. that tbe cOllsumer ,bou)" 
Dot be too much burdened. The Fow.r 
should aet 10m. IDceDtive and we ,houl' 
try to be ael'·lupponiDI. Suppose •• 
decide today on a lonl-term &aaJa tbat we 
wHI import 10 much Docellarily. Obvlou." 
tbere i. a aap. The lap i. that our esti· 
mated requiremeDt is 50 18 kb tODDes wbll. 
our estimated production il rouahly about 
35 to 36 lakb tOODe8. There Ie • lap of l' 
lakh toone,. But il tben Is mo ... 
production of oilsteds and If we allo 
import more today. tbe oilseed! lI'ower 
will be discouraaed. We are koepio. • 
watch on tbe "ituation. We import .s aael 
when and whatever i, tonaidered DOC_I­

ary. 

SHRIMOHANBHAI PATEL: ™ 
hon. Frnance Minister has anaoll'lK*l 
four months alO tbat tbe edible oil import 
will be reduced to save rorei.n excbaase 
and after four months, due 10 10m. 

pressure o( tbe indultrillalilts, "'. ba". 
cbanged our policy and announced that 
we are ,0ioS 10 import more edibl. oil. 
I would like to know wbether it is • tact 
tb., the Government i. cben,ia. itt polic), 
ar.d prott.mme of impor"D, edible oia. 
duc to tbe preasure of Vana.paU indUlUY 
lobby, 

SHR( H. K. L. BHAGAT: I would 
lIke very catelorJcally to refute Ibat tbe 
e; ('vcrnment cbaoaed iu edible oil policy 
or III"lport, becau,c or any pres.ute hom 
any lobby. The Oovernmenl ba. decided 
to reduce allocation or imported oil to tb. 
Vaoaspati industry. witb tbe idea Ind 
expectation that the productloa 0' 
indigenous oil would be of. certain order 
and .fter some time, we feuad tlla, the 
price even In tbe flusb seaSOD of edible 
on. waa I<MOI very hitb, too bl&b to be 
bome by Itt. conlum.rl. So. ult .... 'e.y, 
it was con.idered neither 10 benefit V .. ... 
pali industry Dor to benefit aD), other 
indultry aod in tbl. aJao, t"'o vfeWI "ave 
beeD expreued. Some economic .... 
paper. said th"t it f •• ,ood poUe)'; the, 



.. 14 laaw done it beca.... thi. baa 
bro"', dow •• to lome ute.t. aome price, 
01 edible oN.. The otber view wbkh tbe 
boa. Member laid was liveD bJ ODe papcr 
tbat lb. prices Ibould have been allowed 
to IOar but no more import sbouJd bave 
be-. cIoH. Theorefore. what the ,ituation 
w •• prevailiDI then. we took actioD. But 
acoor4iOl to tile lin.doD .. or 5 tnoDtbs 
1Uer, w. bad Co Nviae U Dot in tbe 
iDtereat 0' aD,bod, but in dte ioterest of 
COMumer. beeauee the prices were riain, 
too bflh. 

DR. CHANDRA SHEKHAR TRI· 
P ATHI : Tbe bon. MinisCer bas jUlt now 
"Ited tbat imports hive been cuI 1ft order 
to provido Incentive to tbo ind'ienous 
producers of oil. I wlnt to know whether 
(be 'ast dec;lino in the arouodout produc­
tion in Uttar Prad~lb is because of tb. 
raet tbat tbe producers are not lettlDg 
remunerc&tive price. ? Hal the bon. MIDIS­

ter lot aoy survey conducted to find out 
the cost or the inputs and that of the 
finished products 1 Has the Government 
cooaidered as to how to fix the remUDcr .. 
aUve price so that tbe (arlners are encour­
qed to produce ,roundnuu ? 

MR. SPEAKER: You should also 
alk •• to wbat wou'd be its effect OD the 
producer. ? 

{&6I1sh} 

SHRI H. K. L. BHAGAT : About 
the particular positioo In U.P .• I must say 
that any study i, Dot available witb me at 
tbe moment. But the price. bave been 
recommended by tbe Alricultural Cost &. 
Pric. Commis.ion. In (act the Oovern .. 
meot has liveD more for various cateaories 
than wha. they have recommt'nded this 
time 'or tbe year 1986 ... 87. 

SHltl DINBSH OOSWAMI: Has it 
come.o tb' notice of tbe Government 
tblt lome noted .,rlcultura' scientists of 
tbi' country are or the view that there is 
no Ibortaae 01 mustard 01 I' Tho sborta Ie 
of mustard 011 "al been SbOWD becauso 
mustard oil and 'It bav. beeo pot tOletber 

6 

while showio. import and domestic atail· 
ability. Therefore, I would like to kDOW 

'1 far I. mustard oil il concerned. wbat Is 
ttte tetal requirement of tbe couatry •• d 
What is die total produotion. 

SHRI H. K. L. BHAGAT: Separate 
fiaures of mustard oil reaardina wbat is 
the tottJ requirement and what is the pro-, 
duetioD are not available with me at the 
momoDt. 

SHRI DINESH GOSWAMI: YUlt. 
ard oal aDd fat baa been put loS.lbo, to 
orcate somo artificial Karaty in this CO"B­

uy. 1 would like tbat the bOD. Minister 
may inform tbe House about thtl later 
OD. 

SHRI H. K. L. BHAGAT: Step. 
have been taken about the rurther produc­
tion o· musfard oil as well as other cate .. 
Mor.e~ or oil. You wanted to know tbe 
ex.act details as to how much the produc­
tion is and bow much the shore age in res­
pect of mustard oil At present the 
details are not avaIlable with me. But 
where\ er the requirement IS there, wher­
ever the people take mustard oil, we are 
trying to live them repesecd oil which 
companatively gives the required taste. 

I r,anflatlon) 

SHRI ANOOPCHAND SHAH: Mr. 
Speaker, Sir, there are some St,tes.o our 
country where ediblo oil is always taken 
to mean to be ItOundD&Jt oil. I waot to 
know whether in tho~. States, where there 
are other categories of edible oils" 

[English} 

just as mustard oil, cotton-seed oil, 
sun.flower 011, these OIls arc also ediblo 
oils~ 

l Translatloll) 

does the Oovoroment bave lay propo­
sals to educate the people in those aroas 
to conlume other cat08orio. of oil so that 
we do Dot have to import oil to moo: oUf 
rcquiromon,a t 



, OrIJI ~"WI' MAac;;a 10, 1511 

l&tli,ItJ 

SHill H. JC. L. BHAGAT: The 
Government il quite conscioul of this ract 
tbat in certain State&. certain people are 
uaed to ccrtaiD catelorica of oU. Govern· 
ment is keeD tbat people sbould adopt. 
chanac their babit. aDd a Iso consume 
other types or oil. Tbe plan tbat tbe 
Goyernment bas made 'is also for produc­
tiOD of other edible oils as well as encour­
.. emont of nODconventJonaJ 011- also tbe 
oU from forests and otber 
thiD,S. Amoll,st imported oils, there ale 
various calclone.. OD tbe iDdipnous 
all, thero is no control. It is open mar· 
ket. Anybody can ao. But, 80 far as 
imported oils are concerned, we live to 
different States in different quantities. 

SHRI BALASAHEB VIKHE PATIL : 
I would Itke to know as to bow tbe Gov­
ernment is 80ina to take steps so tbat 
farmers caD organise cooperative oil mills 
and live tbe benefits of the market to 
tbe farmers ? 

[1 ran,lation) 

MR. SPEAKER: What is tbe efTect 
of imports on the cost of our oll-steds ? 

[Engll,h) 

PROF. MADHU DANDAVATE: 
Shri Bala,ah~b Vtkbe PatH has asked a 
very lood questioo. 

SMRI H. K. L. BHAGAT: A ,"t er 
we have decided to give more to the 
Vanaspati Industr) II the prices or edible 
oila in tbe market have marlinalfy gone 
down. There bas been difference (rom 
January to Febuary. 

MR. SPEAK.ER: What about oil 
leed. after the imports? 

SHRI H. K. L. BHAGAT: I am 
areateful to you for this very relevant and 
very aood question Sir. Even DOW the 
oilaoeds pricOIln the market are actual1y 
hilher than the support prices which tbe 
Ooverament has fixed. Our 8tratelY is 
Ihl' WhOD indiicno", 9i1seeds are a vail· 

.. 
ablo, at tbat time we release comparatively 
leu imported oil 10 tbat tbe farmer caD 

Jet more. That il the Itratca' we .ro 
loina to adopt. 

MR. SPEAKER: Next question. 

PR.OF. MADHU DANDAVATB: 
Sir. Mr. Vikbo PatH asked a very lood 
question. it was Dot-answered • 

SHRI BALASAHEB VIICHE PATIL : 
Ir tbe 'armers oraaoiae any cooperattves 
and establish the oil mills, what incentive 
win be aiven by tbe Government, 10 that 
tbe eXl'loiters and the middlenlen may be 
kept away and tbe direct benefit of tbe 
market may 10 to the farmor and tbe 
production can boalt up very we II 1 

SHRI H. K. L. BHAGA T: As I 
bave submitted. so far as srowth and 
p~oductioo of indtaenous edible Oils are 
concerned, tbat matter is dealt with 
by tbe Aaricuhure Ministry. They have 
a definite po licy whereby they wish to 
oocouraac tbe cooperative sector. Some 
of tbe cooperatave societies are in Maha­
rasbtra and I have seCD that their oHs are 
of v~ry 100d quality, they are very well 
packed and the prices are also, I believe. 
reasonable. The Agriculture Ministry 
doea wish to eocouraac the growth of 
cooperathe societies for growth of iDd,­
lenou, oil. 

Hydel project. in Himachal Pradesh 

*J84. SHRJ K. D. SULTANPURI: 
Will tbo Minister of ENERGY be pleased 
to atate : 

<a) tbe details of the byde) projects 
iD Himacbal Pr.desh which bave beeD 
IaDctiooed by Union Government durina 
tbe la.t tbree years; 

(b) tbe lotal amount asked for by 
the Government 0 r Himachal Pradesb for 
tbeac proJect'; aDd 

(c) the reaction of Union Govern­
mODt 011 this demand lor liD_oelal bolp 1 



THE MINISTER OP Sf-ATE IN THE 
bSPARTMSNT OF POWER. IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA IlOHTAGI): (a> to (c) Tho 
Qaamera Hydr04lectric Project Staae I 
(540 MW) was '.Dctioaed iD April, 1984 
at a COlt or R.I. 809.29 crores. The pro .. 
ject II under implementatioD in tbe Cen­
tral Seeter. 

(TrtllUllltlo"J 

SHRI It. D. SULTANPl1RI: Mr. 
Speaker, Sir, tbe bon. Minister has stated 
tbat RI. 809.29 crores have been earmar­
ked for tbis oroject In tbis connection. 
I would like to know as to bow many 
mepwalt. of power will be supplied to 
Himacbal Prade,b accordin. to the aaeee­
meDt with tbo State Government or Hima-
lcba) Pradesh In cbi. reaard ? 

SHRIMATI SUSHILA ROHTAGI: 
Sir. at present. the total Installed eapa .. 
city in Himachal Pradesb is 2950 meta .. 
Vlatt' which is bei0l fully utilised. Accor­
dina to the clear question whicb he has 
asked, the annual en~r8Y generation is 
1664 million units and 50 per cent of 
dependent aanual capacity is 2477 milliun 
units. 

SHRI K. D. SULTANPURI; Mr. 
Speaker. Sir t my first question bas not 
beea aaswcrod. It is riahl that 10 many 
UDit. of power wjll be supplied to Hima .. 
chal Ptadesb. but J want to know specifi .. 
eaUy .. to bow much of it would be pro­
vided free of cbarae ? 

SHRIMATI SUSHILA ROHTAGI : 
II will be alven aecordin, to base prepa­
rod io 1982. 

SHRI X. D. SULTANPURI: What 
I, tho perc:cntqe accordina to tbe base? 

THB MINISTER OF ENERGY 
(SHRI VASANT SATHB) : Tho Govern­
ment of Hlmae .. 1 Pradesb will aet 12 per 
ceDt or tbe electricity free of COl' and 
,part from tbat, a part of whatever is left 
.fter distrlbutfou to tbose who bold IS 
per ceDt Ibaftl, wfll allo be lupplied to 
Himacbal Pradosb. 

to 

SHRI K. D. SULTANPURI: Is 
the hOD. Minister aware tbat Natpa, 
Jhakr;, Pon,dam, Vyas, Cbarner., Largi 
and other projects are fUDctionin8 in 
Himacha' Pradesh? I would like to know 
whether Himacbal Pradesh will be provi­
ded 12 per cent share of power from theso 
projects or not? 

SHRIMATI SUSHlLA ROHTAGI : 
The bon. Energy M inialcr and the Chief 
Minister of that State have di~cusscd the 
issue in detaiL Detailed discussioDs ba vo 
also been held regardlDg other futuro 
projects as welt. In tbis connection. 
which formula will be supplied at what 
stage has also been discussed. 

SBRI GIRDHARI LAL VY AS : 
There is sbortaac of power iD Rajasf haD. 
Himachal Pradesh and Rajasthan bad 
entered into an agrement about the Sun ... 
darnagar project and 500 megawatt of 
power was to be produced. Has tho 
Government sanctioned that project so 
tbat Rajastban. which does not get its 
fuJI sbare of power, could set it and we 
could overcome tbe shortage ? 

MR.. SPEAKER: No, this is not 
covered under this question. If you 
want to ask something in regard to HIma­
chal Pradesh, you may do so 

SHRl PRATAP BHANU SHARMA: 
I want to ask a question which is relevant 
here ............... . 

SHRI K. D. SULTANPURI: Hon. 
Sbri Vyas seems to be upset and my ques-
tion bal also not been allowed ...... .. 

MR. SPEAKER: We would not 
aHow him to be upset. If hon. Shri 
Vyasji is upset, then what would we do 
over hero 1 

SHRI GIRDHARI LAL VY AS: My 
quostion bas not been answerd, 

MR.. SPEAKER: He wants you to 
put another question. You ask anofher 
specific question. I will aet the reply for 
~OU. 
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SpecIal a.list.Dee Co ... 1 Cot'.ae 
tDdDttr, I. , •• 1.. deetH are.. I. 

RaJ.ltlla. 

-185. SHaI VIRDHI CHANCER 
JAIN: Will tbe Minister of INDUS. 
TIt Y be pleasod to state : 

(a) whether the work or spanniD. aDd 
weaviD, of wool is beina carried OD ;n 
rural aroas of desert district. of Rajasthan 
by Central Khadi and Villalo Indu.trjes 
Commission. Kbadi Granlin UdYOI. Raja8-
than aDd other voluntary Kbadi or.aDi­
satlons; 

(b) jf so, wbether Government pro­
pose to live any special aSlistaDce to 
tbese oraaoisatioDs in desert areas keep­
iDa 10 view the aravity of famiDe sltua. 
tioD there; and 

(e) if 60, when anJ in what way 1 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF CHEMICALS AND 
PETRO-CHEMICALS IN THE MINI. 
STRY OF INDUSTRY (SHRI R. K. 
JAICHANDRA SINGH): (a> Yes, 
Sir. 

(h) and (c) Consideriol the hardships 
faced by tbe artisans ID tbe drouabt affec­
ted are .. or Rajalthan. KVIC undertook 
special programmes and .. nctiooed Rs. 
1.50 crores durinl 1985.86 as a special 
cale. A proposal seekiD8 financial assis­
tance for tbe famine affected area. bu 
recently been received from State Director, 
KVIC. Jaipur and is under consideration. 
Apart from the above. release of funds 
UDder Dormal programmes bas been 
speeded up. 

SHRI VIRDHI CHANDEIt JAIN: 
Mr. Speaker, Sir t tbe desert areal of 
Rajasthan 'ace famine conditions 
durio, mOlt of the years. Ther. i. pleoty 
of sbeep and wool in this area, At least, 
40 per cent of tbe total production or 
wool in tbe country comes rrom bere. A 
permaocnt solution to tbe problem 01 
famine could be found by providinl .plou­
ial and kDlttiDI opportunltlel there. A. Itt-

ucture. whicb hal b. D estabfMled reeeaJly 
in order to develop tbe CGttap tftdUltttel 
aDd to ut up entre. for .,,,,aaln, tor 
a~d trektiDI III .n tbe yftt... 1111". the 
Khadi CommluioD -ftd tbe .aJattbaa 
Kbadi Gram UdyOl Board. fl OD • very 
small Ie_Ie. I waDt to kaow wbether fo 
,reler to provide a ~rmaD.Dt IOluttoa to 
the problem or famioe. tbe Contr'a' OOfttli. 
iDeat would let up aD appropriate .truc­
ture aDd by maldo, more re&OlItCCW •• ai'. 
able In every vill-ae, tbe OOVerDmeDl 
would .boulder .he reapGDlitHli', .f d .... 
Jopina tbis .pi.ainl .od koitU", iad.­
try? 

SHRI R. ~. JAICHANDRA SINO. : 
The K VI C docs DOl Itave aD1 speetal pre­
,ramme except ror this partlcul.r r.toa. 
aamely Barmer mltrict and Bik...... ... . 
aiOD of Rajastban. Tbo.. two ..... . 
were affected by droutht and as • lpedal 
acbeme tbe KVle last yoar .ave. as. 1 .. 5 
croros. This is • Ipoc4al IebOlD. and llUl 
year also tbe State or Rajasthaa ItVle 
requested furtber eDtar" tbe SCOPl or 
this assistance .ivoo Jast ,ear. 

The matter is under consideraCiOD ot 
tbe Governmcnt. The KVle ill actual 
dect dool Dot bave a special Mltemo. 
Therefore, for tbe bardsbip laced by tbe 
artisaol in several parts or tla. drou,ht 
affectod .rea. we will do all we can W. 
will be takiDa a decilion iD this r .. ant "7 
tbe end of March. 

{Tranllat/on} 

SHR! VIRDHI CHANDER. JAIN : 
Mr. Speaker. Sir, tbl. indUitry caa pro. 
vide employment to lakha of poople dura 
iDa famlDe aDd fa tbtt way. eror., 01 
rupees whlcb are .peat ror relicl work 
could be •• vecl. Ttae production ., blaa­
kela aDd cloth produdld i. tho. .... 
could be eocourapd ilQd tbelr 4elip1 
could be chaoaN and tb_ QQuId -tNt 
eveD ."ported. I. lucb. li&uuioDt .. , 
does Dot tbe JCJwIj ComaaiuJ.oa 'ormp. 
late a pormaDeftt tcbeme tor provldiQJ a 
, •• tio, lolutloD to this problem 'I 
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/BItI'I.It} 
SHill a. It. JAICHANDRA SINGH: 

Sw, I ~ 1l1rcJeratbd the coacml expr ... • 
eel by tbe t.oaourable Member becaus. 
be happeD. to be from Barmor roaioD 

",be. die dtouab~ aI.ted peopJe are 
tber. Last ,eat itself 50,000 were liveD 
earph:J1tDI'Dt a. a rejult or the special 
a.liataoce. We expect that nna year allO 
tbe Government witl be takin, a conscious 
cftct.ioll OD tbll. If tbe O.ovemment 
decides that it Ihould be extended tbls 
year the aame Dumber or persons alaiD 
.-J. be bud.d. 

(T'tI,,,1 ,,"n J 

SHRI VIRDHI CHANDEll JAIN : 
We waat lome permanent arrao,tmeot 
and that t, wby we are makin, this sub­
million. 

SHIt.J MORD.. A YUB KHAN: Mr. 
Speaker. Sir. 

"SDbkl nazartn ,alcl par hOll yeh to za­

'''1'1 'Ill 
Saki ki nnza" hllm ptI, ho ,eh zlUllrl 
It) naldlt." 

Out 0' tbe 204 droulht affected dilt­
ric .. of Rajasthan, 196 dl.tricts arc racinl 
faatJne conditions. AccordiD, to tbe 1981 
c. •• UI. 270 'lk. acrt. or area i. 'acia. 
le'ft!!l"e famine. You milht ... aware thlt 
JbuDjb.D lad Sitar are 'mportaftt area. 
and In Sikar there is a place called 
Paabepur wbere tbrr. i •• 1i)eeP.reariO' 
ranD. Will you make provision to eo­
cour ... aucb iodustriea in JhuojhuD aDd 
Sitar or Dot ? 

(&,Il,6J 

SHRI R. K. JAICHANDRA SINGH: 
I .ould Deed. lopara,o queation. 

MR. SPBAKBR: We would ask him 
to Ifve the Dotlee ... i •. 

t 

SHal OIRDHARI LAS VY AS: Mr. 
Speaker, Sit, be bel Mhd tbe question 
about tbe wbole 01 Raj •• lbln wblclr ioc. 
Jud" JbuJUbQDt Sitar 8ad other districts 

.1 ",eH. Heaco ,tbe hon. Mittlttet should 
replY I. to wbat arran,emnts would be 
made lor thosc areal. 

SHalMATI USHA THAKKAR: Mr. 
Speaker, Sit, tbe de •• rt area. of GUJarat 
bave beep faciol famine conditions for 
tbe Jaat tbree years. There is areal do­
malld amona tbe rural women tbere for 
IpiDnio, aad knittjng work so that tbey 
could earD tbeir daily bread. I waut to 
alk tbe bOD. MInister whether a special 
scbeme would be formulated lor tbia pur­
pOI. and special grants given for its im­
plementatloD ? 

MR. SPEAKER: From Rajasthan 
you bave reached Gujarat. 

{ e",III"] 

SHRI R. K. lAICHANDRA SINGH: 
We know tbat there are two States which 
.re facing drought - Rajasthan and Ouja. 
rat aDd there are various schemes of tbe 
Central Government to Jook forward 
to .•• 

MR SPEAKER: And Maharasbtra 
a180. 

SHRI R. K. JAICHANDRA SINGH: 
K VIC bas asked for a special scheme and 
we will see, as I said, a de~islon OD this 
will be taken as early aa pObsiblo. 

[Trtllllialion} 

SHRI RAM SINGH Y ADAV : Mr. Spe-
aker. Sir the wool that is obtained from the 
sheep, which are rtard in Rajasthan f~ pe­
rhaps or tbe best variety in India and is of 
export quality. We aet superior quality of 
wool rrom here and the economy in tbe 
rural areal of Western and Southern 
Rajastban is pastoral oven today. In 
order to develop pastoral.economy, it is 
essential tbat tbe wool prod~tion in 
these areas is encoura,od and for this pur· 
pale a scheme at the national level should 
be formulated for proceasing and purchase 
of wool. It I. an area wbich must be kept 
populated from the strategic poiot or 
view aDd for tbis purpose .. it is essential to 
provide employment to thoso people tbero 
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Itself. KoepiD, this point in view, it i. 
essential to formulate a leparate plan .ad 
conaidcr it leparately. I. it under your 
-consideration? The kbadi G"am UdYOI 
Scbeme would oat benefit much. Hence, 
i. a separate project at the national..J.vel 
beiDa coDsid~red because it is aD impor­
tant area from tbe strategic point of 
view , 

SHill R. K. JAICHANDRA SINGH: 
Tbe lugestion is welcome. I ca n paSi 
it on to my colleague, Sbri Arunachalam. 

[Translation] 

SHRI BANWARI LAL BAIRAWA: 
Mr. Speaker. Sir, in my COD~tituency. a 
"beep and wool research institute is loca­
ted at A vikanagar where good work t. 
being done io th~ fieJd o( wool researcb 
for the last 25 years. I want to know 
whether the Government can provide 
figures in regard to the total production or 
wool in Rajasthan ? Since the estabUsb­
ment or this institute, the wool produced 
is or very superior quali·y. J want to 
know as to bow much is the production 
of the old variety of wool and how much 
is tbat of tbe new variety 1 What is 
the policy of the Government 1n regard 
to the establishment of wool based 
Industrits tbere and how many peC'pie can 
be employed in tbe wool based industries? 

rEng/lsh] 

SHRI R. K. JAICHANDRA SINGH: _ 
Thc5e figures are not available with me. 
The question that has been asked relates 
to tbe work being carried out in drou,bt 
affected areas by Khadi and Vinage J ndus­
tries Commission etc. Therefore. I will 
Deed a separate notice lor this, 

PROF. N. G RANOA Do you 
have any inrormation at all about Rajas-
than? 

SHRI R. K. JAICHANDRA SINOH ~ 

I bave. but not here. 

[Trtllll/tltltnl} 

RelaabJUtaUoa pl •• I., 1 •• 1.. • ........ 
,ta., .. ee.tlca', 11_ ... 

+ 
·118. SHRI SHANT! DHAItIWAL: 

DR. CHANDRA SHEKHAR 
TlUPATHI : 

Will tbe Minister 01 INDUSTR. Y be 
pleased to ItaCe : 

(a) whether it Is • fact that the 
Indian Dru,s and Pharmaceuticals Umlted 
has been suKeriDI )Ostel (or tb, last 
several years; 

(b) if SOt tbe rea SODS tbereror; 

(c) whether any rehabilitation plan 
ba. been prepared for the •• riOUI ollita of 
tbe compaDY to save It from cloaure; 

(d) if so, the details thereof; and 

(c) tbe action taken thereon? 

[English] 

THE MINISTER OF STATE IN THe 
DEPARTMENT OP CHEMICALS AND 
PETRO-CHEMICALS IN THE MINIS. 
TR Y OF INDUSTRY (SHRI R. K. JAI. 
CHANDRA SINGH): <a) Yet Sir. 

(~) The 10lses are due to ".dow. 
factors including under-utilisation of iOltall. 
ed cspacity, excess man power, tecbnolo­
lical problems, biaber cost of productioD 
from basic stale and product mix predo­
minantly comprising of elsential dru.t 
havina a lower mar .. up. 

(c) Yes Sir. 

(d) A atatement is liven below. 

(e) The compaay il implemutiq 
such aspectl or tbe rehabilitation plaa IS 
can be dODO at its level. 

&tate .... 

1. MaQPowor : t , . 
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Ca) Complete ban OD recruit­

ment. 

(b) No temporary/casual emp­
loyment. 

(c) Voluntary separation. 

2 Restructuring ot the capital of 
tbe company. 

3. Cash injection to increase avai­
lability of worldDI capital 10 .1 
to increase capacity utilisation, 

4. Re-orientatioD of marketiq orla­
Disation. 

s. Reduction of costa through im­
provemtnt or lechnoJolY and 
control over consumption or raw 
materials. 

6. Increase in production of drup 
with higher contribution. 

7. J nerease in internal cash lencra· 
tion (rom reduction in outataDd. 
ings. 

8. Reducing utility costs. 

9. Improved management system. 

(Tranllatlon) 

SHRI SHANTI DHARIWAL: Mr. 
Speaker, Sir. tbe Indian Drugs and Phar­
maceuticals Limited bal suffered a lOIs of 
Rs, 28 crores in tbe year 1985·86 aDd a 
warning was given by the Central GoverD­
ment and the Chairman and tbe Manaa .. 
ina Director were chanaed. However, It 
has resulted in tbo increase in losses IDd 
it II expected tbat it would amount to 
Rs. 58 crores tbis year. Several WiDP 
have been closed down. The cumulative 
Josses suffered for the last 10 year have 
lone up to RI. 176 crorc~s. Last yoar, 
sa1es were wortb Rs. 120 crotes and this 
year it i. expected to be only Rs. 80 
~rores. I waut to 'submit to the hOD. 
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Minister tbrouab 'OD tbat tbe actual caul., 
of the loa .. have Dot been dJvuJ,ed wbich 
are bad maDapment aDd mutual t .. iona 
between tbe officer.. Tho Minister hi. 
hi,hliabted otber ractors. If this uait Is 
to run in tbie maDDer'. tben the mulli­
nationaJ. would be easily successful in tha.r 
d •• ,n to let it closed. The mediciDel 
which were sold by tbe Indian Dr"" and 
Pharmaceuticals Umited are beiq .old 
by tbe multiDad onals at a more tbaD 
hUD\.1red times profit because our com­
pany is Dot manufacturiDI tbem. I want to 
k.now (rom the boo. Minister wbether any 
efforts are beina made by tbe Central 
Government to improve tbe workin, of 
this company and save it from linkinl '1 

SHRI R. K. JAICHANDRA SINGH: 
I t is wron, to say that we are hidiog or 
concoaHJlI anytbiDI. If the hon. member 
read. tbe Statement that we bave anD~x­
ed. in Item No.9, we bave mentioned 
tbat we would Deed an improved maoale. 
ment system. 

MR. SPEAKER: Are tbe losses as 
statod by tbe boo. member? 

SHRI R. K. JAICHANDRA SINGH: 
I will answer to that. The first of the 
bon. member bas allosed is about the 
man8 l e'1lent system. Wo koow that the 
manaBcment system was not lood. There­
fore, we have said in our answer itself 
tbat there is a need tor improvinl the 
man_lement system. AI far .s tbe losses 
are coocerD~d, the House would be slad 
to know ••• 

1" 

(TranJiallOllj 

SHRI SHANTI DHARIW AL: Tbe 
M. D. was cban.cd. tho Cbairman was 
also cbaoaod. but tbo tOSSeI have increas­
ed even more. 

( Englislt) 

MR.. SPBAKER: Let us bear rum 
fully. 
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~IItIlJtR.K..~ JAtCItANI1R.A fSJ.1N(iH : 
'A'S I _kl. I .. "tltn& In 1986 'ette br 'uly. 

~ • ., 1 n4lbUie 'fIsk FeR" weI '.~JtOIDted. 
Ttrere MlS a r'habll1t8t~b pJab drawn up_ 
'leI tepOrt\W8! lubwdned1to'ttle Cttmpany 
ItIOnM1ml'iD tbe'~nlterlp*t of 1986. They 
,"tactWd .tbe rebab1lftation ,.,1'10 '.ftd the 
Company lltsolf ~aftle ~ut w;tb(l~fr'own 
nhatiiU_lonlplaD. -based on tbe In..ftouse 
T_t POlICe 1tb14h bad .1) etitslde1con .. 
'I_Dey. Sorneti.,e in Dteelllber 1986. 
lbetC()IJI1pany took a fonsclous dee1sion 
tIbout tbOie \atn. !:In ·.blcb Impt6Wfnent 
is , .. -d. In thet. 'One' of tbe'pt>ints 
tbendotl.d is imptot't\'Went of mttftlletnent 

·tl)WtMD. 

As far as the losses are concerned, the 
House will be glad tbat we ha\'t be-en able 
to cut down losses during tbe lasl threo 

--months and we etepect ,that with the 
imp1emelataiiOD of the sua_stions &I\I,n by 
the Cem"an-y, by 1987·88 we will be able 
to wipe out tbe deficit and after t988 we 
win be able to klrn roufld tbe corner and 

-have a bre.k .. 1hrouab. 

MR. SPEAKER: How much are the 

losses? (/nlerruplions) 

SHRI R K. JAICHANDRA SINGH: 
In 1985.86, the Joss is Rs. 32 21 crores; in 
1~84 .. 8S It was l'.s. 26.25 crores; in 1983-84 
it was Rs. 1943 ctotes; and tn t982·83 it 
.. s'Rs. 24.01 erores. 

MR. SPEAKER : What is the loss In 
1985':86 ? 

SHRI R.K. JAICHANDRA SINGH: 
I ha\e said that the loss in 19R5·86 is Rs. 
32.21 crores. 

~fR. SPEAKER: It is on tbe increase. 
You have to take 8triDgent measures 
about.tbis. (Inlerrllpllon,) 

SHRI R.K. JAICHANDRA Sf NOH : 
Yes Sir. We have cbanged tbe M.D •... 

f Interruptions) 

MR. SPEAKER: It is a sad com­
'mefttary't>n h$ watkInS_ It should be put 
on a firiog Uno, 
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SHRI SHANTI DHARIWAL: I bav. 
iust 'IK)'W), l'ldfmtu.d .. ains" bad man_le­
ment. Now I W'OI :tlo know al to wblt 
elf orts are boiDI made by tho Government 
in suppl)'isa raw,material, &0 tbe 5 unit. 
of the Iodian Druls and Pharmaceutical. 
Limited where they are iD .bor .. supply. 
How 'Would they produce medicines aDd 
compete with the DlultinationaJs when they 
are not at all prepared in this retard? 

SHRI R ... K JAICHAND.l.A SINGH: 
I t is wrona to make a sweepina aJleaatioD 
of this naturo. In penicillin productioD 

·.'Otto dUHfta ttl. ~.st 1hfte to fourmonth., 
there hu been a vcry ~.tlbtfllUJ81 increase. 
In fact, it has been reported tbat ioveat­
onts piled up. It shows tbat (rom some­
time in February, we we ... able 10 produce 
22 mmu ,oC pCDe, llio. The substaotial 
increase bas been rrom 1 mmu to 22 mmu. 
Therefore. in tbe production or peDciIJia 
itself which is tbe major reVODue earoer or 
tbis particular compa.oy. we havo been 
abJe to raise it from 7 mmu to 22 mmu 
within a span of three to (our month •• 
So, we feel eon6dent that 'wlib tbit rebabi­
litation plan we will be able to turn round 
the corner. 

rT, an.dllllon] 

DR. CHANDRA SHEKHAR 
TRIPATHI: Mr. Speaker, Sir, first I 
want your protectiOD, because it is • very 
important question and I can chaUeOle 
that If we allow a situation in which a unit 
with an inve~tmenr of Rs. 215 crores tbat 
ba~ already $ufT~red losses amountio. to 
'Rs. 225 crorcs continue to (unction, tboD 
we would become bankrupt later 00. I 
have tbe statisrics aDd 8S it is a very 
Important matter, so 1 want that An haIr. 
an-hour discussion OD it may be allowod. 

, My question is very specific. The fiaurel 
'or J'9'82-83 have boen given. I want to 
know as to what were tbe IOISCS incurred 
in production durio. the y.ara "1'982.83, 
J983.84, and 1984-85? What were the 
cumolati ve IOlses aDd by how mucb did 
tbe sa1es increase or decrease 1 I wapt tbe 
year-wise breat-up. 



SHltl OIRDHARI LAL VY'AI : 
There.b. DQ& bfep_".u, iDCC04'~ ,aQ¥'t'1l ... ,. 
/Ehlll,,,) 

NR. S PEAKBR : R.I. 32 crores, 

SJtJtI It.K. JAICH'ANDRA SINGH: 
Y CI. R'I. 32 crore •• 

THE MINJSTER OF ENERGY 
(SHttI VASANT SATHE) : He wants tbe 
cumulative fiaurcs for all tbese seven years. 

DR. CflANORA SHEKHAR 
TRIPATHI : I have asked a specific ques­
tion rea~iQl tae JOI~' ;ncur.f.Od_. 

SHftl R.K. JAICHANDRA SINGH: 
It;& aD arithmetical calculation. We 
can just add up (rom 1979-80. I can live 
him these figures. I bave the ycarWJ5C 
brelk"up. 

MR. SPEAK.ER : What Dr. Chandra· 
lekhar TripaLhi says, tbat is a very sad 
corruncnf ary aDd the management shQuld 
be asbamed of it. 

SHRI R.K. JAICHANDRA SINGH: 
That i. why we have b,d tbe ciUrci$~ of 
r.habllitation plan and we are confident 
tbat we will be able to turn round the 
corner by 1988. 

[ Tran, I 0110" ) 

DR. CHANDRA SHEKliAR 
TRIPATHI : Sales have doc;inod. pr.oou.c-
1100 bas also suffered. As I have submit­
tcd tbat a company with an investment 
of Rs. 21 S crores bas already , ... fTcred 
losses to the tuoc of Rs. 225 crores and I 
am not sure as to bow mucb more lo.sea 
would be Incurred by it. 

Mr. Speaker, Sir. my second question 
is in rcaard to the rehabilitation plan for 
which a committee was constituted to 
implement ii' effectively. Experts were 
select., as members or tb~ committect and 
seolor officers of tbe company were also 
put OD tbe job and a rebabinlation pJan 
was formulated. However. a Cbairman 0' a oertain multinational company t who 
bad Dever worked tD any drul industry 

and waa to,.Uy itJMf)Cri"_"", itt tba.fteld, 
w.~ Or.ou,be. iatOo tllia IUlWt aDd, he I thr .. 
away the rehabilitatioD pr.Q&rMlUDO~ itKo .. 
tbo waste paper basket and offored to 
prell,fe ai/r.ula plaq 08 a 9~tl; of~ a.. 
SO Illb. a8~hll Wb~Q, a robfJbiUtat49D:r 
plaJlJ_s~pre~d aA4- itt wu. pl'lOn1_d iQt 

tbi&.,J:iQufo" tbu Watt w.ul4 bC\..canic(t; 
out l OD tb!A ba". tlwl why was it tb[4 ... a~ 
aw&[, int.·,h.,wM(.1 paper. buk.c* aD" DQtIl 

implemeDttd,.. Hew Will would you Ceo-f 

tin. tlll.quaDd .. away tbe mODt)' or. tb., 
poor people of tbls country? 

SHRI R K. JAICHANDRA SINGH 
Sir. it is absolutely erroneous 10 say tbat 
the rehabilitation plan prepared by the In­
house task force bas been thrown away. In 
fact, as I said, it bas been discussed upon 
bytbe compa., itself. There is such a thing 
as physical rehabilitation aod financial 
rehabilitation, Those aspects have been 
looked .nto and I can mention just ono or 
two items as to where the improvement in 
the reb.biJitution pJan i. gojng to tako 
place. (1) Increase aD production: as I 
said. tbe trend bas been very encouraginl 
and we will be able to improve it. Tho 
other i ..... 

MR. SPEAKER: His question r.feH 
to by-passing of the first rehabilitation 
plan. Wbat happeaeO to that 1 

SKRI R.K. JAICHAND.R.A SINGH 
That is what I have said. It is an In­
bouse task force which was assisted by 
outside agencies. We had asked the com­
paoy to study this in detail. The company 
has now studied thi .. in dotait aDd tbAy 
have submitted to \be Govor.amcnt fQt 

cooaidc(atiOQ. 

MR. SPEAKER: There will De an 
Half-an-Hour Discussion on this. 

PROP. MADHU DANDAVATE. : 
Accordtna to your earlier figures, tbe P10. 
duction bes not Increased. 

SIIRI R.K. JAICl:lANOR.A SINGH, 
Even for the last 3-4 montbs, w.~ b4.v.~ 
liveD the Blurcs, 



PROP. MADSU DANDAVATB: I 
do Dot know. wbether you an pviaa 
the populatioll Bauro. 

MR. SPBAItER ! Next QuoatlOD. Q. 
No. 189 Sbri Ra,buma R.eddy. Not per­
sut. Sbri Manik Raddy. No, Dot por­
sent. Q. No. 190 Shri Mul1appalJ,llama· 
chandran. Not present. Q. No. 191 
Sbrimati Metra Kumar. Not prese!lt. Q. 
No. J91 Sbri T. Bala Good. No. Next 
Question. Q. No. 193 Sbri K.amJa Prasad 
Rawat. 

SHltI K.AMLA PRASAD RAWAT : 
Q. No. 193. 

PROF. MADHUDANDAVATE: Let 
there be a discussion under 193. 

MR. SPEAKER : You coovert this, if 
tbe House aareca. 

{T'(J1Islatlo/l~ 

Lol •• dered by N.C.C.F. • •• date p.a. 
deal 

·193. SHRI KAMLA PRASAD 
RAWAT: Will the Minister of FOOD 
AND CIVIL SUPPLIES be pleased to 
atate : 

(a) whether the National Consumers 
Cooperative F~deratioD is reported to have 
sufferod a hUle loss in a date palm deal; 

(b) it so, tbe details thereof; and 

(c) whether Government bave conduc­
ted any enquiry into tbls deal; If so, tbe 
outcom. thereof and the action taken 
thereon? 

(English] 

THE MINISTER OF PARLIAMEN. 
TARY AFFAIRS AND MINISTER. OF 
POOD AND ClvlL SUPPLIES (SHRI 
H.K.L. BHAGAT) : (a) to (c) Yel, Sir. 
The matter bas been rof~rred to the CDr 
for investi.atioD, 

(T'QII'/IIIIMj 

SHaI KAMLA PR.ASAD RAWAT: 
Mr. Speaker, Sir. I want to know from 
tbe hOD. Minister wbether lbis matter hal 
been banded over to the Central Bureau 
of InvestiaatloD ; if 10, when was it done 
and what bas been the outcome thereof? 

SHRI H. K. L. BHAGAT: After the 
hOD. Member had tabled his quo.tion and 
on soinS tbrouah tbe facts, I tbouJht tbat 
this matter required Investigation. It hal 
just been referred to tbe C. B.l. 

SHRl KAMLA PRASAD RAWAT: 
My second question is whether the firma 
which bave bungled in a date palnl deal 
have been blacklisted or are they being 
awarded lome other form of punishment? 

SURt H. K. L. BHAGAT: As I have 
just told the hOD. Member that the entire 
matter bas been referred to the C. B.1. for 
investigation aDd it would conduct a 
tborough enquiry in this regard I would 
al80 consider wbether those firms which 
have been buyjna~ selling or procuring it 
fraudulently should be blacklisted. 

SHRI GIRDHARI LAL VYAS. Mr. 
Speaker, Sir. I want to submit to the bon 
Minister that the case was handed over to 
the C.B.I. after It was found that a prima 
facie case could be made. When you bave 
come to know that a prima facie case 
could be made. then what is obstructina 
your department from takmg any action 
aaainst firms involved in bungling? 

SHRI H. K. L. BHAGAT: The 
question was submitted to me only threo 
or four days back. After going throu.h 
tbe (acts. whicb were received day before 
yesterday, I came to the conclusion tbat 
it should be referred to tbe C.B I. for 
c)faminioa aJl tbe aspects of this case. I 
do Dot know whether one or two fir1\s are 
UDder tbe National Consumers Coopera­
tive Federation or not. I would conduct 
an inquiry and allo consider seriously 
whether to balckUlt them er not. I will 
take a decisioD OD it. It bas come to my f 
Dotice only three or four days back, 
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·197. DR. 0 S. RAJHANS : Will tbe 
Minister of FOOD AND CIVIL 
SUPPLIES be plealed to Itate': 

ca) whether the Food Corporation of 
India ttropoae8 to utilise coastal shtppio& 
to facilitate the movement of (oodarains ; 

(b) if .0. tbo details thereof: and 

(c) to wbat extent it will help tbe 
movement or roodlrafns to reach the 
tribal areas in the country speedily; 

THE MINISTER OF PARLIAMEN· 
TARY AFFAIRS AND MINISTER OF 
FOOD AND CIVIL SUPPLIES (SHRI 
H. K. L. BHAGAT) :(a) Yes. Sir. 

(b) It is proposed to move approxima­
tely 2.64 Jakb tonne. of wheat troln 
Kandle "and other Saurashtra Ports to 
Calcutta. Madras and Tuticorio by coastal 

Ibippinl. 

(c) Increased availability or wheat in 
Eastern aad Southern reaions will also 
faciUtate dis'ribution of (oodlrains in the 
Jotearated TribaJ Development Project 
areas. 

DR. O. S. RAJHANS: There are 
report. tbat rotten fooe,rains have been 
distributed amongst tribals in different 
parts of the country, by PCI. I want to 
know from the hon. Minister wbether it 
il • fact; and if so. the reasons therefor. 

SHRI H. K. L .. BRAGAT: I do not 
bave any lucb iDformltion with me at the 
moment. But we havo made «be arraole­
m.ot, viz. tbat iD tbe State Government 
thero should be a system of double-check­
Inl. whether it is for PDS or lotcarated 
Tribal DevelopmeDt areas- tbo State 
Government should cbeck the quality of 
food,raiDs wben they are reJeased. If they 
Iro bot a.dllled, they will not b.t released. 
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Government's policy is Dot to give rotten 
food. I meaD food which is not fit for 
consumption, anywhere. 

DR. o. S. RAJ HANS : It i. well 
k.nown that (ooqraios Ict sopilt duo to 
moisture while tbey are beina carried by 
shi PI As such. is it a wise move to carry 
them by ships to different par ts of tbo 
country ; wbat arc tbe reasons wby tbey 
are beina carried by ships? Was there aoy 
difficulty in aettina them transported by 
rail or road? 

SHRI H. K. L. BHAGAT: The 
obvious reason fs this. The Railways have 
been doina their job well. I must say. But 
tbe pressure of load on them is there. 
Firstly. we require these foodgrains more 
quickly. Secondly. by rail it takes more 
time. Therefore, we have thougbt it more 
advisable and these stocks bave been lying 
in some cases (or more than a year. The 
demand in that area is more. So we 
thought it better to ship them more 
quickly. and utilize tbem (or various 
purposes, (or which they are required. 

(Ttafl3/01/01f) 

JUstice to Poor. 

+ 
*198. SHRI VIJOY KUMAR 

YADAV: 

SHRI CHIRANJI LAL 
SHARMA: 

Will tbe Minister of LAW AND 
JUSTICE be pleased to state: 

<a> whether justice .is becoming beyond 
tbe reach of the poor and tbe resourcoless 
people; aDd 

(b) ir 10, the steps beina taken by 
Government to make justice inexpensive. 
simple and swirt ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LAW AND JUSTICB 
(SHRI H. R. BHARDWAJ) : (a) No, Sir. 

(b) The Government is fully conscious 
of the matter ,nd it bas taken steps ovor 



the nan to provide e1fecuve aad speedy 
justlee to the people. Also, tbe study of 
judicial reforms bas been CDtnlsttd to tbe 
Law Commission. DecisioD as to tbe 
turdter atePI' in tbll' dir_dOG; w1U~~ be 
tak .. after the fOov .. .,..~_ .. ~e" ... iDed 
the t"epOftl!- of· tbe·L •• Commisaion. 

[rlMsliltlon) 

SHal VIJOY KUMAR Y ADA V : 
Mr. Speaker, Sir. tbe question which was 
laked bas Dot been answered. The bOD. 
Minister is well aware tbat as days are 
pas_., it is beCOllllns iooce .. .o.l)' impo­
.sible for tho~ poor people to PI justice. 
bee •• te it: baa bOC'omc exponsivo.. Tho 
queltiOD was cJear. 

"If 5e, tlte .. stop. beiDI tekeo· b" tbe 

Government to rna ke justice inexpensive. 
limple and swift." 

[TrallS/al itJnj 

The reply gi ven is 

(Enzlish) 

uIt hal lakco stop. ovet tbo. yeats to 
provide effective and speedy juati£c. to the 
people". 

[T,anslatlon) 

Such is the evasive reply wbich baa 
been furnished. Later, Law Commission 
was mentioned, but that relate. to 
measurn to be taken ID future. The steps 
whicb hllve been taken at present bave 
Dot been clearly stated. I want to know 
from the hOD. Minister as to wbat concrete 
atep, han beeD, taken? TbetleOi char.ed 
by tlae,la_yera of to Hight Courts and the 
Supreme Courts have Increased enormou­
sly. How can these poor people pay huge 
'umt~of R.a. 15.000~lO Rs. 20.ooo? What 
atept are,ob.ing taken by ,tbe Govl't1lmcDt 
In tlds r ..... " ? 

SHRI H. R. BBA1lDWAJ : Th. 
question was rea.rdiDI tbe poor people. 

I want to reiterate tbat 10 the Ja.t 2 y ...... 
we bave cleared about 4 Jakb. peDdJoa 
case .. of" • .,.. ~POC'U 'Uou.~ .... IILDlt~ 
Adalats aDd compeD. __ ~ about 1.1. S 
crores baa beea provided to them tbrouab 
tbe lDeQhaGim of L9k A4aIN •• 1 It "' .. 
dOD' bt' makiq tllo ju~. work. on Sauu. 
days and Sund". whoo.thQ <1o .. DO& at ..... 
to tbelr reaular duty in the courll. It Is 
up to you wbether to approei.te Jt or not. 
] t baa been an importaat stop "hi. 
benefited tbo poor. Cucs deal!oa.. wltll 
motor accidents, reDt problems. matrimo­
nial issues, lease issue., 'Cbatln teasel 
about tb, field' of poeI' fanners, rewa. 
cases etc whicb were pendiDI, were settled 
in tbouaudt iq ooe d., b,y, tb.. ju~ 
who went thue POrsoaaJI,, to dO'lo.. You 
may also too .... tltat ,_ PO- peopJ. dtdr 
Dot have to Ipend a sin81e paisa and an 
cases were settled outside tbe courts. The 
parties werc calltd and eases settlN 
tbrouab tboir participation and mutual 
settlemont. The Government has io mlQd 
a 1001 torm pJan of radlcafly cbao,iDI the 
aystem. The report of tbe Law Commission 
in r ••• rd- to People', Court bas ben 
receiwd and it is beiDa e.amia.d. W. are, 
thinldna of maida, it. m.' .... of debate 
aDd we would lilt. the judtet. membe.. oF 
tbe Bar Association and otber people to 
participate In a dllCulsion reaardina cban­
lID&. tbo proscot 'Yltem. I -&fec that. tbe 
lawyera in the Hlab Courts and tbe 
Supreme Court cbara., exorbitant fees. W. 
had talked very roceatJy to the PrtlidcDt 
of tbe Bar Association or Supreme Court 
and be after baving discussions with the 
senior lawyer. bad reduced tbo fees 
conlideraWy.. The fe.. of tho leai_ 
lawyers, who chuaed -lb. 1 S.OOO to R •• 
20,000/ ... bas been reduced to R.I. 2._. 
QUI: work ill tbe spbere of judjojal refOlml 
is pros' ... · faat.. The I work of tbe 
Natioaal Tax, Board, tbe Lab .. Co_tar 
bal been centralised and tbe work of the 
Central Administrative Tribunal would be 
deceatraHsed aDd headed over to tbem. 
In this session, a BiM· rea.rdtDI IUtJord,.. 
nate judiciary for tb~ bendtt ot tbe POor 
I, beiDI broulbt forward whlcb would 
provide considerable roW to the poor ift 
the matter of fees. 

SHtu VIJOY KUMAA YADAV: 
Whatever otTor" havo been mado aat 
laudable. But tbe question i. rel.rdi ... 
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'the area. where .elron. are Dot heiDI 
mide. "Wherever ifrott. aro beiDa made, 
w. welcome them. "Thert are people who 

. bCfcause or tbeir' Itmitod ineome taU UDder 
tb. catqory.of lho poor lael ror wbom it 

'I. alft1cult to approacb the law courts (or 
Ja.tice Ind ror whom Lolc AdaJats .havo 
beeD introduced. Likewise in civil. 
cases of false implicatloDS, mur. 
Jeters -etc. wtiitb lIfrooble tUese people 
~'ty ·rrultb. 1f'oufd ttI'e O'over D1tfC'ftt live 
tbem rree Jeaal aid? Are tbe BOVt. 
:.~fkta·ettoD it? 

(EI tilth) 

mE ~ISt'ml 4)F LItW AND 
iJtJnlCB 'tllfRI 'A. -K. "SBN) : The 
...... ,:tor .... 1 ·t\:td lOr the "oor I has 
DOW 'akeD a definite sbape and ·.e havo 
been liviDS Iqa' aid to tbe oeedy through 
rt" ~atral L_'I Aid Committee al also 
tbe State Lelal Aid Committees. 

ITralt,lallolf) 

SHRI VIJOY KUMAR YADAV: But 
in Bibar.it Js pot ai"o. 

SHRI A. K. SEN: You kindly inform 
me as to wbere it fa not 'liven. 

SHRI VIJOY'JCUMAR Y ADA V: I 
caD oM, ·lbat it· is bot receh'ed io Billar. 

~~SffRl A. K. SI!N : Whtrever it i. not 
recetv"d. you submit a written complaiot 
'Witb full 'defaU. to me. 

·&HRI-A. K.~.sBN : I an ... you'lhat 
'die, !AlaJ Aid COMmitte..... DOW "ken 
a "de8taite"pe .ad 'we boJ:te' to brill, tbe 
P,ee,l1,epl Aid f BUf' before Parlialwoat '!cry 

:!I.aoon. 

MR. SPEAKER: Shri Cbiraoji LaJ 
IblUllla/'Pr.r.1)aMawne. 

SKill .oJ Ie. ·t-lMKAR. l .. bo \'.OD. 
'MiMlternh ..... tct, 'dat ..• 

('f'rlllUl all,,") 

MR. SPEAK.ER. ': Hon. t Sbri ':Malikar 
baa worked all by himself TOday. 

lugU,,,) 

SMRI D. K. NAllCAR : If you permit 
me, I will ask. 

{T,tlllllall()/l J 

MR.. SPEAKER: He bal been,permi. 
nod.to &ajk without permialon. 

{ .. ,Ibh] 

PROF. MADHU DANDAVA'TB : H • 
believes in tbe policy of self.reliance. 

MR. SPEAKER : Kindly answer the 
question asked by hOD. Sbrl Naikarji. 

SHltl D. K. 'NA1KAR: The bOD. 
Minister bas stated that fome 'Of tbe 'Claims 
were entrusted to tbe lok Ad.lats for 
decision. Now, "the teodeocy or tb. 
ltdaant. p4IIaWc ilia., d4MtJoped in .ucb a ",ay 
tbat tbey '9I&Gt~a fiaality·.at the hands of 
the S.ptano Cowt 'lad the Hiah Court. 
Even lheUlh the fiaality is liven at tb. 
Let Ad.lat.5. tbey are now physically 
fiabtina tllat the finality should be ,at tb, 
han d. of tbe higbest Court. Therefor •• tbe 
physical fiiahts are startioa afler the esta. 
blJlbmcot of tho Lot AdIJals. IWhat bal 
he aot to say ,so far as tbis UJtOCt of tbe 
maUer is <:oocerned 1 

SRR.I H. R..1BHARDWAJ: All tb. 
carel ate'settled in the Lolc Jltdaklta: Ther. 
f. dO (lUestioD' of an~body I'Ofnl In 'appeal 
because tbey arc settlod outside tbo court 
by rmututal tSettiement. t-a.re is DO 

q\leltlOD of .ao~y heiDI not atided; 
everybody is satisfied. 

PR.OF.·MADHU DANDA¥ATE: Sir, 
In part (b) of tbe" question there Its a 
r.fereDce as to what is beiDI done to see 
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tbat justice is liven to tbe people, to 
make justice inexpensive, simple and 
swift. I am glad .that the bOD. Minister 
bad made a reference to tbe Supreme 
Court and be had suueated certain 
chanaea that are already in tbe OffiDI· 
I would like to ask him, this. This is 
besidea teduciol tbe fees of the lawyers 
in tbe Supreme Court. It Is not a fact that 
one of the reasons for delay in tbe 
judgments of the Supreme Court is at 
tho prescnt point of time there arc 
eleven vacancies in tbe posts of the 
Judges of tbe Supreme Court and jf tbat 
is 10, in order to expedite the cases by 
what time will you fill up all tbe eleven 

. vacancies in the Supreme Court &0 that 
justice can be expeditiously given to the 

poor? 

SHRI H. It .. BHARDWAJ: I know 
that there are vacancies in tbe Supreme 
Court. 

PROF. N. O. RANGA: But how 
10DI? 

SHRI H. R. BHARDWAJ: I am 
answering him 

But it is ftot merely that because of 
the vacancies tbat there bas been a back. 
101, it bas been there over tbe years. the 
accumulation bas been over the years, and 
litigation has increased bundred times 
more than it was. ThaI is why another 
ei,ht judges bave been appointed. 

PROF. MADHU DANOAVATE: Do 
you mean tbat these eleven vacanc,es do 
not matter at all ? 

SHRI H. R. BHARDWAJ You 
should have the patience to bear me. 
These vacancies will be fined very soon. 

PROF.MADHU DANDAVATE: I 
have the patience, but tbe cUents must 
have the patience; 

SHRI A. K. SEN 
Prof. Daddavate ? 

May I answer 

J koow your IDltoly. Whatever aam. 
havo becn sent by the Chief Justice of tbe 
Supreme Court. have Immediatoly beeD 
sponsored aad we hope that tbe appoint­
ment, will come very 'OOD. But if tb. 
Supreme Court Cbief Justice hal Dot •• nt 
eleven names. it ia Dot tbe fault of tbe 
Government. 

SHRI DINESH GOSWAMJ: Thro­
WiDS the bJame on the Supreme Court ! 

PROF. MADHU DANDAVATB 
Shall we ask tbe question to the Chief 
Ju.tice of tbe Supreme Court, Sir? 

SHRI A. K. SEN: We bave reminded 
tbe Chief Justice ot Jodi. to Mod lb. 
names for tbo remalniD, vlc.oejel of 
Judges. 

MR. SPEAKER: It will 10 straiabt. 

PROF. MADHU DANDAVATE : 
Anyway, your reply will be takeo Dote ot 
by him, I hope. 

MR. SPEAKER: Shri Rams.aroop 
Ram. 

(Tralls/ation] 

SHRt RAM SWAROOP RAM: Mr. 
Speaker, Sir, justice is very exreoaive in 
the country and the common people are 
miles away from aetdol it. It;' very 
difficult for them to Ict .iPstice. The poor 
common citIzen accepts t"b'e decision or tbe 
Lower Courts and spends 20 years in jail, 
he neither moves to the Hiab Court or to 
the Supreme Court. I want to know from 
tbe hon. Minilter wbether arraORements 
have been made in every Hi,b Court aDd 
tbe Supreme Court 'or liviD, 'ree lea.) 
aid to the poor? If such arraDlomeota are 
Dot available at present. then by which 
time would such arranaem.ntl be made 

.available by tho Government ? 

SHRI H. R. BHARDWAJ: Sir, a 
l.,al aid committee has been let up in tb. 
Supreme Court and lelal aid committees 
bave also been set up in tbe Hiab Court •. 
I would like to info ... tbe bon. N_b" 
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that there is Dot a stOlte Hiab Court In 
tbe country where lucb 'aeilitie. are Dot 
Ivailablt. This facility hal beea provided 
everywhere. 

SHRI BAGUN SUM'8~UI: Mr. 
Speaker, Sir. in the Rao~bi Hiah Court 
Bench ia Bihar. Dot a lUIlI. jadp bas 
been appointed after September. I have 
informed tbe bon. Minister about It. 

MR. SPEAKER: It has alrcady been 
covered. 

They have already said. 

\VRITTEN ANSWERS TO QUESTIONS 

Import of oil from OPEC 

-U>6. OR. O. VlJAYA RAMA RAO: 
\ViII the Minister of PETROLBUM 

AND NATURAl.. GAS be pleased to 
state : 

(a) whetber Government have decid ... 
ed to 0,. y od from' Orianis4tioD 01 Petro­
leum E.'( pOrlmg Countrtos In 1987 at c;ah. 
feen dollars a barrel; if so, the quantity to 
be pur~hased; 

(b) whether the 011 is available at a 
lesser rate in countries other than OPEC; 
and 

(c) if so t he reasons for buying from 
OPEC? 

THE MINISTER OF STATE OF THE 
MINlSTRY OF PETROLEUM AND 
NA rURAL GAS AND MINISTER OF 
STATE IN THE MINISTRY OF FINA. 
NCE (SHRI BRAHMA DUTI) ! (4) to (c) 
Crude oils OJ' only those varietiea. whicb 
are requIred in our system, are purcbased 
in tbe intornational market. Some or 
these come from tbe traditional sourc_,s oi 
Our supply who ,110 hap1)en to be mem. 
bers of tbe~ OrganIsation of Petroleum 
Exporting Countries. 

Rile •••• et. of lafae I •• atrial bouea. 

-187. DI.", B. L. SHAILSSH : 

SHaI BaATTAM (SIURAMA 
MURTY: 

Will ,be Miaiater ot INDUSTRY be 
pleated to Itate : 

(8) whether tbere has lately been a 
steep rise in the astets of the larac indu ... 
trial houleS ib tbe country; and 

(b) Jf so, the reasons therefor ? 

THE MINISTER. OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
OF JNDUSTRY (SHRI M. ARUNACH. 
ALAM) : (I} The value of aSStts of 
I.rae industrial houses increased by 19.7% 
21.8% and 9.6% durin. 1983, 1984 aDd 
1985, respectively over the precediol 
year. 

(b) Allotl of undertakings may in­
crease due to varioul factors like expan­
sloo, diversification. establishment of new 
u.o.dertatina. lROderaisa lion, amalaamalion" 
etc. 

Oil deposits fn GuJ.rat 

*189 SHRI M. RAGHUMA RED .. 
DY: 
SaRI MANIK REDDY: 

Will the Minister of PETROLBUM 
A ND NATURAL 0 AS be pleased to 
state: 

(a) whether heavy oil deposits of 
about 110 million tons have been traced 
Dear MebuD8 town in Gujarat; 

(b) tbe number of Pilot Projects 
which have been taken in hand by ONGC 
in Gujarat for locating oil and ,as; and 

(Q) tbe lund apeDt duriug 1984.85 and 
1985.86 on this account in tho State 01 
GUJarat? 
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THE MINISTER OF STATE OF THE 
MINISTRY OP PBTROLEUM AND 
NATURAL GAS AND MINISTER OF 
STATE IN THE MINISTRY OF FINAN. 
NCB (SHRI BRAHMA DUTT) : (a) Yes. 
Sir. 

(b) There are no pilot projects for 
Joc~tinl oil. Eiaht pilot projects have. 
however. been taken up by ONGC lor 
enhanced oil recovery In Gujarat. 

(c) The amouDt spent on these pilot 
erojects was Rs 0.13 crores in 1984-8.5 
and Rs. 2.19 crores in 1985-86. 

Settle. up or tbermal power statloal I. 
Keral. 

·J90. SHRI MULLAPPALLY 
R.AMACHANDRAN: Will the Minister 
of ENERGY be pleased to state: 

(a) whether any proposal/representa­
tion bas been received from Kerala 
Government for installing tbermal power 
Itations at Ba~iapatam in Cannanore dis­
trict and at Nilambur in Malapuram dis­
trict, Kerala; 

(b) if so, whetber any study/survey 
has been made by Government in this 
regard; and 

(c) the decision taken by Govern­
ment? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHT AGI) : <a) to (c) The Ke­
rala State Electricity Board bad request. 
ed Central Electricity Authority to prepare, 
as Consultants to tbe Board. a feasibility 
report for setting up a thermal power stat .. 
Ion in tbe State. The Central EJectricity 
Authority are enaaged ;n the preparation 
of the report. 

Petrocbemical complex at MaDali Dear 
Madra. 

·191. SHRIMATI MEIRA KUMAR: 
Will tbe Minister of INPUSTRY be 
pleated to stlt., : 

<a> whether there il aDY proposal 
under tbe consideration of Government to 
sot up. petrocbemical plant at Manlll 
near Madras; 

(b) if 10. the details of tb. proposal; 

(c) tbe time by 'wbJch it will atart 
functioning; and 

(d) the funds allocated for this pur­
pose ? 

THE MINISTER OF INDUSTRY 
(SHRt J. VENGALA RAO): <a> and (b) 
A Jetter or Intent bas beeD issued to MIs. 
Madras Refinories Limited (MRL) on 
February 6, )987 (or the manufacture of 
followiDI petrochemicals at Maoali near 
Madras :-

(i) Ortho·xylene 

(Ii) Benzeno 

(iii) Purified Tere .. 
phthalic Acid 

30,000 tonnes 

30,000 tonnes 

I.S0,000 tonnes 

(c) Madras Refineries Limited have 
Indicated that the plant is expected to be 

,. commillfoned 42 mooths after obtaIning 
the clearaDcCI of all approvals. 

(d) The estimated capital cost of the 
project wltl become known after comple­
tion o( the feasibility report. The mode 
of financlnl will be decided thereafter. 

CO'11manication facilities 10 Niz.m.bad 
district, ADtibr. Prade.b 

-192. SHRI T. BALA GOUD ~ Will 
the Minister of COMMUNICATIONS be 
pleased to state : 

(a) tbe number or telephone exchanges 
bcin. set up in Nizamabad. Andhra 
Pradesh; and 

(b) the additional fAcilities in tho fieJd 
or communications proposed to be exten­
ded to Nipmaba4 district? 
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THB MINISTBR. OF COMMUNI. 
CATIONS (SHR} AVUN SINGH): (a) 
Installation of 25 Jine capacity excbanges 
eacb at Mandora, Dbarmaram and Mak­
Joor; 400 hno electronic excbanp at 

, Armoor by 1986 .. 87 are in prolfesi. 

(b) The fonowio. schemes are planned 
durin, the remaJDins poriod of 7th Plao. 

1. Automatisation 01 Nizamabad 
exchanlc by a 3000 line Crossbar 
excbanges. 

2. Coaxial )Ino conoectioa Nizama­
bad with Nanded aDd Bodhan for 
providina stable and roliabl. 
media. 

3. Lin1dna Nizamabad with Hydera­
bad TAX jor provid.na direct 
dialling faclhties. 

4. Coaxial dropping station at 
Armoor for providins S. T. D. 
fad lity in furure. 

S. Setting up of 4 numbers of s.mall 
capacity exchanges and 10 JOO& 
distance public telephones. 

6. 2 VF r systems and 5 three 
chanoeJ carrier systems to be 
provided. 

'Ne" process for eabaaced oil roco,ery' 

*)95. DR V. VENKATESH: Will 
the Minister of PETROLEUM AND 
NATURAL GAS be pleased to ~tate : 

(8) whether the Institute of Reservoir 
Studies of tbe Oil &. Natural Gas Com­
mission bas advised OD a new process to 
tap more oil from existing fields; 

(b) if so, tbe facts thereof; 

(c) whether the said Institute bas 
carried out laboratory tests and .tudics in 
methods of onbaoctd oil recovery; and 

(d) if so, tho details tbereof ~ 

THB MINISTER OF STATB OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS AND MINISTER OF 
STATE IN THE MINISTRY OF FIN­
ANCE <SHRI BRAHMA DUTT) : <a> to 
(d) The Iostitute of Reservoir Studies 
(IRS) of tbe ONGC has identified and 
recommended seven undernoted enhanced 
on recovery tccbDiques for evaluation in 
\arious fields of 0 NGC tbrouah impJor 
mentation of pilot projocts : 

1. Caustic Flood 

2. Co 2 Flood 

3. Micellar/Polymer Flood 

4. la-situ Combustion 

.5. Steam Injedion 

6. LPG Pilot 

7. Polymer Flood 

The In,tituto of Reservoir Studies ba~ 
carried out extensive and in-depth Jabor .. 
atory studies for tbe selectioD of optimal 
enhanced oil recovery techniques and 
optimisation or process parameters for a 
specific field. As a res ult of these 
studies, following pilot projects have beon 
designed, which are under different stages 
of preparation and jroplcmcntatjon in the 
tield : 

1. In-situ COlnbustion pilot. Laowa 

2. Steam flood pilot, Balol 

3. Polymer flood pilot, Sanand 

4. Polymer flood pilot, Jhalora 

5. Caustic flood pilot, Saoand 

6. Co2 Miscible flood pilot. Kalol 

7. Micellar/Polymer flood pilot. 
Adkleshwar field 

8. In-situ CODlbustion pilot. Balol 
field 

9. LPG pilot, Gel.ki fiold in Assam, 
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ITraJr,latlon) 

Lok Adal ... 

.196.. SHRI DIJ.-BBP SlNOH 
BHURIA : Will tbe Ministfl' of LA W 
AND JUSTICE be pleated to state: 

<I) whether it i. proposed to organi., 
Lot Adalats to dispose of cases pendin. 
in Supreme Court and dift'trent Hlab 
Court. in the country; and 

(b) ir so, the efforts made 10 Car in 
this regard? 

THE MINISTER OF STATE IN 
THE MINISTRY OF LAW AND 
JUSTICE (SHRI H. R. BHARDWAJ): 
(a) and (b) According to the information 
received (rom tbe Committee for Imple­
menting Legal Aid ~chemos constituted by 
Government, there Is no immediate pro­
posal to organise Lok Adalats to disposo 
of ca~es pending in Supreme Court and 
different Hiah Courts in the counlry. 

Gap be'".ea projected .... cla. _ppl, 
of power 

*199. SH1UMATI 
SINOH: 

MADHUREE 

SHRI K. PRADHANI : 

Will the Minister of ENERGY be 
pleased to state : 

(a) whether the aap between tbe pro­
jected demand and supply of power is 
widening and the projects are laggiol be­
hind; 

(b) whether work has started on all 
tbe power projects cleared by the Central 
Electricity Authority for implementation 
during the Seventh Five Year Plan; 

(c) the funds made available for these 
projects; and 

(d) the steps taken to improve power 
.;tgatioD in tbe eQUQtr1 ? 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF POWER IN 
THE MINISTRY OF ENERGY (SHRI. 
MATI SUSHILA ROHTAOI): (a> to 
(c) The aap »c(\\-cen tbe demand and 
suppJy fit power in 1984.85 before the 
beginDing of the Seventh Plan "as 6.7%. 
It i. estimated tbat tbe gap wB] be re­
duced to 5 2% by the ~nd of the Plao in 
1989·90. Implementation of power pro­
jects cJeared by rhe Ct r. traJ Electricity 
Awbority is taken up af.er funds ha\e 
beeG idenfified and, investment dtcisions 
ba,e been taken. The outlay for genet­
ralion project. in tbe Seventh Plan is 
about Rs. 21.303 crores. All possible 
efforts arc beiog made to recover the 
delays whicb have occurred in soml! 
power projects, and a fotar capacity ot 
about 22.245 MW IS expected to be com. 
missioned in the Seventh PJan as cnvlsa .. 
scd. 

(d) The steps taken to improve power 
availability indude expeJlflllg commUSlOn. 
iDa of new capacit)', better uuhsa(ion of 
exianinl capacity. implc!menr rng shorr 
gestation projects. reducing t(.ansmbsion 
and distribution losses, implementat on of 
energy conservation and demand moc1oage­
ment mea'iures and arranging trao~fcr of 
energy from surplus to detkir States .. 

Ria. altd by ONCe on tb.rter hire 

-200. SHRI T. BASHEER : 

SHRI SANAT KUMAR 
MANDAL; 

Will the ttfinister of PETROLEUM 
AND NATURAL GAS b{· ""oaned to 

'stale: 

<a> the number 01 rIBs/jack up beina 
used by the Oil and Natural Gas Commi­
ssion lor offshore drilling on charter 
hire ; 

(b) tbe annual amount beina paid 
as rent for each rlg/jack-up; 

(c) whether it would not be more 
economical to have own riB/jack .. up, ¥iith 
the expertise that the country possessos 
tban ,oin, 'n lor biriD,; and 
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(d) tbe at epa beiol taken io tbis ' 
rqard , 

THB MINISTER. OF ST A TE OF 
THB MINISTRY OP PETROLEUM 
AND NATUJlAL GAS AND MINISTER 
OF STATE IN THE MINISTRY OF 
FINANCB (SHltl BRAHM A DUTT) : 
(8) At present 12 "baiter hired nls aN 
oper.tiD, with tbe ONCe for .... hore 
driJlina, of which 10 are jack. up rip. 

(b) The tetal charter hire cbarges 
payable durin, 1 ~~87 are $15.8)8 minioo. 
Tbe day rat .. includlDI cOlt or operation 
and man_lemat of individual rial rlDle 
from US, 13,695 to USS 13.'00 dcpead. 
jna iDter·aUa on ,be type _Dd capacitY of 
tbe ris. 

(c) and (d) No, Sir. A mix of owned 
and curter hired rias is considered more 
economical. In addition. this arrange­
ment helps ONGG to tlke aJvantaae of 
the latest developments in drillfns techno­
logy. 

COD,erJioD of MalMo_gar T ele .. 
,hOM NJaa. I.to •• AlftIlority 

·20J. SHRI RAJ KUMAR RAI: 
WIll tbe Minister or COMMUNICA. 
TIONS be pleased to atate : 

(8) whether Government are ~nsi­
dering to convert Mahan.aar Telephone 
Nigam Into an A uthority so that the 
employees workina in telephone and tele­
grapb offices all over tbe country can be 
brouaht under it; and 

(b) ir so, the outlines tbereof and 
wben it will start fUDctioniDI ? 

THB MINISTeR OF COMMUNICA. 
TIONS (SHRI ARJUN SINOH) : (a) No~ 
Sir. 

(b) . Does Dot arls •• 

{EIIIlIshj 

Te.tphone ..... ello •• ln k erata 

-202. SHRI K. MOHANDAS: 
Wlil tbe Mini.ter ofCOMMUNICA11oNS 
be pleased to state : 

(a> the back 101 of appHcatioas roc 
new t cJephoDe connectioDI iD K.ora~a; 
and 

(b) when it is likely to be clear.d? 

The MJNISTER OF COMMUNICA. 
TIONS (SH'Rt ARJUN SINGtI): (a) 
There are 88.092 applications pending for 
t.lepllone connections as on I. l. 1987 In 
Korala. 

(b) Most of the backlog is likeJy to 
be cleared by J990. 

Programme for manoractare of ele­
droaJc escha .. es in Se,eatb Plan 

1996. PROF. NARAIN CHAND 
PARASHAR: Win the Minister of 
COMMUNICATIONS be 'plealed to 
Sla!e : 

(a) whether any definite and compre. 
bensive programme for tbe manufaoture 
of electronic exchanges for speeding up 
the provision of telecom facilities has been 
uadertakoo during the Seventh Fivo Year 
Plan: 

(b) if so. a brief outline of the plao 
including tbe target for eacb year of the 
Plan and tbe achievement in the first two 
years of tbe Plan; and 

(c) if Dot, whet~sucb a pro,ramm. 
would be drawn up ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATI0NS 
(SHRI SONTOSH MOHAN DEV)! (a) 
to (c) Information is beina collectod 
and will be lajd on the Table of tb, 
Hous •• 
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EzpJoitltiOD 01 coal mloe at Balra· 
kote 

1997. SHItI ANANDA PATHAK: 
WiJl the Minister of ENERGY be pleased 
to state: 

<a) whether Government bave acco­
rded .anction for leasing out and exploita­
tion of coal mine at Balr.kote in the 
District of DarjeeJloa to tbe Weat Bengal 
Mines and Mineral exploration Corpora­
tion Limited; and 

(b if so, tbe details tbereof ? 

THE MINISTER OF ENERGY 
(SHRI V ASANT SATHE): <a) and (b) 
After considcrina the proposal of tbe 
State Government of \\'est Benaal, appro­
val of tbe Central Government was accor­
ded in February, 1985~ under section 5(2) 
(a> of the Mines and Minerals (Resula­
tion and Development) Act, 1957, to the 
arant of mining lease in favour of West 
Bcnlal Mineral Development and Trad­
ina Corporation Limited for ~xpJoita .. 
tion of coal in Isolated small pockets in 
Baarakotc aDd DaJinkote areas in Darjee­
liDg District of State of West Bengal o\or 
an area of 12.58 sq. kms. lor a period of 
two years. 

la.tallatlon of com.Bait, lobar-Ia. 
pl •• tl under I.penislon of Panda ... ,at. 
1998. SHRI NITYANANDA 

MISRA: Will tbe Minister of ENER­
GY be pleased to state : 

ca> wbether Government propose to 
iDstal commu nity sobar las plants under 
the supervision of the Pancbayatl; 

(b) whether one such plant win be 
let up on experimental b.asis in each 
State; and 

(e) if so, when tbis will be don, ? 

THB MINISTER. OF ENERGY 
(SHR'· VASA NT SATHE): (a> to (c) 
The Department of Non-Conventiooat 
Energy Sources bas already started an 
expcrimcDla t scheme for acUing up larae 
size biola. plants for the benefit of 
communities in the villages and institutioDS. 
So rar 225 such plants bavo been set up 
iD J8 States. out of which J25 are commu­
nity bio-aal plants and balance 100 are 
for fnatitutioD •• 

Tbe Paocbayats arc closely associated 
iu tbe selection of sitos, construction and 
operation/manalement of cornmunaty bio. 
las plants. More such planls are propo" 
sed to be set up depending on the suuabi­
lity of rbe villaae sue and tbe wishes of 
tbe villaaers. 

Imple .. eotatiOQ 0 f better comBluni ra­
tions mi •• loa 

1999. DR. A. K. PATEL; 

SHRI c. JA~GA REDDY: 

Will the Minbter 0' COM~tUNJCA .. 
TIONS be pleascd to stale: 

(a) whether recently Prhne Minister 
exprc-ssed hIs dissatisfaction with the im­
plementation of the Bctter Commnnica. 
tiona Misson and has urged for a definite 
timetable to accomp:ish its well defined 
objectives; aDd 

(b) tbe targets fixed for the current 

year and the next year 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS: 

(SHRI SONTOSH MOHAN DEV): (8) 

No, Sir. 

(b) Tarlels are liven in tbe stat •• 

mont below? 
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Stat ••• Dt 

StatuI Tar.ets 

------~-.-.---------..... -
Marc:b, 86 Marcb. 87 Marcb,88 

J. Delivery of tele­

gram. betw~eD SOO 

large citIes and 

towns. 

2. Faults per 100 
telephones per 

month. 

3. Call success 

rate : (~~) 

(a) Local 

(b) Junction 

(c) STD 

4. Trunk Call sucess 

rate. 

5. ComputerlsllioD 

of 197 service 

6. BllliDI (itemised 

list of STD Calls) 

20% 

3S~1o 

90°1 ,0 

70~1~ 

20% 

73°/ ,0 

TonDlng up public lector manaaemeDt 

2000. SHRI ANANTA PRASAD 

SETHI: 

SHRI Y. S. MAHAJAN : 

Will the Minister of INDUSTRY be 
pleased to state: 

(a) whether it is a fact that Union 
Government have taken majQr ateps to 
tone up pubJic sector manalemcnt throu,b 

39% to be delivered 

within 12 dayli.bl 

bours. 

32% 

9j% 

75% 

30% 

74~h 

2 cities 

CoveriOI 

63.000 

subscribers 

" 

60% to be 

delivered 

within 12 

dayJiabt 

hours. 

20% 

93% 

80~~ 

4001 
10 

75% 

9 cities 

Covering 

1.54 ]akbs 

subscribers. 

the provision 0 r better traininl facilities 
for managcrs; and 

(b) if so. the details resardina tbe 
,uidelinea issued in this regard? 

THB MINISTER OF STATE IN THE 
DEPARTMENT OF PUBLIC ENTER­
PRISES IN THE MINISTRY OF IN· 
DUSTRY (PROF. K. K. TEWARY): 
<a> and (b) Havina reaard to the import. 
ance of manalement trainiol for impro­
vina tbe manapment and operations or 
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the public sector, Government is eode.­
vourlna t'C) atreqthen aad uwade tbe 
cxiStiDI training prOIJ'lammes ,poDsored 
by it. No guideline bas been issued. 

MaDaladare 01 commercial .ehlcle. 
which rUD OD compre.led Datufa • 

••• 
2001. SRRI SODE RAMAIAH: 

Will tbt Minister of INDUSTRY be plea. 
sed to Itare : 

(a> whether a proposal to manufac. 
ture commercial vehicles which run on 
compressed natural las in col'aboration 
with Soviet Union has been 8,reed to: 
and 

(b) ir so, the details or the proposal 
indicating tbe unit with which collabora­
tion is to take place. 7 

' .. 
THE MINISTER OF STATE IN THE 

DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
OF INDUSTRY (SHRI M. ARUNA· 
CHALAM): la) and (b) No such pro­
posa1 has been receivtd by the Govern­
ment. 

Prolre •• 08 IDdra,ati Hyde' Project, Orr's. 

2002. SHRI JAGANNATH 
PATTNAIK: Will the Minister of 
ENERG Y be pleased to state: 

(8) the progress of Indravati Hydel 
Project in the State of Orissa; and 

(b) tbe d~tajJs tbereof Y 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHlltMATI 
SUSHILA ROHT AGI) : (a) and (b) The 
Upper Indravati Hydro-e1ectric Project 
(4x ISO MW) in Orissa is under execution 
by the State Authorities. Work on the 
d8ms, dykes, link channels and the bead. 
race tunnel is in proltess. Orders for 
the "nerating units have bten placed. 

Esplor.t'o. for h,cltoetirboM ." ONGC II 
, KeraJa 

2003. SHlUMATI GBETA 
MUKHERJEE: Win tbe MJolat.r of 
PBTROLEUM AND NATURAL GAS be 
pleased to state : 

<a> whether tbe Oil and Nat.ural 0 •• 
Commissioo has proposed to explore rdr 
hydrocarbons 10 tbe Kooken-Ketal. 
offshore area; 

(b) If so, tbe details there or; 

(c) whetber Government bave cleared 
the proposal; end 

(d) if not, the reasons tberefor ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROL'fuM AND 
NATURAL GAS AND MINJSTER OF 
STATE IN THE MINISTRY OF 
FINANCE (SHRI BRAHMA DUTT): 
(a) to (c) ()oe weJl in Cochin.Hiah 11 

pSanned for driJiina by 0 NGC during 
)987.88. 

(d) Does nol arise. 

AIJOcatiOD or rfee and food81's"DI to 

West BeDpl 

2004. DR. SUDHIR ROY: Will the 
Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state : 

(a) whether it is a lact tbat West 
Benga I is lacina serious crisis in view of 
inadequate supply of rice and (oodaraiRs 
to that State; 

(b) if SO~ the details ot rice and food­
grains made during November and Decem­
ber, 1986 against Jbo demand or tbat 
State, item-wise and moath-wise; and "" 

(c) the action proposed to be taken to 
meC't full demand or the State ? 

THE MINISTER OF PARLIAMEN. 
TARY AFFAIRS AND MINISTER OF 
FOOD -AND CIVIL SU?PLIBS (SHal 
H.K.L. BHAOAT): (a) No, Sir. Tbore 
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are adequate stocks or rice aDd wheat for 
tbe publ. distribution system in the State. 
tbouah there was lome shortl.e of wboat 
to meet the demand or the roUer flour 
milll .. 

Month Demand 

(b) The demand. allotment and offtake 
of rice and wheat in r~spect or Welt 
Boo,al durio, tho months of November 
and December. 1986, .tem· wise was, as 
under :-

(10 tbouaand tonnes) 

Allotment Offtake 

--- ....... _ ...... ._.----- _.-, ........... _. 

Rice Wbeat Rice 

November 1S0.0 130.0 12S.0 

December 150.0 lSO.0 115.0 

(c) 1 he roller flour milia in West 
Bengal have been permitted to lift wheat 
from Fel depots In Madhya Pradesh by 
road movement. FeI is a110 undertaklDI 
coastal shipping of wheat from Kandl. 
and some other ports OD the West Coast 
to Wes' Bengal. 

Con,er.lon of Ararla .,a_al telepbone 
excltange 

2006: SHRI D.L. BAITHA ~ Will the 
MInister of COMMUNICATIONS be 
pleased to state: 

(a) whether R Microwavo Tower is 
ready for commissioning at Araria in Bihar 
since last one year; 

(b) if so, the reasons for deJay in com­
missioning it; and 

(c) whether there is any proposal to 
convert local Araria manual telephone 
exchange into an automatic eAchaole ? 

THE MINISTER OF STATE iN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI SONTOSH ~fOHAN DEV): (a) 
No, Sir. However. a UHF tower meant 
for Katibar-Forbcsaanj UHF scheme exists 
r,ince 1984, 2 Kms. away from Araria. 

(b) The above UHF scheme hal slace 
been commissioned in March, 1984. 

(c) No, Sir. 

Wbeat . Rico Wheat 

126.0 54.8 73.8 

126.0 ~1.2 78 S 

lactDtlve acbelDe for ImproyelDen t of 
power leDeration 

2801. SHRI V. S. VIJAYARAOHA. 
VAN: Will tbe Minister or ENERGY be 
plcased to atate : 

<a> whether Government had announe­
cd any special incentive scheme for tbe 
improvement of power generation in 
different States; 

(b) whetber this scbeme bas worked 
well; and 

(c) the percentage of improvement in 
power generation and transmission as a 
result of tbis scheme? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHTAGI) : (a) to (c) With a 
view to foster cOlnpcutlve spirit amongst 
tbe tbermal power stations so as to improvo 
thermal generation, a meritorious reward 
scheme Is beina implememted since 1983. 
It is not possib'e to quantify specifically 
the increase in senerat-on as a result of 
this scheme since improvement in gencra. 
tion depends on a larac number of factors. 
However, total power generation has in­
croasod from 139.9 billion units in 1983 .. 84 
to 170 bilIi OD units in' 1985.86. 

Sett~GI up of automatlemail handling 
planb I. metropolitan dties 

2008. SHRI GURUDAS KAMAT: 
Will tbe Minister of COMMUNICATIONS 
bo pleased to atate : 
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Ca) wbetber a decision bas beeD 'takea 
by Goverl1ment to set 01) automatic mlU 
bandtiDg plants in metropolitan cider. 

(b) if so, the derails thereof; and 

(~) what woukl be the COlt of the 
project and by .lrat time an melroPQlitan 
cities are likely to be cove-red ? 

THE MINISTmt OF STATE IN THE 
MINISTRY OF COMMUN1CATIONS 
(SHRI SONTOSH MOHAN DEV): <a) 
Thero i •• proposal in tbe VII Five Year 
Plan to set up .u&elHlic maU hartdUna 
scMmes in tbe 4 metro cities_ 

(b) and (c) Tbe Planning Commission 
)la. alloeat.d 'as. 23.1~ cror~ for Nttinl 
up insenttd mechanised mail prOCMliOg 
system for the four metropolitan clfiea. 
The Government appointed Messrs TeJe­
communication Consultants India Limited. 
New DeIhl In 198"5 to carry out a feasibi­
)tty study tor sefting up such a system in 
lIombay. The Tell has submitted Its 
report in May 1986. Necessary and 
appropriate further action on tbis report 
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is UDder process by the Department witb 
particular reference to the evaluation 01 
appropriate techoololY used in sotti118 up 
similar macbiDery as in the advaoced 
countries, from the aoale of Indian 
environment. 

Expa"'OII''' ... eo ••• DI~.tlo. , ..... 
I. rural are.. of Maba,..htra 

2009. SHRI MUJ1UDHAR M.A..NB: 
Will the MII.ister of CON M UNICATI.oNS 
be pleased to Ita te : 

(a) tbe details or programmes drawn 
up to expal1d telecommunication facilities 
tn rural areal of Maharasbtra durinl the 
Sevel'.llb PJan; and 

(b) the pro,",s! made in their tmpJe. 
rM'fttation daring the fitSt two years or tbe 
Sevcutb P'an 1 

THEIM1NJSTER OF STATE INTHE 
MINISTRY OF COMMUNICATJONS 
(SHRI SONTOSH MOHAN DEV) : (a) 
aad (b) The details are liven in tbe state. 
meot below. 

State.eDt 

Tar.et Achi evement 

(1) Small capacity 
txcbanaes 

3,2000 lines Upto February. 1987. 
7.200 UncI. a pproxima .~Iy 

(a) Carrier Channels 
OD Open Wire 
linci. 

620 Channels 220 Chanaels. 

(3) Long Distance 
public Te-Iepboftts 
00 Open.Wlre Ltnes. 

{TrQn,/orlon} 

950 

'DrJlUnl oper.floa. for oil .. 4 liS 18 

M.6ub •• I. 8'''.r 

2010. SHltt ABDUL HANNAN 
ANSAltI : Wilt the Minister of PET..R o. 
LEtfM'AND NATURAL GAS be plAsed 
.o ... te: 

246 

(8) whether Itoloaical Juney of 
Madhubaoi Parliameoaary cOD,titutocy in 
Bibar hal revealed oil and gas reserves at 
six places and driUiOI operacioD. are loins 
on at ODe place, DuUipatti; and 

(b) if 10, tbe names of the remaiDinl 
five places and the time by which work is 
likel)' to bo .tlned there ? 
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THB MINISTER. OF STAn OF THE 
MINISTR.Y OFPETROLEUM AND NA!i 
TURAL GAS AND MlNlITEt Of' ST. 
ATE IN TIlE MINISTRY OP FINANCE 
(SHRI BRAHMA DUTT) : (a) and (b) No, 
Sir. 00010lic81 sUlverys cannot by them­
..... r.~.al pueeace .'.hy4C9G1rboQs. At 
present, a well il under .drill.o.f.t Madu­
banI. So far no discovery or hydrocarbons 
b .. booo m" in Bihar. 

Redaction 10 deli,ery or pOlt at Tea_Ii 
In Andhra Pr.deab 

2011. SHRI S. PALAKONDRA YUDU : 
Will the Mioi&tcr of COMMUNICA. 
TIONS be p'oa!ed to state : 

(a) whether there is a proposal to 
close some post ofiices, retrench ED staff. 
slop door delivery s¥stem aod reduce the 

. number of deliveries at Tenall post offices 
in Andhra l'rade~b; 

(b) if so, the details of the proposal 
and abe reasons ror taklDI sucb decision; 
and 

(C) the number of EO employees being 
retrenched due to the proposal 1 

THE MINISTI'R OF STATE IN THE 
MINlSTJlY Or COMMUNICATIONS 
(SHR! SONTOSH MOHAN OSV): (a) 
No, Sir. 

(b) aDd (c) ID view of (I> &bo¥o. 
q uestaoD docs not arise. 

JIMT'. (OB,r.ct. "lib Sa'a8r.a, USSR 
.ad Alaer'. 

201l. SHRI SRlJiARl RAO : 

eH. RAM PRAKASH : 

Will tbe Mjoiater .ot INDUSTR.Y be 
ploaMd to Itale : 

(8) whether it is a Cact that HMT 
LimIted bas _linod CQOtM.Qt. ro.ceatJ, with 
BU!aadl. OSSa. ,atad AlIMa.tor tail~1lM) 
crores jodleatin, a spurt in demand for 

UI machiDe too1a aJ)d technical ~rvices 
abroad; and 

(b) it so, tbe details thereof? 

THE MINISTBR OF STATEiIN THB 
DE.PARTMENT OF PUBLIC ENIER. 
PR.IS1!S IN THE MINiSTRY OF 
INDUSTRY (PROP. K. K. TBWAA.V'_ : 
<8> and (b) HMT har aiaoed contract. 
with tbe USSR, Bulaeda aDd A\a.ria fer 
orders worth about 32 croros. This in­
cludes supply of maohiD' toot. to tbe 
USSR and BUt .. n. wortb aeout Ita. U 
crores and provision of technical services 
to· A ...... At. valuo of about &L 4 
crores. 

0peai81 of ••• pOit oftices I. Gree4et ..... , .e. T'.lle O'sfrict 

2~3SHRIANOOPCHANDSHAH' • 
Wilt tbe Mtoister of COM MUNfCA • 
TIONS be pleased to state = 

(8) whetber Government have takeD 
decision to open new post offices in Grea­
fer Bombay and in Vasai Taluka of Than. 
DIstrict in Mabaraslura; 

(b) if so. the details thereof; and 

(e) if Dot, tbe .. casons tlter.for ? 

THE f\~INISTER OF STATE IN Tl-IB 
MINISTRY OF COMMUNICATIONS 
(SHRI SONfOSH MOHAN DEV); <a) 
No, Sir. 

(b) 10 view of reply (8) abO¥C, tbe 
qucsUoo does -not ariso. 

(c) Heads of Postal QreJes ba,. been 
asked to examine proposal. for Opeoiol of 
post of6oea in rural area. in tbe ).iSbt Gf 
rovised norms issued reCteaUy. Moreover 
because of tile preseot baD OR cr .... eD or 
new posts tbe opening of such post oftiOls 
will depend 00 t~eir cJearance by the 
M.ioistr~ Qf> Fiaaaoe. 

Import of Palmolel. IJeaefled 011 
2O}4. SHRIMt\l'l O.K. BHA NDARI : 

Win the Mtn ilter of FOeO AblD CIVIL 
SUPPLIES be pleasod to $'.'0 ; 
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<8> whether it i. a fact that PaJmoJein 
bleached oil is beinl imported throuab 
State TradiDI Corporation; and 

(b) if so. tbe names or the couDtries 
rrom where this is beiDa imported' 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLLIES (SURI OHULAM NABI 
AZAD) : <a> YOSt sir. 

(b) RBD Palmolein is aeneraJly impor. 
ted from Malaysia and Indonesia. 

Sbortfall Ie leaeratto. tarlet of elec trlclty 
producer. 

201S. SHRIMATI BASAVARAJES-
WARI : Will tbe Minister of ENERGY be 
pleased to state : 

(a) whether fifteen electricity producers 
including the National Thermal Power 
Corporation have faiJed to achieve their 
• eneration targets durins April·November 
1986; 

(b) if so, tbe total sbortfall of power 
duriog 1986.87; 

(c) the names of the fifteen electricity 
producers which have Dot achieved their 
taraets and the reasons for the same; and 

(d) the steps taken by Union Govern­
ment to improve power generation? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHTAGT) : (8) to (d) Duriog 
tbe period April.November, 1986. there 
was a shortfall of 3475 MU in power 
generation vis .. a-vis the target. The 
electricity producers who did Dot achieve 
the tarset durin. this period were as 
below:-

National Thermal Power Cor. 
poration. 

- National H)'droeJectric Power 
CorporatioQ. 

North Eastern Electric Power 
Corporation. 

Nuclear Power Board. 

Himacbal Pradesh State Electri. 
city Board. 

Haryan. State Electricity Board. 

Punjab State Electricity Board. 

Uttar Pradesh State Electricity 
Board. 

Mabarashtra State EJectricity 
Board. 

Madbya Pradesh Elecuicity 
Board. 

Karnataka State Electricity 
Board. 
Karnataka Power Corporation. 

Damodar Valley Corporation. 

Bibar State Electricity Board. 

Orissa State Electricity Board. 

West Denial State Electricity 
Board . 

Assam State Electrciry BOlrd. 

MeshaJaya Electricity Board. 

Ahmedabad Electric Co. 

The shortfall in hydro generation was 
mainly on account of low hydel 'reservoir 
levels and delay in commissloOJOI of new 
hydel capacity. The thermal generation 
was less tban the target mainly on account 
of Joolcr time taken In bringlOg back units 
under scheduled malott.'nance, higher in­
cidence of forced outages. etc. The nuclear 
generation fell short of the programme duc 
to rorced outage of units at Madras Ato­
mic Power Project. 

The measures taken to improve the 
power aencrahon include inlpJenH:ntauon 
of a centrally sponsored renovation and 
modernisation proaramme, early stabilisa­
tion of newly commissioned units. stress 
on proper maintenance of the units to 
reduce unscheduled outales, uP8radation 
ol.kiJla of opt:ration and maintenance 
personnel. 

The sbortfan in aeneratioD durio, 
1986-87 (April-February 1987) is 2538 MU. 
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IIlert ...... II ••••• pplled to Fal, Prlte 
lIlop. 'D Deihl 

2016. SHRI -KAMLA PRASAD 
SINGH: Will tbo Minister or FOOD 
AND CIVIL SUPPLIES be pleascd to 
state: 

<a> wbether Delhi Admini.trarion uDder 
tho Public Distribution System (orccs the 
fair price Ihops to accept supplies of the 
specified food items at their door steps 
throu,h tbeir trucks without satibfyiDI 
them tbe weiabt (:ontaincd in the bags; 

(b) whetber tbe baas IcncraJly contain 
mucb less weiabt than eotered in tbe 
weigbment sheet issued by Food Corpor. 
ation of Indjai aad 

(c) if so, bow Go'oromcnt propose to 
safeauard the interest. of the fair price 
~hops aDd whether fair price shops are 
rei mbul'1ed the amount for the short 
weiabmcnta and Jf not, reasons thereof? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FOOD AND 
CIVIL SUPPLIES (SHRI GHULAM 
NABI AZAD) : <a> '0 (c) Wh~at and rice 
arc delivered by the Delbi Stale C,vil 
Supplies Corporation Limited at tbe door. 
steps of fau pncc sbops in Delhi after 
welgblDI oach bal a' tbe Food Corpor­
ation of Ind.a lodoWDS. Regarding susaf. 
only machine lurched baas supplied by 
sugar mills are delivered. A system of 
100% weiabment of wbeat and rice ~nd 
delivery of machine stitched baas of 
sUlar bal been adopted to ehnlinalc 
cases of sbort supplies. Inspire of tbe 
above precautions, if aDY fair pnce sbop 
holder reports sbortaacs to tbe Cicci., 
Food &. Supply Officer within 72 bours 
after receipt of tbe stocks, Ibe shorlsses 
arc repleolsbed by Delbi Stale Civil 
Supplies Corporation Lim,ted throuab tho 
Food Corporation of India. The Delhi 
Stato Civil Supplica Corporation Limited 
also maintains a buffer stock of 200 qUa. 
each of whlal and rice for makina lood 
short woi,bments. 

Order. for 01' lIlort Itractarel 08 IDdtan 
eilipfarel. by ONCe 

2017. SHAI Y. S. MAHAJAN : WHI 

the Minister of PBTROLEUM AND 
NA TURAL GAS be pleased to state : 

(8) whetber it i. a fact tbat the Oil 
and Natural Oas ComolissioD are not 
placing orders (or off-sbore structure on 
the Indian shipyards. particularly Mau-
10D Dock. Hindustan Sbipyard and Burn 
Standard; 

(b) if so, the reasons therefor; and 

(c) the measures Government have 
taken or propose to take to ensur~ tbat 
tbe huge investments made in our ship­
yards do not go waite ? 

THE MINISTER OF STATE OF THB 
MINISTRY OF PETROLEUM AND 
NATURAL GAS AND MINISTER OF 
STATE IN THE Ml~ISrRY OF FINA. 
NCE (SHRI BRAHMA DUTT): (a) No, 
Sir. ONGC have placed a Dumber or 
orders for offshore structures of Maza,on 
Dock Limited, Hindustan Shipyard and 
Burn Standard Company Limited. 

(b) and (c) Do not arise. 

I.\faaufactare 0 f re·inrorced thermopla.tic 
aranules 

2018. DR. CHINTA MOHAN: Will 
tbe M)Qlster of INDUSIR Y be pleased to 
state : 

(a) whether Non ·Resident Indians 
have made any contribunon towards abe 
project f manufacturina re .. ioforced ther­
moplastic Iranules; and 

(b) it so. the detaHs thereof? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF CHEMICALS AND 
PETRO·CHEMICALS IN THE MINIS. 
TR Y OF INDUSTRY (SHRI R. K. JAI. 
CHANDRA SINGH): (a) and (b) No 
proposal haa so tar been received from 
any Non-Resident .. Indian for tbe manufac­
ture of re-inCorced thermopJastic aranules. 
Also. there is no Non-Resident Indian 
participation in tho units already approv" 
ed for tho manufacture of this item. 



We of ..... 'It ... Pall .. 

2019. SHRI V. S. ICltlSHANA 
IYBR.: WJU tbe Minister of COMMU. 
NlCATIONS be ptealed to Itate : 

(8) total amount realised so far from 
the salo of lod ira Vitas, Patras iD tbo 
country; 

(b) whether there is ao)' propoaal to 
Introduce tbese Patras in Ra. 10 RI SO, 
aDd Rs. Joo/- dconminatiool to enable 
IDid4Jo ud poor class to pu1'8h •• c them; 
tad 

(c) wbether these Patras are allowed 
to be encasbed in aoy PO. I Offices ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SKRI SONTOSH MOHAN DEV): (8) 
The total amount realised frDOl tbe sale 
of Indira Vak.as P.Url:U at the close of 
January, 1987 is Rs. 47S.72,6S,OOO. 

(b) No Sir. 

(c) Yes, Sir. These Patlas cao be 
eGC8laed OD matun.ay at the POIi Office 
of issue or at any otb~c Post Office afrer 
verification from the POtit Office of 
luue. 

{TranJJallon} 

Uceaoe t ... a.facture antJ ..... b ...... «iee 

2020. SHRI HARISH RAWAT : Will 
tbe Minister of I NDUSTIl Y be please<l 
to state: 

(a) whether the Hoe.;best India 
Limitod baa been granted a Jiccuce to let 
up a projact for manufacturilll aatj· 

faics vaccil.e; and 

(b) ir 10, by what time tho COD_ruc­
tioD work of tbla project il prope'" to 
be _rted aDd tlae expetlditure likely to 
be Jocurtc4, oa " , 

f 

TH£ M1NfSTEIl OF STATE IN THE 
DEPARTMENT OP CHEMICALS AND ; 

PBTR,o..,CHiN1CALS IN l'HS JQMIS· 
TRY OF INDVaraV (IHat R. Ie. JAI· 
CHANDRA SINGH): (I) MIa. Hoocb,' 
(India).ltd. hal'.. ....041 a I.er of 
late •• for tb. ma •• f~ure 01 .ot).. ..... 
vaociue. 

(b) Tbf company bas intimated tbat 
cOGltructioa work is expected to beaiD in 
tiac eecoad quaner of J987. The pr0-

ject COSI utimated by the CGmIMDY it 
ar.ou.od .... 200 Ia kits. 

Health I ...... ace for ,abUe sec.-t.r 
tt.,loree. 

lOll. SHRt E. A YYAPU REDDY: 
Will the Mlojstcr of INDUSTRY be pleas­
ed 10 state: 

(a) wboth"f thel" aro prop .... l, to 
introduce health insurance (or employees 
of pubhe lector uDderJ ak.illlli aDd 

(b) if so. tbe dCIUb tbercof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF PUBLIC ENTER­
PRISeS IN THE MINlSTR Y INOUS· 
TRY (PROF. K. K. TEWARY): 
{a> and (b) Under the prescnl 
dispensation. majority of tbe em-
ployees of public enlerprhes are deriYiol 
medical aucnddDcc benefits under cmpJo· 
yees State Io\urance Scheme or tbrouab 
bOlpitals and dispensaries owned by tbo 
public enterprises. Medical Attendance 
Rules of other public enterprises permit 
reimbursement or expenses UplO certai,Q 
ceiling. There is DO propoaal under coo .. 
sideration of tbe Government to intro. 
duce any other Health Insurance Scheme 
(or pubUc sector employee •. 

Impert 01 ott.fed. 

2022.. SHRI BALASAHBB VIKRE 
PATIL : Will tbe Mioi.,cr of fOOD 
AND CIVIL SUPPLIES be pleased to 
atate : 

(8) whelbor GoverAIDeot PfOpoJ. to 
aUow import of on.cedl; 



(b) whether it would afFect produc­
tiOD or oilseed. in the country; and 

(c) whether import of oilseed, would 
be fa .ddlticm to Dormal imports or 
edible oU, or in lieu of edl ble oils 
Import. ? 

THB MINISTER. OF STATE IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI GfiULAM NABI 
AZAD): <a) At preseo, tbe import of 
edible of_«II is not pcrmltttd. 

(b) and (c) Do Dot arise. 

TralDIDI of oaidata of pubUe sector 
ealerprlle. 

2023. SHRI VIJAY N. PATIL : Will 
the Mint ster or INDUSTk Y be pleased to 
Itate : 

(a) wbether Government have given 
auention \to tile effective training of offi. 
ciall of public ."Ior enterprises in view 
of It..eir rapid arowlh; 

(b) it so, ,be number of entrepreneu. 
rial trainin, ceDI ret work 'D, in J Ddia; 
and 

(c) tbe'Stop GovernmC'Dt are lakina 
10 introduce Iltett mcnbodofoBY o( train­
ing, efficient mao.,ement, production 
technoJoaica and procodures in tbe public 
sector ? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF PUBLIC ENTER­
PRiSeS IN THE MINISTRV INDUS­
TR. Y (PR.OP 1(. K. TEWAR Y) : 
(a) to (c) Government is conscit)us 
of tbo Deed (or more effective 
trainina for tbe public secfor executivos 
anj is endeavourjDI to upgrade the train. 
ina proarammes 10 suit the requirements 
or the public lector managers in tbe 
emerglna environment. As per the avail­
able information there are about 105 Ceut­
ral Government public .enterprises who 
have in·bouae traininl facilities or tbeir 
own besides a Dumber or .ovefnment 
Sponsored trllnin, institution. in the 

couDtry wbo ate impartiDi tralalD, to :tll. 
public aector executive&, 

'.plo .'011 In He." EDI.nHrln, Corp ... 
tloa Ga. " •• t at Ranchl 

2024. DR. KRUPASINDHU BHOI : 
Wilt the Minister of INDUSTRY be pIcas'" 
eel to state: 

(8) whother enquiry into the explo­
SiOD that rocked tbe Ranchi·baaed public 
sector Heavy Eqineering Corporation ps 
PlaDt on 3 December 1986 has been com­
pleted by tbe fact findina committee set 
up the Heavy Engineering Corporation 
maD8,cment; 

(b) if so, tbe details of the findinls 
and the action taken thereon; and 

(c) tbe steps taken or proposed to 
strengthen safety measures? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF PUBLIC ENTER­
PlllSES IN THE MINISTRY OF INDUS .. 
TRY (PROF. K. K. TEWARY): (8) 
Yes, Sir. 

(b) and (c) The Committee has iden­
tified varioul) reasons such as closed 
statUi of valves in the water jacket/boiler 
steam circuit. failure of safety srcam valve 
to bleed oft" at tbe rated pressure, et c. as 
responsible for (he e-.:plosion. either singly 
or in combination. HEC managoment bas 
initiated action on the recommendations 
of tbe committee to 8 .. oid recurrenco of 
such accidents io future. 

Import of edible 0:1, 

202S. PROF. RAMKRISHNA MORE: 
Will the Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state the compa­
rative porcentage of rise io tbe imports of 
edible oIls including ground nut oil and 
mustard oil durinq the last three years, 
year··wise and the value of imports in 
roreiao crebanae '1 

THB MINISTER OF Sf ATE IN THE 
MINISTR.Y OF FOOD AND CIVIL SUp· 
PLIES (SHRf OULAM NABI AZAD) : 
The ,around nut/mustard oil is Dot import- . 
ed. The details relardln, imports 01 edi­
ble oils by tbe Stato TradiDI CorporaUon 
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of India Ltd. durio. tbe last three finan­
cial years and the percentale of increasel 

deerrase Irc as rollow. : 

... 
Financial 

Year 
Quantity 

(in lath MT) 
C & F/CIF 

VaJuo 

(Rs. in 

crotes) 

Percenlqe or fncreale/decreuo 
Quantity Value 

torDBS telDDl 

1983.84 

1984-85 

1985.16 

1409 

IS.8S 

10.80 

846 

1309 

769 

.increasc compared to 1983·84 imports. 

@decreaae compared to 1984-85 imports. 

Family PI.DDiDR amODI workers of 
public sector aolta 

2026. SHRIMATI JAYANTI PAT. 
NAIK: Win ,he Minister of INDUS­
TR Y be pleased to state : 

(a) whether some public sector units 
havc taken steps to popularise family 
planning amongst their workers; 

(b) if so, the names of such units; 
and 

(c) the specific guidelines isaued by 
Government in this regard? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF peBLIC ENTER­
PRISES IN THE MINISTRY OF IN .. 
DUSTRY (PROF. K. K. TEWARY) : (a) 
to (c) Guidelines bave been issued from 
time to time to all the PuhJJc Sector 
Undertakings for populadsing famiJy pJan­
ning amongst their employees by way of 
grant of special casual leave, special 
increment and holding family planning 
weeks in accordance with the policy Jaid 
down by the 1'1inistry of Family Welfare. 
Most of tbo Public Sector Undertakiogs 
are attempting to follow these guidelines. 

Import of crude 011 from USSR 

2027. SHRt H. N. NANJE 

GOWDA: 

(+ )12.49 

(- )31.86 

<+)S4.73· 

(-)4J.25@ 

SHRI o. S. BASAVAIlAJU : 

SHRI BHATTAM SRIRAMA 
MURTY: 

Will .he Minister of PETROLEUM 
AND NATURAL GAS be pleased to 
state : 

(a) whether tbe Soviet Union bas 
81reed to step up the supply of crude oil 
10 India: 

(b) if so, the quantity of crude 011 
to be supplied and detail. of tbe terms at 
which it will be supplied to India; 

(c) to what extent the lap in the 
domestic requiremcnts will be met by tho 
imports frem USSR; aDd 

(d) when the loal of near self-suffi. 
ciency is likely to be reached in tbe coun­
try? 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS AND MINISTER OF 
STATE IN THE MINISTf{Y OF FINAN. 
CE (SHRI BRAHMA DUTY) : (a) to (C) 
While the Soviet UnioD bas indicated to 
step up the 8upply of erude 011 to Indi. 
durin, the current year over tbo level. of 
last year under tbe Trade Plan. tho COD. 

tract for SQP.,1), of crud. oil wltb Soviot 



PRALGUNA 19. 1908 (8.4£4) ",'tt." 1I",w", 66 

I,ency is yot to be finalised aad tbe details 
will be known only thereafter. 

(d) As oil exploration is probabilistic 
in Dature, it is dU!lcult to 18Y wltb certi­
tude when selt·sufficiency will be attai­
ned. 

Shlftlnl 01 LPG lodo" •• 

2028. SHRI UTTAM RATHOD : 

SHRI ARIP MOHAMMAD 
KHAN: 

Will tbe Minister of PETROLEUM 
AND NATURAL GAS be pleased to 
state: 

(a) whether it is a fact tbat a bilb 
powered committe set up by Delb1 Admi­
nistration had dec)ar'ed 16 cooklol aaa 
aodowDs as safety hazards and had reco­
mmended immediate action to shift tbes. 
godown! to safer placel; and 

(b) if so, the date 00 which the 
recommendation was made and what steps 
have been taken to shift the lodowns ., 

THP.. MINISTER OF SrATE OF 
THE MINISTRY OF PETROLEUM AND 
NATURAL GAS ANn MINISTER OF 
~TATE IN THE ~11NISTRY OF FINAN­
CE (SHRI BRAHMA DUTT): (a) and 
(b) A committee constituted by tho 
Delhi Administration inspe~ted the 16 
LPG &odowns wbi~b had been earlJer 
found prime facie as hazardous by the 
Fire Department (Delhi), aad came to the 
conclusion in JuJy, 1986 lbat four of these 
required to be resited. In respect or tbose 
two sites alloted by tbe Delhi Develop­
ment Authority. further action is contin­
gent upon delivery of possession by DDA 
and in the otber two cases, upon a)lot­
ment of sites by DDA, 

Espeodlt.re 0 n proce.. or purfh.le 
aDd dl.trlbuUl)o of fGOdaralns 

2029. SHRI TEJA SJNGH DAROI : 

SHRI BALWANT SINGH 
RAMOOWALIA : 

Will the Minister of POOD AND 
CIVIL SUPPLIES b. pleaaed to .tate : 

(a) whether It is a (act that Govern­
ment supplies foodarainl to the consu­
mers arter purchasins the same from tbe 
farmers throUlh the Food Corporation of 
lodiai 

(b) if 10, tho cost of procurement 
per quintal incurred by the FCI; 

(c) whether Government bave to 
offer lome sul>sidy also; and 

(d) if so, the amount or subsidy pai4 
durinl the last tbree year. year .wise ? 

THE MINISTER OF STATE IN THE 
MINISTR Y OF FOOD AND CIVIL 
SUPPLIES (SHRI GHULAM NABI 
AZAD): (a) Yes Sir. 

(b) Tbe procurement iDcidentaJs 
Incurred by the Food Corporation of 
India during 1985-86 were Rs. 31.'1 and 
Rio 32.48 per quintal, in respect, of 
wbeat and paddy respectively. 

(c) Yes, Sir. 

(d) The amount of subsidy paid 
duriol the Jast three yeall are as undor :-

Year 

1984-85 

)985.86 

1986-17 

Rs./Crores 

1100.00 

J650.00 

2000.00 

lncldeot. of explosion. 18 Post 
Office. 

.2010. SHRI SARFARAZ AH. 
MAD: Win tbe Minister of COMMU. 
NICATIONS be pleased to atate : 

. (~) th~ number o( incidents of oxplo. 
SIOO ID varlOUI Post Offices in tbo COWl. 
try durina the past ono year and tbe Dum. 
ber of persons k.illod and injured in thOle 
Incidents; 
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(b) t" &~pen •• tiQA paid by Gov .. 
ernQlont to tho famUles, of the d~sod as 
well as to the iDjured perSODa; and 

(c) tbe steps taken to ensure tbat 
lucb incidents do not recur in future ? 

THE MINISTER OF STATE IK THE 
MINISTRY OF COMMUNICATIONS 
(~HRJ.. SQNTOSH MOHAN OEV~: <8> 
3 incident. of cxpla.ieQ ,occurred in Post 
Offices durin. tbe past one year. 2 (two) 
outsidors were kiJled and 11 outsiders were 
injured in tbem. 

(b) No compensation was paid by tbo­
Department. 

Ccl Security measures ate reviewed 
from. time to time and appropriate action 
t.ken io consu'tation with tbe local 
autborlties 

A".,'ahD.nt or "bole ,I.e, Chlel 
Electroral OIIcel'l 

2001. SHRI MUKUL WASNfK: 
WilJ the Minister of LA W A NO JUSTICE 
be pleased to state : 

<a> whether it Is a fact tbat the Chief 
EJection Commf~sion~r urged Union Gov­
ernment to review the existing system or 
blYlllI-. part time Clue! Elec.tOlal om.. 
cera; 

(b) whether the Chief Election 
Commissioner has also sugge.ted that 
because of increasing work load. whole 
time Chief Electrorsl Officers should be 
appointed; and 

(c) jf so, tbe decision of Government 
thereon? 

THB MINISTER OF STATE IN THE 
MlNISTR¥ OF LAW AND JUS'lICE 
(SHRI H. R.. BHAIWW.AJ): (a) to (c) 
Yes. Sir. These sUlscstiOllS have been 
made by tb,e Etection Commission as part 
01' tho'_~ proposals ror Electrora} Reforms. 
All .aeb·proposals are under examinalmo. 
OO"fCfQment propO$e to COQsult ·the politi. 

cal partlfl before t.kh,. a flnol decl. 
SiOD. 

Telepboa ••• thlng, at R.J ........ 

2032. SYRI SKIVeNDltA BtttHA'­
DUR SINGH: Wifl tbo Mflltter-· of 
COMMUNICATIONS be pleased to 
state : 

Ca) abc time by which tbe c.pacJty 
0' telephone exchanae of RajnandpOD 
dIstrict will be increased; aDd 

(b) tbe details in tbis rf"lard ? 

THE MINISTER OP STATE" IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRJ SONTOSH MOHAN DEV): (a) 
and (b) The capacity of RajoalMllaon 
exebaogf> was Increased froM 600 to 780 
Jioes on 9/2.87. A4dit.onal 200 Itftet .... 
pa'R~ioa in 7th Plaa is proposed subject to 
availabiUty of etJufpmeot. 

[Trans/al.on) 

Capadl, of N-r.L, N.jaf ... ~_14 
Radii telephone eschaDlf'. 

2033. SHRI BHARA T SINGH-: 
Win the M,nister of COMMUNlCA­
TJONS bo plea.cd to state: 

(a) wbether in Neftl'of, Najaf .. ,b 
and Bad" Telephone eKobanleJ' tbe 
d.mand ff)r telephones bas jncreated'C08-
s;derably: 

(b) tb~ t,nlC by wbich tbe cap~y or 
Nan,Joi Telepbono ExchaDIf; wjU be, iD­
crCfucd and t be N ajafaarb EJ(c~ wJU 
be !i'nk.cd with tbe Karol Bap EXdy.. 
11M: 

(c) whother these telephone excbao­
lea are Dot fUDctioninl -efficiently duo to 
shortage' of equipment; and 

(d) if 80, the \hn"fby twJl~b t"'(equip­
ment will be made avail,ble to the" 
excbaDaes 1 
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THB.MINISTER. OF STATE IN THE 
t4IMlS~R.Y Of COMMUNIC-ATIE>NS 
(SHRI saNTOSH MOHAN DeV): {") 
No. Sir. The increase in demand is nor­
mal. 

(b) The capacity of Naolloi Excba· 
01_ is proposed to be incroued dutlng 
1988-89. 

Naj ..... rb Exchange Is already tinked 
with Karol Baah Exchange with effect 
from 16.1 ;1987. 

(c) No, Sir. 

(d) tn view of (c) above docs not 
arlae. 

(&IUshj 

DII,o'" or rural electrification 

project. 

7034. SHRI BRAJA MOHAN 
MOHANTY : 

SHRf MOOL CHAND 
DAGA: 

Sl-1RI RAM SWAROOP 
RAM: 

Will tbe Minister of ENERGY be 
pleased to atate : 

<a> Ute number of proposals (or rural 
electrification pending clearance- as on 31 st 
January, 1987. State.wise and Union 
Territory-wise; 

(b) whether back ward States and 
areas have any preferential consideration 
for clearaago of the projects or rural elc­
ctrificatioa. 

(c) State-wise and Union Territory 
wile filum of vill.,OS electrified tin 31st 
Jlnuary, 1987 IDd the Dumber of villages 
which remain to be electriflod; and 

(d) whether any ateps bave been taken 
to expedite 1M disposal of rural 6Icft'jfic~· 
tion project' 1 ' 

THBMINISTER OF STATE IN THE 
DEPAR.TMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHl'AOl): (ll) A total 
of 873 Rural ElectrificatioD Projects for 
financial "assistance WeN tJoddiaa ohtaraace 
with Rural Electrification Corporation 
(REC) as on 31.1.1987, the State-wise 
details of which arc &i vcn in tho Stue­
ment-I. The REC doe. Dot extena in any 
financial assistance to tho Union rerrilO. 
rie •• 

(b) The R EC considers the schemes 
OD tbe basis of priority indicated by tbe 
State Electricity Boards (SEBs). How­
ever tREe, as a general poHcy. has .d .. 
vised tbe SEBs to accord priority, inter 
alia. to tbe backward areas in tbe formu· 
lalion of tbe schemes. 

(c) The total Dumber or villages. 
villaat'i eJectrified as on J.1.1.1981 and tbo 
villages remaining '0 be e'ectrified in each 
State and Union Territory is given in 
Sratemc.rnt·II below. 

(d) The REC has been advising its 
field offices to ex:tend necessary assistance 
to the Electricity Boards in speedier ror.. ' 
mulatioD of schemes and prompt disposal 
of pending projects mutually arreed for 
sanction in the Annual ",7orks Programme 
meetings. 

Statemeat-I 

RE projects pending in tbe Rural Elec. 
trification Corporation as On 31st 

January, 1987. 

S. No. 

1. A ndhra Pradesh 

2. A·aam 

3. Bihar 

4. Gujarat 

5. HarraDa 

No. of Scheftles 
pending 

89 

1) 

J3 

44 

23 

2 
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1 2 3 4 

14. Nqalaad 960 813 147 

IS. Oria .. 46992 25,437 21,S55 

16. Punjab 12,188 12,126( +) 

11. Rajasthan 33,305 21.551 11,754 

18. S.lddm 405(£) 245 160 

19. Tamil Nadu 15,735 15,731 4 

20. Tripura 4,727 2,101 2,626 

21. Uttar Pradesh 1,12,561 69,929 42,632 

22. Welt Benpl 38,074 21,020 17,054 

--------------------
Total (States) 5,71,441 4.00.168 ).71,211 

-------------------
1. A " N Islands 390 293 97 

2. Arunacbal Pradcsh 2.973 930 2,043 

3. Cbaodisarb 26 26 

4. D&.N Havcli 12 67(-) 

s. Delbi 243 243 

6. Goa. Daman &. Diu .. 09 381 28 

7. Lakshadweep 10 10 

I. Mizoram 229 196 33 

9. Pond;cberry 333 333 

----------------------
Total (U.TI.) 4,685 2,479 2,201 -_ .......... ____ .._...._ ...... ___ ---...-__ ._.--..-,_--

Total (AU.India) 5,76,126 4.02,647(@) 1,73,412 

"'-.. ..._._ 

(.) -5 Viti.,. are loina under SubmeraCDce In Daman Ganaa Project. 

(@) -Exc~usivc of 62 uniohabited villages iD Punjab and S viUaacs in D&N 
Haven which are IOina to be submeracd in Daman Oaoaa Projcct. 

(£) -The revenue block has been reckoned a8 the smallest administrative unit by 
tbe conSUl autbority • 

. (1') -AI pet Mini,try or Ptoaramale IDlplemontatioo Monitoring Report. , 
(+) -62 viII .... have been declared uninhabited. 

14 
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Es,"l... traderl pilt)' 01. D'atr trade 
prattlee. 

203S. SHlllMATI KISHORI SINHA: 
Will tbe Minister of FOOD AND CIVIL 
SUPPLIES be pleated to state: 

(a) whetber It is proposed to ftpole 
In media the traders fouod auilty of unfair 
trade practic~ in Public Distribution 
System; 

(b) whether they are also to bo black ... 
Jisted alainat any help from any official 
alency; aDd 

(c) if so, tbe details of decision taken 
iu tbis regard ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI GHULAM NAB, 
AZAD) : (a) to (c) To provide beUer pro­
tection to the conlumerCl, the Central 
Government bas recently cnacted the 
Consumer Protection Act, 1 Q86 whicb 
covers all 800ds and services unlets apeci. 
fically exempted by tbe Contral Govern­
ment. The Act apphes to private, pubJic, 
joint and cooperative sectors. Tbe Act 
also applies to unfair trade practiccs 
indu11ed in by trader' otb=r tban tbe 
unfair tr&de practices of an uodertakiog 
to which Part A of Chapter III of MR.TP 
Act applies. Action will lie against traders 
in accordance with the provisions of tbe 
Act. 

I.T.D. serviGe betweeD Satara aad Delili 

2036. SHRI PRATAPRAO B. 
BHOSALE: WiU the Minister or COM. 
MUNICATIONS be plcAJ.cd ID state : 

(8) whether the proposal to introduce 
the 5..70'D. ...~ce between Satara 
(Mabarashtra) and Delhi i. uad ... COD­

aideratioD of Government; 

(b) whether lome requests bavt been 
received by Omeromellt from some M. PI 
for introduction of this service; 

(<:) if so, details or the proposal; ud 

(d) tbe tCDtative proaramme rorAcOID­
miIaioaiaI Qj. &WI .. ,vice .ad ....... 4&-. 
Dot posSIble, tbe realODI there«, 

THE MINISTER OF ST ATB·IN TRB 
MINISTR.Y OF COMMUbllCATJONS 
(SHRI SONTOSH MOHAN DBV) :' (a) 
Yel. Sar. 

(b) Yet. Sar. 

(c) aDd (d) For proyidinl Iubscriber 
trunk elianiDI facility t SataN" ~;laDMiiS 
to be cODnected witb Puoe Trunk Auto-­
matic Ewell_oae whteb i. 1"', to," 
commilsionod in J988. STO sefvlce bet· 
ween Satlra Ind De hi wi" be availablw 
after commissioniol of tbe Trunk Auto­
matic Excbaop at Pune in 1988. 

Sinctioa 01 .ore LPG a.eDtles lor Lela 
aad Karan 8fttI1 .r L .... 1fIa 

2031. SHRI P. NAMGY AL : WiJl the 
Minister of PErROLEUM AND NATU. 
RAl GAS be pleased to state: 

(a) wbether due to acute aUI1aac of 
fire-wood and the srowlna demand for 
supply 0/ LPG t requ .. t. haye ben tDldo 
to Government to lanction more LPO 
Agencies for lob and Karatl Breas or 
Ladakh;-and 

(h) if 10, the steps beiDg takcD to 
meet the demand 7 

THE MINJSTER OF STATE OFTHB 
MINISTRY OF PETaOLEUM AND 
NATURAL GAS AND MINISTER OF 
STATE IN THE MINISTRY OF 
FINANCE (SHB.I .AHAlA DUTl'): 
(a> and (b) As is done elsewhere fn tb~ 
country. LPG dlstributor.bfp. at Leb :aDd 
Karan are belD, set up OD·1tJe basi. of 
atudies relatina to .eco.oomic viabiJ¥r. 
Accordio.Jy. one djatrlbuto.rahip at 'Leh 
has beeD commissioned aDd action it 10 
pr ... " ... u QP,_.~.t""" Po •• o 
preHDt. auPPUOI are bel,. made It Lcb 
throuab the reau1ar aealer and the .a.b~ 
dealer and at ICar,iI tbroqh tbo Jatter. 
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2JlL SIIRI' SATYBNDRA 
N~WIlNSillRIt: Will tIa.,Mfdi ... , 
of INDUSTRY be pleased to state~ 

{.,. -wbether ~Marutt Ud'OI'Ltd. piaDI 
to.taVOdUor maoy 'Dftt 'mod. of ca,. aocl 
j"'pe: 

(b) if so; the detail. tbereof; 

(c) whether tbls wnl involve import of 
equipment, machinery. components ~tc. 
and 

(d) If so, tbe details tbereof? 

THB MINISTER'OF STATe IN THE 
DW'PNItTMENrr'Op PUBLIC ENTER· 
PRIES' IN, THB MIMISTR¥ OF 
INDUSTRY (P.ROP. K. K. TEWA1tY) : 
(8) aDd (b) Maruli UdYOI Ltd. has sub­
mit_-, PIflOPosal to Oovocomeat f'~r 

tat ..... i.. a. 3-box cu witb two 
oPlfOOlfof ... _ viz. IOlOfI300 c.c. witb. 

ill "IMi" exitd.. collaboration atreetDeDt 
w4t.l:t,MJS. Suzuka MO&Or C081P'.Y, Ja ..... 

(c) aD4t(d) It i, proPGMCI to aobiPe a 
level d'r75% b'dlle .... tioD in tbe fitst year 
I~UP~ 9S9/0 iD .tbe thlrd year. 

8110"..11 •• crude aDd LPG production 
dil. t •• ,,'.UOG I. DullaJaa, A ..... 

2039. SHRI K. RAMACHANDR-A 
aEDDY : 
SHal BIllY A MOHAN 
MOHANTY: 

SHRt SUBHASH Y ADA V : 
SHKI PRAKASH CHANDRA: 

SHRI DHAIlAM PAL SINGH 
MALI. : 
PROP. RAM KRISHNA 
MOItE: 

Will tbe Mlolst~r or PETROLBUM 
AND NATURAL GAS be pleased to 
st.at~ : . 

(.), tbe 10 .. luffered' by tbe~c_.try iD 
terma or sbortfall in crude and LPG pro­
duotloo .. well as taxes to the' Onion 
Govlroment 0.0 account of the recent 
aaltatlon in Duliajan. Assam, against tbe 
Oil India Ltd and its non-Assamele 
persMMI. 

(b) ttt. aetiot! contemplated by 
OOvetDmetlt to l1rifll norm.'cy in tbe 
situation; and 

(ci) tbe estim.ted expenditure involved 
in additional foreign excbange outflow a. 
a result of oU import! wbicb may be 
necessitated due to loss in production? 

THe MINISTER OP STATE OF 
THE MINISTRY OE PBTROLBUM 
AND NATURAL GAS AND MINISTER 
OF STAffS IN THB MINISTRV OF 
FINANCE (SHRI BRAHMA DU~TT) : (a> 
The loss lutfered iD &gil.tioa duriDI,tbe 
period 6-11,,86 to J()'I·87 was al follows : 

LOll i Q prod action 

of crude oil - 70,200 T 

Loss in production 

of L.P.G. 

Loss to Union Govern­

ment in terms of 

tuea (cess and ex. 

836 T 

cise duty) Rs. 212.78 

lakhs. 

(b) A representative of tbe Govern­
m.o.t of India bold dis~ussion., with tbe 
representatives 01 State Gover.IItD8Dl, 
O.I.L. and AASU OD 30th and 31st 
January 1987 at Dispur. Upon tbe assur­
&lICe "bat a Ideciatoft would be-' taken OD 
the "allout aUelatiens apf.Mt the' Cb1e( 
ExecutiYe, wftbin a apecffied time; the 
AASU detided to deltr'tboir .a'tetiott. 

(c) As imports arc mado 011 ,0,,,.U 
demand and. lup,ply t fO.toip, O.KCMIIIO 
outflow atttjbutablo only to ·thia4011.in 
production calU1~ be quaatiliod. 
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OU exploration iD Tamil N.d. 

2040. SHRI P. KOLANDAIVBLU: 

DR. V. RAJBSHWARAN : 

Win the Minister or PETROLEUM 
AND NATURAL GAS be pleased to 
atato tbe details of oil exploration beiDI 
done at prescnt in Tamil Nadu and the 
expected yield therefrom? 

THE MINISTER OF STATE OF 
THE MINISTRY OF PETROLEUM 
AND NATURAL GAS AND MINISTER 
OF STATE IN THE MINISTRY OF 
FINANCE (SHRI BRAHMA DUTT) : 
ONGC have deployed (our dep.rtmental 
and two contract parties for conducting 
seismic surveys in Tamil Nadu. Four 
rip bave also been deployed for explora· 
tory drilliog. Exploration ror hydrocar­
bons being probabiHstic in nature. it 
would not be possible to indicate in 
advance the result or these efforts. 

Takeoyer of. unit A"bok Paper Mill~ by 

Hlndultan Paper Corporation Limited 

2041. SHRI P. M. SAYEED: Will 
the Minister or INDUSTRY be pJeased to 
state : 

(a) whether it is a fact that the Hindu­
stan Paper Corporation Limited proposes 
to takeover a unit of the Aahok Paper 
Mills in Assam; 

(b) if so, the reasons therefor; and 

(c) the terms and conditions settled in 
t hi s regard ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
INDUSTRY (SHRI M. ARUNACHA. 
LAM): (a) to (c) Consultations with 
Government of As~am on tbe terms and 
conditions or 8ssocia'jon of Hindu.tan 
Paper Corpc.1ration with the management 
of Ashok Paper Mills are taking placc. 
No final view haa yet emerged. 

12-Poln. actJ.. pl •• for e. ct •• e, I. 
881 .... '1.. I_am, 

2042. SHRI VISHNU MODI: Will 
the Minister of IN DUSTR. Y b. pleued 
to stale: 

(a) whether it ia a fact tbat tbe COD­

federatioD of EDlin.oriDI IDduatry ba. 
submitted a 12-point Action Plu to tbe 
Government for achlevinl,reater efficienc), 
in tbe Indian oDlineeriDI industry; 

(b) if so, detail. of the 12·point Action 
PIan; and 

(c) the reaction of Government there­
to ? 

THE MINISTER OP STATE IN THB 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTR.Y 
OF INDUSTRY (SHRI M. ARUNA­
CHALAM) : (a) Yes. Sir. 

(b) and (c) The action plan submitted 
by tbe Confederation includes luaeatloDS 
on liftinl or concrols on ,rowtb. raisinl or 
exemption Jimi •• for tbe purpole of Indus­
trial Iieen.inl, extension of tbe ICOpe of 
minimum econ omie scalel or operation to 
covtr more industrios, relaxation. (rom 
tbe provisions of MRTP Act and Com­
panies Act etc. The policy of tbe Govern­
ment bas been directed towards liberaUsI­
tiOD of the Industrial Policy within the 
overall framework of the Industrial Policy 
Resolution, 1959. In pursuance or tbe 
policy, Government havc taken a number 
of steps towards fiberaUsalion of industrial 
licensing policy and procedure. This is 
8 conti nuous exercise and luna1ions 
made by the industry arc alto taken into 
account before arriviol at dcct.ionl in 
tbJs reaard. 

Production or eaerl1 frOID .a.,. 

2043. SHRf C. MADHA V REDDI : 
Will the Minister of ENERGY be pleased 
to state: 

(a) .be total estimated quantity of 
waste producod aDDually In IDdJa from 
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industry, construction sector, minitl, 
sector. domestic waUo aDd a.rlcultural 
wast; 

(b), rietber all .bit waite II fall), 
recycled to produce ODor"f. soil rtaeA.a. 
tioo etc. and if so, datails thereof; aDd 

(e) whether Oovernmont are aware 
that Germany bas a Waste Elchaqe set 
up to handle waste utilisation? 

THE MINISTER OF ENERGY 
(SHRI VASANT SATHE) : <8> to (C) TH 
requisite information is beiDa obtained and 
will be placed on the table of tbe House. 

Installatioa of elechostatlc predpltaton 
In Indr.pra.,ba and Badarp" .. T ........... 

Pla.ts 

2044. SHRI YASHWANTRAO 
GADAKH PAT1L : 

SHRI AKH.TAR HASAN: 

Wall the ~1inilter of ENERGY be 
pleased to state: 

(a) whether the \\ ork in installation of 
elcl:tro~tatic precipitators 10 Indraprastba 
and BaoarJlur thermal power plants COD. 

trol poHuuon has been completed; 

lb) if nOI, 'he reasons theretor and 
the progress made so far; and 

(c) any otber steps taken or propoaed 
to cODtrol nitrogenous and sulphuric 
oxides in these plants 1 

THE MINISTER OF STATE IN THB 
D[PARTMENT OF POWER IN THE 
MINISTRY OF BNERGY (SBRIMATI 
~USHILA ROIITAGI) : (a) No. Sir. 

(b) Orders have been placed (or tbo 
installation of Electrostatic Precipitators 
at Indraprastba and Badarpur StatioDs In 
December, 1985 and January. 1986, rospec­
tively. The work is in prOsrea!. Tbe 
work OD one unit at Indraprastba Station 
in expected to be completed by JUDe, 1987 
followed by completion of work on tb. 

remajoin, two unit. by September and 
December. 1987. The work at Badarpur 
Thermal Power Shrtioo is sctJeduled for 
c;ompletiOD by middJe of J 9S8. 

(c) InformatioD .s beiDa collected aDd 
will be laid OD the Table of tbe Houle. 

Settle. up 01 Dew tele,boDe eschaa .. ala 
Aaclhr. Pride,. 

2045. SHRIMATI N. P. JHANSI 
LAKSHMI : Will the Moister of COM­
MUNICATIONS be- pleased to state: 

(a) wbether a survey bas been coo­
ducted to set up Dew telephone exehaDlcs 
in Cuddapah, Cbittoor. Ananthapur, 
Kurnool, NaJaoDca and Mabboob NaJar 
district of Andbra Pradesh; 

(b) if so, the details of the lurvey and 
tbe names of tbe places seJected wbere 
telephone exchanges are proposed to be 
set up; aDd 

(c) tbe Dumber of Dew telepbone COD­
nections to be given by the proposed Dew 
telephone exchaoges in tbose district? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI SONTOSH MOHAN DEY); (I) 
Yes, Sir. 

(b) The information is given in State­
ment-I below. 

(c) The approx .. Dumber of telephones 
connections proposed to be liven to UJ)to 
31.3 87 by new telephone exchan.es 
districtwise is under : 

1. Cuddapah 48 

2. Chittoor 72 

3. Ananthapur 60 

4. Kurnool 132 
5. NaJaonda 3) 

6. Mebboob Naaar 24 
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at.t ••••• 

Names or place., wber. T,Jephoae Excb.D,,, aro propOIecl to be .. t up. 

Elcbu,. propoaed Excba"... propoMd 

to be opened by durl.. ·87-'. (Placea 
3J"J.87. are yet to be i_Dd· 

tied. 

I. Cuddapab Dilu. 1. Linaal 

2. PeddapI.upula 

3. T .1Iaproddutar 3 

4. B. Kodur 

2. ChiUoot 1. Cbiaurquota 

2. Y.S. Gat. 

3. Krllboapuram 

4. Alamadegu 

5. Medikurphi 

6. Musali.unta 

3. Kurnool 1. p •• thumb.lam 

2. Cbippa.iri 

3. Pul.kurthi 

4. KaDa11 

5. Midtbur 

6. Pcndekalu 6 

7. Sanjamala 

8. Marjvaram 

9. Kuntanahal 

10. Narnur 

11. Pamulapadu 

4. NaJaonda I. GarJdepaIJi 

2. Kane .. 1 2 

3. Urlalunda 

s. Mehbooboalar 1. Bomarajapet 

2. Sjrsiwada 3 

6. Anantbapur 2 
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Nor. '.r "cle.q .""" ••• ' •• 11.11,. 
at ... • 1 , ... dlet •• t car. 

~. DR. DATTA SAMANT: Will 
tbe Minisi.r of INDUSTRY be 

pleued to ltat. : 

(a) wbetber Governmeot bave taken 
tb. deciaiOD to mat. etBcie.ac)' tettin. aDd 
iadJaeDi .. doD procedure. more .trln.ent 
for an types of fuel .mcient cars : aDd 

(b) if 10. tb. varioul Dorms fixed for 
botb 1 

THE MINISTER OF STATE IN THE 
D!PAR.TMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
OP INDUSTRY (SHRI M. ARUNACH­
ALAM) : (a) Y ~St Sjr. 

(b) (i) I"dlleni,allon Proc~dM't : Vide 
Government NotificatioD Nos. 468/86-
CeDtr.' Excis •• 469/86-Ceolral Excise. S02/ 
16-CUS. 505/16 CUS, SOl/8,..CU San dated 
24.11.1986. in order to avail of the concea­
aiolll In respect of exCiae and customs 
duties, tbo Manuracturers of fuel efficient 
ClfS have to produce a certificate from 
tbe Indu.trial Adviser in the Director 
Oeneral of Technica' Development sbow;oa 
tbe details of rbe dear" of indi,enlsation 
required to be achieved under the appro .. 
ved pbased manufacturiDI proaramme and 
tt.e actual dearee or iadiaeo.sltioD achieved 
in tbe precedina financial year. In a cas. 
wbere tbe de,ree or indiaenisation achieved 
in tbe preeedin, financtal year is Jowor 
tbaD tbe dear. 15 per the approved 
prolramme. the manufacturer is to 
produce a certificate From aD officer Dot 
below tbe rank of Joint Secretary in the 
Miniltry of Industry (Oeptt. of Industrial 
Development) cerUfyiDI tbat the failur. 
In acbieviDI lb. required degree of 
indi.eDiuUoD i. OD account of valid 
reaSODI to be recorded in writina Ind thlt 
lucb fallurl il millinal. 

(Ii) A Dote on fuel efficieDcy certifka­
lIOD procedure is liven in a.atement 
beJow. 

F •• , Itmcl •• e, Certllcatl •• Proced.re. 

Notllcatioal fuued b, the Departm,at 

or R.eveauo, Miniltry of Piaaace. GOfern. 
meat 0' Iodla 011 24th December, 1'86 
prescribe the conditioD' to be fulfilled by 
fuel efBcieat motor can for avanin. of tb. 
flleal cODceuioD' aranted uDder tho" 
notificatioDs. Tho foUowin. procedure il 
laid down for obtainin. fuel efficiency 
cortificate uDder tb .. e DotHle.tioas : 

(I) The manufacturer thall submit aD 
application In duplicate to the 
Departmat of IDduatriat Deve­
lopment, Ministry of lodultry, 
aivin. tbo model and comploto 
tecbnlcaJ .pecificatioul of the 
vobicl. ~D the proforma prescribed 
for tbi, purpose. 

(2, The manufacturer .haJJ simultaoe .. 
oUlly .end a copy of tbe applica .. 
tiOD and tbe proforma to tbo 
Director, Vehicle R'lurcb and 
Development EatabUshmen t 
(VItDE) Abmednaaar.414002. 

(3) Th. Department of lftduatdal 
Development in tbe Ministry of 
Industry sball advise the VItDE 
to carry out the fuel efficiency 
test. 

(4) On recolpt of suc:b advice, tbe 
vaDE sball depute an Officer to 
select 5 veblcles at random from 
tbe production lioe of tb. 
manufacturer .fter liviD, botic. 
to tbe manuracturer. 

(S) Sucb random seJectioD shall be 
made from a minimum number of 
20 vehicles out of tbo current 
production in tbe plant of tbe 
manufacturer. Tbe eo,ioc Dumber. 
chl.is Dumber and the colour of 
the selected vehicles shall b, 
Doted by V RDE. 

(6) It sball b. tbe responsibility or 
the manufacturer to deliver tbe S 
selected vehicles at tbe premia .. 
of the VRDE. Abmednaaar 
within two weeks of tbe seJectiOD 
of tbe vehicles, with runDin.-in 
duly completed by the m .... ufa~' 
turer, , 
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(7) Tile .. "uf_turer'Daft it he .0 

desires. deputo oae represeDtadw 
10 obRl'Ye lite fuel ffficieDCY tcat 
,at VRDB. It is, t.owever. obltsa­
tory for tbe manufacturer to dep­
ute one ,ood mechanic to attend 
to 'Che reparrs of tbe vobicles 
dari,. tb. t .. tina at tbe Va.DE. 

(8) The VRDB .ban carry out tb. 
lUel efficiency test OD tbe , 
wbicles in accordaace .itb the 
procedures prescribed in this 
bebalf. A copy of 'bis may be 
obtained on request from VRDE, 
Adlmodnapr. 

(9) The fuel efficiency test' reports of 
tbe VRDE shall be considered 
by. Fuel EftlcioDCY Committee 
in 'he Department of Industrial 
Devolopment, Ministry of Indus­
try. Tbe Committee aben examioe 
all relevant aspects and ma ~ e its 
recommendations regarding tbe 
issue of the certificate. 

(10) Based on tbe recommendations 
of the committee, a fuel efficiency 
ccrlificate will be issued by an 
officer not below tbe rank of Joint 
Secretary in tbe Department of 
Industrial Develo\>ment, Ministry 
or' Industry. 

(II) The fuel efficiency certIficate shall 
be issued only if all the S tested 
vehicles achieve tbe fuel efficiency 
norms prescribed under the 
aforesaid notifications of the 
DepartlMnt of Revenue, Ministry 
of 'Finance. If even one of tbe 
tested vebic1es does not achieve 
tbe prescribed fucl efficiency 
norms, tbe Committee shall not 
recommend tbe issue of a fue I 
efficiency certificate. 

(12.) The fuel efficiency certificate 
i.aued sban be valid (or a period 
of 6 months from tbe -date of 
issue. 

!(19) For Rnewal of a fuel efficiency 
Q,rtificate, tb~ manufacturer sball 

submit has application at teast 2 
~Dtbs in advaD~e or the date or 
expiry of tbe current certificate. 

(14) Before the fue] efficiency te.ts atc 
undertaken by the VRDE, tbe 
manufacturer shall pay the V ROE 
through a Demand Draft. a test­
ina charge of Rs. 10,000 per 
vehicle. 

(IS) After tbe VRDE has carried out 
tbe fuel efficiency tests, the tested 
vehicles shall be collected by the 
manufacturer from thl.! V ROE 
prenli.es at Abmedna,ar. 

HJdeJ Pl4Jecls peediDI a9,ro.al witb 
PlaDuiog Com.i,sioe 

2047. SHRI N VENKATA RAT­
NAM : Will tbe Minister of ENERGY be 
be pleased to state: 

(a) the number of Hydro-electric Power 
Projects cleared by the Central E:.lcclflCity 
Authority and pending with the Plannina 
Commission (or approval; 

(b) their c~paolty and tbe tioandal 
involvement ; and 

(c) the ratio of Hydel and Thennal 
projects existing and pending? 

THE MINISl ER OF STATE IN THE 
DEPARTMENT OF PO\\'ER IN THE 
MINISTRY OF ENERGY (SHRJMATI 
SUSHILA ROHl AGI); (u) to (b) Out 
of tbe DIDeteen major generation SCheOle8 

awaitiog investment deCISIon. cleven ale 
hydro-electric projects wtth a totallDstalied 
capacity of 1042 mw and ,ostinB about Rs. 
1138 crores. The remaining eiaht arc 
thermal projects with a total installed 
capacity of IS02 mw and coostJng about' 
Rs. J 359 crores. 

Sett hll ap or Hllb I .. e,el CommIttee fo 
ReTlew LODI Pe ndlna Power ProJeetl 

2048. SHRI NARAYAN CHOUBEY: 
Will the Minister 01 ENERGY be pleased 
to .&~; 



<a) wbether Government 8H 'eons"­
rinl a proposal to set up • blab level 
committoe comptisiD, representatives or 
the Department of Power. ·Bn .. lroamcnt 
and PoteltS, as well .s tbosc of tbe 
Plannin, Commission aDd tbe Ministry or 
Finance for a quick review of aU ." 
hydro-olectric power projects wbicb are 
held up OD environmental pouadt ; 

(b) if so, tbe details thereof; and 

(c) the detaila of tbe projects so held 
up for a 10Da time 1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHaIMATI 
SUSHILA ROHTAGI): <a> and (b) At 
present, DO sucb proposal is under 
considerat ion. 

(c) Informacion in respect of major 
hydro-electric projects which have been 
accorded techno.economic approval but 
are yet to be cleared from the envIronmen­
tal aDlle is given in the statement below. 

Name of the Installed Capacity 

S~heme (MW) 

PaJameneri (UP) 

Lobari NatPSl. (UP) 

Sawatkot (J&K) 

Baglibar (J&IC) 

142.5 

282 

450 

Narmada Sapr (MP) 1000 

Sardar Sarovar (Gujara&/MP 
Maba.) 14~O 

Sbaravati Tail Race (K.roltaia) . 240 

VUlhnu Prayas (UP) .. 80 

p crioJl1eal tauecUoa ., tehplaGae 1 .. , • .11. 
.tlo ..... t~ .... ffllNn ......... 

. 2049. SHRI )fOOL CHAND 1lIlGA: 
Will the MiIUa&or .oICOMMUNICA1iIQNS 
be pL:a •• d '0 ute : 

(.) wbether in compliance with the 
reoomm ondatj 00 I or Sarin Cmnmlt~, 

Department of Telecommunications 
~ aho leh;pbone Authorjties to 
,periodically i.lpect telephone in.taJlUiom 
at subscribers premises to eJima.ate 
complaints of defective instruments and 
fa ulty connections ; and 

(b) it 50, tbe reasons why it is not 
beina done wbon rule: 422 of tho Indian 
Telegraph Rules, )95) imposed a statutory 
obfiaation on the D.E.T. to maintain in 
load worklDg order tbe equipment and 
apparatus provided by tbe Department? 

7HE MINISTER OF STATE IN THE 
MINISTR Y OF COMMUNICATIONS 
(SHRI SONTOSH MOHAN DEV): (a) 

, Telephones arc beiDI periodioally inspec­
ted. 

(b) Equipment! and appratua arc 
being maint«ined in tbe best pos6ible way. 

Application for telephoae ~oDDectioD' In 

Kef.Btaka 

2050. SHRI V. KRISHNA RAO: 
Wi)l tbe Minister of COMMUNICATIONS 
be pleased to state: 

(a) tbe total backlo,g of appliCAtioDS 
for new telepllone connections in Karo.a­
taka; and 

(b) the time by which tbis back loa is 
lOins. t 0 be cloared ? 

THE MINISTER OF STATE IN THB 
MINISTRY OF COMMUNICATIONS 
(SHRI SONTOSH MOHAN DEV): <a> 
The wait;na Jist of telepbone conncctions 
as on 31.12 86 in Karnat«a is ., foUows :-

Karoataka 25,113 

Bangalore 33,200 
Telepbono 
District • 

----
Total: 58,313 
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(b) (I) For Kara.taka the pre.ent 
waitia, list is Utely to be cleared by 1990. 

(Ii) For Blna.lore Telephone District 
major part of the waJtiDi list is likely to 
be cleared by 1990. , 

FIDaDelall.pllcatloD for espaal.a 0' 
telepboDe lIa'l 

2051. SHRI SUBHASH YADAV : 

SHRI PRAKASH CHANDRA : 

SHRI DHARAM PAL SINGH 
MALIK: 

Will the Minister of COMMUNIC· 
A TI 0 NS be pleased to state : 

(Iol) tbe Dames of tbe cities where more 
than ten thousand lines telephone exchaow 

,es are likely to be opened; and 

(b) tbe financial implication' for the 
expansion of telephone Jines for the next 
year ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI SONTOSH MOHAN DEV): (a) 
Names of the Cities where more tban tcn 
thousand lines of telephone cxchaDICI are 
likely to be commissioned during tbe 
remaining period of 7th Five Y car Plan 
are Jiven in the Statement below. 

(b) Outlay of Ra. 1134.12 crores has 
been approved by PJaooina CommJ.sion 
for tho, Department of Telecommunications 
in respect of its Annua) Plan for tbe next 
year (1987-88). 

SlateDlent 

Names of the cities where more tban 
teD thousand liDes of telephone excbaojea 
are likely to be commissioned :. 

1. Bombay 

2. Calcutta 

3. Delhi 

4. Madra. 

5. AbDHMIabad 

6. Balllalore 

7. Hyder.bad 

8. lCanpur 

9. PUDe 

10. ViJa,.".da 

11. Piln. 

12. Surat 

13. Baroda 

14. ErnakuJam 

J5. TrlvaDdrum 

16. Iodore 

17. NalPur 

18. Chandiaarb 

19. Jalandhar 

20. Ludbiaoa 

21. Paridabad 

22. Jaipur 

23. Coimbator. 

24. Lucknow 

2S. Gbaziabad. 

Pari. Coa,eDtlo. o. Pat •• , Rip,. 

20S2. DR.. C. P. THAKUR: Will tb. 
Minister of INDUSTRY be pleased to 
state: 

<a> whether any decision bas beeo 
taken relardioa India joinioa the Paril 
CODventioo OD PateDt Ri.ht. ; and 

(b) if so, tbe detaU. thereor? 

THE MINISTER OF STATE IN THE 
DEPARTMBNT OF INDUSTRIAL 
DEVELOPMENT IN THB MINISTRY 
OF INDUSTR.Y (SHRI M. ARUNA. 
CHALAM) : (a) aDd (b) No decilioa ha. 
been ta keD by tbe Government reaardl .. 
IDdla'. joloiD, tb. Pari, COllvtatioa. 
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2053. SHRI MADAN PANDBY : 
Win tbe MiDlster of ENERGY be pl ••• ed 
to .tate : 

(a) whetber lOY effort. are beiDI 
made to effect economy in execution of 
power projects both io terma of money .a 
well .a time; a04 

(b) if 10, tbe detan, tbereof? 

THE MINISTER OP STATE IN THE 
DEPAR.TMBNT OF POWEll IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHT AGI): (a> and (b) 
The delay fo completion of power project' 
i. due to vlriout facton lucb as delays in 
lupply of equipment., paucity or (uods. 
cban,,,, in tbe scope of the projects, weak 
project mlna,ement. industrial relation 
problems, unfore,een leoJoalul problems 
ift tb. case of hydro projects. Cost 
etcalatfoD tn the projects i. not only due 
to delays in completion but allO on 
aCCouDt of factors luch as chanps in tbe 
scope of tb- project. increase in tbe COlt 

of equipmeots!material, escalation in 
pricel etc. 

10 order to avoid delays in completion 
or projects various measures bave been 
taken wbich include extensive monitoriol 
of the projects. expeditln. supply of equip· 
ment aDd material., viait to projfCt sites 
by .'Dior officers of CEA 10 ideoti (y aDd 
overcome tbe CODstraJnt.. The need lot 
etl'ective project ID&n&lement ia also 
beiDi constantly emphasised on tb, State 
Authorities. 

R.,., •• I. Urba. IU'.atloD 

20'4. SHRI AICHT AR HASAN: 
Will tbe Minl.ter or LAW AND JUS­
TICE be pl .... d to .tate: 

Ca) wbether tbere are proposal to 
briDi about roforma iD urban Utiaati.n 
whj~b tat .. f •• n to •• ttle ia court.; 

(b) if '0, tbe aaturo of tbol. propo­
sals; aad 

(c) wben a final decision is Utely to 
be taken in tbe matter ? 

THB MINISTER OF STATE IN THB 
MINISTRY OF LAW AND JUSTICE 
(SHltl H.R. BHARDWAJ): (a) to (c) Tho 
.tudy of judicial reforms baa beeD ootrust­
ed to tbe Law Commiuion. DecisioD as 
to the reforms in urban liti,.ljon, if any. 
will be lakeD after tbe Government havo 
examined the report. or tbe Law Commis. 
SiOB. It is Dot possible to iudicato 
tbe date ror final decision. 

COD ten'oD Ie t el.phone Chafl" 

70S'. SHRI N. DENNIS: Will 
the Mloister of COMMUNICATIONS be 
pleased to stato : 

(a) whether Government propose to 
live concellion in charges for trunk calls 
made by "private individual subscribers 
wbo own telephones at their residences, 
purely on medical grounds and old·aao 
reasons; and 

(b) whether Government _Iso pro-
_, pose to aive the benefit or adjustiol tbe 

local free calls aUowed to a subscriber 
apiost the truok calls made througb thoir 
telephones which do Dot have the STD 
racilidea ? 

THE MINISTER OF ST ATE IN ?HB 
MINISTRY OF COMMUNICATIONS 
(SHRI SONTOSH MOHAN DEV): <a> 
No, Sir. 

(b) No, Sir. 

Meaoraadu. of unders tab dlDI "ftb 
pabUc aDdertaklngl 

2056. SHRI G. S. BAS~ VARAJU : 

SHRI S. M. GURADDI: 

SHRI Y. S. MAHAJAN: 

Win the Minister of INDUSTRY bo 
pl.lled to stato : 
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C-) whether GoverumeDt bave- enter. 
ed into memorandum or understandfq 
witb each public sector undertakina; 

(b) jf so, tbe Damn~ of underta'klnls 
with whom such undertakina has been 
catered into; aod 

(c) tbe terms ~d conditions iA tho 
memoraodam of understandia. inct ....... g 
proYilions about autonomy 1 

THE MINISTER. OP STATE IN 
mE DEPARTMENT OF PUBLIC 
ENTERPRISES 'IN THE M1'NISTRY 
OF INDUSTRY (PROF. K. K. 
TEWARY) (8) to {c) To start with 
it baa. been decided to silO Memorandum 
of Understandins/Annual Performance 
Plan (A.pP) for 1987.R8 with six public 
sector enterprises viz. ONGe, NTPC. 
NTC, CIL, BHEL & SAIL. It bas been 
signod so far only with ONGC. 

The APP of ONGC contains the per­
formaucJ tarlets to be achieved by tbe 
ONGC durinl the period 1987·89 and 
states the obligation of Govt. to provide 
tbe necessary support. by incr.ased dele­
gation of powers and quicker Govern­
ment clearances etc. 

The signing of MOU/APP with enhan­
ced powers delegated to the unit will give 
greater autonomy for the unIt to function 
and Govt. will judge the perform.nce 
with reference to the achievement of the 
t.TgetS. 

SeUlog up of I n ehls. riel 10 ADdbr. 
Pradesb b, NRI 

2057. SHRI V. TUL~IRAM : Will 
tho Minister of INDUST&Y be pleased 
to state: 

(8) whether some Non-Resident 
Indians ba¥c approacbed UnioD Govern­
ment for settiDI up industrlOS in the State 
of Andhra Pradesh; 

(b) if so, tbe number or such requests 
received during the Jast three years as OQ 

31 January 1987. 

(c) tbe Damos of industries proposed 
to be.set up in Aodbr. Pradt. by tho 
NRla; aDd 

(d) the time by wbic:h a fiDal deci. 
siGD wW be ' •• n aDCl tbe name. 01 the 
!Dduatri.. to be Nt UP. ~ticDIa.rly in 
backward and tdbal ar •• io WabHeb 
Nalar District ? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
OF INDUSTR. Y (SHRI M. ARUNA­
CHALAM): (a) to (d) 78 applicaUoDI 
were received from NOD-resideDt Indiaos 
for grant of industrial licences uDder tbe 
Industries (Devclopment & Reaulatioo) 
Act, l Q5t. for setting up Industries in tbe 
State of Andbra Pradesh during the past 
three years. 

34 appJicatioDa out or these were. app­
roved so far. for tbo manufacture of 

. cement. raw·silk yarn. storale baucries, 
bispbenol.A, P. V.C. floor tilea, viCamio.A. 
castor oj( derivatives, Plastic opbthalmic 
Icnses, miDi computer/micro procclIOr 
based system etc. Some of these units arc 
allo proposed to be set up in Distt. Mah­
boobnalar iD the Stille of And bra Pra­
desb, for tbe manufacture of biapbeoo)-A 
PVC vinyl lUes. 

Setting up or Indultriesla wutel ... 
8ft. 

2058. SHRI RAMASRRAY PRA· 
SAD SINGH: Will tbe Minister of 
INDUSTR. y be pleased to state: 

Cal tbe steps takeD by Oovernment 
to encourale tbe industry to inveR is tbe 
wasteland area; and 

(b) to what extent industries bave 
beeD eet up in wa.tlllad· area ia each 
State' 

THE MINISTER OP STATB 1M THB 
DEPARTMENT OF INDUSTRIAL 
DBVBLOPMINT IN TRB MIMISTIlY 
OF INDUIT<RY (SHIt, M. ARO~CH .. 
ALAM): (a) Ne1ional La. UM end 
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W.'tolands Devc:opmcnt Council bad 
made certain recomm.ad.tlo.D. to tACOP­
rap KUiq up foreat-baaed industri .. Dot 
only to affore.t waste land. but allo to 
calure develoPlneDt of fuel wood aDd 
fodder plantadons for tho UIO of local 
commuoities. J thai al.o beeD recommeo­
ded tbat Goveroment DopartmoDt,/uod,r­
takiD,s 10 possession o( aubl&anUal ar.as 
of UQutilised land in tboir ,antrol abould 
cover these 81ea~ witb t..-Ie/foddor cover. 
The State Governments have boeD reques', 
ed to take appropriate action iD tbe 
matter. 

(b) A Dumbor or exi.dD, iodustries 
bave evinced ;nlorest ia tho developmeot 
of wastelands and tbOM proposal, are at 
present pending with tbe respective Stat. 
Governments. 

Speed POlt aer, ice. 

2059. PROF. K. V. THOMAS: WUI 
the MInister of COMMUNICATIONS be 
pleased to slate : 

<a> whetber speed post service bas 
proved successful; 

(b) whether the service is run by 
the Derartrr.ent completely; aAd 

(~) whether any private partjes are 
aUo~'ed to run the servico aDd if '0. rea­
sona tbereol 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SI-JRI SO"iTOSH MOHAN DEV): CI) 
Yes, Sir. 

(b) Yes. Sir. 

(c) No private parties have been 
authorised by tho Department o( Posts to 
run the Service. 

Enrolment of Ad ,oeatel 

2060. SHRI S. l\f. aURADDI: 
Win tbe Minister of LAW ANn JUSTICE 
he pleased to state : 

(a) wbeth~r it is a ract tbat tb, appU .. 

cation" 01 P't.OIl' who dealr, (0 enrol 
a, Advocates with tbe Bar Coqocll bav. 
becn rejected 00 the ,round tbat tbey had 
tbe:araduatioD classes and Jaw clas.cs in 
HindI; I 

(b) wb,ther sucb eaSel b.ve b •• a 
rojtctad; 

(c) wbether the Bar Council of 
India hal 'opined on luch applications 
under section 26 (2) of tb, Advocate. 
Act; and 

(d) if so. tbe details? 

THE MINISTER OF Sf ATE IN TaE 
MINISTRY OF LAW AND JUSTICB 
(SHAI H. R. BHARDWAJ): (a> to (d) 
AccordiDI to tbe Informatjon (orni,bed 
by the Bar Council of Deihl and the Bar 
ColUlc.i1 01 India, aD appJicati OD mad. by 
Shri Push pender JCumu Chauhan tor CD­

rolme.D1 I. advocate was received by tb. 
Bar Council 01 Delhi. The medium of 
iDltructio.o. in bis ca •• in lb, Graduation 
clas$OI and Law claaap wal Hindi. ae 
refused to tau proficiency tpat iD eaatlsb 
.s required under tbe rules of tbe Bar 
Council of Delhi. His application was 
recommendod for rejection and for the 
opinioD of tbe Bar Council of India under 
loction 26 (2) of tbe Advoca tes Act and 
tbe rules made by the Bar CouDcil of 
Jndia. The Bar Council of India lave its 
opinion and asreed with the Bar Council 
01 Delhi that the application for enrol. 
ment made by him Ihould be rejected. 

Coat Itud)' of I),Dtbetic ladustr), 

2061. SHRI D. P. JADElA: Will 
tbe Minister of INDUSTRY be ple •• ed to 
.tate : 

(a) whethor it Is a fact tbat Govern· 
ment bave ordered cost study in respect of 
entire .ynthetic indultry such.a Nylon 
Filament Yarn, Pol),ester FtJament Y.rn. 
Polyester Staple Fibre, CaproJactum, 
DMT, PTA etc,; 

(b) whether MEG bas been excluded 
froro lucb cost study; 

(c) if so, tbe reasops tberefoT. 
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(d) whether Government propoae to 
order BICP coat study for MBG mlaufa. 
cture; and 

(e) if Dot, the reasonl thereof? 

. THE MINISTER OF STATE IN THE 
DEPARTMENT OF CHEMICALS AND 
PETRO.CHEMICALS IN THE MINIS­
TRY OF INDUSTRY (SHRI R. K. lAI. 
CHANDRA SINGH) : (a) Yes, Sir. 

(b) to (c) Cost analysis C'A MEG w~s 
carried out by BICP al a part of an cacher 
Itudy. Findiogs of tbis analysis blve 
relevaDce in the present day context ~s 
well. Cost study of MEG is noc consI­
dered necessary for tbe present. 

Prl.tlag or laMls .Dd .'dewall or I,re. 

2062. SHRI BANWARt LAL PUR· 
OHIT: Win tbe Minister of INDUSTRY 
be pleased to state: 

(a) wbether U Dion Government have 
recently issued directions to the tyre 
manufacturers relardina printing of various 
l.bels on the sidewall or tyres indicatin, 
therein details like manuracturer's name, 
size and price; 

(b) if so, the details thereof; 

(c) whethtr the tyse manufacturers 
have started prjntJng ~ arious labels on the 
sidewaU of the tyrec; without clearance 
(rom Union Govel nment; and 

(d) the particulars of the tyre manu 
lacturers who were found Violating the 
directives of Union Government and 
action contemplated by Government 
_,aiDst them? 

THE MINISTER Of' STATE IN 
THE DEPARTMENT OP INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
OP INDUSTRY (SHRI M. ARUNACHA. 
LAM): (8) to (d) Government bave 
not imposed any statutory orders on tyre 
maDufacturers requirlDS ;Dformative Jabel­
Jing 00 tyres. Tyre manufacturer, have 
been, in fact, aJr~ady indIcating certain 

detail. like the Dame or the manufacturer, 
tbe size" the directioD of rotatIon, etc. 
A dia'o,ue WAS beld by tho Gov.romeat 
witb the tyre iodultry on indication of 
certain additional detail. Uk e tb. mODtb/' 
year of manufacture, maximum sellinl 
price. load markinl, minimum mUeap 
luaraDtee, etc. As certain importlDt iuun 
with regard to minimum mUeale lueraDl .. 
and load mark in. were raised. it ••• 
asreed that a decision on tbee labellial' 
be defened. It was. however. decided 
that details wicb relard to month/year of 
manufacture and tbe maximum scllio, 
pr~e should be indicated on automotive 
tyres. The manner in which the deci.iODI 
with regard to there .. betlinp .bould be 
imp1emented is beinl cOluidered, kecpilll 
the conlumers interest 'D view. 

Wlthdraw.1 of Paper CODtro' Order. 1974 

2063. SHRI AJOY BJSW AS : Win the 
Minister of INDUSTRY be plea.ed to 
state: 

(I> whether Union Government hlv. 
withdrawn tbe Paper Control Order of 
1974; 

(~) whether it il a fact that tbe paper 
industry had been persistently lobbyio. 
for abolition of the order for tbe palt ". 
years; 

(c) whether Government are aware 
that it win belp tbe paper industry to 
switch on to produce other varieties of 
paper which enjoy better demand io tb. 
ll1arket instead of white prinuD, paper; 
and 

(d) if so the steps Goverom~nt pro­
pose to ensure tbe steady supply 0' wbite 
pnnf ina paper to educational .ector 1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
OF INDUSTRY (SHRI M. ARUNA· 
CHALAM) : (8) and (b) The queltion 01 
rationalisinl tbe distribution or whit. 
printin. paper to tbe educatioDal lector 
was enlalina the attention of Government 
for some time past. The paper Iadu •• rJ 
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bad al •• repraooted ,to (j overomeDt that 
tbe operation of tbe atatutory orden for 
,uPP" of wbile priDtiDI paper bad advor· 
tel, affected tbe financial health of ~he 
Industry. TakotDI into account tbe ddB. 
cultiOl faced iD tbe effective implementa­
tiOD of tbe scbeme a od rcco,Disinl lbe 
oeed to maintaio adequate suppUel to the 
oducatiooaJ .ector, Government have 
decided to introduc. an allernatiue scheme 
lor tbll purpose. Tbe Paper (Resulalion of 
Production) Order. 1978, and the Paper 
(CoDtrol) Order, 1979, blve tber.rore 
*0 ropealcd with effect rrom 220d 
January. 1987. 

(t) aDd (d) As a Oleasure towards 
optimum utilisation of manuf.cturl GS 
facilities aDd witb a view to cueour_ainl 
• larler volume ot production, Govern· 
meot bad decided in February, 1985. to 
ai". full ftoxibihty to tbe paper and paper­
board manufacturers to.. take up production 
of aD y variety of paper aDd paper ,rade 
pulp including paper board/straw boaJd. 
witb,' 0 tbeir overall licensed capacity in 
line. with the mark~t demand. This 
flex bilhy il Intended to facilitate fuller 
util'aatioD of installed capacity resulting 
in hiaher volume of production at reduced 
cost.. Hav;pl regard to rhi. position, 
.ad tbe capacity already installed and 
under implementation by the Industry. no 
dUficu Ity is anticipated in ensurioa tbe 
lupply or white pnoting paper to the 
educatl0nal sector. 

Fore". eoll.bor •• ion for maDufaclure 
of aport. .ho" 

2064. SHRI DINESH SINGH 

SHRI JAIDEEP SINGI-l : 

Will tbe Minjaler of INDUSTRY be 
ple •• ed to .tate : 

(a) tbe details of the foro;aD collabora­
liOb approved by Government fo manu­
tacture special sports .hoes in India; 

(b) wbetber Government' are COD sider­
in, to reduce tbe export obllaation in­
Corporated in tbe foreilo collaboration 
lareemlbt approved by Gover~m'9t, 
aad ' . . 

(c) If 10, tbe realOD. tbereof ? 

THE MINISTER OF STATE IN THE 
DEPAR.TMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
OF INDUSTRY (SHRI M. ARUNA­
CHALAM) : (a) The Government bav. 
.ranted ForeigD Collaboration approvals 
for sports footv.·ear to two companies VIZ. 
MIS. Burroulb Welcome Ltd' wltb 50<yo 
exporl obli.atJon and MIS. Hata IndIa 
L.mited with 7' 'Yo export obJiaatioo. Mil. 
Burrouab Welcome Ltd. have, howev.r, 
dropped the. projtct. The Governmeot 
do oot as a matter of policy disclose 
financial delai I. fe.ardin, the terOlI aDd 
conditions ot forcian coliaboratson in 
pubJic interest. 

(b) and (c) A representation for reduc. 
lion in Export Obligation has been recei· 
ved from MIs. Bat. India L:mitcd and 
the same will be examined on merits. 

Posta. (a dUties In N oida 

2065. SHRI ARIF MOHAMMAD 
KHAN: Will the Minister of COM. 
MUNIC.ATIONS be pleased to state: 

(a) whether postal facilities are inade­
quate in Noida; and 

(b) if so, the action proposed to in. 
briog about improvement in the faci'ities? 

THE MINISTER OF STATE IN THE 
MINJS1RY OF COMMUNICATIONS 
(SHRI SONTOSH MOHAN DEY) : (a) 
No, Sir. 

(b) 0001 not arise. 

Selda, up or las-bal ed petrochemical 
complex in Gajarat 

2066, SHRI .. RANJIT SINGH 
OAEKWAD: WjJl the Minister of 
INDUSTRY be pJeased to state: 

(l) whether Oujarat Governmeftt had 
.,bmhtod a revised appJioation in O~tobot 
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1985 for letter of lateDt for "'tiD. up a 
pa.based petrochemical complex for 
utiJiaatioD of 8 lakhs M.T.A. of Ou; 
and 

(b) if 10, the reaSOD' for delay io 
tatina Inal decision OD the application ? 

THS MINISTER OF STATE IN THE 
DEPARTMENT OF (=HEMICALS AND 
P£TR~HEMICALS IN THE 
MINtSTIlY OF INDUSTRY (SHR.I R K. 
JAICHANDRA SINGH): (a) GOYet.­
meat of Gujarat submitted • revised 
• .,pllcation in October 198~ for tbe tetter 
or itttetJt 'or tbe tenin, up 01. petro" 
cbtmfcal complex based on utilisation of 8 
lakbs MT A of Natural Gas liquid (NOL)! 
condensate. 

(b) Final decision on tbe application 
for letter of intont wilt be taken in due 
cours" after a number of issues telatina 
to availability of feedstock, tie up of 
resources etc. are resolved. 

DeC'eDtraUsatioD or Juditial proces. 

2067. SHRI HARIHAR. SOREN : 

SHRIMATI 
PATNA1K: 

JAYANTI 

Will the Minister of LAW AND 
JUSTICE be pleased to state: 

(a) whether Go';crnmcot bave a pro­
posal to streamline the Jegal system in the 
country through decentralisation of tbe 
judiolal procesl and cheap' and quick 
dilpcnsatioD of juttic. to the common 
maD; 

(b) if so, tbe steps taken in tbe mat­
ter; and 

(c) tbe til'll. by whicll chanles are 
l'roposed to b. brouaht forward in tbat 
direction. 

THB MINISTSR. 01' STATE IN THG 
MINISTRY OP LAW AND JUSTICB 
(SHRI H. R. BHARDWAJ): (a) to Cc) 
ReCorms of Judicial administration bas 
bctD contiauoully ,Dpain. the attcDtiOD 

01 00". Tbe Law CommJ"i., hiS btea 
"'1II1ed with 'be study of judicial 
reforml. It haa submitted ita 114tb report 
to tbe Oevt. Tb. Roport hal atready beeD 
laid on the Table of Parliament. It is 
aot pouible to indicate tlac dofillite Umo 
wbea a finaJ deciSion will be takeD. 

Lois 10 C ..... Dlcatioll Depart .. eat d.e to 
Goa B •• db 

2068. SHRI SHANTARAM NAlk : 
Will tbe Minister ofCOMMUNICATJONS 
be plea sod 10 state: 

(8) whether tbe Communication 
Department 8utrered any losses to d,cir 
property/material in Ooa. on account of 
tbe '001 Bandh' on 9tb February. 1987; 
aDd 

(b) if so, tbe details thereof? 

THE MINISTER OF STATE IN TIlE 
MINISTRY OF COMMUNICATIONS 
(SHR.I SONTOSH MOHAN DEV): (a) 
Yes, Sir. There was Joss to Department of 
Telecommunication but no loss for Depart­
ment of Post •. 

(b) Loss of property /mat(..'rial caused 
to tbe Communication Department durina 
Goa Bandh on 9.2.87 were confined to 
ponda sub·division and is al follows :_ 

(i) 26 tetephone poles damaged 

(il) 4 pole. (or DPS damaged 

(iii) Overhead cables stolen :-

a. SO meters of 20 pair cable 

b. 10 meters of 10 pair cable 

c. 8 kms of drop wires 

(iv) Underground cables dam.pd .­
•. 8 metors of 20 pair cabJe. 

. (v) S6 telephones dead. 

(vi) 16 trunk Unol affected . 
(vii) LOlct to the Department is "tima­

ted at Rs. 92,000 approximately. 
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All I.ultt bfte been repaired and 
,eI.ph ... circuits are workiDI 
satisfactorily DOW. 

Pare ...... , .... reaDe fa Bibar 

2069. SHRI SYBD SHAHABUDDIN : 
Will tbe Mioister 01 FOOD AND CIVIL 
SUPPLIES be pleased to state: 

(8) tbo total value of luaarcane pur­
cba.ed by the aUlar (actories in Bibar 
durio, 1984·85 and 1985·86 lu,ar seasons; 

(b) the amouDt paid by tbem 10 the 
arower. so far on each year's account and 
the amount outttandiDI as on 31 st 
Decem ber. &986: a od 

(c) tbe steps taken by Government to 
ensure prompt payment by the sugar 
factories to the growers ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF POOD AND CIVIL 
SUPPLIES (SHRI GHUlAM NABI 
AZAD) : <a> and (h) Total value or .be 
suaareane purchased by the sugar factories 
in Bihar durin, 1984·85 and )985·86 
seasons, amounts paid and those oUlstaDd· 
iDa a. 011 311t December. 1986 are liven 
below: 

(Its tn erores) 

Parliculars 1984.85 1985-H6 

AmOUD.t du~ 59.47 

AtnoU.C ,.fd up Ie) 31.27 .59.04 
31.1%.J916 

Amount outltaDdio. 0.02 0.43 
•• OD 31-.1l .. 1986 

(c) EOlurin, payment of cane price 
Irrufl It prtmarUy tile NlIPM,ibflfty of 
the State OoverDlbtUis \Vbe "lYe 'be 
lleceasary field or,anizations and powers 
to .. Iorce ,uQh pa,muta. Th. Contral 
Gov,rDDleDt moaiton tbo POCltiOD aDd 
requests tbe State Oovernments from time 
to time for ensurina expeditious clearanc, 

of cane price. The Central Government, 
OG it. part, haa taken various moalures 
like raisina the statutory minimum prico 
of sugarcane, increasing (roe.salc sUlar 
proportion etc. to improve the economic 
viability of tbe . industry to enabJe it to 
make expeditious payments. As a resu t 
of tbe measures taken, the arrears during 
the 1985·16 ,ealOn have been the mini­
mum. For example, arrears for 1985·86 
season .. ainst Bf'llr olil1s bave come 
down Co Ra. 0.27 crores as on 31.1.1987. 

Sapr Develop.eDt Fund 

2070. SHRI N. SOUNDARARAJAN : 
Will the Minister of FOOD AND CIVIL 
SUPPLIES be pJeased to atate : 

(a) tbe steps beiDa taken by Govern­
ment to increase the faciJities from the 
Sugar Deve'opment Fund to help tbe sugar 
units/cane-growers in;the country; and 

(b) bow many sugar units in tbe 
country. especially in Tamil Nadu State, 
have a"ai'ed of the loan facilities from the 
above fund, factory.wise ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIE.S (SHRI GHULAM NABI 
AZAD): Tbe Sugar Undertakings are 
.n.ible for loans at concessional rate of 
in1erest from the Sular Development Fund 
for implementation of various Schemes in 
oonDection with development of ausar­
Qane in their areas. The applfcatioa. 
recommended by tbe respectivo State 
Governments are beiDI examioed by tho 
(dn'ral Government, takiD, ioto cotllicle.r­
atioo the comploteness aDd correctaou of 
d.,tatls furnished a nd also the ,.tisfactioD 
or priorities and guidelines . 

(b) As on March 4, 1981. 24 sugar 
undertakings In the country have been 
•• actioned loans for soprcane develop. 
ment of which six ,usar uodortakiftlS lare 
In tbe State of Tamil Nadu. The ddllil. 
of the sullt andertakiDas sanctioned 10aDI 
in Tamil Nadu are as rol1o .... ;-
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Sr. No. Name of Suaar Undertakinl 

(Ra. ID lakba) 

To,.l amount of 
1010 .. uctlODed 

1. Madura SUlar Ltd., Pandiyaraja­

puram, Madurai (Tamil Nadu). 

172..93 

2. 

3. 

4. 

s. 

6. 

Ambur Coop. SUlars Ltd., 

Vadapudupet. Dt. North Arcot. 

Tirutani Coop. SUlar Mills 

Ltd .• D.S.5, Thiruvalan.adu. 

Amaravathi Coop. SUlar Mill' 

Ltd., Krisbnapuram. 

CbeiJaalrayan Coop. 
Suaar Mills Ltd., 

Periya s evalai, 

01. South Areot. 

E. 1. D. Perry (India) Ltd., 

NeJJikuppam, 

Distt. South Areot. 

Mechanl.ation poSial dIlemma ta 
planoer. 

2071. SHRI NARSING SURYA· 
WANSHI: WiJl tbe Minist~r of ENER· 
GY be pIca sed to state; 

(a) whether the Chairman. Coal 
India Ltd. had disclosed at Banlalore on 
28th November, J 986 that Indian machi. 
nes were costly and did not Jast JODI 
enough as compared to tbe machine. from 
abroad which were also avaUablc at chea­
ptr prices; and 

(b) Government's reaction thereto? 

THE MINISTER OF ENERGY 
(SURI V ASANT SATHE): (a) and (b) 
Wbi1e addressiD, a semipar on "Manage. 
ment of Mining Equipment Systems in 
India and Abroad" on 28.11 1986 at 
Banlalorc, Chairman, CoaJ India Limited 
referred to tbe reJative prlces and perror-

173.49 

111.11 

101.61 

117.84 

301.61 

manee of machines manufactured indl • 
•• nousl, aDd tbose imported from abroad 
and stres!ed the need for brinainl about 
improvement. 10 tbat Indian coal prlc., 
remain competitive in the .... orld. 

Op • .,'8, of POIt Ofllces I. U.P. 

2072. SHRI JAGDISH AWASTHI: 
Will tb. Minister of COMMUNICA. 

CA TIONS be pleased to sta'. : 

(a) tbe total Dumber of POlt office. 
in Uttar Pradesh It the end of 1985; 

(b) tbe Dumber or Dew POll otJicea 
opened durin. ;986; and 

(c) the number 01 new POlt oflices 
opened in Kanpur city IDd ID rural 
area. , 
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THB MINISTER. OPSTATB INTHB 
MINISTRY OP COMMUNICATIONS 
(IHIlI SOmOIR MOHAN OeV): <a, 
18.121 Poat OiBces were functioDIDI ia 
Uttar Pn4esh at tbe co. of year 1985. 

(b) aDd (c) No aow Pott Offices were 
• peaed in 1986 iD Uttar Pradesh iocludiD, 
Kanpur city aDd rural areal. 

(Enllllh) 

s,ttla •• p 0 r a.-cia 01 Ali ...... 
H .... Cowrt I. W.lter. U.P. 

2073. SHRl GANOA R.AM: Will 
the Minhter of LAW AND JUSTICE be 
pJeaaed to stlte : 

(a) whother the proposal for seUiDS 
up of Hiah Court Bencb in the westorn 
reaioa or Uttar Pradesh and otber States 
or tbe country ia under consideration 
or OoverDmomeot; 

(b) if 10. the action take. by Govero­
ment 10 far; and 

(t) the detail. of tbe r~ommend •• 
tionl made by t be Jalwant S;Dab Commi­
IsioD ill tbi, rcaard and also IctioD pro­
posed to be takon thereon , 

THE MINISTER OF STATE IN THE 
MINISTRY OF LAW AND JUSTICE 
(SHRI H. R. BJtARDWAJ): (a) to (c) 
The propo.al. received fr()m State Gov­
erDmeo', ror establishment of Bencbel or 
Hlab Courts wcre referred to tbe Jas­
want SiOlb Commission. 

Tbo .pecilc recommendatioD' made 
by the Jiswant SIDlb CommissioD for 
settin. up bencb. o( tbo Hiab Court. or 
Allahabad, Madra. and Madhya 
Pradesh bave boea referred to tbo Govern­
ment. of Uttar Pradesh, Tamil Nadu and 
Madhya Pradesh reapectively for their 
c~meDt. and views. The recommcnda­
tiOhS reletinl to "D.ra' principles and 
criteria to be followed ia cooatitutloo of 
beocbea 01 &Jae Hjab COurtl Iway Irom 
tbefr priJacipal leata blve been refe­
rred to tbe GoverameDC of ICamataka 
for cODliderin. It. proposal 01 "ttin, 'P 

of a bench ot tbe ICarn.tata RiCh 
Court. 

Further action in the matter could be 
taken by the Government of India only 
after receipt of .pecific proposAl, from the 
cODcerned State Oovernments in the liaht 
of the Commission', recommendatioDI • 

Tbe Commission·, Report (in (our 
partl) ha. already beeo placed in tbe 
Parti.meat Library. 

Dowa-,r.datJoll ol.ab·poet ollcea 

2074. SHRI HUSSAIN DALWAI: 
Win tbe Minister of COMMUNICAT. 
IONS be plealod to state: 

<I> whether his Ministry bas und.r­
taken d<Jwn-grading of sub post offices to 
ordinary brancb post office~ on a large 
scale on the around that their workina has 
b~en found to be uneconomic ; 

(b) whether Government feel tbat 
postal services extended to the people is 
a commericia 1 dea' ; 

(c) whether withdrawal of tbe facilities 
extended to rural population throUlh tbe 
sub poat offices haa caused great resent­
ment amona tbe rural popu'ation ; and 

(d) tbe steps Government propose to 
take to continue the sub-post office 
flcilities tbat have been in existence for a 
lon, time? 

THE MINISTER OF STATE IN THE 
MINISTRY COMMUNICATIONS (SHRI 
SONTOSH MOHAN DEV): (a) NOt 

Sir. There i, DO proposal for the down­
,rad.tion of departmental sub-post offices 
.s a lenera1 measure. However. orders 
ilsued for tbe down-gradation of extra ... 
departmental sub-post offices receatly 
have since been cancelled. 

(b) While postal services do form a 
part of tbe commercial uDdertlkin,s of 
tbo Government, postal recejpts and other 
credits by themselves do Dot cover the 
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total expenditure incurred by the Depart­
ment in providing the service. The oet 
operatiog deficits are thererore provided 
fer ill the Central Budaet. . 

(c) Postal services are adequately 
provided in r\tral areas throuab 11,,719 
departMental Head and sub-post offices 
and 1,16,703 extra departmental sub and 
branch POlt otJices. There jl, therefore, 
no question of withdrawal of facilities Dor 
any occasion for resentment amona rural 
population. 

(d) Sub.post offices established in 
rural areas cootiDue to provide postal 
services as before. 

[Translation) 

Complaint. regardlog telephone bill. 

207S. SHRI BANWARI LAL 
BAIRWA : WiU the Minister of COM­
MUNICATIONS be pleased to state: 

(a) whether there have been com­
plaints of over billing by Mahanaaar 
Telepbone Nigam ; and 

(b) if sOJ whether Government propose 
to arrange (or the testing of the present 
meters to ensure that the bills are prepar­
ed in accordance with the actual number 
of cans made and if so, the time by whkh 
this task is likely to be completed? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATJONS 
(SHRI SONTOSH MOHAN DEV) : (a) 
Yes Sir. Some compJalnts alJeging over­
billing are beinl received. 

(b) The meters provided .n tbe 
Telephone Exchanges "or individual 
subscribers are re,uJarly tested at pre­
determined intervals. It is ensured tbat 
tbe biBs at:; prepared in accordance With 
the actual number of calls recorded iD 'be 
meters. 

Finaaclal crJ,is 10 National Thermal Power 
CorporatioD aad Natiooal Hydro·electric 

Power CorporatJoa 
l 

207(;. SHRI BALWANT SINOH 

:ltAMOOWALIA : Wnt the MIDlster 01 
ENeRGY be plealed to atate : 

<a> whetber tho National Tb'l'Illal 
Power CorporatloD aDd the Nadollal 
Hydro-eleetric Power CorporatioD are 
faeml RNat _oola' Clilia ; 

(b) ifao, tbe causes tbereor; 

(c) tbe steps proposed to recover 
outstandlDI dues to them; aDd 

(d, ir not, tbe reaSODS therefor? 

THB MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THB 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHT AGI) : (a> and (b) Tbe 
arrears or dues to be paid by the State 
Elt(:tricity boards aDd otber beneficiaries 
are matters or concern. No flaaQcial 
crisis is beiDI faced by the National 
Thermal Power Corporation (NTPC) and 
tbe National Hydro-electric Power Cor­
poration (NHPC). 

(c) and (d) Tbe NTPC and NHPC are 
actively pursuiDl tbe recovery 0( tbeir 
duos wit" tbe Stat. E cctricit)' Board, aDd 
Uadertakia,1 coDCCrnod. The matter it 
also beina followed up at Ooyernmeat 
level to facilitate early realization of 
ouu&.&odb,. alDOURts. 

[ EnlJishj 

P ..... diG ............ of LPG. , 

2077. CH. RAM PRAKASH: Will 
tbe Minister of PETROLEUM AND 
NATUIlAL GAS be plealed to state : 

(a> wbether it is a fact tbat LPG 
avatJabiJily is expected to 10 tip to 1.8 
mil1ton toun01 per year by tbe end of tbe Of 

year 1987.88 ; and 

(b) what is tbe fargot of Oov.rnmeat 
(or the pt'(Hiaotioo of LPG durio, tbe 
Sevendt PiYe Vear Plttn periCMt .ftd the 
steps belo, taken to acbi"e tbe t.~ 
aad the detailed ph,,, (Jf OOWfbfneftt m 
Utis RPf4l 
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THE MINISTER. OF STATE OP THE 
MINISTRY OF PETR.OLEUM AND 
NATURAL GAS AND MINISTBR OP 
STATE IN THE MINISTR.Y OP 
FINANCE (SHRI BRAHMA DUTI') : 
(a) and (b) Accordin, to latest projectioDI. 
the availability of indiaenoul LPG will bo 
1.766 million tonnes per year by tbe end 
of 1987·88 This availability is expected 
to increase to 1.980 millioD tonn.. per 
year at the end or tbe Seventh PlaD. Por 
tbis puropose, the atops already taken or 
being taken include commi •• ioniDI or tb. 
Coker at Barauni, completion or tbe. 
Hazira LPG pJant, expansion of tb. 
Cochin. Madras, Visakbapataam and 
Bombay (OpeL) refineries and proJect. 
like the Hazira Gas SweeteniOI Plants. 

{Tra'ls[at;oft J 

Scheduled Cast./Seheclalfll Tribe •• ,10, •• 
ia the Mla.,tr, 

2078. SHRI RAM BHAGAT 

PAS WAN : Will the Minister of 

PETROLEUM AND NATURAL GAS be 

pleased to state: 

(a) the totaf number of employees in 

his Ministry, cateBOry-wise; 

(b) tbe catesory .. wtse percent.le or tbe 

employees befooling to Scheduled Castes 

and Schelluled Tribes; and 

(c) the steps taken by Government to 

ensure tbat Scheduled Caste and Scboduled 

Tribe persons arc appointed to tbe 

reserved posts as per tbe quota fixed 

under reservation policy? 

THE MINISTER. OF STATE OF THE 

MINISTR.Y OF PETROLEUM AND 

NATURAL GAS AND MINISTER OF 

STATE IN THE MINISTRY OF 

FINANCB (SHRI BRAHMA DUTT) : 

(a) and (b) The informatloD il IS 

follows :. 

Cat.J'1 No. or em- PerceDtq. 01 em. 
plo, ... ployees belOlll-

iaa to SC/ST 

SC ST 

'A: 2' 3.' Nil 

'B" lOS 12 2.2 

'C' 114 11.5 2 

·D' 60 53.3 1.3 

(c) Efrort. continue to be mad. to III 
up tbe POlts iD this M iawtey r.urvecI lor 
poriOD. belollliol to SC & Sf as per tbe 
quotas fixed UDder tbe reservatioD policy 
,uid.lines laid down by tb. Department 
or Personn.l Ii Trainiq. 

Sta"e, lor a Petro-da •• leal eo.,J • .z at 
Jal.arla, RatDa.irl dl.trlct (Maharaalatra) 

2079. PIlOF. MADHU DANDA. 
VATS: Will the Minister of INDUSTRY 
bo pJeased to atate : 

(il) whetber it is • fact that survey is 
beina made for sett ina up a petrochemical 
industry at Jaiaarh in the Ratnaairi diltri~t 
of the backward Konken rClio. of 
Mabaraabtra ; 

(b) if 10, when tbe survey will be 
completed ; and 

(c) whon tbe construction work of tbe 
project will bello ? 

THE MINISTBR OF STATB IN THE 
DEPARTMENT OF CHEMICALS AND 
PETR.O·CHEMICALS IN THE MINIS. 
TRY OF INDUSTRY (SHRI Il.K. 
JAICHANDRA SINGH): <a) Govern­
ment of India bas not sponsored aoy sQcb 
survey. 

(b) aDd (c) . Do Dot at'". 
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2080. SHKI MAHENDRA SINGH: 
Will.dle Miftilter ot ENERGY be pleased 

to .,~e : 

(a) wbether tbe cost or power I Derat .. 
ed by the Ofit. of Nattopal T~.' 
Power Corporation i. bl,ber tban tbat 
aenel4lt.d b6' maoy S.le Electricity 
Board. ; 

l~) jf SO, .tho) de~ 1lw'.oI; aD~ 

(~) tu t(aulDillion I ... .., 01 the. 
N ...... al Tille .. " .. PawerJ Corperaii •••• 
compattd to St.t. Blectricdty ....... 
and tbe efforts ~. made I to redfted. 
disparities? 

THB MINISTER OF STATE IN THE 
DBPARTMENT' OP POWER IN THE 
MIJlI&7R.Y OF ENERGY (SHRIMA:r1 
SUSHILA ROHTAGI): (a) and (b) The 
COlt. of, leDe.t.at.io.o of a tberma) power 

It.tiAD~ .s,PJtlP4a,., ~Hf~'tr~~ IIJcb 
a" si:co o~ tb4 P1"p~ pJ .. J, '* l&~. 
q~t~Qt, ~ .... J~ I~ .uppl,. or., 
al\4\.'4,~,CGyJpsr._Dt. 11»e c~ of~, 
ICI\CJ~WE b'l abt ~ita", of tbe Na&l9.w .. 
Tl\,r1l\l\ Pow,r Corpora..ioD (trr1~ i •. 
• t9.CrA{',Y. 091 bi."c.t tbaD of power. 
I,n,~,a,,~ by thennal uQJt. or S ... \I 
El"tri(;it)' BOircla (SEBs) com~"M4 
in, tbe s.me tiaJe-rrUD~. A .ta'emeDt 
11Jowiol, lb, CQsl, of, '~Dtr.tloll. ia t~. 
tbel'll,.1 1'ower .caUo~s oC tb, SEDI -04. 
or tb~ NTPC for the year 1985. i. Ii"' '" 
~et~w. 

(c) T_ PO •• t MeefaWi io tbe • ..,., 
.~ P9_r statioDl 01 the N.T.P~.C., 
is tru~e4 o,vC( tr&lllt ENr. H~ 
VoltaIc (EHV) transmilsion linea to tbe 
SEBs at their major arid paiDta. Tbe 
transmission losses o( tbe N.T.P.C. are. 
therefore. only 0: the order of 2-4%. 
SiaN:e, t.~ NcTl~.O. are, n. • ........ 
distribution of POWN to Jbc ultimate eon­
sumers, tbe transmission Jouea, in re.pect 
or the NTPC, -IiO DO' comPJI.t.1e w.i&JI,. tb. 
overall .ystem 10Sies ;n re.pee' 01 the 
St8te Electricity Boards. The .n Jnclt. 
8"eraIC 01 Tao lone. J& rc ..... t of S£8a~ 
U tslities for 1985·86 was aro~ 21.100k .. 

Sqteaae,,( 

Cost of genoration in res~ct of Thermal Power St •• ion (to extent avail· 

able) for tbe yea.- J985. 

SI. No. Name of Thermal Power 
Station 

1 2 

A. Aadhr. P,a'" 
1. Kothaaudam T.P.S. 4A' 
2. Kothaludam T.P.S. ·D' 
3. Kotba.~ T~P.s. ·e' . 
4. Vijm",.da .T~.P.S. 

TQtat Averaat 

3 

35.70 

54.60 

49.10 

37.40 

31.40 

38.tO 
.J -----..... 



'fl' ~MI •• AIfIwr, 

I 2 

..----- ---~-- ................... ...-..... --_ ... _-_ ........................................... -_ ...... _..,_ ........ _ ........ -_ ......... ---. 

•. Billa' 

1. Pa'rltu 

2. ..rauni 

Total A vera,e 

C. Ga,.rat 

I. Dbuvarao 

2. Ulran 

3. Ukai (T) 

4. Gandhi Na,at 

5. W.nakbori 

Total A verllae 

D. Ha" ... 

J. 'aoipat 

2. ParJdabad 

Total A vera,. 

E. HI •• daal Prade ... 

F. tear .... k. 

... lCeral • 

H. M ••• ,. Prad .... 

1. Korba I 

2. Korba II 

3. Korbl III 

4. Korba IV 

15. Saroi I 

fi. --s.rDI II 

7. Amlrk,atat' 

3 

'1.61 

13.96 

29.41 

39.20 

44.66 

S8.06 

43.14 

';0.26 

................... ----

63.51 

21.97 

--------........ _ 
13.00 ---...... .--._ 

Power Statio. 

29.22 

122.21 

27.29 

S2.61 

55.0J 

31.85 

30.9t 
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1 2 3 

8. -do-
'\ 

Ii 29.8' 

,. Saroi III 26.61 
j 

__ -----...... 
total Aver.,= 35.25 

-- .......... -_ ........ 
1. M .... rulatr. 

1. Kbaparkbad. 52.10 

2. P.r.1 36.96 

3. Bbusawal 40.64 

4. Malik 38.18 

5. Parll 37.18 

6. Koradl 37.84 

------
Total A \'eraae 43.10 

------
J Orl_ 

1. Talcb.r 3620 

------
Tota J A veraae 36.20 

----.--.-

" P.aj_" 

1. .batinda 56.45 

2. Ropar 39.45 

--........-... ............... 
Tatal A vera,e 53.16 

............. ...._..-----~ 

L RaJa.tlt •• 

1. Satpura 28.21 

2. Xota 57.86 

-----....... 
tot a) Avera" 49.57 

..... _---....... 



1 2 3 

M T ... IN", 

1. EDeore 61.55 

1- Tudcorill 58.61 

--. Total A vcrale 61.10 
....... _ _.--

N Vttt, p,. ••• 

1. Paoki Old 54.85 

2. 'anti Extn. 58.14 

3. Hard.poj A 89.32 

4. Harduapaj B 72.21 

,. Harduapoj C 80.23 

6. Obra ·A~ 45.35 

7. ObrR ·B' 52.78 

-------.. ......... 
Total Averaae 61.37 

-- ....... _-
O. We.t Be ... ' 

1. Bandel 34.71 

2 Santaldih 47.71 

--
Total Average 39.37 

---
P CeDtral Sector 

1. N.T.P.C. 

<i) SiD,rauU 26.83 

(ti) Korba 30.13 

(Ui) Ilamqundam 40.83 

(Iv) •• darpur 62.80 

..._,._., ......... --.............. 

Total A veraae 37.S1 

-----
at N.,..1I tllI.t. 

Total Averald 34.47 

- ...... -----
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{English} 

I.,ro,'" ItcNqe.,..ktD .f IeNIr .. au 

2081. DR. S. JAGATHRAKSHAKAN: 
Will tbe"Minister of FOOD AND CIVIL 
SUPPLIBS be pleased to .tatc : 

<a> whether it is a fact that a lMIae 
quantity of food,rains perishes due to 
Don-adoptioD of scientific tecbnique iu 
stor_le by the Food Corporation of 
India; 

(b) if so. the steps taken by Govern .. 
ment to improve tbe existiJlI storaae 
system and also to give more financi.al 
assistance for adoption of modern methods 
of stora.e of foodgrains ; and 

(c) wb~tber various State Alro.lndus­
tries Corporation including Tamil Nadu 
Aaro.lndustries Corporation have come 
forward to help the Unlon Governmont in 
tbis rcaard ? 

THE MINISTER OF STATE IN THE 
MINISTRY OP FOOD AND CIVIL 
SUPPLIES (SHRI GHtJLAM NABI 
AZAD): (a) and (b) No, Sir. However, 
some stocks of foodgrains get damaged 
during storage in covered godoWD! and 
CAP complexes, and during transportation 
and multiple handling, due to factors 
beyond buman control, such as rains, 
floods, cyclones, ctc. 

The steps tbat are taken to improve 
the existing storage system further include: 

(1) Augmentation or tbe covered 
storage capacity aod reducing 
CAP storage at larg~ scale Itor. 
aae· 

(2) Adoption of strict QUality Cont. 
ro) measures during procurement 
and storage by the Govoramcnt 
agencies. 

(3) Development of codes of practices 
for scientific .tOtale and 'preserv­
ation of 'oodgrains by tbe Iadian 
Grain Storale lostitute of tbe 

Department of Pood for DIe at 
farm lev.J~ aDd popularization 01 
tlte .... e tbroaab -1rat1dDa. 
demoDltMHo .. ..-.t pdllicity In 
roral are .. tbrouall a Det "ort 
of Save Grain CampailD teama 
of the n.,.,...t dr Food iD 
collaboration with tbo State 
Govemmeats. Tbe CeDaral 
Warehouai01 CorporatioD 81so 
educa'e '.rmen iD scientific 
stor8p te<:boiqu". tbroUlb ita 
Parm'ers BxtensioD Service 
Scheme. 

(4) Provision of. r.bate ot 12% on 
stor. cha.t,os &0 the farmerl 
and cooperalives by tb. Central 
WarehGUlI., CorporatioD so a. 
to encoura.c tbem to utilize 
modern stonge f.'ahtiM. 

(c) No such off~r bas been received 
by this Ministry. 

Rara. I.te.fated Dllilal Network 

2082. PROF. NARAIN CHAND 
PARASHAR: Will the Minister of 
COMMUNICATIONS be pleased to refer 
to the reply given to UDltarred QUeltioo 
No. 2109 on 18th November, 1986 rcpr­
dina Rural Integrated D'iital Network 
and state: 

(a) the names or the States io wbich 
Dot eveD a sinlle district has beeD selected 
for tbe iotroducrion of ltural Iotegrated 
Dilital Network aDd tbo NaSODI therefor; 

(b) tbe criteria 'onowed in leJectin. 
the 15 district~ ror the Introduction of thi' 
network; 

(c) whether the Dotwork would be 
introduced in such a maDDer that at leaat 
one district in each State/Union Territory 
is covered by it initially ; 

(d) the "lllcfa) "tt"tioG urmarked 
ror the introduction of thi" system in tbe 
Seventh Plao al a wbole aDd for eacb y •• 
separately ; and 



(.),.. tbat tQta1lla,,~,al t~eDt tor 
iotrodudDI the Network 10 .. to· coyer 
all tbe States/UnioD Territories and tho 
JJk.lv,.PUiod~by w~b it I, expocted to 
matoti., .... ? 

THfl.M.NlSTHll OF STATE IN THB 
MllUST&Y Q,f COMMUNICATIONS 
(SHlU SPNTOSH MOHANDBV),: (a) 
a04(b) 

1 •. J ..... " KAt_mir 2. AruDacbll 
Pradesh 3. Mazoram 4. Siktia:l, S. Har­
yaoa 6. Himachal Pradesh 7. Manipur 
8. Mc.l)alaya 9. Tripu(a. 

The selected stations were indentified 
In CODlult.tioD with tbo then circles 10 as 
to cover atlea,' ODO dl'tdet in each Circle 
and llot State. 

(c) No. AtleaJt oao district in each 
Cir.cle (at tlJat time) aDd llot State will be 
coverod. 

(4) Rs. 100 Clot .. lor tile-whole pl ... 
Sopara&e~,easly allocaa.ioa cilcJ •• wile ba., 
not btoQ. decided due to uOGortaietaol in 
implementation. 

(e). Tbo !otal.ftouciaJ reqlJiremoot iQ. 
tbe 81b Plan is yot to be worked ow.. Tbo 
implemeatatioD depends 00 equipments 
avaU.biUty, ft.ehaic.l fouibillty aDd funds. 

Fie ... ",'.1 orC-DOT ezdla .. es 

2083.. PROF~ NARAIN CHAND 
PAR.ASHAR: Will the Miaister or 
COMMUNICATIONS be plcalecl to atate: 

(a) ,whet •• ay field. tr;al of CDOT 
e~cb~8.41 •• boeo ~od011.koa durio, .tbQ 
las& tbteo. year. , jp~udiDl tho CUII"lIt~ 
financial yea. (191"&7) ; 

(b) it so, the results thereof ; 

(c) tbe. U~ely d.te by, wblch tbey 
would be i:Qtto4\lC04,for initiatio •• break" 
tbrOUlb in rural teJecommuoica tions riP tbe 

/II 

country; aDd 

(d) I tbe' i;onlideratioOl Ind specilf 

W,ltlM .,.." 126 

leaturol about, these .".haoles wlllell, 
make tbem .. peeially· luitabJ6 (or climate 
conditioOI in India ? 

THE MfNIS'fER OF STATE IN THB 
MINISTRY OF COMMUNICATIONS 
(SRal SO'NTOSH 'MOHAN DEV): (a) ! 

A 121' port capacity electronic PABX aad 
Runl autCMtlatic excban,o (cOOftectibJe 
capacity 88 Jines) -have been field tried in 
'86'·87. 

(b) The above have been functionilll 
in the network. 

(c) These are likely to be introduced 
in '87·-0. 

(d) The (eaeurr, which are relevant 
to rural condition. are: 

(1) airoonditionioa is not required. 

(2) can tolerate nominal variat401l1 
in power supply 

(3) has remote moaitorisl rac:llit~es, 

(4) can work in tropical conditions. 

la ,tall.tioD of long d IstaDce public 
pboaes 

2084. PROF. NARAIN CHAND 
PARASHAR: Will the Minister of 
COMMUNICA TIONS be pleased to 
state : 

<8> the names of tbo Public Can 
Offices (local and tong distance public 
phones) which have been sanctioned but 
not instafled till 15th February, 1987 in 
Dbaramsa la Telegraph Ebgineering 
Diw,ion of Himacbal Pradesh and tbo 
Jlt., date by which they woutd b. 
iDI.tled ; 

(b) whother any new Pub1ic Call 
OtBoe. have-also beeD' sanctioned in this 
DI'risioD uDdo. tbe HEXAOON scheme 
and, MAtt.AS. Icbeme , and, 

(c) if so. tbe det.ill thereof and tbe 
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tercet for the inltalJation of lucb PCO, 
durin. tbe Seventh Plan in this DiYision ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI SONTOSH MOHAN DEV): (a> 
The Dames of Public Call Offices sancd­
oDed but Dot installed till 15rh February, 
1987 in Dbaramsala Telegraph EUlineerinJ 
Division are liven below: 

Local Pllblic Telepho,,~s : 

BbagotJa. Shiv Natb, Bani Mehta, 
Neleti, Mahakal, Joreamb. Saabn.i, 
Badher. Marwari, Hatbol, Daslebra, 
BiJaspur, Bbaina, Indpur, Jarockbas, 
Kboli Sangbole, Rajianakhas. Luddar 
Mabadev, Jabbo)a, Spail, Nauea, Jala, ; 

Long Distance Public Telephont's :-

PoJian Probitan, Bathri, lalroo, 
Adbwani, Kutbera, Majhin Patlibar, 
Karot, Mahal, Dbaned, Ladori. Lalhri, 
Harsl Thathal. Salwar, Jadera. , 

All the above noted public telephones 
are hkely to be commissioned dunng the 
7th Plan period. 

(b) No, Sir. 

(c) Does not arlse in view of (b) 
above. 

Shortage of Morae Code SlgDaller.1 

208~. PROF. NARAIN CHAND 
PARASHAR : Will the Minister of 
COMMUNICATIONS be pleased to 
state : 

<a) whether the sbortaae of Morle 
Code Signallers has resulted in tbe Don­
functioniol of a Dumber of combined 
offices in Himachal Pradesh (or a Dumber 
of years; 

(b) if so, the names of aucll Morse 
Code combined offices as have rematned 
without any s.anallors for over ODe year; 
district-wise ; aod 

(c) whether aDY efforts have been 

made to overcome tbl, abort ... aDd tb, 
Datufe tbereor 1 

THB MINISTER OF STATE IN T~B 
MINISTRY OP COMMUNICATIONS 
(SHRI SONTOSH MOHAN DEV): (a) 
to (c) O';ly Kobal. combiacd Office was 
without a s;8Dalfer ror D,arly one , .. r. 
ODe si,D.lfer bas boen posted tber. alter 
completion or trainiDI. More aipallerl 
are beiDa traiDed. However. iD Kobala 
C.S. O. also, tbe tel ..... tIlI were beiDa 
seot 00 Telephone. 

Setala,.p of field stalioD for prCNIact 
deall- .ad de.elo,.eat 

2086. SHRI T. BALA GOUD: Will 
the Minister or INDUSTRY be pleased to 
state : 

CI) wbether there is any proposal 
peodin. clearance with Government for 
the establishment ot a F;eld Station for 
product deslln and development and 
service centre at Rajabmundry 'D Andbra 
Pradesh UDder normal proar.mme of 
assistance from UNDP/UNIDO ; aDd 

(b) if so, tbe details of tbe proposal 
and tbe action taken by Government 
tbereon ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
OF INDUSTR.Y (SHRI M. ARUNA­
CHALAM): <a> and (b) No, Sir. A 
proposal for establisbiDI a Product DetilD 
and Development aDd Service Centre at 
Rajahmundry was received (rom tbe 
Government of A odhra Pradesb in J 982. 
Tbe proposal was considered but could 
not be accommodated under tbe protr.· 
mme of asristance from UNDP. 

Petrol pemp I. NalaoM. DII.rlel 01 
ADdhr. Pradelh 

2087. SHRt T. BALA GOUD: Will 
ahe Minister or PETROLEUM AND 

, NA TURAL GAS be pleased to Ila'. : 

(8) the Dumber of petroleum pump' 
at present eai.tiDI ID Nal,onda dtltrict. 
Andllra pr_deall • 
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(b) whother tbere is aD' ·propoeal to 
set up some more petrol pumpc In 
NaJaollda district; and 

(C) if so, tbe deta; Is tbereof 'I 

THE MINISTER OF STATE OF THE 
MINIS/fRY OF PETROLBUM AND 
NATURAL GAS AND MINISTER. OF 
STATE IN THE MINISTRY OF 
FINANCE (SHRI BRAHMA DUTT) : (a) 
As 00 tbe 1st January, ,987. 36 Retail 
Outlets (Petrol/Diesel) dealersbipa wero 
in operation in Na'aooda district, ADdbra 
Pradesh. 

(b) and (C) While action for selectiDI 
a deaJer for t be proposed outlet at 
Tippartbi bas been loitialed. the selection 
for the proposed outlets at Veli,onda and 
Munaaaia bas been completed. 

Recommeedation of biah 1".1 co •• ltteet 
to dose dOWQ lo.e public ... dert.kla,s 

2088. SHRI T. BALA GOUO: Will 
tbe Miniller of INDUSTRY be pleased 
to state: 

(a) whether a number of blah level 
offiCial committee's have recommended 
closure of a number of public sector 
units like Bharat ProceS!l and Mechanical 
r:n6tneers Limited, Scooters India Limited. 
Eoaineering Projects (India) limited. 
Cycle Corporation of India and Biccco 
Lawrie; and 

(b) If so, the details of tbe reports 
of the various committees and the action 
ta ken by Government in relard to their 
recommendations in respect of tbese 
public sector units? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF PUBLIC ENTER­
PRISES IN THE MINISTRY OF 
INDUSTRY (PROF. K. K. TEWARY): 
(a) aDd (b) Various Committees appointed 
by the Government from time to time. 
ha ve recommended amoDI other thio,s. 
closure of cerrain public sector units. 
1-1 owcver •• t is not in the public interest 
to divutae tbe de taUs of tbele roports or 

tho actiOD proposed to be takeD tberooD 
at tbi •• t.... ' 

£ ....... * ... Seabed. otber tb. Boa_, ... 
2089. SHRI T. BALA GOUD: Will 

the MiDiater 0' PETROLEUM AND 
NATURAL GAS b. pl .... d to state: 

<a> whether apart from Bombay Riab. 
tbe possibilities or otr·sbor. drilUDI for 
oil bave been exported io other sea .. bed. 
also; 

(b) ir 10, tho details tbereol ; and 

(c) tbe oil potential a vailabJo:tbore in 1 

THE MINISTER. OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS AND MINISTER OF 
ST ATE IN THE MINISTR Y OF 
FINANCE (SURJ BRAHMA DUIT) : 
(a) and (b) Besides Bombay High, 
exploratory drilJiDa bas beeD carried out 
10 Benlal, Krishna-Godavari. Cauvery, 
Kerala·KoDkaD. Saurashtra-Kutch, Anda­
man and Mabanadi basins. 

(c) The basias are still uDder explor. 
ation ror ISlCIsmeDt of tbear poteatial. 

NaUo •• 1 ProJe~t o. BlOlat Deyelop. e.t 

2090. SHRI NITY A NANDA 
MISRA: Will the Minister of ENERGY 
be pleased to state: 

<a> wbetbC'r (be National Project OD 

Biolas Development bal undertak'D a 
proj"t to instal biOS" plallts for the small. 
marainal and bil farmers in each district; 

(b) if so, tbe taraeta ror 1917; 

(c) the Dumber of districts 10 Orissa 
selected vis-a-via those in other Stat •• ; 
aDd 

(d) whether ill 'electiq tbe districts, 
prefereDce is liveD to tboae whicb .r. 
inhabited by tribals .nd Schod\.lIed Casto 
people? 



1~1 

mE MlNIITBR 0,. ENE1tGY 
(SHRI VASANT SATHE): (al Ind' (b) 
Yes. Sir. Family baled bloal' p~allts are 
beilllIJDltaUad m' aJi tllo' fJOuDtM ditlricts 
in tbe country uDder t. National Project 
on Biolas Development. A tarlet or 
l .. tiDa upa of 1 2 lakla bi.,J' plaut" has 
befn.. propOJld ,(fJII·1987-88. 

(c) and (d) Tbe National Project on 
Bio ... Dovelopment Is beiDllJmplemented 
iD att the district. of Orissa .1 in oth~r 
States. Wltb a view to provide inc;c.o­
tivel to Scbeduled C,ste aod Scheduled 
Tribe beneficiaries, hisber rates 01 subsidy 
are beinl liveD for the plants set up by 
them. 

ET, anl/alion) 

SettlDI up 01 aufolDaUc telephone 
toKe ..... 

2.'. SHRI VIJOY ICUM'AR 
YADAV : Win tbe Mioister of COMM{J· 
NJCA1"lONS be pleased to ,tate: 

(a) tbe IWCIlbet of diswc;'1 in tbe 

~."."'.t lilt 

cOIla_\ wh,cIt do .......... a.atic 
t.IePboDtrlxCbe...,; 

(b) the Dames of lucb district. fa 
Bibar; an4 

(c) tbe· time by whfeb Oovemmeot 
PfOl'Osc to set up automatic tel4tplaoae 
el.cha .... fa s .. ch diltricts, elpedaH1 la 
Bftrar ? 

THB NJNISTR OF STATe IN THB 
MINISTRY OF COMMUNICATION. 
(SHR} SONTOSH MOHAN DEV) : (a) 
The number of district beadquartera whicb 
do not have .ulomatio oacb8llle8 il 115. 

(b) Tbe iDfonnatio. i •• weD at ADO­
exure J. 

(c) All district headquarters will have 
autOmatic ex...... by tbe end 0( 7th 
Plan. The inform.HOD.bout .ut .... ; .. 
alion of disat.ct headquarters In respect 
of Bihar. JI liven i •. ScatemeDt. J below. 

Statement 

Statement of District Headquarters which do Dot hive automatic telephone 
exchan&es in Bihar. 

1. 

2. 

3. 

4. 

5. 

6. 

7. 

8. 

9. 

10, 

Name of Dlstr~t Headquarter 

Auraoaabad 

B.,...raj 

BbagaJpur 

Bilaulbalriff 

Dumka 

Giridhl 

Haz;pur 

GQpaLp,ur 

Madhubani 

Nav"dah 

-----------
Subject Co avail. 

abUlty of ecrui,... 

ment Automati .. 
ation likely in 

19B9-90 

1987-18 

J981.88 

1987-88 

1.'741 

1988-19 

1987 .. , 

1987:88" 

)911·., 

l,.1.'. 
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J J. Purae. 

12. Sahana 

13. Sft.marllk· 

14. Khaa_ri_ 

1'. M_dhepura 

16. Sabeb •• nj 

17. Godda 

18. ~ 

19. Jebanabad 

(&,lIs") 

Tie •• p be'''eea Bata I Bdl. Ltd. aa. 
ADlDAS. Weet Ger ••• Foot"ear 

M._lae .. ,iq Co.PU1 

2092. SHRI SANAT KUMAR. MAN· 
DAL: Will the Minister of INDUSTR Y 
b. pleased to state : 

(a) whether it is a ra~t that Govern­
ment bave aiaco cleared tbe tie-up bel. 
ween Data India Ltd. and ADIDAS, tho 
West German footwear maouracturina 
company. for tbo manufacture of ,ports 
equipment and thots; 

(b) if 10, the terml or fechnldl eel­
laboration agreed to by Government. ex­
port obliptiOD .r Bata India Ltd. un_ 
lbia project aad the commission payable 
to ADIDAS in terms of foreign exchange 
in re ipe.::t or rubber and canva, sports 
shoes, tbe Dumber or pairs 0 f shoes envi .. 
laled to be manufactured and the com­
mission payable 00 domestic sales; and 

(c) whether this venture will be a 
part or Bata '. expanlion or its C.'euna 
ractory or it ia bein, installed somewhere 
else. and in the latter caso, the reMons 
for Dot puttin. it up at Calcutta ? 

THB MINISTBR OF STATE IN TliE 
DEPAR.TMBNT OF INDUSTRIAL 
DEVeLOPMENT IN THE MJNfSTRY 
OF INDUSTRY (SHIll M. ~ltUNA­
CHAt'(M) : '(a) Tbe propoaal or M/I. 

2 

1987·88 

·191&89 

1'88·88 

1987·88 

1988·89 

1988-89 

1'89·90 

1989-SlO 

1989·90 

1~4 

Bata IDdl. Limitod (or foreign con. bora· 
tift. bas been approved lubject to 7SCY. 
export obJiBation. 

(b) Oovernment do Dot as a matter 
of policy disclose financial details reaar­
din, the terms and conditions of (oreiaD 
collaboration in public interest. 

(c) The approval is for t~chnical up .. 
gradation and modernisation w;tbin the 
ex.tina capacity. 

161. or Letters 01 Intent and iadoltrlal 
Licencel i. Welt B~Dlal 

2093. SHRI SANAT KUMAR MAN. 
DAL: Will the Minister of INDUSTR Y 
be pleaaed to state: 

<a) whethtr Weat Benlal·s share of 
let~r. of intent and Industrial Ji~eDces 
durinl 1986 was sharp1y reduced; 

(b) if so, tbe reaSODS therefor; 

(e) wlteUler it is 11 r.act t_1tven 
:I • .., business boutes baaed in t.he '8tate 
are iftvesti .. ctoces ehewbere and e.xpaed­
;01 Uteir bUllne'.1 whHe k4CPiol ttaeir local 
H1dustfia!· outfit,' trim; ad . 

(d) If so, wbat steps'tTnlon Govern­
ment propose to take to check tlii, fliShl 
of industries' and capital trom West Ben. 

Sal and eesure ,HocatioG or proper abaro 
of Qew lettOt$ of l~C.ot and incSQltrlal 
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licences to tbat State at lealt I. tbe pub­
lic sector 'l 

THE MINISTBR OF STATE IN THB 
DEPARTMBNT OF INDUSTRIAL 
DBVELOPMENT IN THE MINISTRY 
OF INDUSTRY (SHRI M. ARUNA .. 

CHALAM) : Ca) to (d) Tbe table b Jow 
indlcatel tbe sbare of West Ben.al in the 
tot.1 Dumber of Jetters of inttDt aod induI­
trialUcence, issued under tbe provisions of 
the Industrie. ~DevelopmeDt & Re.ulation) 
Act, duriol the year 1983 to 1986:. 

Letter. of I.tent 

Year 

1983 

1984 

J98S 

J986 

Total iSlued 

(No.) 

lOSS 

1064 

1457 

1130 

Sbare of West Bengal 

(No.) 

45 

3S 

66 

42 

,----------------------,-- -_-.-- -
Indullrial Licences 

Year Total issued 

(No) 

Share of Welt Benlal 

(No.) 

1983 1075 (includiDI) 

596 COB 
71 (including 

SO COB licences) 

licences) 

1984 90S including 93 (Including 

417 COB heeaces) 64 CO B lIcences) 

1985 985 (iDcludln. 51 (includlnl 

544 COB licences) 30 COB Ucences) 

J986 618 (iDCludio, 

107 COB licences) 
21 (including 

S COB hcences) 

The choice regarding focatlon or an 
industrial unit is made by tbe entrepre­
neur himself after taking into account all 
tbe relevant factors like availability of 
iDfra.tructuraJ 'acilities, raw material. aDd 
industrial work culture, etc. The Iraot of 
letters of intent/industrial licence. for 
•• tablishinl industriea in any State depend. 
upon tbe Dumber of applications receiv­
ed from entrepreneurs for locatiDa indus­
tries in that State. These applicatioDs. a. 
aDd wbeD received, are considered OD 

IIlCtrits laklna loto '_CCO\lot 'Various techno-

economic factors. such as demand and 
supply, capacily already licensed in the 
proposed hne of manufacture. availabtluy 
of raw materia'., export potentaal aod 
locational cODstraints, etc. 

Impact 01 OPEC prlee policy on 
Indian purcbalfl 

2094. DR. B. L. SHAILESH: Will 
the Minister of PETROLEUM AND 
NATURAL GAS be pleased to at.t, : 
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(a) whether tber. bas be'D a remark­
Ible reversal iD tbe oil policy of Saudi 
Arabia It • relu't of wbicb oil prices have 
.tumbled recent)'; and 

(b) itl repercUliioD on Indian pur­
cba.e. aDd bow lodi. proposes to .".n 
of tbil dip in oil prices? 

THE MINISTER OF STATE OP THE 
MINISTRY OF PETROLEUM AND 
NATUR.AL GAS AND MINISTER OF 
STATB IN THB MINISTRY OP 
FINANCE (S1IRI BRAHMA DUTT): 
(a) and (b) Tbe Governmeot ia Dot aware 
of lucb a development.. However. . tbe 
market situation i. watched constantly 
in order to derive max.imum advlotaaes 
iD our purcbases. 

St.,. to .oeler.l.e ,.bUe Hctor 
".r •• ~tlcaJ .. It. 

209S. DR. B. L. SHAILESH: Wilt 

tbe Minister of INDUSTRY be pleased 
to Itate : 

<a) the details of tbe indi.enisation 
prOlramme for bulk druss, tbelr rationali­
sation and quality control chalked out as 
follow-up of tho Dru, Policy announced 
recently; and 

(b) tbe steps beiDI taken to attain 
areater efficiency aDd modernisation in the 
public sector pharmaceutical units? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF CHEMICALS AND 
PETRO·CHEMICALS IN THE MINI. 
STRY OF INDUSTRY (SHRI R. K. 
JAICHANDRA SINGH): <a> Relevant 
detaUs are given in the Statement .. ( 
below. 

(b) Rclcvant details are given in tbe 
Statement.II below: 

St.teme.t-I 

As • follow up of the "measurce for Rationalisation, Quality Control and 

Growth or Orull and Pharmaceutical Industry in India. n The followinl action bas 

.'ready been tak co. 

<i> A four member expert committee bas already been set up to determine 

parametera for pbasoj manufacturina proaramme aimed at indiacosation 

(or each bulk drul. 

(iI) A Committee uDder tbe Chairmanship of State Oru, Controller, GU,iarat 

it already Jookjoa into tbe question of rational use of drugs. 

(iii) Por better quality confrol, rufes iD respect of ,ood manuf.clurio. practices 

and certification scheme arc beiDa framed. 

Sfltement .. ll 

IDPL. BCPL. SSPL & 81 L are expected to finalise their rehabilitation plan 

Ibonly aDd tbese ar. expected to Include inter-alia moderlJlina to tbe extent required 

to make tbem economically viable. HAL have afready formulated tbeir rehabilitation 

plaD wbicb ia UDder implementation. Main feat ures of their rebabilitation plan are 

.. followa :. 

I AcqulaitiOD Or improved technololY aDd to briol down tbeir fDPU( 

COlt. 

JI Maxlmlainl tbe ."lltia, capacity aod C .... tiOD ot additioD.I capacity lot 
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penicillin '0- 1st crys.ala lad otber peftciJli'D bulk at mlnfllt1lll1 eelt1to s"..d 
over from fixed cost over a blaber volume. 

III MakiQI belt use of eqiJable manpower by deploymeat to VlrloUi 
pants. 

IV R.eductioD in their power aDd fuel cost •• 

V Reorganisation of their marketing oraanisatioD to facilitate better co-ordiDa­

tion, close moo.iloriDI for achievina itopro.ed muk.tiq ,.,_... A 
.t ..... a.beDiDI market raeareb _d la'. prolDOtioo "'aCtions. 

2. A task force to prepare a perlpective plan for next 15 year. lor public litter 
pharmaceutical iDdu.try haa a'io been conttituted. 

Nat 0_1 Power G ... W 

2096. DR. B. L. SHAILBSH 

SHRI DHARAM PAL SINGH 
MALIK: 

Will the Minister of ENERGY be 
pleased to state : 

(a) whether the National Thermal 
Power Corporation (NTPC) is plannin. to 
develop a massive national power arid by 
interlinking tbe various regional adds; 

(b) if so. the broad outlines hf tbe 
proposed national grid; 

(c) its capital outlay; and 

(d) bow long wi)) it taJce to imple­

meot this project ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHTAGI) : (a) to 
(d) The Government of Ind'a have accept­
ed in princ.ple to gradually evolve tbe 
National Power Grid. Such a arid is an 
evolutionary process requiring appropriate 
in .... conaeedoDs and strenglheninl of the 
various. State systems and we Cttatral 
Sector tranSD1ission Jines, As a step 
towards formation of tbe National Grid. 
Relional Electricity Boards bave beeD set 
up to accelerate the process of inte,rated 
operation. of the regional systems. 

NTPC are developing ao extenlive 
,au" hitb voItaSO tranlnrilsion .,ltem 

-.. od.ted with tbeir • .el'8t'OD ,.-.;eats. 
and c.r1ain ioter..-""ona. lID Ita 1ftIiCb 
would form part 01 tbe Ned_al Power 
Grid. 

Plad ... Of __ ,. fer tr .. lfGlwftl 
wltb C ........ Or ..... 'Ltd. bl 

Bhakra·8e •• Mallale.ea. Board 

2097. SHRIMATI GEETA MUKHER· 
JEE: Will the Minister or ENERGY 
be plcased to state: 

(a) whetber tbe Bbakra·Oeas Mauw­
meat Board continues to place orders for 
transformers with tbe Cl"OIltJrton Oreavel 
Ltd., ianorina the DHEL wbose product 
bas made its mark in quality and reliabi· 
lity; and 

(b) if 10, "be lui~ol' laid down 
f 0 this reaard ? 

THE MINISTER OF STATE IN THB 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENE1tGY (SHRIMATI 
SUSHILA ROHTAGI) : <8> Accor­
dina to the Bhakra Beas Man_lemenc 
Board, transformers are purchased 00 tbl 
basis of teaders tavitedI tbroup ,lac pre •• 
or through limited enquirios from reputed 
manuracturers. Orders are placed OD the 
lowest bidder. "eepilll in view tt1e tech. 
nica' suitabil it 7' aad d •• edt .,eailc -*'D 
parameters. DHEL also participates 
with otber firm. in sucb purchases on • 
competitive bali •. 

(b) Do. DOt ari .. , 
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C .. ple.lo. .1 Narel.... P.t ...... 
1 •••• tl'l.l.r ... 

2098. DR. A.XI. PATBL: 

SHal C. JANGA REDDY: 

W'1I'tbe Mlllfater or INDUSTR Y be 
pleased Ito .tate : 

(a) tbe. or.... GOIt ... iIM ... , and 
ti ......... ul' or com.,..f.. tbe N.r~·" 
uut PI_rrealli Wa.rtal area.; 

(b) tho revilfd and latest COlt estimates 
aad· t ..... o ... ,.: DOW. aDd 

(e) wttetber Oovernment bavo fixed 
re.petMl~fity ror over·rUD or coats and 
t.me. If 10. step. takon in tbis reprd ? 

THE MINISTER OF STATE IN THE 
DePARTMENT OF INDUSTRIAL 
DEVf!LO'PMEl'fT IN THE MINISTRY 
OP INDUST'RY (SHRI M ARUNA­
CHALAM) : Ca) to (c) According to Deihl 
AdministratioD. the ori,inal cost estimate 
rot 'Narcla lod.suial Complex was Rs. 
1.7 crore. and the project was scbedu~ 
to be completed In 1979. Tbe latest co.t 
....... for N.reJ. are RI. 47 crorts 
approtr,t ind ••• , provision 01 RI. 9.30 
cror. 00 aecount of iatefelt. R •• 2.' 
ClOlCl/or covered "oem water drainl aDd 
RI. 2 croros ror land Icrapint wbicb were 
('riainally not onvisa.od. The project is 
likeJy to be completed by 1990. 

Tile! «ipaat cost oatlmato for Pat par­.... J.......... area was RI. 4.85 crorea 
.Pp .... J aad it .a •. sc:btdule4 to be com­
pleled by June, 1986, Tile revised ooat 
estimates Irc RI. 8 . .50 crores approx. 
e"cludinl coat 01 land. 

The deJay is partty due to dotlY in 
tbe Icqui.itiOD or project Jand, itl dc\clop. 
ment, roach, .ew~"'4 water supply, 
approach brid,es. o1ectrl6cltloD etc. In 
tbe GI.. of Narele IDdMstrial Complex, 
the ac:lual development work 00 the huae 
area coWd., not ao aheU at accelerated 
Pice due te lo.u.c&al difticuitiOi. However 
.s OD date. out of about l.2OO plots to be 
de ... eloped iD tbO-I Nuela Complex. 1000 

Indu.trial p!ot. are ready fo1' aUotmcDI 
.Dd A 84ver&ilclllcDt InviliDI appJicauoaa 
for tbe same bas been liven in 1M 
Dewapapctl. 

8Iphr.'Io. of 011 br I"'. Ja V ..... 

~. SHRI K. RAMACHANDRA 
R.EDDY: Will the Minister of PETRO. 
LBVM A)lD NATURAL GAS be pleated 
t. atate : 

<a> wbether an aareement haa bOCD 

,lined betwelD India aDd VIetnam wbere 
by Jodia would undertake off shoro OJI 
expJoration and extraction ;n Vietnam; 

(b) if so. \lIhat are the terms of the 
aareemea,t: and 

(c) wbether it is a fact that tbis ex­
ploration is to be done by the Oil and 
Natural Gas Commission 1 

THE MINISTER OF STATE OF THE 
MIN1STRY OF PETROLEUM AND 
NATURAL GAS AND MINISTER OF 
STATE IN THE' MINISTRY OF 
FINANCE (SHRI BRAHMA DUTT) : <8> 
Government of Iodia and the Government 
of Socialist Republic of Vietnaftl bave 
aareed, in ""incipfe~ to cooperate for ex­
ploration of hydrocarbons io Vietnam. 

(b) The propostd alrcement provide. 
(or c.xpJoraiicQ. and production 00 tbe 
baai, or production ~barlna coo.traet to be 
cOllcludcd between tbe two sidea,. 

(c) The expJoration would be carried 
out bv Hydrocarbons India limited. a 
who!ly oWDed subsidiary of the ONOC. 

CrUer" for tr •• fer or t fl.phone 
operator. 

2100. SHRI D. L. RAITH A : Will the 
Minister of COMMUNICATIONS be 
pleased to state : 

(a) tbe-,crfteria or rule. for traum, or 
tel.phone 'OI'Irators: and 

(b) whether there are cast's in wttlcb 
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tbe criteria or rules are not fo'lowed; if 
10, the perccDt8ae of lueb excoption. 
made? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI SONTOSH MOHAN OEV): (a) 
Telephone Operators is a Divisional 
cadre and is therefore transrerable within 
the division Normally a TeJepholle 
Operator bas to work for a period or 4 
years before he can be transferred. How­
ever be can be continued at tbe same 
station at the discretion of tbe Department 
for lODger period. Transfer of the official 
from one Divi~ion to another on bis own 
request Is also permitted, wherein he will 
lose bas seniority. He can also b~' trans­
ferred, in the interest of service, any where 
in India. 

(b) Telephone Operators rendered 
surplus, due to manual excbanges becom­
ing automatic, are liable to be transferred 
to other divisions, wherever vacancies are 
available. These cases are howevt'r, only 
eccasional in nature and no fixed limits 
can be indicated for them. 

Money life. Co sick public enterprises 
fro. central excbequer 

2101. SHRI Y. S. MAHAJAN: Will 
tbe Minister of INDUSTRY be pleased to 
state the amount of moneY"Biven from the 
Central exchequer to the sick public 
enterprises durin8 the last three years 1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF PUBLIC ENTER· 
PRISES IN THE MINISTRY OF 
INDUSTRY (PROF. K. K. TEWARY): 
Presumably, the Hon 'ble Member is 
referring to working capital loans liven to 
continuously cash·loss making Central 
Public Enterprises. As per the available 
inrormatioD, the amount of workins capi. 
tal10ans outstanding against tbe enter­
prises which were making cash losses for 
tbe Jalt five years continuously was RI. 
876.82, Rs. 815.03 and Rs, )030.71 crores 
as OD 31.3.1984, 31.3.1985 and 31.3.1986 
respect! vely. 

Allot.eet of t........ COIIMet'", I. 
DellI. 

2102. SHRI JAGANNATH CHOU. 
DHAR Y: Will tbe Mioister of COM. 
MUNICATIONS be pleased to state: 

<a> wbether aDY review OD tbe stat. 
01 telepboDCI I,'tem in Delhi bas beea 
done by tbe Ministry aDd if 10 tbe details 
thereof; 

(b) whether any time limit baa MeO 
fixed to allot telephone CODDcetioDI under 
O.Y.T., S. S. a.od OellOral cat.on.. and 
if so, the details tbereot IDd·if Dot. tb. 
reasool therefor; 

(c) whether any complaint. have been 
received rcaardlo. barallmenl of aubscri­
bers by the officers and employees 01 
Delhi Mahanalar Telepbone Ni.am Ltd. 
at tbe time of allotmeDts; and 

(d 1 if so, steps proposed in tbls 
reaard ? 

THE MINISTER 01" STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI SONSTOH MOHAN OEV): <a> 
Required information i. liven in tbe State­
ment below. 

(b) Tbe telephone connections are 
rc leased as and wben capacity is available 
in the ."chaole either 00 commiuiooiDI 
of DOW exthao •• or oxpansion of tb. exist­
inl exchaolO'· Tbis reJease is liVOD ID 
the (olJow;ol ratio: 

OYT" OYT-S 40% 

NOD-OYT SS A S 20% 

Non-OYT ·General 40% 

(c) and (d) Normally new telephone. 
are installed within J' day. of tbe reJease 
or connection but in case 01 bulk reJe •• o 
this period may be extended dependfn. 
upon tbe Dumber 01 cODnections re'eued. 
Tbe sybS~ffbors "ro iprorm,d about ello 
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, r .... se and tbe time Ukely to be takon 
'or -provision of cooDectioo. I D case 

".telephone canDot be provided withiD IS 
•• Y' the subscriber i, informed' by tbo 

, S.O.o. ~CorcU8' ierimatilll tbe re.loo of 
del.y and tbe likely ate whn the connec· 
tion ,an be provided. 

Stafe.eat 

Review of the D.ofhi Telephone sYltom 
i. done every month. 

Since the formaUoD of Maban .. ar 
Telepbone N.gam on 1.4.1986, Delhi 
tTelcpbonea hal made tbe followiD, 
impressive improvement : 

<a) 4176S oet connectioDs have boeD 
provided 10 tM last 11 months 
( .. nce 1.4.1986) a,aiDIt tbe tarpt 
of 34000 connectioD' for tbe full 
year eodinl 31,3.1987. 

(b) The capacity in tbe network bas 
be..:o added by 63800 cxebaqe 
hoes durin. tbe year upto Febru­
ar),. 1987. AU tlte plaDned pro­
lects bave boCD completed abead 
of the scheduled time taraets. 

(C) To increase publi. aceesa to 
telephones 480 PCO. (iacludjDl 
24 DeW STD PCOs) have boen 
addt d in tbe notwork. 

(d) In order to reduce fault rates in 
the subscribers telephones all 
cabinetsl pillors and DPt Dumber­
iDS 1165 aDd 29575 respectively 
bave been dressed up and locked. 
The fault rate is showiDI visible 
reduction doce April, 1986. 

(.) A main frame oomputer has been 
installed in October, 1986 aDd 
telephone billing work has 
already been implomented in tbe 
in-bouse computer with efft'ct 
from I,t February, t987. Oo-lioe 
directory enquiry service is beiDa 
pl.DDed to be introduced by tbe 
middle of 1987. Work I. OD for 
other applications 0' tho computer 
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Uko oo·Ho. bilJiDa enqqiri ~I, neW 
reafstratioo. fot Te1epbOD., aD4 
fault repair service etc. 

(f) Interlace with computer. baa 
J"oc~i"""_ uta.lA'4 ,,'oPtion in Delhi 
t~'DhODes. Su~ribetl n have 
DOW ¥ opportuDit)' \0. m--' the 
omcer. OD fixed date and tim. 
without any prior appointment. 

(I) lallead of Post Offices, tit. Sub­
scriben are DOW In a position to pa, bill. tbrouab 78 brancbe. 01 
bank. spread all over Delbi. 
~Tbil baa, proved t. be very con-
veoJcDt to the subscribers. 

(&tlillh] 

Pr_eUOD, '.Naut aDd I.,...t of 
' ...... i •• 

2103. DR. V. VENKATESH: Will 
tbe Mioister of POOD AND CIVIL 
SUPPLIES be pleased to state: 

<") the estimated requirement of food­
grains in the country upto July, 1917 
ta~IDI ill view tile pr.seat food lituationj 

(b) the quantity 0' (oodgraian lit ely 
to be produced in the country and the 
quantity to be Imported (rom abroad, 

. QOuD'ry.w~ ... and 

(c) whether aoy quantity hal been 
received in tbe lorm of free aid ? 

THE MINISTS& OF PARLIAMENT­
ARY AFFAIRS AND MINISTER OF 
FOOD AND CIVIL SUPPLIES (SHRI 
H. K. L. BHAOA T) : (a) Aa tho t 4emand 
for foodarains in tbe country depends on 
various facton. sucb as popuJati<»n .rowth 
extent of urbaoisatioD, Jevels of income, 
prices of subsfitutabre foodarains, etc., 
precise estimates of requiremeDt or food­
IrafDs iD tbe country art' Dot available. 

(b~ .. The laatlcipated production 01 

foodIrai.Slo 1986-87 is catimated at 149 
to 151,.Ulioft tonoel. Tber. II DO pro­

. ,.,pOl&1 to,· import la), cerqlt duri.. tbe 
CurteDt )'ear. 
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(c) A Quantity of about 38,300 ~onn~ 
or toodar.ins was received 8S aid tD 

1986-87 (till 31.12 .. 1986). 

A,fDCY for .arke.IDlof .8.ar 

2104. SHRI ~.S. KRISHNA IYER : 
Will the Minister or fOOD AND CIVIL 
SUPPLIES be pltased to state: 

(a) whether Government are C )Dsider­
iDg any proposal to create an aleney at 
the national level to solve tbe problems 
in tbe martetiDI of IUlar; and 

(b) if so, tbe detajls tbereof ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI GHULAM NABI 
AZAD) : (a) No. Sir. There is no ._uch 
proposal under consideration of the 
Government. 

(b) Does not arise. 

Esplollatlon or rock ,,,It at Dranlla 
Hhnacbat Pradesh 

2105. SHRI VIJAY N. PATIL: Will 
the Minister or INDUSTR Y be plea~ed to 
state: 

(a) whether Himachal Prade\h 
Government has submitttd any scbeme 
to Union Government for the exploitation 
of rock salt at Orang in Himachal 
Pradesh; 

(b) If so, what is the IDstalied capa­
city of the project and the quantum of 
sodium chloride content that rock sa't will 
bave; and 

(c) the system and technique that 
will be adopted for the execution of (he 
project? 

TH!! MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
OF INDUSTRY (SHRI M. ARUNA. 
CHALAM) ; (a) fo (c) Central Govern-

meat bave Dot received aDY scbemt froID 
tbe Ooverament of Himachal Pradllh for 
the exproitatioD or rock salt at Ora .. i. 
Himacbal Pradesh.. However. at tbe 
iDstanco of the State GovenameDt. in 1912. 
the CeDtr.1 Government baa saDctioned 
RI. 2.00 laths a. arant.ln-ajd to MjI 
HfndustaD Salts Ltd., Jaipur, a Oo'erD­
ment of IDdia uodcrtakina (or preparatioD 
or a feasibility report ror tbe lettiu. up of 
a salt reOnery at Mandl. 

Report b, De Ihi baled polle, "., ler 
coalederallo. or .DI'ae.rla ...... "' 

2106. SHRIMATI BASA. V ARAJES. 
WARI : Will the Minister of INDUSTR.Y 
be pltased to state : 

(a) whether it is a raet tbat Delhi 
based policy .roup for the CODfederatioD 
of EOlinccriol Industry has submitted a 
detailed report to Government ia whicb it 
has stated that there is a stronl case for 
eocouragioa domestic producer. of fertili. 
ser aod power pJants in tbe country; 

(b) ir so, whether Governmenc have 
studied that report; and 

(c) the details of the same and to wb •• 
extent Government have examined and 
implemented it 1 

THE MINISTER OF S .... ATE IN THE 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
OF INDUSTRY (SHRI M. ARUNA· 
CHALAM) : <a> to (c) The PoUcy Group, 
~ J'of'sored by the ConfederatioD of 
FI'f1oeertog Industry (CEI). bad submitted 
to the Government a study 00 "Capital 
Ooods Under Project Imports .. A study of 
the Indi ao Fortllizer IDd Powor 
Industries". The study auuested certain 
measures (or encoura.iol domestic pro­
ducers of fertilizers and power plaDt. io 
the Cl1unt ry. 

Tbe report has been studied aDd tb. 
cODcJUlioos and recommendatioDI made 
thereio bave beCD Doted by tbe Govem. 
ment. The Bud,ot lor 1987·88 CODtaiDI. 

packlSC of tnt.sqre. CO f\artber .~cel .... 'O 
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the lI'owtb of capital 100ds industries, 
iDCladlq forti!izer aDd power plants. 

L ...... er .. b, eo_ •• rt cooper.tiyes 
.......... re •• 

2107. SHRI MULLAPPALL Y RAMA. 
CHANDRAN: WiU tbo Mioister of 
FOOD AND CIVIL SUPPLIES be 
pJeucd to .tatc : 

(a) the number of cooperatives invol­
ved in Public DistfJbutiOD System in tbo 
rur.1 area.; 

(b) wbether these cooperatives have 
incurred losses during 1985.86 and 1986-37. 
if 10, tbe reaSODS tbereof; and 

(c) tbo measures taken to overcome 
the problems faced hy the cooperative in 
tbis field? 

THE MINISTER OF PARLI.f\. 
MBNTARY AFFAIRS AND MINISTER 
Of FOOD AND CIVIL SUPPLIES 
(SHR( H. K. L. BHAGAT): (a) The 
number of outfets in the cooperative seclor 
.volved in public distribution .y~tem in 
the rural areal as on JO 6.1986 was 83,837. 

(b) Tbe Siale Govcnunenu/Union 
Territory AcJminlCitrations are primarily 
respon,able for the organisation and 
administration of tbe public dlstrjbution 
ay".m in tbeir r~speclive areas. Many of 
the cooperatives involved in the public 
diltributioo system .n the rural are .. ! are 
reported to have incurred losses due to 
varioul reaSODS such as sharing of Inarains 
betwoeD tu various tiers or t he agencies 
involved iD tbe public distribu. 
tlOD sYltem, uneconomic Dumber of card 
unit. attached, redu':tion in the montbly 
quota of fair price items, ctc. 

(c) Tbe State Oovernment~/U. T. 
Administrat;oDs have been advised tbat 
for improviol ,heir tcoDomic viability. tbe 
cooperat,ve societies bandiDI PD items 
abould widen tbeir commodity coverale. 

Re .... ' lor •• tada.eDt or te-o pe taU •• 
• ... r raetorie. of S ...... lIatr. with 

R.I ••••• D '.'Y lalar ZOI e 

2108. SaRI MOHANBHAI PATEL: 
Will tbe Minister of FOOD AND CIVIL 
SUPPLIES be pleasod to stlto : 

(a> whether tbe co-operative supr 
factoriea or Saurasbtra rcaloD have reques­
ted tbe Union Govcrnment to attacb them 
wi th Rajastban levy suaar ZODe instead of 
Gujarat as at present; and 

(b) jf so, tbe action takcD or propo­
led to be taken by Government thereon 1 

THE MINISTER OF STATE IN THE 
MINISTR.Y OF FOOD AND CIVIL 
SUPpLIES (SURl GHULAM NABI 
AZAD) : (I) aDd (b) No, Sic. How,Vet 
tbe OUJarat Government and the SUMar 
factories in Gujarat had reprosented for 
bifurcat 00 of GUJaral into two zones, viz. 
South Gujarat and Saurasbtra for levy 
5u,arprice fixation fhis has been do De and 
separate levy SUiar PflCCS fixed for South 
Gujaral and Saurashtra io the levy Price 
Order Issued by the Department of Food 
on 12.12.19S6 for 1986-H7. 

Reer.itlDent aDd promotions of SC/ST'. 
liiudustaa Photo .'U ... f\.laaufacturiDI 

Company Ltd. 

2109. SHRI K. D. SULTANPURI 
Wall the Minister of JNDUSTRY b. 
pleased to state: 

(a) the date on which the Presidential 
Directive on reservatioos In recruitment· 
and promotions in favour of Scheduled 
Cades and Schedu'ed Tribes was 'made 
applicable in Hindustan Photo Films 
Manufacturing Company Ltd; 

(b) tbe backlol of reserved posts 
meaot for SC/ST candidates in Hindu.tan 
Photo Films Manufacturing Company Ltd. 
categorywise and the reason 5 for the 
backlog; 

(c) the efforts made during the last 
three years to fill the backlog; and . 

(d, whether Oovernment propose to 
chalk out any timo·bound programme to 
fill tbe backlol of reserved posts in J 987.88 
and if 'Dot, how tbis backlOi Is pro{)os,,, 
to be fulfilled 1 . 



iS1 r~ 

THB MlNI&T8& Of S'l'ATBlNTHB 
DEPA&TMBNT 0F PUBLIC ENTSR., · 
PItISU~ IN THB ,. MINtSTR\': i OP 
INDllSl1lY (PROP. It..It. I'BWARy): 
(a) The Presid_tial ·Directive. tOG 

reaervationa in recruitment aod promotioDS 
in favour of Scbeduled Castel aDd 
Schedu1ed 'Tribes were made applicable ~id 

Group 'At 

Group 'B' 

Groll, 'C' 

Groll}> cD' 

Due to nbn-availabllity or suitab1. ClD. 

didatM frbm t'he 9C/rt tomtItUttities A tbe 
reserted" ftcaocie. 'Conti Dot be filled. 

(c) Efforts are beinl continuously 
made by:.tbe CompeDY Co fiU ., lite bllc:k-

1984 

the HioftItall Photo Filma Mad_act", ;< 

Co. Ltd., witbt etreat from 1.1. t96t and f 

1.1.1976 respectively. 

(b) The back_ or reserved post. 
meant for SCJST candidates in tbe Hindu­
stan Photo Films MaDufacturiog Co. Ltd., 
catclorywile is liven below : 

Backlol (as on 31.12 1986) 
Recruitment Promotion 

sc 
1 

11 

13 

ST 

, 
2 

sc 

4 

ST 

2 

101 of vacancies by releasIng advertise­
ments and IDumatlog the same to 'he 
recoanised assOCiations. The details of 
the recruitment made durang the last three 
years from among the candIdates belonglna 
to SCIST communities are Biven below: 

198' 1986 

sc ST sc ST sc ST 

Group A' 

Group 'B' 

Group fe' 
Oro\rp -D' 

2 

1 

9 

l' 
(d) In every· recruitmellt, special 

emphasis II laid by the Company to io­
creale the intake of SC/ST candidatea 10 

as to- reduce the ,ftortf.U te the maximum I 
extent pouibte. 

[Trdhsloll ""l 
Telepboae .,.tem ID Jodhpur 

2110. SHR1 VJRDHI CHANDEI. 
JAIN: Win the Minister or COM­
MUNICATIONS be pleased to state: 

(a> whether tbe telephone '),stem ia 
Joclb,ur 11 •• not been functioniaa laU .. 
factoriJ), for th~ Jast (our years; 

1 

4 

.. 
1 

22 

14 2 

6 

7 

10 

23 

1 

2 

"'5 

(b) if so,. the reasons therefor; 

(c) tbe steps propo'Scd to brloK about 
improvements In the telephone system in 
Jodhpur; and 

(d) the time by whIch it is likely to be 
done on a durable basis? 

THE MINISTER OF STATE IN THB 
MINISTltY OF COMMUNICATIONS 
(SHRI SONTOSH MOHAN DEV): (a) 
Telephone system in Jodhpur bas been 
workin, leDcraUy satisfactorily. 

(b) Q ••• HOD does not .rile fa view or 
reply II at <a> abo ••. 



(0) and (4. Tho tollowina step. baY. 
bee. t __ to Jaaptove.tlle .. y ...... lurtlMr .. --, 

(I) Nat10aal IUbtcriau trunk dialliatt ,-~. 
ba. beeD iDtroduceCl for Jodbpur. 

(ai). Ooe 400 JiDet autoanatic ellcheale 
i. ualder iaatalladoo at Danai and 
will Ii rbe cO~Ded dun_I 
1987-88. 

(UI) Onel SOOO IinoC·'H.aectronjc lOCAl" ( 
cltchartle a' Jodhpur will be ill­
.talled durin, 1988 .. 89. 

(iv) 400 life expired telephone instru- . 
menta have been roplaced. 

(v) Heavy and Joq \ M'erbead a 11,11. i 
ments are beiDa prolressivcly 
replaced by uoderatound cables. 

(vi) Cabinetl aDd piHars are beina 
locked: 

(vi.) 64% of DPS bave been Jocked) 

IE"glishJ 

Pfod'D, casella Hilh Court. aael 
Sapre.e Court 

2111. DR. G. VIJAY A RAMA llAG : 

SHRI MANJK REDDY: 

Will tbe Minister of LAW AND 
lUSTJeS be pleased (0 state tbe ~'Onfber 
of ca .... ,ending as on I January 1987 in 
Supreme Court and various Hiab Courts 
(or 0ger'tlJree years. for over Itvet'l"'years 
and for over ten years. ? 

THE MINISTER OF STATEINTHB· 
MINIST,Jt'{ OF LAW AND JUSTICE 
(SHRI H R. BHARDWAJ): Informa­
tion furnished by tbe Reafstr1tl' ofSupretn'e 
Court .nd High Courts i. liveD in' the 
Statement. 

Sf.'_eat 

PeDdin. Cases in H"b·· Court. and Supreme Court 
---·----P-.-o-deocy or-caSei1i1supreme Court .500-1-1.81 

Number o( . 
Rca.u. 1S l 

boario, 
matten 

(1) 

3981t·~ 

"lab Cour" 

Nu ...... '·(1f 
Adm.....,· 
and Mi." J t 

ceUaneous 
matte";'" ~~ 

(,) 

113098 .-',., 

N\lmber of Regular bearin, matters 
Total pt"Ddio. (or 

----_ ................... ---------
Over Over Over 
three seven ten 
years years years 

(3) (4) (5) (6) 

15290' 19322 8144 2187 

Peo .... i ~ol Cases in various High Courts 
as on 30-6 ... 1986 

................................. ..-.. ........ _-- ...................... ---- ........................ -~ 
Total ' , Over tl'lreb Over Over 
Ca ... ~ yeara to leven ten 

sevell 'Yftts . years to years' 
ten y~.rs 

t. 'ri't t • t bt d t Md t , t .. ,.*'+t ,*"b • 
1 2 3 4 S 

1. Allahabad 288060 • 116531 26511 J I23S ; 

2. Aadbr.· ...... Ii"~l(~ 8""".3 25.537 621 31 

3,"lonMy Il?3M . 41808 Jf239 "96' " .. 
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4. Calcutta· 

5. Delhi 

6. Gaubati· 

7. Oujarat. 

8. Himachal Pradesh· 

9. Jammu aDd Kashmir 

10. Karnataka· 

11. Keral. 

12. ~.dbya Pradesh· 

13. Madras· 

14. Orissa­

IS. Patna· 

16. punjab and Haryana 

17. Rajasthan-

18. Sikkim 

Total 

2 

148330 

7341' 

16285 

41750 

10933 

33952 

871;01 

120899 

52079 

158518 

3J36l 

56904 

45598 

48921 

S6 

1421625 

3 

5J909 

225.51 

4335 

13651 

3245 

9160 

34028 

40626 

7621 

397'. 
1966 

13771 

13627 

15944 

462071 

4 S 

12512 12415 

SOH 3294 

1202 J82 

1"1 71 

1340 155 

2021 lS8 

2365 41 

245 1 

19S1 1084 

2316 20 
10S7 194 

2813 lSI .. 

3409 7~ 

3370 726 

79819 36-Wl 

-Pi,ures for these Hilb Courfs arc aa OD 31-12-1985. 

Addltloaal qwota 01 •• "lpati to A .... r. 
Prade.h 

2112. DR. G. VIJA YA RAMA RAO : 
Wilt tbe Minister of FOOD AND Cl VIL 
SUPPLIES be pleased to Itate : 

(8) wbether Governmeat have decided 
to allot aDY additional quota of vaaaspati 
to tbe State of Andbra Pradesh; 

(b) if so, bow much additional Quota 
is beiDI given; aDd 

(c) bow does it compare witb tb. 
additional quota liven to otber Stales ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI GHULAM NABI 
AZAD) : <a) No, Sir. Tbere is no 
Goveroment control on the diitributioD of 
vanasplti. 

(b) lad (c) Do not Irfat. 

A •• ~t. of .ar .. a.d •• rial Ia ..... 

21.4. DR. B.L. SHAILI!SH : 

SHRI BHATfAM SRI.ANA 
MUR.TY : 

Will tbe MiDisCer or INDUSTRY be 
plealed to .tate : 

(a) tbe .aseta of tbe firat 2t larle 
ind.ustrial boUlOS in tbe couDtry, their 
paid-up capital reaerve., turnover aad 
I r9" vroflt before tax, U per latNt ia. 
formauoD available witb hi. MiD;.try; aDei 

(b) tbe aSlOti 01 tbe iater-linked COlD­

paai. coatrolled by eacb or tbeae lara. 
industrial hoUies ? 

THB MINISTBR OP STATE IN THB 
DEPAR.TMBNT OF INDUSTRIAL 
DEVELOPMENT IN THB MINISTRY 
Of INDUSTRY (S8AI M. AR.UNA­
CHALAM) : (a) aod (b) A S,.uaeDt .bow. 
iDi .... t., paid-up capital. rtIIfl'ftl aDd rur­
plUl, tUf.over aDd prole botor. tax for 'lie 



,ear. I,.' or compo" r8IIatere" under 
MCtioD 26 or tbe MRTP Act .1 OD 
31.12.1985 aDd beloDliol to each of tb. 
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fint 20 18rae Industrial houses ranked 
accordiDI to tbelr assets In 1985 ia liven 
below. 

AlIOta, paid-up capital, fCJICrVCI " Surplul. turaovcr aDd profit before ta~ for 

tb. , .. r. 198.5 or companies rea'stered uDder lectiOD 2' of the MRTP Act as 00 

31.12.1985 aDd beIOD.in. to each or tbe Brat 20 lar,e industrial houses ranked 
aocordina to their .... t. fa 1985. 

(Rs. crores) 

81. Name 01 1985 

No. I Dduatrll I -- ..... -_.._,_... ............ ----------..._-
HOUle Auels Paid.up Reserve. Turnover Profit 

capital &t Surplus before 

tax 

1. Bitla 41 t I.SS 232.74 1 S67.4.5 4230.81 IS4.00 

2. Tata 3698.14 316.91 742.73 4130.18 251.83 

J. nap.r 1067.86 82.47 321.31 912.85 22.15 

4. J.K Sin,bania lOS7.03 77.57 247.08 10SI.S5 J9.09 

S. Reliance 1056.36 57.7S 253.92 777.55 71.62 

6. Marat,.1 964.60 94.87 249.87 1190.76 4S 02 

7. Modi 818.86 79.21 116.63 1113.01 19.28 

I. M.A. Cbidambaram 77l.27 24.65 336.02 58 .. 28 44.09 

t. A.C.C. 742.68 -46.19 163.93 792.44 1.76 

10. LarMa & Toubro 714.93 34.39 239.07 47788 40.70 

11. Baolur 650.87 56.41 154.59 704.41 8.07 

12. Bajaj 619.87 34.39 112.72 611.27 41.11 

13. WalcbaDd 607.18 26.40 180.20 S22.28 22.12 

14. Shri Ram S4J.78 '3.87 114.06 860.28 12.39 

1$. T.V.S. Iyenaar 519.30 58.58 82.03 602.73 31.00 

16. I.C.I. 446.96 65.24 I.S.( 6 6~8.16 32.80 

17. SarabbaJ 444.~3 39.35 42.56 392.33 (-)1472 

18. Hiodu.tlD Lever 435.96 63.02 100.09 953.32 62.43 

19. ltirloakar 433.01 44.43 91.6~ 576.03 22.05 

20. MabiDdr. & 431.19 23.68 96.96 S3tlO 19.64 
MabiDdra 

-



,+T,~/o"J 't:.. JlfNllj ......... eH:NDUSI1ty ... pi ... 
, " se.clJt.to atate : '. 

Del., I. the lappl, of LPG Cyll, •• f. 
2115, SHRI SHANTI DHARliVAL: . 

(a' wbether •• per tbe prov"'., 01 
tbe CompaDiel Act it.a .... adal lor aU 
tbe ~~~p'Di.. to JtqLd .,opl meetllll 01 
their .bareboJdert at least ODce. year ; 

Will tbe Minister of PETROLEUM AND 
NA1'URAL OA& be..pleased't'O .tate : 

• (.) ~ w~o.tbel' (; ON.,fllmcot ,ha..- uocived 
complaints to tbe effect that LPG 
cylinders arc not beiDi supplied to coo­
sumers by las aSencies for days togetber ; 

(b) if so, tbe namea of the places in 
tbe country from where suQb complaints " 
bave been rec;:eived during the last two 
months; 

(c) the policy adopted by Gove,ement 
.to ensure surply of LPG cylinders to con­
sumers in time ; and 

(d) if no such policy has been adopt. 
ed, tbe "aSObS therefor '1 

THE MINISTER OF ST ATE OF THE 
MINISTRY OF PBTROLEUM AND 

I NATURAL GAS AND ,MINISTER. OF 
STATE IN THE MINISTRY OF 

c FINANCE (SHRI BllAHMA DUTT): 
(a) to (c) A backlog in supply of refills 
developed at several locations in the 

, country in the last twe montbs on a~unt 
of factors like seasonal increase in demand, 
industrial relation problems at Guwabati 
Refinery. Transporter" &trike in ,Bihar t 
operational problems at certain refineries 
etc. Considering that LPG is beina 
marketed at over 1150 Jocations in the 
country, the effort involved in collection 
of information about the nunlber of places 
from whero such cQJllplaints have been 
received win not be commensurate with 

. the purpose sougbt to be served. The 
endeavour of tbe oil companies is to 
augment supplies, to the extent feasible. 
for locations where a backlol bas 
developed. 

(d) Does not arise in view of tbe reply 
to parts (8), (6) and (c). 

, HoI" 0 1 of aaDuaileDeI'allllee11aa by 
comp.alel 

~116.f SaRI SHANTI DHA.lUWA~: 

"' (b) if 10, the IiUmbcr 01 lad.trl.1 
BaiM ~ .... Athell ....... IioD. 01 
compauy law wbich bave Dot called aDDua. 
loneral meeriol u required under tbe pr,,· 

~ xiaioJll _ol CamDlojol.. ~ &a4 . ..iAdllltry· 
wise particular. th,reot ; 

(c) whether GOV_t proPose to 
lako tACtiOD al_io.t sucb i""'strial uoita ; 
and 

(d) if so, by what tim. ud if Dot. 
o tbe I'ea.ona therefor ? 

'. THE MINISTER OF STATE IN THI! 
DEPARTMENT OF INDUSTRIAL 
,DEVBLOPMENT IN ,THB 1 MINISTR Y 
OF .JNDUSTRY (SHRJ M. ARUNA. 
CHALAM) : (a) Yes, Sir. 

(b) to (d) As per iororma.tioll~avail.blc, 
duriog the year 1986, prosecutioos were 
4lled against 198 compaDJ. I.r \def'aulr ja 
]loJding tbe Annual,Geoeral Me,tiD,. Tho 
effort involved in eomp,lml tbo iadustry­

<wi" particulars of tbe; ro~aDies would 
not be commensurate with tbo result. 
likely to be acbieved. 

Short •• of LP'G ta' Dtlbl 

2117. SHRI M. RAGHU~ RHODY 

SHRIMATI MEIRA KUMAR 

Dr. V. VENKATESH : 

Will the Minister of' 'PETROLEUM 
..'\ND NATURAL 0 AS be pleased to 
state: 

(a) whetber there I. an acute ahort.Se 
of LPG in tbe capital", . ..,.ot ; 
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(C) wbat st_PI are beioa taken by 
Government to romo •• tbis abort_.e ., 

THE MINISTER OF STATB OF 
THE MINISTR V OP PETllOLEUM 
AND NATURAL GAS ANDMLNISTER 
OF STATB IN THE MINISTRY OF 
FINANCE (SHRI BRAHMA DUTI): 
(a) No, Sir. 

(b) Does not arise. 

(0) Backlo8 in supply of LPG refills ~ 
occasionally develops duo to facton lucb 
as operational and transport bottlenecks, 
aeasonal increa'c in demand etc. In such 
siluations the endeavour is to auamenl 
supplies from other sources to meet tbe 
demand. 

Subsidy 08 letUOI rice at ,be rate of 

K, . .1/. per kg. i 8 A.-ella,. Pr.dub 

2118. SHRI M. RAGHUMA REDDY: 
Will the Minister or FOOD AND CIVIL 
SUPPLll.S be pleased to state: 

(a) wbether (be Union Government 
are sivira any .ub~idy to the Government 
of Andhra Pradesh for the scheme of 
selJing rice at the rate of Rs. 2/. per ka. ; 

. 
(b) it so. tbe total amount of annual 

s uhsidy ; and 

(c) if not. the reasons therefor ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI GHULAM NAB I 
AZAO) : <a> Government or India issues 
foodarains to aU States. includiol Andhra 
Pradesh, for distribution through the 
P .. D.S., at a uniform . central issue price. 
wh ch is hiahly subsidised. 

~\J) The amount of lubsidy in tbe rico 
issue-d to Andhra Pradesh durio, 1985·86 
was Rs. 88.65 crores. 

(c) Does not arl8o. 

....... , of ea) to e ... t ...... 

2119. SHRI M. IlAGHUIMA IlEDDY : 

SHRI MANIK. REDDY : 

WUI tbe Minister of INDUSTRY be 
pJeased to state : 

(a) wbether due Jo CODltant mortale 
and inferior quality of coal many cemcnt 
plants are forced to close down tbefr kilos 
at reBuJar intervals ; 

(b) if 10, tbe estimated Joss of revenue 
due to such closures; and 

(c) the steps Government propose to 
take to solve this chronic problem of coal 
short_Ie? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL 

'DEVELOPMENT IN THE MINISTRY 
OF INDUSTRY (SHRI M. ARUNA­
CHALAM) : (a).,Aod (b) Reports from a 
r •• cement plants for OC(:asioaaJ Itoppaac 
of tbe kilns OD account or sbortage of COlli 

are beiDg received from time to time. 
However, there bave beeD no reports of 
closure of kilns due to constant shortale 
and inferior quahty or coal. The Joss of 
production on this account as reported by 
the coment mdustry during the year J986 
was about 53.000 tonnel. However, .DO 

information in reaard to loss of revenue 
00 this account is beiDa received or 
maintained. 

(c) The coal linkages of Cement plants are 
finaUsed on quarterly basis fiy the Depart­
ment of coal on tbe basis of recomQ1enda. 
tions of the Standing Lickage Committee 
a nd taking into account the overall 
availability of coal from various coaJ fields 
)liS-II-vis requirements of coal for cement 
units. The supplies of coal to cement units 
are monitored regularly OD weekly basis 
and all possible efforts are made to provide 
assistance to the cement factories report. 
iDa low coal stock. 10 relard to quality, 
there have been lome comp' ainta about 
size of tbe coal, low calorific value and 
pretence of extraneous material in tbe 
coal. Whh a view to ensure proper .izlDl 
and removal of extrancous material, coli 
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haDdUDI plaDts are beiDI conatructed at 
tbe collieries. Independent quality control 
orlui.ations bave also been let up in 
each coal company to monitor the quality 
or coal supply. 

lat'anatioD or cellalar telephone Dttwork 
by prl~.te partie. 

2120, SHRI M. RAGHUMA REDDY: 

SHRI MANIK REDDY: 

Will the Minister of COMMUNICA .. 
TIONS b. pleased to state: 

<8> whether some private parties have 
approached Government to undertake 
installation and operation of cellular 
telephone network : 

(b) the details of tbeir proposal; aDd 

(c) the reaction of Government 
tbereto? 

THE MINISTER OF STATE IN THE 
M1NISTRY OF COMMUNICATIONS 
(SHRI SONTOSH MOHAN DEV): <I) 

Yes, Sir. 

(b) (i) Shri D. Bal.krishna of Ameer .. 
pet, Hyderabad and MIs. Andhra Pradesh 
Electronics Development Corporation 
Ltd., Hyd~rabad jointly submitt d a pro­
posal tor operating Cellular Mobile Rad,o 
Telephone in twin cities of Hyderabad & 
Secunderabad in collaboration with Mis. 
Comvik International AB of Sweden. 

They have proposed to Instal 5000 
telephones in Phase I and further expand 
It by lO,COO more in Phase" II. 

The investment envisaged (or installinl 
tbe mobile system catering to ,5000 lub. 
scribers is Rs. J S.2S crores. 

Tariff proposed are as follows :. 

<a) Socurity Deposit of Rs. 20,009/­
for each Mobile Telephone set. 

(b) Interest or SOlo will he I'aid on the 
deposit. 

(c) Rental charp. for tbo traoa. 
receivorl wouJd be RI. "0/- per let per 
month. 

(d) Service char.o. per call Will be 
fixed at R.I. I.SO. 

(Ii) MIl. P.ram CODsuUaDe. Semcal 
Private Limited, Bombay baa 
approached for .... ot of )IceD .. 
for operation of Celluar Mobil, 
Radio Tel.phoGe Service iD citi .. 
Uke Ahmedabad, Baroda, Rajkot, 
Bombay. PUDC, N.IPur. etc. but 
no delalll of. he proposal bave 
been furnished el.cept tbat if • 
license ia liven, tbey are confident 
to Implement the services ia 12 
to 1 S months time. . 

(c) Tbe preseot policy of the Depart. 
ment is to operate tbe service .b~mlOl'\'n 
initially at Bombay to be followed in other 
cities. 

La"., of pipeHDt from Bo.bal t. 
ICeral. 

212t. SHRI MULLAPPALLY RAMA 
CHA NDRA N: Will the Minister of 
PETROLEUM AND NATURAL GAS be 
pleased to state : 

(8) wbether Government have plaos 
to lay a gal pipeline from Bombay to 
Keral. ; 

(b) if so, tbe estimatecl COlt or the 
project and the alJocation made lor tb. 
it ; and 

(c) when the work ia likely to com­
mence on tbe project and tbe estimated 
time for its completion" ~ 

THE MINISTBR OF STATE OF THB 
MINISTRY OF PETR.OLEUM AND 
NATURAL GAS AND MINISTER OF 
STATE IN THE MINISTRY OF 
FINANCB (SHRI BRAHM A DUTT): 
(8) No. Sir. 

(b) and (c) Do "Of arisc. 
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"\ 212%. SHill MULLAPPALLY RAMA­
CHANDRAN: Will tbe Minilter 01 
ENER.G Y be pleased to stat. : 

(a) wbether tbe work ,OD tbe Puyam. 
kutty Hyde! Project in tbe State of Kef.la 
ba. commenced ; 

(b) wbetber aoy forei,D aid bas been 
iouaat or aoy machinery imported (or this 
project; 

(c) If 10, details thereof: and 

(d) when the project is likely to be 
comminjoned ? 

THE MINISTER OF STATE IN THE 
DBPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHTAOI) : (a) NOt Sir. 

(b) to (d) Staae I or tbe proposed 
project (2 >( 120 MW) is yet to be cleared 
iu terma of the Porest (Con.,.~rvatioo) Act. 
1". Depcndiol upon the timely ava,la­
bility of all Inputs and of clearance from 
abe forestry anale, the project could be 
completed jn the eilblb year after com­
mencement of work.. Canadian au.borilies 
have evinced intereal in providina alsiltance 
ror tbe project. 

Letter. of lateD' I ••• ed to Kf'r.l. 

2113. SHRI MULLAPALL Y RAMA· 
CHANDRAN: Will the Minister of 
INDUSTR Y be pleased to srate : 

(a) the number of Jetters 01 iDtent Iss­
ued by Union Government to tbe State of 
Keral. over Ibe pas, three yean for larae 
aDd modium industries; 

(b) tbo Dumber of industries let up 
COoHfluent to tbese Jetter. of intent; 
aDd 

(g) tb. Dumber of them in tbe pub. 
lie sector aDd tb, Dumber io jOint I,~_ 
tor 7 ) 

THB MINISTER. OF STATE IN THE 
DEPARTMENT OF JNDUSTIllAL 
DEVELOPMENT IN THB MINISTRY 
OF INDUSTRY (SHRI N. AR.UNA. 
CHALAM): (a> and (b) Under tbe 
provisions 01 the Industriel (Development 
" ROlulation) Act. a total Dumber or 4 
letters of intent were issued during tho 
years 1984 to 1986 for settina up of indus­
tries in the State of Kerata. Out of 
tbese. 7 JeUers of intent bave sioco been 
converted into industrial )ieIDc. and .3 
letters of intent have been treated u 
lapsed/canceJJed. Since it lenerally 
takes about 3 to 4 yean for an indust­
rial project to fructify. tbe industrial pro­
jects for which letters of intent/industrial 
licences have been issued durinl tbe last 
three years would presently be at various 
Ilaiel of implementation. 

(c) Out of tbe 49 Jetters of intent 
Jlranled to various parties during tbe Jast 
three years for .euing up of Industries 
in Keralaz, letters of intent were afan­
ted to Cenlral Public Sector uDdertakjDI~ 

and 23 to State Public Sector undertak .. 
in,s iocludin& tbe State Industrial Deve. 
lopmcot Corporation. 

SeUiDS up of project by DESU witb 
.'reach ColiaboratioD 

2124. DR. V. V ENKA 1 ESH! Will 
the Minister ef ENERGY be pleased to 
atate : 

(a) whether Delhi Electric Supply 
U odellakina bas set up a Rs. 87 crore 
project in coltaboration with the French 
Ooverbment; 

(b) if so. whether French Govern­
ment bave offered belp for settina up 
more lucb projects; 

(c) if so, whether Government pro. 
pose to set up such projects in other bi. 
cities; 

(d) whether electricity demand of 
the cities where such plants arc let Ull 
Will be fully met; and 

~e) if 10, details thereof? 
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THE MINISTER. OF STATE IN THE 
DEltARTMENT OP POWER IN THB 
MINISTRY OP ENBIlGY (SHRIMATI 
SUSMILA ROHTAGI): (I) to (I) TIle 
informatioe is beina collected and will be 
laM on dte Table of the House. 

AlloeatioD 0' .. ore "ported edablt 011 to 
y ••• .,... • ... .rr.r 

2125. DR. V. VENKATESH : 

SHRI TEJA SINOH DARDI : 

SHRI SHARAD DIOHE : 

SHRI RAMASHRAY PRASAD 
SINGH: 

SUR I BALWANT SINGH 

RAMOOWALIA: 

Will tbe Minister of FOOD AND 
CIVIL SUPPLIES be pleased to state: 

(a) whether tbe level of production of 
tbe ed.ble oils ror tb. vanaspati industry 
duriol tbe current oil year is tbe same as 
was the case during tbe previous oil year ; 

(b) whether tbe J Ildian Vaaaspad 
Producers Association bad called upon 
Government recently to allocate more of 
imported edible oil for tbe vanaspali 
industry; 

(c) if so, details tbereof ; and 

(d) the action takeo in the matter with 
results tbereof ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI GHULAM NABI 
AZAD): <8> The level of production of 
india.noul edible oils for the vaoaspati 
industry during the current oil year 
may marainaJly increase than the previous 
oil year. 

(b) and (c) The Indian Vaoaspati 
. Producers Association requested for 

additional allocation of imported edible 
oil. for manufacture of vanaspati. 

(d) The Government had iocreased 
tbe allocation of imported on from 10 per 

cent to 30 per cent from February, ,1987 
and to 40 per cent for tbe month of 
Marcb, 1987 keeping in view the availabi'lY 
and price. of ptrmitt"ed indiaeDoUI oil •• 

Prepo .. l to mtfae three public .ector 
dna compaele. 

21~6. SHRI V. SREENIVASA 

PRASAD: 

DR. G. S. RAJHANS : 

Will tbe Minister of INDUSTRV be 
pleased to state : 

(8) whether there ;s 8 proposal Linder 
the eODaideratioD of Government to merp 
the three public sector drug companies; 

(b) if 80. tbe details thereof; 

(c) tbe purpose behind merging the 
drug companies; and 

(d) the extent to which drup or aeoa 
quality will be avatlable in tbe market 
at a reasooable price as a result of this 
merler? 

THE MINISTER OF STAlE IN THE 
DEPARTMENT OF CHEMICAl.~ ANI) 
PETRD-CHEMICALS IN THE VINIS. 
TRY OF INDUSTRY (SHRI R. K. 
JAICHANDRA SINGH). (a) to (d) 
Government has not yet taken final 
decision in retard to tbe questiO'l1 of 
meraer of the three Calcutta based public 
sector dru8 companies. 

{TranI/aI/on] 

Vacanclel i8 Ministerial pOlt. fa Gra. 
SltUp aad Khadl Dhawan 

2127. SHRI RAJ KUMAR RAI : Will 
tbe Minisfer of I NDUSTR Y be pJeased 
to state: 

(a) tbe number of posts of clerks lying 
vacant in tbe "Gram Sbilp" and uKbadl 
Bbawao" UDder Khadi and" Gramodya. 
In tbe country, Itate-wise ; 
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(b) til- diIkMtOI • ..,.., ,xpt!t'leftrt.d 
by tbe administration iD ...... •• t ... 
vaeaDelel and tbe time by which tbelC 
vacaaciea will .,. IU.d up ; .oct 

(c) tbo period of continuous servlce~ 
altor whlcb a temporary cJerk can be 

ma40 perm.DODt '1 

THE MIMI9fS" OF S4J'A1J8 IN THE 
DEPAR.TMfNT OF INDUSTllfAL 
DEVELOPMENT IN THE MINISTRY 
OP INDUSTRY (SMal M. AIlUNA­
CHALAM): (a) Information is Dot 

reMltly .... ailablo. 

(b)' Tbe local 'Sta. SelectIon Commfftt. 
.elects tbfJ candfdates tor theU post* and 
00 tbe basis of their· tecc,.tnneftttatfOM, 
DOrmany, the!e veeaDC.... .re filled up 
witbtn six monf'" from the dat. a pcHt 
fan. vaeant. No diffie.tty"S experienced 
in fallowin, tb'. procedure and Oiling up 
tbe vacancy. except dUff" tbe period of 
bin on fillinl up tbo vacaocies. 

(c) The clerks appointed 00 the 
recommendations of the Staff Selection 
Committee will bc rClularlsed afler six 
months on satisfactory completion of 
probation. 

(Enllish) 

Rotitlo .. t tra"'. etdetl .. CHtN1 Te...,.,1f Ofttn!, Ne1f DeHlt 

2128. SHRI RAJ KUMAR RAt: Wilt 
the Mini.ter of tOMMU'NltATIONS be 
pleaHd to .tlte ! 

<a) whether imp1ementation or rota­
tional tranlfer orders issued by P&T 
Directorlte ate .trierl,. enfor'Ced GrOUp 
'BI cadre of 0Hm'a1 Te~rapb Oftj~, 
New Delhi ; aDd 

(b) if Dot, tb. r"'OM fot wbicb 
exceptiODi ate mid, and the Dumber of 
IUClJ c .... , 

1HI! MINISTER OF STATE IN THE 
MlNfSTtly OP COMMVNICA~IONS 
(SKRI SONTOSH MOHAN DEV): (a) 
Yet, Sfr. 

(b) No exceptions have been made. 

[Tran,ltJllo1lJ 

Pending Family Pension ca.et 

2i29. SHRI RAJ KUMAR RAJ: Will 
the Minister of COMMUNICATIONS be 
pleased to state : 

<a> tbe numbor of cases r.latiol to 
~ famdy ponsion peodinl in tbe Mini$try as 

on 15 February. 1987 ; 

(b) the date from wbich tbe scheme 
of family pension was started 

(c) the action proposed to clear lbe 
pending cases ; and 

(d) the time by which cases will be 
disposed 01 ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHltf SONTOSH MOHAN DEV): <a) 

(i) There are no cases relating to 
family pension pend,ng in tbe 
Main Ministry. 

(Ii) There are 763 family pension 
cases pendlDI in the Department 
of Posts as on 15.2. 81, 

(iii) The informatioD in respect of 
Department of Te1ecom, IS beiol 
collected, and will be laid on tbe 
table of the House. 

(h) Tbe scheme of famtly pension was 
introduced w e.l. 17.4.50. Substantial 
liberalisatioDs were made w.e.f. 1.1. 19M 
wben tbe family pension scheme (1964) waa 
Introduced : 

(c) and (d) In respect of tbe Depart .. 
mollt ot Posts a spec'al drive has alroadl 
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been launched; and in respect 'of Dopart­
ment of Telecom. also the family peDlioD 
calCI art cleared owpeditioolly. except 
wbere tbere aro disputes or wbete mattors 
are pendin. ia courts, etc. Recently 
• Pension Adalatl ~ have boon cOQvent-d for 
tbe speedy seulemont of .ucb cases. 

LlnklDI of Pithoralarb Dltriet thfOU III 
Eartb Satellite Communi catlo. Senlce 

2130. SHRI HARISH RAWAT : Will 
tbe Minister of COMMUNICATIONS be 
pJeucd to state : 

(a> whetber there bas beeo a looa 
atandin, demand for Jinkioa Pilbora. 
larh district, Uttar Pradesh t broulb 
Earth Satellite Communication Service; 

(b) if so, wherher it is proposed to set 
up an Earth Satellite Communication 
Centre in this di~trict durioa tbe current 
Five Year Plan; 

(c) If so, by what time; and 

(d) jf not, the reasons therefor 1 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI SONTOSH MOHAN DEV): (8) 

Yet, Sir. 

(b) No. Sir. 

(c) Docs not arise to answer in view 
to answer at (b). 

(d) Pithoragarh DIstrict is beiDI 
connected to Baretlly Trunk Automatic 
Excbange tbrouab an ultra biab frequency 
Iystem durtnl 1987-88. 

Maiti-Accesl rural radio .yslem ID AI .. or. 
aDel Pitboraprb District. iD V. P. 

2131. SHRI HARISH RAW AT: Wul 
tb. Minister of COMMUNICATIONS b. 
p eased to Ita te : 

(a) wbetber Government propose to 
introduce Multi-Access Rural Radio S), •• 

tem at Almora aDd Pitbor ... rb districts 
or Uttar Pradelb : 

(b) if 10, tbe details tbereof ; aDd 

(c) tbe reasons for delay in implemeat­
jill it ? 

THE MINISTER. OF STATE IN TH. 
MINISTRY OF COMMUNICATIONS 
(SHal SONTOSH MOHAN DEV: \ (a) 
V •• , Sir. 't 

-. 
(b) Tbe proposal. for iDtroductioD of 

M ulti .. Accesl Rural Radio System (MARR) 
in Almora and Pilboralarh district. ar. 
under consideration .. The Dumber or LODI 
Diltaace Pubhc TelepboDcs (LDPT.) 
propo.ed to be provided a,aiDlt tb ... 
Icbemet are liveD below :-

SI. No. 

2. 

Name of the 
Base ~tation 

Almor. 

Pitboralarb 

Number of 
LDPTI propo­
.ed 

12 

J4 

(c) Tbe required equipment is not 
avanable from indi.onous IOUrce. 10 
sufficient quantity. 

Letter of lat.at for .. U;., .p ...... rl I. 
Pltboraprb (UP). 

2132. SHRI HARISH AAWAT : Will 
tb. Minister of INDUSTRY be ploued to 
Itate : 

(a> whether a Jetter of iDtrDI bal boon 
issued recently for eatablilbilll aD iDdus" 
trial uDit in Pitboralarh diltrict or Uttar 
Pradesh ; and 

(b) if 10. tbo detail. 01 tbe uDit to be 
let up and tbe pro,r ••• made so far 7 

THE MINISTER OF ST A TB IN THB 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMBNT IN THB MINISTRY 
OF INDUSTR.Y (SHRI M. AR.UNACHA­
LAM>: <a> and (b) UDder tbe provi.lon. 
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of tbe IDdultriei (DeveJopmeot ct B.",uJ· 
atJoa) Act, GO freIb letter of inteDt bas 
been i_ued dOriD, 1986 and January, 1987 
for .. btiahina aD Industrial uit lpecifi­
cally 10 Pitboraaarh district of Uttar 
Prad.h. 

T,...,o,t •• bIt., tola ••• t,'al VaU. 

2133. SHill HARISH RA WAT : Will 
tbo Mlulster of INDUSTR Y be pleated to 
.tate : 

(a) tb. States in tbe country whfre 
trlDlport lubsidy is beiDI liveD to indust­
rial uaita ; 

(b) whether percenta.. of transport 
lubajdy is differeDt in varioUi States ; and 

(c) If 80. tbe justification for tbi. 
ditforcOC'e ? 

THE MINISTER Of STATE IN THE 
Dl!PARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
OF INDUSTRY (SHR.I M. ARUNACH· 
ALAM) : <a> The Transport Subsidy 
Scheme Is applicable in tbe States of 
Jammu & Kashmir. Himachal Pradesh. 
Sjkkim. North eastern Relion, Union 
Territorie. of Andaman a Nicobar IsJand., 
Lak.hadweep, D.rjeelinl district 0; West 
B.Olal aDd billy are •• or lluar Pradesb, 
comprlsiD, Debraduo, Naja.tal, Almora. 
Pauri aarh.al. Tebrf Oarbwal. Pitbora­
•• rb, Uttar Kashi and Chamoli. 

(b) aDd (c) Owinl to tb. disabilities 
luJl'ereJ by tbe ontrepreneur. due to lonl 
transport lead. prevailin, In tbe North 
Ba.tern Reaion, Sikkim, Lakshadweep, 
ADdamaD 4 Nicobar Isllnd, and Jammu" 
Ka,hmir tbo tranaport subsidY.I Idmislible 
@ of '90% compared to 75% In other areas 
.. the .. aro Dearer to tbe main r .. ion. of 
tb. country. 

a" .. " 01 •• rtl .. of Wester. Co.lledl. 
LA.Ued 

2114. SHill TBJA SINGH DARDI: 
Will tb. Minister of eNER.GY be pl.sed 
to ,tat, : 

(a) whether tbe work in. iDCludiD8 
fiDUC,.1 'perrormance or tbe Western 
CoaJflelds Ltd. was revi.wed recently ; 

(b) if so, tbe details or the review; 

(c) wbether 40 project. scheduled to 
be completed by March, 1985 by tbi. 
U adertakiDI have not beeD comploted 10 
far ; aDd 

(d) if so, tbe details in this rcaard ? 

THE MINISTER OF ENBRGY 
(SHRI VASANT SA THE): (8) and (b) 
A report of tbe ComptroUer and Auditor 
General of India, Union Government 
(Commercial) 1985, Part VI. on Western 
Coalfield. Limited received in tbe Depart. 
ment of Coal, which was laid on tbe Table 
of both Houses of Parliament. in Decem­
ber. 1986, has amongst other thinl., 
commented upon tbe working and financial 
performance of the Coal Company. 

(c) and (d) or the 40 projects schedu­
led to be completed by March, 1985 in tbe 
undivided Western Coalfields Limited. 2j 

have been comrJeted so far and work on 
3 projects was suspended due to seominiul 
difficulties. Of the remaining 12 projt'cts, 
.ix projects are progressing .s per 
schedule and implementation of six 
projects is delayed due to various rea SODS. 

Permi,.'oG for lettina up Indastrlel ia 

Punjab 

2135. SHRI TVA SINGH DARDI : 

SHRJ BALW ANT SI NOH 
RAMOOWALIA: 

Will the Minister of INDUSTRY be 
pleased to state : 

(a) whetber many companies bave 
requested Government to Irant permissioD 
to set up industries in Punjab; 

.(b) if so. tbo Dumber of such projects 
which are .under consideratioD of Govern­
mont; 

(c) whether- Government propose to 
.ive tbeir approval soon to set· up 
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iD4ultriet 1bor.l' keepiol ,tn ¥iew tbe deteri. 
oratiol economic coo4ttiOG of Puajab: 
aDd 

(d) - if s(.\, by wbat time? 

tim MI)-i·lSTSR OF ,STATE l~ THE 
DBPAJlTMENT OF INDUSTlUAL 
DIiV~LOPMENT; IN THE MINISTRY 
OF INDUSTRY (SHRI M. A&UNACfl. 
ALAM) : (a) Yes, Sir. 

(b) As on 3.3.1987 of the Industrial 
Licence applications received under the 
pro~isiol\s Qf Indus.U:ies (Developmeat.& 
Reaut.tioD) Act. 19.51. for tb~ I'aOI of 
Letters of Intent. lor setting up jnduatries 
jn the Punjab State, 2.5 proposals were at 
different stages of processiog. 

(c) and (d) It is tbe CODltanl endeav. 
our of the Government to dispose or all 
peadinl Industrial Ljceo£e applications as 
expeditiously as possible. 

[Engli.th) 

S.T.D. (acillties to Diltrict Headquarter. 

2136. SHRI MUK.UL WASNIK : Will 
the Miaiater of COMMUNICATIONS be 
pleased to state: 

(a) whether Union Governmeol have 
decided to provide STO facility to all 
district headquarters during the Seventh 
Plan period; and 

(b) if so, the numbor of district bead­
quarters covered by STD and the number 
which will be covered during the year 
19~7 ? 

THE MINISTER OF STATE IN THE 
MINlSTJt.y OF COMMUNICATIONS 
(SHJl.l SONTOSH MOHAN DEV): (a) 
Yea Sir. , 

(b) 215 District Headquarters have 
already been covered by SrD upto 
December t 1986. 27 more District Head­
quar~rl are li~ly to be covered by STD 
dudng the Y"f 1987. 

'4tio,_ fe, 0......... ., eIectaid.,.., 
. , ..... IfUl .... 

2131. Sllal MU"UL'1WASI/IIla : ,will 
tbe MUllslor of liUliiaGY j)o pi ..... to 
state : 

(A) .. ..a.er <J ....... t __ plaD. 
for laylD, down conlumptioD Dorml to 
mODke, I. ~PliOD af .." by 
iAd.,trhd uai'.; aad 

(b) it so. tbe detaila tbereof? 

T~.E Ml.NlSTER OF STATE IN 
THEDEPARTMENT OF POWER 
IN THE MINISTRY OF ENERGY 
(SHRIMATI SUSHILA ROHTAGI) : 
(8) aDd (b) The pra<:cI. of lettiq 
plantwile enerlY consumption Dorm. 
laid down In relpect of tbe enerlY 

intensive public lector iorluskial uDita ba. 
been initiated. Fixation or cOBIUlDption 
norms is an evolutionary procesl and due 
consideratioD hal to be liven to the ale 
of the plant and eqUipment and the 
technological process used by tbe industry. 

New IIcencn lor lettiD. up .... r 'actorlel 
ID M.bar._tr. 

21~a, SHRI MUXUL WASNlK : 

SHRI BANWARI LAL 
PU'ROHIT: 

Will tbe MiDi".r or FOOD AND 
CIVIL SUPPLIES be plea.ed to !.ate : 

(a) tbe Dumber of new liceDces saDC­
tioJacd for eUlar factoriea durinl the 
current fiHacial Jeer for Mah.,aihtra 
State; 

(b) 'M number of propOials for lettinl 
up IMfi ... ar factor". pendin. with 
Goy.ramen t for clear •• ce; aDd 

(c) the reason for delay In cJearina 
them '1 

THB MINISTER OF STATE IN THE 
MINISTRY OP FOOD AND CIVIL 
SUPPlIBS (SHRI aHULAM NABI 
A~AD) : (a) No Letter QI Intent!Lietpc. 
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fl •• beea araat'" lor lettiq up DO. supr 
mills in Maharaahtra durio, tb. current 
fiaatICial year. '0 far. 

(b) No application received In terms 
of tbe new 8uidelines lor arlat ot Lotter 
of Intent/Industrial L"=eo_c:e lor sottJo. up 
I}~w ,~ar faeroey in tbe State of Mahara­
.htr. i. pendiol belore tbo OOY.l1I~eDt 
(Department of Food) at present. 

(c) Does Dot ari$c. 

Da"l.e t. food.,aial ill t'CI 1041o" DI 

2139. SHRI MUKUL WASNfK : 

SHRI BANWARI LAL PURO. 
HIT: 

Will tbe Minister of FOOD AND 
CIVil SUPPLIES be pleasod to "ate: 

,a) "hetb ... it i. a tact that tit. Food 
CorporatioD of India bad sufFered louOI 
worth eror. of rupees due to dama._ 
CAsed to loodpalD. In its aodQWDI~durjDI 
lut two yeara; 

(b) whether it ia also a lact tbat tbe 
condition 01 tbe Food Corporation of 
IQdia ,odOWDI .. V«Y depJor.bJe; .nd 

(0) it so, Iteps contemplated by 
GoverameDt to brio. down tbe )OSIO' and 
also to make proper storaae facilities in 
Food CorporatiOil of lodia lodo~D'? 

THE MINISTER OF STATE IN THE 
MINJSTI.Y OF FOOD AND CIVIL 
SUPPLIES (SHRI OSULAM NABI 
AZAD) : (a) The Food COlpora'~D "r 
India bave sutre.red the toJlo~ loaaea ~n 
account or dams,e caused to (oodlta.ins 
durin, storap, traoait aDd m~Jtiple haDd. 
lin,s durinl tbe last two years: 

_ ... _--- ---:---------------------------
Year A veraae stock holdina 

(in lakb MTJ 

Quaatityof 

foodlrains 
Dam-aed 
(in Jakob MT) 

%ae or 
damlps 

to aver.,. 

stock bold-
jill. 

Valuo of 

loues due 

to damaaea 

(10 R. •• 

crores) 

1934.8S 163 1S 
_._-_. __ .. __ .•. __ ._._ .. _---_._-----------------------

1995 .. 86 l76.47 
---_._ ... - _ ...... -.. _.. - - .. +~-.,-

(b) and (c) No, Sir. The (oodarains 
are stored by the F.C.I. in tbo 8odoWDS 
of standard specifications .uilable for 
scientific storaac. However. duriDi peak 
5eason some quantities or foodarainl aro 
also stored by the F.e.l. under Cover and 
Plinth s(orale, as temp rary measure. 
To br;n, down the Josse. and to a ""mont 
the storase capacity for cnsurtol effective 
maintenance of (oodarains, tbe followlol 
SU~PI have beeD taken/are beiDa takeD :-

(i) constructioD of a covered stor.8e 
capacity of 10.2.5 Jakb too Des for 
foodarains durin, 1986-87 by tbe 
F.e.l., ewe and 16 SWCS 
tosother; 

(U) hiriD, of additional Itorale capa-

0.65 

0.87 

0.40 7.77 

0.49 11.54 

city by tbe F, C.I. from various 
resources; and 

(iii) adoption of .triel quality control 
measures by the qualified staff 
durlo. procurement and storage. 

Sent ... up 01 aaa t.rbi"el by DESU witb 
French coll.boratfoa 

21.0. DR. A.K. PATEL: 
SHRI C. JANOA R.EDDY : 

Win the Minilter of ENERGY be 
pleased to state: 

<a) whether tbe plao to set up 115 
turbiDe8 was .ivcp up io 1978 by tbe Delh, 
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• Electric Supply Updertakiol 011 oxperts 
advice; 

(b) If 10. the rcalODS due to which 
tbe small sizo turbin •• of 30 MWeach 
hay, alain been set up with French col. 
'aboratioD; 

(c) wbether cost of pDt-ratioD p.r 
. unit at ,.s turbinet mostly run on impor. 

ted fuel, will be much hi,ber tbaD tbat 
for tbermal aDd hydroelectric power: aDd 

(d) the fact. and consequeDcel 
thereor? 

THE MINlSTER ~F STATE IN 
THE DEPARTMENT OP POWER IN 
THE MINISTRY OF~ENERGY (SHRI­
MAn SUSHILA RORTAOI): <al The 
proposal was Dot pursued as availabilicy 
or oil OD a sustained basil was not con­
firmed· 

(It) The 30 MW size or aas turbines 
was prclcrred OD expert advice keepiol in 
vtcw tbe operational requiremenu. the 
COlt. and tbe fUDctions to be performed 
by tbese units whicb include pro­
vidinl black start 'acility and assistance 
in improvement of system volta,e when 
required. 

(c) and (d) The per unit cost of 
leneration of DESU's 8a. turbines is about 
Its. 1 4S, while tbe costs of leneralion 
from Hydel and thermal stations DOW 

raDle from about 20 to 70 paise and 
about 50 to 96 paise per unit respectively. 

EI.ctroalc t......... ea...... .... , 
2141. DR. G.I. RAlBANS : Will ,be 

MIDi.ter 01 COMMUNICATIONS be 
ptealtd to atate : 

<a> wbether OOVUDIDODt propoM to 
inttall Dew electrODic tolopbODI elcb ...... 
in Bibar durin. 1987 .. 88; 

(b) if so. tbe loeitiODI wbero tb_ 
exchanlea will be iDstaUed; 

(c) what would be tbe capaoft, 01 
tbese excbaDaea; and 

(d) to what exteDt tb. waitio. Ult ia 
Bibar will be cleared 1 

THE MINISTER OF STATB IN THE 
MINISTRY OF COMMUNICAnONS 
<SHRI SONTOSH MOHAN DEV): (I) 
Yes. Sir. 

(b) Tbe iDformatioD is ,iven io tbe 
Statement below. 

(c) -do-

(d) The present wa Un. lilt 01 19 ID 
the exc:baDlea of Hljipur, Madhubaal. 
Puroea. Dumk, Nawadah will be cleared 
100D after c:ommisaionioa. 

The tolal wailin. Li,t in Bibar it J~I 
.500 31.12.86. This ia plaoDed fO be 
clearod durin, the 7th PlaD. 

State.eat 

Statement of Electronic Excban8es proposed to be inltalled iD Bibar durinl 1987·1. 

s. No. Locationl Capacity 
Name of Exchanp 
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Dlredl ... to c .... I.1 • .ttl: to to •• a, 
•• cle.e, 

2142. DR. 0.1. KAJBANS ~ 

SHR.I MADAN PANDEY : 

win tbe MiaiJter or IND~S"RY be 
pleued to ltate : 

(a) wbetbet Uoioa Goveroment bave 
receetl, directed tbe cbemiCal unit. 10 the 
ooaDtl'1 to tODe up tbeir eflicieDcy; 

(b) If 10, lb. detail' of tbe directives 
'Mood; aDd 

(c) wbat control Government 
exerci ... on tbe chemical units 1 

THE MINISTER OF STATB IN THE 
DEPARTMENT OF CHEMICALS AND 
PSTRO·CHEMICALS IN THE 
MINISTRY Of INDUSTRY (SHRI R K. 
JAICHANDRA SINGH): (a) and (b) 
While no Ipecific directions bave been 
i,.ued recent'y, Oovernment bas, (rom 
time to timo, ur.ed tbe industry to tone up 
ttl .meloney in order to increase tho pro­
ductioD aud productivity. 

(c) The output of major cbemica. items 

Month 

Jlnuoary to 

A utUlt. 1986. 
September Ind 

October, 1986 

November and 

December, 1986. 
_ ... _-- - .............. _________ n ________ ~_ 

SeCt .. I, .f an "I" .111. ..der 
....... ' pollc, 

2144. S8RI PRATAPRAO B. BRO­
SALE : 

SHRI DHAltAM PAL SINGH 
MALllC : 

SHRI 
01\1.; 

PR.AKASH CH"N:· , . 

j. periodically monitored 10 tbat tbe 
bottlenecks are removed • 

Sapr 480t. 'or 8111ar 

2143. SHRIMATI KISHORI SINHA I 
WHI abo Minister or FOOD AND CIVIL 
SUPPLIES be plcased to state: 

(a) wbether tbe luaae quota baa beeD 
iacreaaed to 3.459 tODDOI per montb lor 
Bihar; Ind 

(b) the quota of lu,ar demanded by 
Bihar Government aud tbe allocation 
made durin, 1986. montb·wise? 

THE MINISTER OF STATB 
IN THE MINISTRY OF FOOD 
AND CIVIL SUPPLIES (SHRI 
GHULAM NABI AZAO) : (a) 1 
and (b) Monthl, levy sugar quotas are not ~( 

t ~)(n allotted on tbe basis or demaod/reques 
received from State Governments but ell I 
certain uniform Dorms. The monthly levy 
susaf quota of Bihar has been W~~~td 
from 31S73 toooes to 334.59 tonoos Tram 
February. 1987 onwards. l;pe mont~IY 
allotment or levy sugar to, Iiibar durin, 
1986 wal as under :-

Quantity allotted 

per month (in tonnes) 

31573 

36620 (includes 5041 

tonnes of Postival 
quota). 

31S73 

Will tbe Minister 
CIVIL SUPPLIES 
state: 

of FOOD AND 
be pleased to 

(a) Statewis. break up of SUlar mills 
proposed to be set up in the CouDtry 
duriol the years 1987 to 1989 io eacb 
lector; aDd 

(b) tbe criteria decIded fot lettlnl up 
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of tMso 1)efI sqar mille uDder ra.. ..' 
policy ? 

THB MINISTEr. OF STATE tN THE 
MINISTRY OF FOOD AND CIVIL SUP· 
PUBS (SHRI GHULAM NABI AZAD): 
(a> There is DO State-wile and Sector­
wise predetermined number of new auaar 
mUls to be set up duriDI tbe year. 1987 
to 1989. Settinl up of Dew auaar mills 
woule! depend upon adequat~ Ivaftabn'ty 
of sUlareane in an area. Persont intend­
inl to set up IUlar mills In sucb .reas 
are required to submit applications 
throup tbe State Governments salisfyina 
the luidel1nes issued recently in fhls 
reaar4. 

(b) Guidelines for JiceDlioa of Dew 
sugar mills during the Seventh Five Year 
Plan have been annouDCed vide PreIs 
Note dated tbe 2nd January, 1987 issued 
by 'he Department of I ndustrial Develop_ 
ment as per copy attached. 

[Placed in Library. See No. LT.4001/87j 

L~~etss ea,aclty In 'yre Indu.t,., 
!D(t"!! r 

214S':t.nSHRI SATYENDRA NARA­

Y AN SINHA : Will tbe Minister of 
INDUSTR Y be pleased to stale: 

(a) whether there il exec.. capacity 
in the tyre industry; 

(b) if 10, the reasons for iSluiDI more 
Jetters of intent (or tyre manufacture; 

(c) tbe effect of exeess capacity 00 

tbe tyre prices; and 

(d) tbe steps beina taken to prevent 
the industry goiog stick due to unused 
fleess capacity 1 

THE MINISTER. OF STATB IN THE 
DEPARTMENT OF INDUSTR.IAL 
DBVELOPMENT IN THE MINISTRY 
OF INDUSTRY (SHRt M. ARUNACH. 
ALAM) (a) No, Sir. 

(b) to (d) Do not arise. 

2146. SHRI SATYENDRA NARA. 
Y AN SINHA: Will tbe Minister of 
INDUSTRY be pleased to state : 

(a) wbetber severa' r~(ractory unit. 
are facing closure in various parts of tbe 
countr), due to tbe problems of over capa­
city a. reported in the Economic Tlmes bf 
February ).5, 1987; and 

(b) if so, the steps proposed to be 
taken to avoid stick ness in tbo 
industry? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF lNDUSfRJAL 
DEVELOPMENT IN THE MINISTRY 
OF INDUSTRY (SHRI M ARUNACH. 
ALAM): (8) and (b) No GpecJtlc report 
about tbe clolure ot refractory unils.o 
the country bas b.:en received. Ass,s­
cance fOr upgradation of technology IS be­
inl provided to the iodustry. Reduction in 
import duty on some r4W malen4fs used 
by the industry is also proposed in tbe 
Finance Bill. J 9,7. 

Re.Ofa) of NaU cutter. frolll reserfed 
I." 

2147. SHRI BHA TTArvl SRIRAMA 
MURTY: 

SHRf V. S VIJAY ARA. 
GHAVAN; 

Will tbe Minister of INDUS I R Y be 
pleased to state : 

(a) whether protection to tbe small 
Icale sector ia liven by re~cr"&ni certain 
items for manufacture In Cbat 
lector; 

(0) whetber such reserved Jist bas 
been undergoing frequent amendments and 
changes (rom time to time; 
\ 

(c) if so, the cbangcs thus made each 
time durlol tbe list tbree years; and 

(d) the reaSODS for makiD& the~e 
ebaD,c.? 
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"fils MlNtstJ::Jl CW STATE IN THB 
DEPAl.fMBNf O'F INDtJSTll.AL 
DEVELOPMENT IN THE MINISTRY 
OF INDUSTR.Y (SHRI M. ARUNACH. 
ALAM), '! V., Sir. It •• er\latlon arants 
prCftfeffot~ to ItDd ale ullitl by I1rlt'VQt"" 
ina freah capacilies beial created in tbe 
larae .calc aector in .reas or hems which 
are toc:-.o-eco8OfDicaJly suitable lor boi •• 
takela up liD abe small Kale sector. the 
onl, exception beioa the case of Jarae 
units wblcb undertake a certain level of 
exportl.1 a per:coota.o ot thear total 
production. 

(b) Items are added to or deleted 
rrom 1h, re8effld lilt, frOM dm~ to time. 
b • .-d 'Gft fbe tec(1)1mendations of the 
AMior, ContItlittee' on I.e.ervation edna· ; 
tUated by t1\e OO\letlimellt uhd~r (be r DR 
Act. Thi. Commfttee tates Inlo account 
all relevant aspects wblte subrnlttlnl their 
recommendations to. the Government. 

(c) Cbangft ha~ been made to tbe 
reserved list four times since 1984 vide 
Government of India Notifications dated 
tbe 18th October, 1984, tbe 30th Nay J986, 
tbe 30tb October '986 ."d the 13th Febru. 
ary 1987. Under these Notifications 9 
Items were added. 31 hems were deleted 
and chanlcs in the nomenclature of items 
were made in respect of 34 items. Nail 
cutters wero deleted from tbe resetved list 
vide Government of India Notificatil.lo. 
dated 30.S.1986. 

(d) Chanlcs by way or restlrvation 
and dereservatioD are made on the basis 
er tbe rollowio8 criteria :-

. 
Criteria 'or Reier,atloD 

The ovcrwhelmio. cODsfderation for 
reservation of aD itcm II its auitabillty 
and feasibility for beins made in tho ~mall .. 
Bcalo IOCtbr without compromisill on 
qualityaspoet.. Tho Advisory Committee 
makes It. recommcadationa .fter 'akinK 
into cOD.ic:1eratioD; 

(a) Tho nature or aay article or class 
of articl •• whicb may be produced ecooo. 
tnically by the aDclllar,. or sma1l-.cal indUe 
Itrial uDdertakln,l; 

W,ltt61l AIu."., 

(b) Tbe Icvel of employment Jikely 
to be aeaeratod by tbe product,,,. of 
of sucb article or class of IEticles by the 
ancillary or amaJ) .. scale induatrial UDder- . 
takin.s; 

(c) The possibiUty of eDCOUrl8lDJ aad 
diffusing entrepreneurship in industry? 

(d) Tbe prevention of concentration 
of economic power to tbe common detri­
ment; and 

(e) Such o1ber malters as tbe Com. 
mittee may tbiDk fic_ 

Criteria for Der .. er'ltloD 

The Advisory Committee makes its 
recommendations tor dereservation on the 
basis of following criteria 

(a) Industri ' s where large imports 
are being allowed and/or where larle 
scale smuggling Is takina placo. 

(b) I ndustries in high technology 
areas or those requiring areater impetus 
for promoting exports which should neces­
sarily be of large size in order to reduce 
costs and be competitive internatio­
nally. 

(C) Industries where because of con­
straints on size, the small scale sector is 
unable 10 en1ure quality production and 
cannot provide in.bouse R&D nor ca n it 
induct modern technology . 

DrilUoa for DatDral aas at Sfvala, 
East Godavari 

2148. SHRI SRIHARI RAO: Will 
the Minister of PETROLEUM AND 
NATURA~ GAS be pleased to state: 

<a> whetber drilJioa for Datural ga. 
was carried out at Sivala village )0 East 
Godavari 4istr,ct; and 

(b) if so, tbe result thereof 1 



THE MINISTER OF STATE OF THB 
MINISTRY OF PETROLBUM AND 
NATURAL GAS AND MINISTER. OP 
STATE IN THB MINISTRY OF FINAN· 
CE (SHill BIlAHMA DUTY) : (a> aDd (b) 
A well was drilled at Drakab.rama Dear 
Sival. village in East Godavari Diltrict. 
However, DO bydroc;arbool were diaco. 
vered. 

Import of tecbDoloay for coD,eralo. 
kit. 'Of' I1IDa'., tat ••• aetaraJ ... 

2149. SHRf SRIHARI RAO: Will 
the Minister of PETROLEUM AND 
NATUR~L GAS be pleasod to "ate: 

<a> whether tbere is a proposal &0\, 
import tecbooJo8Y (or conversion kits ror 
use 10 cars-both petrol and diesel, for 
rUDning tbe cars on natural gas; 

(b) whether tbis wIll be much chea­
per than petrol and (hesel cars and will 
also reduce air pollution; 

(c) j( 10, when this is likely to be 
implemented; and 

(d) whether gas fillina station. for 
lupplyiDI sas to tbe cars will also be Ht 
up 'I ... 

THE MINISTER OF STATE OF THE 
MINISTRY OF PETROLEUM AND 
NATURAL GAS AND MINISTBR OF 
STATE IN THE MINISTRY OF FINA· 
NCE (SHRI BRAHMA DUTI) : (a) to (d) 
ONOC have converted 00. aasoline aDd 
ODe diesel vehicle to enable them to run 
natural ps by importiDI kits from Italy. 
They are planniol to convert ton vehicle. 
eacb of their fleet and of Oujarat State 
Transport Corporation to run aD natural 
las. TbJs is a pilot project for tettiD, 
tbe suitability of compressed natural ,as 
in Indian conditions and examinto. its 
feasibility. 

lateroational lublcrtberl di.utlll')'ltem 
la Pori Blair 

2150. SHRI P. M. SAYBBD: Will 
the Minister or COMMUNICATIONS be 
pleated to .tat. : 

"";,, ...... , III 

(a) whetber tbe IDter .. doDaI l.bI. 
crlben dlalliDi 'Jltem baa beeD i.trMaced 
io Port BI.ir; 

(b) Ir 10, tbe Dumber' aDd ..... of • 
the cOUDlliel which _VI bee. CODDeCted 
by tbe .,.tem; 

(c) wbether lucb. .,atem .01 be 
JDtrocluced in Lak,bactweep lilaacl, .Iao; 
aad 

(d) if.o, tbe tim. Iltely to be take. 
in ;Dtroduciq tbe system tbere? 

THE MINISTBR OF STATE IN THE 
MINISTRY OP COMMUNICATIONS 
(SHill SONTOSH MOHAN Day): (a) 
V. Sir, tbe lotern&dooar Subsc"ber Dial­
lin, racility I. available in tb, out.oin. 
dirC'ctioD from Port Blair. 

(b) IS countries have been connected 
by tb. ay.tem ror outaial ISD can. from 
port Blair: 

J. Australia 

2. Austria 

3. BelaJum 

4 . FraDCe 

s. West Oermany (FRO) 

6. HODI Koaa 

7. Italy 

8. Japan 

9. Malayul. 

10, Netberlaoels 

11. Sioppore 

12. Turke, 

13. U. Je. 

14. U. S. A. 

15. U. S. I. a. 



119 "",." ,4"""" PRALOUNA 19, 1908 (SAI~ 

(c) V. Sir. 

Cd) National Subtcrlber DialliDI facl­
Dty I. pluaed to be iDtroducod durio, 
.be 7th plaa period. IDterDatiooal dialliD, 
facility wiD be iDtroduced after tbat wben 
rwoarc. become available to provIde tbe 
dreat .. tbat will be neeclecl to carry the 
.dditJoaaJ traffic. 

ReI., •• , ....... IItl._d .. 

21'1.~ DR. ICIlUPASINDHU a801 : 
Will tile Mlotat., 01 LAW AND JUSnCB 
be pleased to .t~t. : 

(a) wbetber tbe Law CommiliioD 
bas made .UR.tiODI for rerorms in urbaD 
litiptiou ot~er tbaD metropolitan areu 
ud for uDiformity in labour adjudication; 

(b) if so, tbe .. 'ient fe.tur .. tbereor; 
aad 

(c) tile time by wbicb tbese reforms 
are likely to be introduced ? 

THE MINISTER OF STATE IN THE 
MINISTRY OP LAW AND JUSTICE 
(SHRI H. It. BHAIlDW AJ): (a) to (c) 
The Goveroment bav. Dot received aD), 

report iD this ..... rd from tbe Law 
Commilllon. 

f Hare_I .. of .. la, ... ,., 

2152. SHRI V. S. KRISHNA IYER 
Will tbe Minister or ENERGY be pleased 
to Itat. : 

(a) wbetber KarDatata Ooverameot had 
.ubmitted I pUot r Ichem. for hlraest;ol 
• 0J.r ea.rlY ia some vlUaat. olltaroataka; 

(b) If 10. tbe Dumber of vilillea in 
dift'ere~t dietdctl IOlectad for tbis pur-
POle; 

(c) wbea tbia scheme wu Hat to tbe 
CCDtte for It I approval; 

(d) ._her tlul approval ha. been 
liven; aDd 

(e) if Dot, the realODI for tbe same ? 

THE MINISTBR OF ENERGY 
(SRRI V ASANT SATHE): <a> to (c) 
A propoul for electrification of 25 vill.lel 
in J3 districts ia Karnataka usio. sclar 
photovo'1aic modules was submitted in 
November, 1985. 

. (d) The proposal bad been approved 
'D mid, J986 accordio. to tbe norms of tbe 
Department of NOD-Conventional EnCrlY 
Sources and implementation is in prolreSl. 

(e) Does not arise. 

SettlDI .p 01 Super Thermal Po"er 
Statloa Ie Ka,aataka 

2153. SHRI V. S. KRISHNA IYBR : 
Will tbe MiDister of ENERGY be pleased 
to state: 

(a) whether Government · or Karna­
taka bad scot a proposal for tbe aettiDI 
up or 2000 MW Super Thermal Power 
Station in coasta' area; 

(b) if so. when was tbe proposal 
scnt; 

(c) tbe amount of financial assistance 
souaht for; and 

(d) wbeth,er Union Government have 
cleared tbe proposal ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THB 
MINISTRY OF ENERGY (SHRI 
SUSHILA ROHTAGl) : <8> No, Sir . 

(b) to (d) Does not arise. 

Self-.uftlcleney In oil 

21S4. SHRI H. N. NANJE 
GOWDA: 
SHal G. S. BASA V ARAJU : 

Will tbe Minister of PETR OLEUM 
AND NATURAL GAS be pfeased to 
atato : 
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(.~ .hedter on a.ad Nat_I Gas 
Commllsion bas formulated a stratcgy 
Del Q)flJ'e)y .to acblc\!o .eJf .. sU:llic:i.ocy in 
oil 7NithiD tbe Dext 10 ,eMS but ~o It,(ike 
a mOlo balanced d~mand aDd prodUdioD 
ratio; 

(b) jf so. tbe steps boiol takea ia 
tbis rCllard; 

(c) whether any schemes bave been 
inItiated by tbe 011 and Natural Oas 
Commissi on in tbis relard; if so, the 
details thereof; and 

(d) whether USA Government have 
agreed to supply rias for exploration in 
Nurpur in Kanara district? 

THE MINISTER OF STATE OF 
THE MINISTRY OF PETROLEUM AND 
NATURAL GAS AND MINISTER OF 
STATE IN THE MINISTRY OF 
FINANCE (SIiRf BRAHMA DUfT): 
(a) and (b) ONGC have drawn up a 
perspective plan which projects a demand 
of 7S million tonnes of oil by 200S A.D. 
subject to adoption of striolent conser­
vation measures. The plan contemplates 
stratcaies of 011 production between SO to 
60 million tonnes by that time 

(c) The schemes for exploration and 
production of hydrocarbons in the Seventh 
Plan are to be dovetailt!'d with tbe pets­
p~tive plan. 

(d) No, Sir. The contract bas been 
awarded to l\i/s Euar Constructions Co. 
who propose to deploy a ria of US make 
on chartor hire for Nurput. 

URI I-Iydel ProJect 

2155. SHRI H. N. NANJE 
GOWDA: 

SHRI S. M. GURADDI: 

Will tbe Minister of ENERGY be 
pleased to state: 

(a) whether Government bave asked 
the National Hydro-Electric Power Corpo­
ration to take up tbe preliminary work or 
the 480 MW U rt Hyde) Project; 

(b) if 10. the amin ..... acti..,ad for 
tbe prelfmiaary work 01 the PrOJecti 

(c) wllcU- au AeQaiQO ia reprd 
to •• JecuOll of a fo[ojp COQtrlQtQJ' .for 
twake, utlClJdon llu btu IA~'Q~ apd 

(4) it ••• tile d_it. ,~ ~1 

THE MINISTER OF STATE IN THB 
DEPA&t;MBHT OF POWSR IN THB 

. MINlSTR.Y OF E.NERGY (SHR.IMATI 
SUSHILA aOal'AOJ): Ca> aDd (b) 
The Nauiooal U)'<lroolcctric Powc;r COJa)O­
ration have been authod.ed to undertake 
tbe pre-construction work. or tbe Uri 
Hydro-electric Project at aD estimated 
cost or Rs 2'.30 crores. 

(c) No. Sir. 

(d) Does not artse. 

Tee.gha. Ther •• 1 Pow,r Projtct,~ Bihar 

2156. SYRI H. N. NANJI! 
GOWDA: 

SflRI S. M. OURADDI : 

Will ,he Minister of ENBRGY b. 
pteased to Itate : 

(a) whether Tenuahat Thermal Po­
wer Project f.C La.,. .... io ,(iiridhi district 
Bibar t has been unduly delayed for want 
of funds, Mek of io(rMuucturo. delayed 
land acqui,itioD and Don-reb.biUtatioo of 
displaced persons; 

(b) If '0, whethor tho work on the 
project is tar behind tbe scbedule; a~d 

(c) if so. the efforts made to com­
plete the project OD schedule? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THB 
MINISTRY Oft SNE~GY (SHIlIMATI 
SUSHILA ROHATOt): ta> aDd (b) 
Tenuabat Thermal Power Project io 
Bibar cnvll.aiDI comminioniDI of tbe 
first unit -In JUDe, 1'985 aad seooad unit 
in June, 1986 hils been delayed mainly on 
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aCCOODt of 4eJay ia Ilod acqwsltioD auel 
paucity ot rUah. . The tum.t., cODtract 
for tbe Project hat becD .warded to BHBL 
iu P~btu.r)'. 1986 ODV;".8I commlaioo· 
iD, qf tbe first uoit In September. 1989 
loci i~ODd unit In March. 1990. 

(C) Tho Deed lor effective project 
mana,em.sst is beiDa CODltaotly emphasi· 
led on State authoritios. Central Electri­
city Authority is' also closely, mODitorioa 
tbe pr."s of tbe project and renderina 
aecetsary help to commission the units as 
DOW schedulod. 

A.Uoeat~o.1 fo' de,elo, ... t .f tele­
eommaatlcado. aetwork 

2157. PROF. RAMKR.ISHNA 
MORB: 

SHRI MURLIDHAR MAN'S : 

Will tho Minister of COMMUNICA· 
TIONS be ploa"ed to state: 

<8> whether tbe allocatioDa proposed 
for tbe de\'eiopmcot of tbo telecommuni. 
cation network in tbe couatry dW'iDI the 
Seventh Five Year Piau period have booa 
substantiaJly reduced; 

(b) if so, tbe details and reasons 
therefor; 

(c) tbe likely impact on tbe develop. 
mental programme in tbe v.rious areal 
of te~ecommuoicatioD network; and 

offl 

(~) the manner in wbicb Govern­
ment to achieve 1be targets eDvisaaed in 
the Seventh Five Year Plan 1 

THE MINISTER OP STATE IN THE 
MINlSTRY OF COMMUNICATIONS 
(SHill SONTOSH MOHAN DBV): ta> 
Yea. Sir. tbe PlaoniDI Commilsion bas 
allotated RS.4010 croret to the Depart­
ment of Telecommunication for the 7tb 

. Plao period a,_iost I minimum invest­
moet requirement of Rs. 11281 crorls. 

(b) AllocatioD is arouDd 35.5% or th~ 
MiDimum investm~Dt requlremeot. Rceo­
urce constraints has been tbo cause for 
low allocation to the departfMDt. 

(c) Overall pb,.ical .tar.". Wire 
reduced pro/ertlooatfIY. 

(d) The tar,.t. IDviaajed witbiD the 
.... ..010 crore plan out Jay . ar. expected 
to be acbil.td fuU,. 

Swpr ••• Court jIIda .... I. Slarlra. 
Food •• d PerdU .. ,; Ltd. cue 

21'8.. DR. DATTA SAMANT: 

SHal CHIRANJI LAL 
SHARMA ~" 

Will the Minister or INDUSTRY be 
pleased to atat. : 

<a> wta'ethar Governmeot ha"e takeu 
not. of tbe obaorvatioDs or tbe Supreme 
Court in Shriram Food and Fertlliurs 
Ltd.. case tbat U Enterprise eD,.aed in 
hazardous and inherently du,crous indus­
trial activity are !bsoJutoly liable to com­
pensate the victims or any accident caused 
by the activity"; aDd 

(b) if 10, whether it is proposed to 
brio. forward any Jeplalion in this 
reaard ? 

THE MINISTBR OF STATE IN THE 
DePARTMBNT 'OF INDUSTR.IAL 
DBVELOPMBNT IN THE MINISTRY 
OF INDUSTRY (SHRI M, ARUNA. 
CHALAM): <a> Ves Sir. 

(b) As a result of the Supreme Court 
judiomcDt, enterprises eDl&led in bazar­
doullaboreDtly danaerous actIvity bave 
booa made liable to compensate the vic­
tims of accidents caused by tbeir activity. 
The Government are oxamioiu, tbe ques­
tion whether a scheme for an adequlUe 
iosurance cover to moet compensation 
cost .riljDI out of sucb accident. could 
be ituroduced to provide for compensa_ 
tion for tho victims. 

Coo.omplloD of eGaI h, Natlo .. , 
Th ...... Power Statio ..... bJ Steel 

C •• at ... Paper I ..... trle ... 

21'9. SaRI E. AYYAPU RHDDY: 
Will ttl" Mioisler Gf ENEROY be plea.cd 
to Itate ; 



(a) Ole PIfO .... e lof cell utlJi.ed 
by tho National ~. Stldml. ~ out of 
the total coal prodoeed ill tbo coUDtrYi ..... 

(b) tbe percenta.e of coal consumed 
by tbo ,toe) mills, elmant iDdUlt~y and 
paper indultry respeCtively in the year 
1986' 1 

THE MINISTER OF EN~RGY 
(SHRI V ASANT SATHE) : <a> The 
percentaso of: off·take of coal by the power 
atatioos of National Thermal Power Cor­
poralfou out of totaf'produettbar' or elL 
duria. 1986 was 7.08% aD' the -pereettt .. e 
of supply of coal to Power Stations of 

NTPC b1-Bibprenl Ot1tletlft Gxnpany Ltd. 
eat (or'tbelt total prbdtletiotr durin,· 1986 
... ;160/0· 

(b) (I) Tbe pcrcoDl.p of raw coal' 
despatcbed to SAIL stier PI •••• Baahut 
total coal prodUction of elL in 1986; aDd 
off.take by tbe Cement and Labour indus­
tries from elL sources B,ainst total pro­
ductioa of. elL jJl I ,. was as under :-

(i) SAIL steel plants 14.02% 

(Ii' Cement industries 4.'% 

(iii) Paper inastrici 1 7% 

• 
(2) Tbe percenta •• or coal supplied 

to Iteel. cement and paper induacry du. 
ring 198'6 itt terms of coal production of 
SeCL during1986 was as under: 

(a} Steel (spoDle irob) 

(b) Cement 

(c) Paper 

0.5% 

12% 

2.7% 

2t6(). SHltl e: A YYAPt1 REDDY: 
Will tbe ~Mth~t of INDUSTRY be Dlea­
sed to .tate ~ 

( .. ) , tile DilDei of paper miU. which 
bave. rafled to deet..,e divideadt id tbe 
),ears 1984, 198' IQd J986; 

(c) tbe total cODsumptioD 01 bamboo 
aDd'rawwodd"'by .. U tfie.. p,", ... la 
,ear' <1916:· add I 

(e) whetber tbe pre.oat pOIitioa of 
tor. produce will be able to Justa'. uy 
additional ,rowtb 01 tbe paper lod_ ? 

THE MIHlS1'B& OF STATE'IN THI! 
DEPARTMSNT OF INDUSTR.IAL 
DEVELOPMBNT IN THe MINISTay 
OF INDUSTRY (SHRf M. AltDNA­
CHALAM): (a) Tbe'hll.matioD II DOt 
btUoa ceatfaJl, majllt.ID~ 

(b) The production of paper aDd 
paper of board.dnrina J986 il ettilactdf •• 
16 lakb tODDel. 

(c) There i, scope for' e.,.. or cer­
tain varieties 01 paper to Sotltb 1&"1 A.a 
countries, provided tu ladiaa Paper 
Industry can ofTer their products at 
competitive prices. 

(d) Exact informatioD about lb. 
tota1 consumption of bam. aO.1 ~ wood 
by 8U the paper mit'. ia the coon.." 'u­
rinal98'S is Dot avaMbte: lre".,.r/it is 
estimated \bat about J 2 Jakh 10.DeI of 
bamboo 'and to i.kh .. to .... or..,odI were 
conillmed by..... paper 18+11. du .... 
1'86. ~ 

(0) Tbe .,r .. ent. aYailabilty I of torest 
produco in tb. toufltr" .... Dot' cOlllMered 
sufftcint to lust.. adfItioaal "e.'b-' 01 t_ 111 .... 1"1 baaed OD forettr ... w matoltaJ •• 
Howevet,. the"Paper 1 •• ..,.utjH .... _rt 
from fONlt'raw •• te ...... vatou ,..1111-

~ tural' '.'0" aDd ' ..... , .... _ .... ·Ior 
manufacture or paper aDd paperboard. 
In or:der to iDcrease tbe avail.biltt, 01 
cellulosiC: rlw .. ~tfri'" for tllfJ"rMtOatry. 
Govetnment b .. , Ubttalf1c!d 'tilt I fIttPott 
of putp, wood lop .. "d clatpi 8.d· "'.tt 
,apor. 



'2161~ SfH\IM'ATI JtASAVAIlA .. 
J __ , :' \vHI the MiDiater 01 £Nmt· 
Gy~:p.e...s to Ita'. ; 

,(I) w~bet ~D.d. b,. ~ off,red to 
laU up .PD,. t~rp~~1 baai. tbermal aDd 
11,-.1 Pf9Je~tJ in tbe em-nu')'; 

(b) J£ 10, I "heaur Ol... il willioa 
to., ............... ; 

(el wbether. tbe United Kin.dom bas 
allo.tfencl to tab.-: up tbe secoad sta.e 
or ........... Saper)TbeftDa' Preject 011 t_ .. me terms a. tboac of the first It_It:; 
and 

(tt) wbether both the olerl bave 
beeD con.Jdered by Oovemmeat aDd If so, 
by what time tho final decision will be 
t.kIm in tbis lea~ ? 

THlilNiNIStER10P STATE IN THE 
DEPARTMENT OF POWER IN THE 
MI:NIST.&Y OP BN6a.av. (SHRl.MA:rI 
SWllULA aOH1:AOI): (a) _ad (b) 
Oa .......... viaccd Jotccat ,to MUla. up 
ceIMin 11Mr11l&L.04 ~Hydel proj~. in the 
coualry afoD,witb financiol arrlD,e­
meats, 

(c) and (d) The U· K. Government 
have "laced iaterelt in fiD.~iDl the 
secORd Itqe of the R.iband Super Ther ... 
mel k Power Project. A detailed offer bas 
not been receivtd. There is DO proposal 
from CaD.da. 

~ 

NaU_' C .. ference .Dleleeomm •• i· 
a..loa .1 .... 

2161. l.HalNATI BAIAYARA-
JE$~"'RI: WU' tb. ~i.Diater ,of COM­
MUNICATIONS be pleased to ..state : 

. (a) wbetber N.tloal CoQfereDce od 
'felecollllDualcation Mlsllon ba.luaested 
• cu;»lDa?on. D~tw~rk for lar,. volwno )llOrt 
Uk. DeliiCt; llallwa)'l, ONOO ttci 

(It) if40. tbe detaits of .. 1I_JioDa 
m" ila Jbe,J coafere.cc; 

(e) wbether Ooverament. havo exami .. 
oed\811 the sutatestlou; and 

;,f 

(d) wbat efforts arc beiDI made to 
impl~eDt UlOID ? I 

THf3 MINISTER OF STATB'IN THe 
MINISTRY OF COMMllHlCATJ0NS 
(SHRI SONTOSH MOHAN DEV) : (a) 
J twas suaaclted fa tbe \ Nadonal CODter. 
cnce 00 Telecom. ldiSSOQ t~t pubhc ION 
diltance network should be pl.n~~d .nd 
operated ,.j the Sta te Sector by a ailllte 
a.cncy, to meet the demand or aU userl. 
Oovernment and non-Govornment to 
optimtse aational tesOUfCCII. 

(b) Otber sUllestion made hi tbe 
Conference relate to telecctmmunlcatioD 
activities JJte policy and SlrateiPes, 
Technology. R&D. OrpnisatioD, aDd 
AdmloistratioD, Manpower. N.tworks, 
Production. Service. et~~ 

(c) and (d) 10 some of the ifaportaat 
areas tuk (oreca ha vo bcon CODltit\Jted to 
study and make suitable recommenda· 
tions. 

(TraMlat/QII) 

Exploration work by ONGC a. joInt ,eat"r e 
i. 0111_ c ... trfee 

2164. SHRI MOOL CHAND DAGA ; 
Will the MiDister of PBTROIJBUM A'ND 
NATURAL GAS be pleased to at ate : , 

(a) whether the Oil and Natural Gas 
.Comcai .. ion bas dec:i4ed to ... ,...c 
e~ploratfon work as a jor nt ,venture ill 
olllor COpntr~l; 

(b) if so, the names of those "countries 
aDd tbe terms anel cl?Dditions OD the b.sis 
or which tbis decisf on bas been taken .od 
the reasODS for uudertakinl such join' 
ventures abroad; and I 

(c) tho btltefitl Uk ely to '~tu. to 
tbo ONQC .s • 'tlut, th.reof? • 



THE MINISTER OP STATE OP 
THB MINISTR.Y OF PSTaOLEUM 
AND NATURAL GAS AND -MINISTER 
OF STATE IN THE MINISTRY OP 
FINANCB (SHill BI.AHMA DUTT): 
(a) to (c) Government of India cooperate 
witb certaiD foroi,D coUDtri. III tbe areaa 
of bydrocarboD industry. Government 
olJDdia aDd the OoverDmoat of Socialist 
R.epublic of VietDam baye .. reed, in 
priuciple. to cooperato for exploration of 
bydrocarboDl in Vietnam. 

Rate of eledr'el., I. eltle. •• .111 ... 

216S. SHItI MOOL CHAND DAGA : 
" Will the Miuister or ENER.GY I)e pleased 

to Itate : 

(a) wbether the rate lor lupply or 
electricity ,iD cities ia 55 paise per unit 
wbereat it is 16 pai.e per uDit iD villa,n; 
and ~ .. 

(b) il so, tbe reasons. for .upplyiDI 
electricity in viJl.,es at such a low rate 1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THm 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHTAOI): (a) and (b) Tbe 
tariff, for various cate,ories or consumers 
are fixed by tbe re'pective Stale Electricity 
Boarda/Electricity Department. and differ 
from State to State aDd from c.te.ory to 
cate,ory. 

WrlUq 011 of IOllet laeurred by Public 

Sec.or Vadertak'q 

2166. SHRI MOOL CHAND DAGA : 
Will tb! Minister INDUSTRY be pleased 
to a'ate : 

(a) whetber tbe IOlset incorred by • 
public sector uDdertakio.s UDder the 
Department or Public Enterprises blve 
been written off; ., . 

(1t) if not, the time by wbiob tbese 
wll I be wriuen ofF; and 

• 
" (c) tbe names of tbe public uadertak. 
ID" wbose )0... have beeD wrlUea olr 
IJld tbO ,e.~. 'bfr,f91' 7 • 

THB MINJSTBR. Of STATE IN THE 
DBPARTMENT OP PUBLIC ENTER. 
PaISES IN THB MINISTRY Of IN· 
DUSTRY (PROP. K. K. TEWA1t.Y): 
(a) to (c) DccialOD to write off tbe 
losses IDcurred by TriveDi Structural. Ltd., 
Ricbardson " Cruddas Ltd., Bb.rat 
Pumps &. Compressors Ltd.. BurD. 
Staadard Co. Ltd.. Bbaral Brattl " 
Valves Ltd. Srajtb.aUe. Mioina and 
Allied Machinery Corporation and Jessops 
bu heeD takeo primarily witb a view to 
providiDI • realou.ble capitar base to the . 
companiel on a prospect.\,e basis. 

• 
Proposall to write off losses of lOIS" 

makin, compaaicl ate proceased 00 the 
merits of each case. 

{ £",11:1" J 
Hotl ••• '01' ,.pid ("oDl .... olc.tl •• beJ",._ 

Ne. D..... . ad Capital. of (ore •• 
COG.trles 

2167. SHRI CHIRANJI LAL 
SHARMA: Will tbe Mini.rer of COM", 
MUNICATIONS be pleased to state ~ 

<a) wberber there i, any proposal to 
desiln hotline. witb a \liew to providiol 
rapid communication between New Deihl 
and importaDt Capitals of foreign counlries.; 
and 

(b) if 10, the... details thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATl()NS 
(SHRI SONTOSH MORAN DEV): <a) 
No, Sir. 

(b) Does not arisl!. 

Sett._. .p of r!nl power leDeraUoa 

..... ad Capital 

2168. SHRI SUBHASH Y ADA V : 
SHRI DHARAM PAL SINGH 
MALJX: 

Will tbe Mini.ter of ENBRGY .M 
plea.ed to auue : 

(81 whe.ther Oo,orament propose to 



..... ., ltV aiDa Powet GeDeratioD 
Pia. aro.ad the Cap'tal in ••• r future; 

(b) ilia. the de&.U. 0' tho propoaal; 
aDd 

(c) tb. rund. allocated (or tbis pur .. 
pe .. 1 

THB MINISTER. OF STATE IN THE 
DBt-ARTMBNT OF POWEll IN THE 
MINISTRY Of ENERGY (SHRJMATI 
SUSHILA IlOHTAOI) : <a) Yel, Sir. A 
400 JC.V power traDsmission riq around 
Delhi baa been planDed to Vloet the future 
power requirement of Delhi. 

(b) The project eovi ..... construction 
of 102 t.m. of 400 K V double circuit liDeI 
from Nand.uta to BawaDa, Sawaaa to 
B.mooh (BiJwasaD) and BamDoli to Bal .. 
labaprb with 400/220 It V substationa at 
Bawlna aDd BamnoJi, 

(c) The project i. estimated to cost 
about as. 114 Clore. wblch would be 
allocated iD • pbasod maDDcr duriDilbe 
redlaioiol tbree years or tbe Seventh Plan 
and early E'ablb Plan period. Durilas 
J 987.88, • provisioD of R.. 10 crorea bas 
beeD made. 

[ TrtuU/atiON) 

Obj.e' .... of Natto ... Dr ...... , ...... 
ac .. llal A.tb\rlt1 

21". SHRt MADAN PANDEY: . 
SHR.I NAl(SlNG SUllY A· 
WANSHI: 

• 
WHI tbo MIDi.ter 0' INDUSTRY be 

plea .. d to atat. : 

(I) tb. GbJectlf4. tOt lettl8f up or 
~aUoQal Dnla and Pbarmaceutical Autho­
rity; aDJI 

(b) tbe tim. b1 .bln it it PfOI)OSM 
to be It, up 1 

THB MINISTER. OF STATE IN THB 
.DBPARTMENT OF CHEMICALS AND 
PBTRO.CHEMICAts IN THB 
MIN1ST&Y OF INDUSTRY (SHRI R.K. 
JAICHANDRA. SINGH) : (8) The 
National Drul aDd Pharmaceutical Autbo­
rity is beiDa set up with tbe objective of 
.oluriol rational use of druls by adequa­
tel, testiDI I heir therapeutic efficacy and 
other maUers relaled to a balanced 
development or tbe pharmaceutical 
jndu.try. 

(b) The time frame for seUina up of 
NO P A, .s indicated in tbe measures for 
RatioDaUsltioD Quality Contrnl and 
Growtb of Dr up- aod Pharmaceutical 
Industry 10 India, i. ono year. 

A.II,IaOte to dle.leal 'ad.tl'i .. 

• 
2170. SURl MADAN PANi'EY : 

Will the Minister INDUSTRY be pJeased 
tb Ilate : 

(a) whether Government have decided 
to live aoy additional assistance (0 cbemi­
cal industries; 

(b) if so, tbe details tbereof; and 

(c) 'f not, the reasons therefor 1 

THE MINISTER. OF STATE IN THB 
DEPARTMENT OF CHEMICALS AND 
PETRO.CHBMICALS IN THB 
MINISTRY OF INDUSTRY (SHill R.I{. 
JAICHANDRA SINGH): (a) to (0) 
Tbou.b no special financial aasi,.nee bas 
been liveD to chemical Industries, however 
with a view to live an impetus to Pfoduc­
tioa. certain chemicals have recently been 
deliceDlCd and lome other broad-banded • 

[E"glish) . 

8fft,,11 of M •• 1' •• Hilb Coart at M ....... 

2171. SHltI N. DENNIS: Will tb. 
~ 

. MioiJter of LA W ANI) Jl"STICE b. 
pleased to refer to tb" repl), livon to 
UDatarred QuestioD No. 8139 00 29 April, 
1986 rqardiDI bencb of Madra. Hi" 
Court at Mad ural aDd stlte : 
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(a) wbetber aoy deQJjoo hal .ince 
beeD lakeD by Govero.ollt; 

. (b) jf SO, WbeD the bencb of Madral 
Hip Court wilJ b. set up at Madurai; 
and 

(c) if not, tbe rea SODS for delay? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LAW AND JUSTICE 
(SHRI H.R. BHARDWAJ): (8) to (c) 
The recommendations of the Jaswant 
Singh Commission on the proposal of tbe. 
Government of Tamil Nadu for establish· 
ment of a Bencb 0; tbe Madras Hiab 
Court at 1t1adural were referred to tbe 
State Government in October, 1986 (or 
their views aod comments. The.e bave 
Dot so far beeD received. 

Marriage dlspate cases for Lok Adalatl 

2172. SHRIMATI JAY ANTI 
PATNAIK: Win the MlDister of LAW 
AND JUSTICE be pJeased to state: 

(a) whether the marriage dispute 
cases arc propoCied to be settled in Lok 
Adalats; and 

(b) whether more Lok Ada 'ats are 
proposed to be set up to attend to these 
cases? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LAW AND JUST.ICE 
(SHRI H.R. BHARDWAJ) : (a) Accord­
iQI to the information furaished.,y the 
Commiuee for ] mplemcntina Leaal Aid 

II> 

Schemes, SOllIe maretaae ditpute cases 
havo beep settled by Lok Adalatl. 

(b) At preleat, no such proposal is 
under consideration. 

• 
.,....,..1 to let.up Optical Flltre CaW •• 
and System Project by Hiudustaa Cables 

Ltd. in Or". 

2173. SHRIMATI JAYANTl 
PATNAIK : Will tbe Minister of 
INDUSTRY be pl,a.od to state: 

J ,."" ....... 

(a) wlMtber aD OpatcaL*,JbIe C .... • 
.Dd~S)l8tem~PNj.t •• PFOPDIM,.Io , ... t 
up by HiDdustan Cablo. Ltd. in Oriua; 

(b) if '0. tbe lite fiDaUsed ror , ... 
location 01 the project; aDd 

(c) tbe .teps takeD to implement '" 
proposal expeditiously? 

THB MINISTER OF STATS IN 
THE DEPARTMENT OF ~lILIC 
ENTERPRISES IN THE MIN1$l1lY 
OF INDUSTRY (PR.OF. K. ,K. 
TEWARY) :. (,) No. Sir. 

(b) aDd (c) Do Dol arise. 

u ....... tto. of twa.eta pest •• HI .. 

Malaboob N.pr, A .... ,. Pr ...... 

2174. SHRI V. TULSIRAM : Wilt 
tbe Minister of COM MUNICA TrONS b. 
pleased to stare : 

(a) the number ud names or br_b 
poat ~o. in the v...... or At......,., 
N .... district to A.odhra Pradceb, IatwUtI 
pOffUlation of tiPt abouaaod., ACO alaoua· 
aDd, fift ... tbousaa4,and abo,e; 

(b) whether there i. a proposal to 
uPfI'ade tbe braDcb post offices and lub 
offices iD the villagcs b. viOl population 
upto ten thousand and futl Ood,ed post 
offiut lor tho villqe. baVNaa .,QfNda&ioa 
more than teo tb~.d; 

(c) if so. tbe, dotaus tberool aDd the 
time by which. final decision is expected 
to be taken; aDd 

(d) if not. the rea.ons tbereror in 
reapect of tho ba,kward State 4r AldJara 
Pradesh 7 

THE MINISTER OF STATE IN THB 
MINISTR Y Of COM)4.UNI~IO~S 
(S8RI SONTOSH MOHAl'i pS.V): _,.) 
All luch villa.eI in Mabboob ~~ 
district of Andbra Pradeah do bave full. 
ttedaed departmental sub. post oftlcel. The 
D ..... ,,_, ' .. 0 paR .... .., .... OWIlJit 
the Statement ,iveo below. 



(b) to (d) No, Sir. Tbere Is DO pro­
posa'*to·u_i4e pifst ·'b~"'Od tbe II basis 
orj,o~*"dn. tJta'nlilitkhl '-0' aft extr.­
departmental post office toSttic status of 
• departmental lub post office depends OD 

W6r"'Ittd~ tM t1.:· 11"'1 ,to I.,. incur­
,..:1 fttI ... ·'tbtf~at1t,.tab. applicable 
to 8n areas iDclu4in. Ao4Ifr. ~Pradosb. 

st.te .... t 

Namea of Post Office. iD vUllle. in 

Mabbooboaaar district of ABAre Prado,h 

with population of eilbt tbousand aDd 

.&0 'e. 

2. Narafln~ 

3. U*ur 

4. Makitbal 

s. Ja~cberla 

7. F arooqn1lar 

• J, K .... kurfby (&aen.rd) 

9. Afnanaal (backward) 

JO. N • ..,kurnool 

II. W uapartby 

12. K.tbakota 

J 3. Am.rehiD'. 

14. Oadwal (backward) 

IS. leeza 

16. AMrtput 

17. Kbllapur 

18. Atcbampet (backward) 

19. Uqal (backward) 

~O Atnrabad(ti.6kwlrd) 

I.S.D. racHlt, la ADdu. Prade.b 

2175. SHRI V. TULSIRAM : Will the 
Miniater ef COMMUNICATIONS be 
pleased to atate : 

(8) tbe names or the cities in Aodbra 
Pr.dab where I S. D. (international Sub. 
scriber DiaJliq) facility bas been intro­
duced dUrio, the last three years; 

(b) tbe number of cities to Andbra 
Pradesh tbat are covered under I.S.D. 
facillfy 8' on jist '.nuary, 1981; 

(c) wltotber the number of cities in 
Atu1bra Pradesh covered under I S.D. Is 
muth Jell th*n that of M'abaraibtra, 
Qujarat and Keral.; and 

'(d) if so, tbe reasons therefor and the 
IteOt being taken to brioa uniformity to 
the 'o,.ximum extent to increa&e tbe I.S D .. 
faedities to Andbra Pradc!b ? 

TAl! MrNJSTE1\ OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRt SONTOSH MOHAN DEV) (8) 
The Dame! of the cities in Andhra 
Pradesh where ISD facility has been in­
troduced durin. tbe last three years are .t foliowl : Hyderabad. AdilBbad Adoni, 
Ahantpur, Cuddappah. Quntakal, Karim. 
nagar. Khamman, Mebbubnagar, Nal­
lond •. Nandyal, Sangareddy. Proddatur, 
Warrau.a., Haouma~unda, Kazipet, Kur-
nool, Patancheru. Gulbur"a. Bidar , 
Lin.anpalli.-Hindpur, Nizamabad, Vijaya .. 
wada, Anakapalla t Bbimavaram, ChiJeka ... · 
luripet, Gudlvada, Kakinsda, MacblHpa­
toam. Onlol0. Pa)akolo. Rajamundry. 
Srikakulam, TadepalJigudem, TenaU, 
Visbatbapatnam, Vijianagaram, Duggirala' 
NandfJama, Tanuku, Poranki MangaJagiri, 
Caona\aram, Guntur, ElJuru. 

(b) In Andhra .Pradesh, 46 cities arc 
covered UDder ISD facility a$ on 31st 
January. 1987. 

(c) No, Sir. 

(d) Does Dot arise in view of answer 
to (e) abo~. 



:07 MAReK 1'0 .... , 

AgreE.eat ."WHD ledf. aDd Soyle. 
Ual •• I. the ftetd 01 Telefo.~Dlc.tlon' 

2176. SHRI V. TULSIRAM : Will tbe 
Minister of COMMUNICATIONS be 
pleasod to state: 

<8> wbctb~r an •• rcement between 
India and ' the Soviet Union for further 
cooperatiOD ID tbe fi~ld or telecommunica­
tions has been sigoed recently; 

(b) if so, tbe details tbereol; and 

" 
(c) the extent to which both the 

countries will be benefited and tbe Statea 
in India that will be taken up first under 
this •• reement ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI SONTOSH MOHAN DeV): (a) 
A Protocol and a programme 01 long­
term cooperation in the field or Telecom­
Dlunications Ind postal services were 
signed on 14.2.1987. 

(b) The salieot features are:-

(1) Developing existios telecom. 
munication facilities between the 
twb country. 

(ii) Promote research aDd applied 
work in tbe fie ld of satelhte com­
munication. 

(iii) Joint producti on of communica­
tion equipment and (aC"lilies 

(Iv) Fun scalc introduction or inter­
natioal subscriber dialling_ 

(v) Providing tel~commuDjcation 
transit traffic facilities to lome . . 
tbird countries. 

(vi) Telecommunication (acil.ties to 
industrial and other projects. 

(vii) Technical support to tbe restival 
of India in USSR aDd (estival of 
USSR in India. 

(viii) Lea.i.q 01 tb. traolPOllden OIl 
tbe Soviet commuoicatJoa 'utel­
U'e, 

(Ix) Sci.ntlfic aDd tochaoJoalcaJ col. 
labor.tioD &ad productio. C90P. 
.ratiGU. ' 

(c) Tbe work on provldina lull scale 
internatiocal subteriber di.niDi betweon 
tb .. countries ia io baDd. The pollibiliti. 
o( CODcrete projects in ,otber areu are 
beiD, studied. 

I 

De •• reatloa of 808tb .... 8tat •• Jato 
d.' fOr price l.aU •• 

2177, SHRI V. TULSIRAM: Will 
tbe Minister of FOOD AND CIVIL 
SUPPLIES be pleased to state : 

(a) whether Oov.rnmeot 01 Aodhra 
Pradesh bave approached UaioD Govern­
ment to include soutbern 'i'ates JD differe­
rent zooel for price fixation .s • Dumber 
of factories producin. eSlential commo_ 
dities are in serious ftnanciaJ difficulty; 
and 

(b) if so~ tbe basil OD wbicb the zonel 
are to be demarcated aDd the tim. by 
wbich it will be done? 

THE MINISTER OF PARLIAMENT ... 
ARY AFFAIRS AND MINISTER. OF 
FOOD AND CIVIL SUPPLIES (SHRI 
H. K. L. BHAGAT): <a> On tbe basil 
of available information, no such proposal 
hal been received from Goverameot of 
Andhra Pradesh to iDC)udc Soutbern 
States in dtffercDt zooe. for price tlxation 
in respect of essential commodities. 

(b) Doea Dot arise-

A.eadmeat. Ja electr1citl",pl, r.Jet 

2178. DR. CHINTA MOHAN: WHI 
fI tbe Minister o( ENERGY be plea.td to 

slat. : 

(8) whether aD Expert Committe. is 
to frame IUid,Jioes tor ameadmeot. In 
electricity supply rule. b)' St.te ~Iectricrity 
Boards; (lQc;} 
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. (b) if so, detaits tbereof. 1 

I 

THE MINISTER OF STATE IN IHE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHR.IMATI 
SUSHILA ROHTAGI): <a) There i. no 
sucb proposal under consideration of tbe 
Government. 

(b) Does not arise. 

A IIOC.UOD or .Ieollol to Sta.e. 
f 

2179. DR. CHINTA MOHAN: Will 
rho Minister of IN DUSTR V be pleased to 
state: 

. (a) \\'hcther Government have issued 
freah luidet,nes reaardina allocation of 
a'cohol to various Scates; 

(b) if SO~ the detali. thereof ; 

(c) whether Go\ernment bave -been 
pcrmiuio& exporfs or alcohol and molasses 
and also ilnoortiog alcohol; and 

(d) If so. the rationale behind tbis 
r(")hcy ? 

THE MINISTER OF STATE IN THE 
DEPARTMfNf OF CHEMICALS AND 
PETRO .. CHF.!\1ICALS IN THE· MINIS .. 
TRY OF INDUSTRY (SHRI R. K. 
JAICHANDRA SINGH) : (a) and (b) No 
~~.cific guiJeltnes for inter-state allocation 
of alcohol ~a\'e heen issued. However, In 
the hackgfound of the di<scussions 
in the Central ~1ol.sses, Board 
M~eung held on 2nd January. 1987. 

a small vanution made in the previous 
procedurc~ i~ that the inter·st,ate aHoca­
tion~ are valid (Ot half year only, and the 
quantity allocated in the first hatt of tbe 
year will be approximately two-third of 
the full y/hr·s realistic requIrements. 

(0) and (d) E"ports & Imports are 
related to indigenous demand and avail­
ability. No export of alcohol and molasses 
had been allowed in t h. past two years. 
On the contrary. emport of denatured 
alcohol was allowed durioa ~hc period 
from February. 1985 to Novembor) 1986 

In order to supplement the ind1a.DOUI 
availability for alcohol based cbemical 
industries. . 

ApprO'fa. Of N.R.I. PrnJects' 

218}. SHRI NITYANAKDA 
MISRA: Will the Minister of INDUS­
TR Y be pleased to state : 

(a) whetber it is a ract that Govern­
rneDt ba YO approved nearly 500 Non­
Resident Indian (NRI) projects ; 

(b) .if so, the catqory-wise break up 
of the industries; 

(c) whether these will be s.t up in 
urban areas only or in rura) ar... .Iao; 
aDd 

(d) the State-wise break up tbereof? 

" THE MINISTER OF STATE. IN THE 
DEPARTMENT OF INDUSTRIAL 
DE.VELOPMENT Jl.'l THE MINlSfRY 
OF INDUSTRY (SHRI M. ARUNA. 
CHALAM) : (a) Asainst the applications 
received from non-resident IndIans for 
grant of lodustrial hcence under tbe 
industries (Development & Reaulation) 
Act, 1951 for setting up industrIes In Jodia" 
a total No. of l6S letters of intent/SJA 
Reins. have been issued to th.m sloe. 
November, 19~3 upto 31.12.1980. 

(b) to (d) Details of Jetters of intent 
issuod by tbe Govt. arc mentioned i q tbe 
• Monthly Nowsletter' published by tb. 
Indian Investment Centre, Nc\Jt Delhi 
copy of wbi,b is available in tbe ParHa-. 
ment Library. The projects are expecled 
to be set up in urban and backward areas. 

Arre'_'ales service by Marutl de alerl 

2182. SHRI D. P. JADEJA : 

SHRI KAMLA PRASAD 
SINGH: 

Will the Minist~r of INDUSTRY be 
p1eased to state: 

(a) whether Government are aware 
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of tbe Ihoddy service beiDI aiven by 
Maruti doalers ; 

(b) if 10. the steps Government 
propose to take to ensure a biab quality 
.f'er saJes service ; and 

(c) the action taken aaainst erriDI 
Maruti dealen ? 

THE MINISTER OF STATE IN THE 
DEPAR.TMENT OF PUBLIC ENTER· 
PRISES IN THE MINISTRY OF 
INDUSTRY (PROF. K. K. :rEWARY): 
<a> to (c) By and 1.rae. Maruti dealers 
are providiol aatlsfactory service. Marutl 
UdYOI Ltd. are expandinl service network 
aDd brinaioa fn a areater de.ree of 
competition amoDlst tbelr dealers for 
further Improving quality of service. 

Foodl,ala. (or drolllbt .tree-ted areas In 
Maber.lhtr. 

2183. SHRI BANWARt LAL PURO· 
HIT: Win the Mjnister of FOOD AND 
CIVIL SUPPLIES be pleased to state: 

<a) whether there is any proposal to 
supply ioodgrains to the drought affec ted 
Mabarasbtra Sta te ID the near rut ure ; 

(b) i' so, the quantum of foodarains 
proposed to b~ supplied to Maharashtra 
State; and 

(c) to what extent the supply will 
meet the State's requirement to face 
drousbt? 

.. 
THE MINISTER OF PARLIAMBN. 

TAR.Y AFFAIRS AND MINISTER. OP 
FOOD AND CIVIL SUPPLfES (SHal 
H. K. L. BHAGAT): <8> and (b) Th. 

I 

Governmeot of Ma barashtr. has heeD 
aHotted 2,00,000 tODDes of wheal aud 
J ,50.000 tonnes of rice for Public Distri· 
bution System durin, January-Merch. 1!'81 
as aleiDst '.80,000 tonnes of wheat aDd 
1.20,0CXl tooDea 01 rice in eorrespondinl 
period lalt year. 

(c) With the increased allocations 
this year. the requirement of tb. Stat. 
has beeD met to • considerable extent. 

Forei._ eollaboratioa propol.11 

2184. SHRI AJOY BISWAS: Will 
ahe Minister of INDUSTRY be pltt.sod 10 
state : 

(8) the number of proposals for lore; III 
collaborarlon approved by Government 
since 1984. counrry-wisc, till date; aad 

(b) tbe total amount of money 
involved in thcse collaborations? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
OF INDUSTRY (SHRI M. ARUNA­
CHALAM) : (3) and (b) Two atatements 
(I and II) showing the country-wile break­
up aDd investment-wise break-up of all 
the aproved (oreian collaboration propo-
5al1 durin, the period J984 10 1986 are 
given below. The sratistical information 
ahcut foreign colJaboration approvals il 
malntaincd calender ytar-wiso. 

Statement .. J 

Country-wise break up dIP the foreian conaboratioo approvals durin, 1~84 to 1986. 

81. Name or the Country 

No. o( Collaboration. 

I. 2. 

1 t Arscntiua 

1984 

Tot. Pin. 

3 3. 

1985 

Tot. Fin. 

4. 48 
---....------

-

1916 

Tot Pin. 

.5 5 •• 

1 
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1 2 3 3. 4 4- Sa 

2. . AUltraJia 2 7 9 3 
~ 

3. Austria 8 1 14 .. 16 6 

4. Babama ..... 1 1 

5. Behralo 1 1 1 1 ... .... 
6. Btlaium 5 4 9 2 , 
7. Bermuda I 1 1 -
8. Brazil 1 1 

,. Bulaaria 4 1 - 1 I 

10. Canada 8 2 lj 6 15 6 

11. Cay Illand Bt. W. lodie! 

12. Cteeboslovalda 1 fI 7 4 1 

13. Denmark 6 1 12 1 7 2 

14. Dubai 2 2 

IS. Fario Island 1 1 

I'. F.R.O. l3S 19 180 3' 183 40 

17. Finland 2 1 4 1 5 1 

18. FrlDce 38 .S 61 8 39 9 

19. O.D.R. 11 ........ 12 6 

20. Greece 

21. Hona Kona 2 5 1 9 3 

22. Hun .. ry 6 3 2 2 2 

23 •. Irao 1 1 

24. Ir.llnd 1 

25. Italy 37 4 56 11 58 8 

26. Japan 78 5 108 IS III IS 

27. Jordan 1 1 -. 
28. Korea loutb 3 

" 
S ·14 ~ 
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----
2 3 3. • 4. S Sa 

0 

29. Kuwait 2 2 

30. Lobanon 

31. Liberua 1 1 
• 

32. Luxemberl 1 1 

33. MaI.yasia 2 2 

~. Mexico 2 1 J 

3S. Netherland 14 16 3 26 11 

36. Newzealand 

37. Norway .5 3 7 3 

38. Poland 1 2 2 

39. Purtulal 2 1 

40. Romania I 1 

41. Saudi Arabia 

42. Singapore 3 2 .s 2 3 

43. Spain 2 3 7 2 

44. Sri Lanka 1 1 

45. Sweden 14 5 29 4 29 7 

46. Switzerland 30 .. 42 4 32 8 

47. Taiwan 4 I 6 6 

48. Thailand 2 I 

49. U.A.E. 1 2 2 

SO. UK. 127 16 147 26 130 23 

51. U.S.A. 146 36 197 66 189 71 

52. U.S:S.R. I 4 5 

53. Yugoslavia 6 • 

54. N.R.I. 48 36 52 36 2.S 8 

----................ __ ........ _ ......... --------.............. _----
Total 752 151 1024 238 9~7 240 

""_ .- ,.-_....---.----- - .. - ... _ ...... ~ .. - -- ..- __ .. ....-.-........---
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Suite meat-II 

Country-wise break-up of {QreiSD investment approved during 1984 to 1986. 

81. Name of tbe Country 1984 1985 1986 

No. 

1 2 3 4 S 

1. AracntiD8 

2. Australia 59.20 

3. Austria 0.40 103.20 36.00 

4. Bahama 75.00 

~. Belgium 46.70 268.00 

6. Bab.rain 6480.00 0.30 

1. Bermuda 40.00 

•• Brazil 

9.1* Bullaria J 2.QO 8.00 

10. e.oada 35.00 247.00 13&00 

11. Cay Island (Br. W. IndielJ) 

12. Czechoslovakia 99.00 

13. Denmark 2500 24.(.0 '6.00 

14. Dubai 55.00 

15. FarJo Island 8J)0 

16. F.R,O. 284.49 1180.80g 2015.73 

17. Finland 21.00 19.95 360.00 

18. France 121.80 235.50 .. 204.82 

19. G.D .. R. 

20. Greece 

21. HooakOO8 20.00 8.00 91.10 

22. Hunaary 29.98 70.00 

13. Iran - 3.62 

24. Ireland 

2$. Ital, . '77.00 694.7' 232.9' 
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1 2 3 .. 5 

26. Japan 61'.22 1'61.62 S61.61 

27. Jordan ..... 5.00 -
28. Korea (South) 6.2$ 

29. Kuwait 28.16 -
30. Lebanon 

31. Liberia 3.90 -
32. Luxember, -
33. Malal'sia 11.00 

34. Moxico 4.00 80.00 

35. Netherland - 40.00 726.60 

36. Newzea)and 

37. Norway 650.00 192.00 

38. PoJand 

39. Portuaal 80.00 

40. Romania 

41. Saudi Arabia 40.00 

42. Singapore 24.60 37.00 2S.80 

43. Spain 299.00 

44. Sri Lanka 11.00 

4S. Swede. 142.25 so. 6' 475.1 S 
, 

4'6. Switzerland 44.00 84 • ..0 325.217 

47. Taiwan 2.~ 14.00 

41. Thailand 

49. U.A.E. 750.00 871.42 

SO. U.K. 181.26 370.65 711.53 

St. U.S.A. 894.97 3992.49 2936.9095 

52. U.S.S.R. 

53. YugosJavia 

S4. N.R.I. 1463.99 1904.01 790.40 
........ _----_ ........ .-. ..... ___ --.-..-..---_.--...... -..-, . 

Total 11300.22 12606.648 10695.1565 
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Prodactloa 'of elect ... lc ...... 1 .. Ite "al 
for tel.pbo.. 1,1t •• 

218'. SHa) NITY AMANDA MIS. 
RA : Will the ·Mlnistor or COMMUNI· 
CA TIONS be pllued to stato: 

.j 

(a) whotber accordiD, to Swedisb re­
searcb study, India bas paid over three 
times more than tbe Brazilians for obtain­
iDa similar know bow 'or tbe productioD 
or electronic dJ,ital Iwitcbinl for the tole. 
pbOD. Iystem; 

(b) whether tbis bas Iinded fodia In 
a biSb COlt technoloay; 

(c) whether aoy etrorts were made to 
find out from different sources as to on 
wbat terms tbis technology was sold to 
other countries"; and 

(d) what are tbe otber fiodinas or 
tbe researcb study about our telecom. 
industry and Government'. reaction 
tbereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI SONTOSH MOHAN OEV) : (8) 
Government is aware of tbe study publish­
ed by two Swedish nationals. It is true 
that the study stared that India baa paid 
nearly three times compareod to the Brazil­
lIaDI for obtainiag similar know-how (or 
tbe production of the electronic diaital 
8witchina systems. However, at the same 
time the study also mentioned that the 
Indiaos have manaaed to let better terms 
during the final Delotiauons in connec­
tioD with tbe price of tbe product. 

The comparilons made by tbe study 
are Dot strJctly valid because of the fonow­
iDa reasoos : 

(i) The transter of tecbDOlolY in 
cas. of Brazil was from a Swedish 
multinational firm to. Brazil­
Uan joint venture in which the 
multinational bolds major sbares 
(to tbe e"teat 4'0' 640/0). while in 
case, 0' India, tbe Government 
ha. bouabt tbe tecbnoJo., out. . 

ri.ht from MIs. CIT AJeatel or 
France. 

(iI) Tbe Swedish multinational bas 
.Iso supplied 8,00,000 Jines of 
electronic switching "Yltems to 
Brazi! comnared to only 2,00,000 
lines imported by India from CIT 
Aleatel of France. The study, as 
stated earlier has brought out 
that lodia bas managed to aet 
better terms in tbis respect. 

However. as per the information avai­
lable iu the study. a full comparison is 
Dot pOSlible. 

(b) No, Sir. In view oj what bas 
been stated above. 

(c) India bad invited global tenders 
for obtaininl know.bow for electronjc 
dllital swjtchina systems in which the 
Swedish multi-national did not participate. 
The technical evaluation of tho tender bids 
revealed that MIs. CIT Alcatel of France 
were tbe only manufaet urer who met the 
rC'qufred conditions in rcaard to proven­
nels of the equipment. Based on Ihis. 
and a bilateral Government to Govern­
ment offer, it was decided to enter into 
an agreement with MIs. CIT Alcatel. 

(d) The main findinss of the study 
. about our teleconl industry are given 
below: 

(I) From a situation existing It the 
time of Independence when vir­
tually there was DO indigenous 
technological capability, India 
has progressed to an extent where 
ine.reasing amounts of tclecom 
equipment are produced within 
tbe country and ~ he development 
of this sector rests in our hands 
and does Dot depend solely on 
external factorl. 

(2) A competitive element bas 
been introduc.ed in tbe equip­
ment sectorwbcre private se­
ctor companies in aome areas 
have been allowed to enter 
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the areas traditionally rese­
rved for fhe state sector. 
Given tbe strict regulations 
iuvohed in the new policy, 
however, it is not self-evi­
dent that tbe desired increase 
in competition and efficiency 
will materialize. 

(3) One reason for the prescnt 
low quality of products and 
services is the rest dctions 
imposed on the sector e g. 
on import of components. 
These restrictions are obvi. 
ously intended to enhance 
the ;ndigenous technological 
capability and to substitute 
for local productiol'l in the 
)oog run. Howevcr~ to 
sbort rUD, these restrictions 
adversely etrects the quality 
of tbe output in the sec-
tOft 

(4) There is a need not only 
for a policy clearlv defining 
the objectIves, but also Tor a 
policy flexible enough to 
recognize and take into 
account the sometimes con· 
flicting short term and loog 
term obje~uves. 

Government have taken note of the 
views expressed in the study by the 2 
Swedish Research Sd"ntists. 

Package offer to prhate !tcetnr in power 

2186. 
KHAN: 

SHRI ARIF MOHAMMAD 
Wilt the Minister ot ENERG Y 

be pleased to state: 

(a) whether Government propose (0 

have a fresh look at the package ofTer to 
tbe private lector to attract investment in 
power; 

(b) "the hurdles pointed out by the 
private sector prohibiting acceptance of 
'package offer; and 

(c) the steps taken to renlove the 
hurdles? 

THE'MINISTER OF STATE INfTHB 
DEPARTMENT Of POWER 1N THE 
MINISTRY OF HNERGY (SHRIMATI 
SUSHILA ROHTAGJ): (a) to (c) Tbe 
policy rcsatdina private ~ sector patticipa­
tion in power leneradoD cootinuea to be 
regulated by tbe Industrial Policy R.esolu­
tion of 1956. The ResolutioD does Dot 
preclude private sector participation to 
power generatioD when the national inte. 
rest so requires. 

Tbe difficulties {Deieated by the private 
sector mainly relate to the quantum of 
investment, return 00 investment and im­
port of equipment &. cUitoms duty, etc. 
Specific proposals from private enterprises 
for installing Icneralina capacity would 
be examined on merits in tbe context or 
tbe additionality of resources proposed to 
be brought .n. 

Re.er.td 'r.iDt'd pool It.lY ID R. M S. 

2187. SHRI BALASAHEB VIKHE 
PA flL: "'iJl tbe Minister of COMMU· 
NICA [IONS be pleased to state: 

(a) t he number or Re!'terved Trained 
Pool Staff S')rtfna A!~jstants working ;n 
RMS .n different circle'S and since 
when~ 

(b) after how many ytars of service 
they arc normally taken as regular Sortiog 
Assistants in the Department; 

(c) the norms in this regard; 

(d) whetht'r it is a fact that in the 
RMS -8 t 

Divi~ion. Pune there are some 
Short Duty Assistants working on daiJy 
wa8e~ as mail sorters since ] 982 ... and 

(e) if $0, when tbey are Jhely to be 
absorbed in tbe Department on re,ular 
basis? 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHill SONTOSH MOHAN DEV): (a) 
A statement showing the number of R.T.P. 
Sortiog Assistants in tbe R.M.S. in dUfo", 
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teat Citelo. with tbo .plit iIldlcadul tbelr 
year of selection is ,lveD below. 

(b) aDd (c) TIl.ir servIce. are reaulari. 
sed in their tUfn. on avail.biUty 01 vacan­
cies. 

(d) In tbe RMS c S' DiviaioD, PUDe. 
30 R.. T. P. Sortin, Assistants selected dur .. 

ia. tbe llud half ,ear recruitmODt e.l_ 
1982 are workia, ainee October, 1983 
and tboy .... belDI en •• led 08 .bort duty 
OD bour'Y rate 01 wI,ea baled OD requir.­
meat or work. 

(c) They will be absorbed OD ru,u1ar 
buil 00 availability of vacancies. 

St.t •••• t 

Number of R. T. P. lortin. asslltant workio. ill tb. It. M. S. omces 

In ditr.rcnt posta. circlel. 

Circle 

Rajasthan 

Tamilnadu 

Utlar Pradesh 

North West 

Madhya Pradesh 

North East 

KcraJa 

Qujarat 

Orissa 

Karnataka .. 
West Bengal 

Mabarasbtra 

Delhi 

Jammu &. Kashmir 

A ndbra Pradeah 

Bihar 

---------
Total 

1980 

4 

4 

Yoar or loJectloD 

1981 

lOS 

1 

21 

79 

1982 

60 

263 

146 

80 

5 

119 

82 

104 

108 

:130 

3 

1200 

1983 

1 

57 

84 

8 

9 

98 

53 

1 

78 

5 

60 

28 

87 '" 

572 

Total 

61 

425 

U 

1$04 

19 

8 

217 

135 

1 

79 

130 
• 

168 

1912' 
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at ... rda 1M dev.l.plneet by ,.blle eater· 
" '" 
prl,e, 

2188. SHRI Y. S. MAHAJAN : 
-Will tbe Minister of INDUSTRY be pJeas .. 
ed to state: 

<a> tbo cQ~Ctete steps taken or pro­
posed to be taken by (jo'Yeroment for 
pultin. in more end lJlore research and 
development efforts by the public enter .. 
prises for assimilating lind improvina tbe 
tecbnololY» produciDI better products and 
euttiog down costs; 

(b) bow Government propose to 
impltq)cnt tbe idea of joint development 
projects; aDd 

(c) whether it will be on a scclora I 
basis or for enterprise. functioninl in 
similar or allied activities 1 

THE MINISTER OF STATE IN THE 
DEPAR.TMENT OF PUBLIC E.NTER­
PRISES IN THE MINISTRY OP 
lNDUSTRY (PROF. K. K. TEWARY): 
(al to (c) Tbe intormation is beiDa colfe­
cted and will be laid OD the Table o. the 
House. 

Ame adlDent to Compaates Act 

2189. SHRI K. PRADHANI: Will 
the Minister of INDUSTR Y be pleased 
to state ~ 

(a) whether proposals for amendments 
to the CODlpanics Act bave been finalis­
ed; aDd 

(b) jf so, the details thereof? 
• 

, 
THE MINISTER. OF STATE IN THE 

DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
0-. INDUSTRY (SHRI M. ARUNA­
CHALAM) : (8) Draft lcaislation for 
IJJ,MDding tb, Companies Act. is to be 
finalised. 

(b) Do~s ~ot afise~ 

Cle.r •• ~e to ........... wer .tat(0!l.! ~ 
K,,,~ ~ M~'ra 

2J90. SHRI RANJIT SIN.GH q~.Ex.. 
WAD: Will the Minister of ENERGY be 
pleased to ,tate : 

(a> wbp!ber tbe ~lQ~'" t~.-' up 
las ba'~4 power ' •• UOOJ at x..... .d 
Mabuva have been cleared by UDloD 
QovcfomcDt; 

(b) if so, tbe details of financial ,ui .. 
lance allocated therefor; add 

(e) the time by whicb lb, power 
statlona are likely to be commiuioaed' 

THE MINISTER OP STATE IN THe 
DEPARTMENT OF POWER. IN THI 
MINISTRY OF ENERGY (SHRINATI 
SUSHILA ROHTAGI): (a) to (e) 
The National Thermal Power Corporation 
are setting up a ats .. based pp .. er prqiect 
at Itawas at aD estimated COlt o( Ill. 
410.84 crores (includio. tJ:&D-.OD 
system). An amount of RI. 3108 ero .... 
has bt'tD propostd to be allocated fur 
the project for 1981.88. The first ,.s lur .. 
blne un.t would be commissioned in 
24 months ·from the date of .!,I~t1 or 
lurn-key contract for the main plaut equIp. 
ment. with subsequent units rolJo"iDf at 
intervals of two months each therea'ter. 
The first Iteam turbine' unit wQ¥l4 be 
commissioned jn 3'; months from tbe dati 
of award of' turn-key contract aod tbe 
second unit four months tbereaftcr. 

1 he proposal to sC't up • ,a •• ba.'" 
POWt:f plant at Mabuva .81 received 
from tbe Oujarat Electricity Boa,d iD 
AUlult, 1979 but was not pursued O,"D, 

to non-availability of ••• Tbe S.~.t. 
Electricity Board were Informed accordiD­
gly in JulYt 1980. 

J mplt_tntatloD of Bard. of J ...... tae-
dar. Act, 1916 ' 

2191. SMaI SHANTARAM NAIE.: 
Will the Minialer of FOOD AND CIVIL 
SUPPLI ES be ple"ed to stato ': 
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'('b) It bOt, by .blt date tie Act wnl 
cob'ai Mlo tdrce; 

(c) wbether the hld"u Standards 
IDIlitution. bas been wound up; 

(eI) die number ot n~w articlc!s proposed 
to h ~d4ed to (h'e ""~Il~ufo (adultr," 
uDder tac Dew A;Ct. In tbo lot_rost o( con­
luml,,; and 

(e) ff1'e tnt.sur.:s Government ptopo.e 
to tate tor erective implementation 0' the 
ACt ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD AND CIVIL ~ 
Sl.1PPiIES (SlfRf OHULAM NA Bl 
AZAD): (a) 'Ao. Sir. 

(b) Witb effect (rom lIt Apr". J987. 

(c) No. Sir. The assets. liabihties 
and the I'aff or rnd.an Standards Institu .. 
lJon "WIll be taken over by the Bureau 
00 its elt.bUshment and It will perform 
.n 'unctions w6ich are now belne per­
formed . by tho I Ddlan Standards 
IOltitutlor' 

(d) Tbe scbeduled industry has heen 
d.fiDCd and Itsted under lhe J ndustritS 
(l)evelopmeot aud Relu!atjoD~) Act. )951. 
Section 14 of tbe Bureau of Indian Stan­
datdl A~t, 1916 empowers the Central 
Government to notify any article or 
process of any scheduled industry to con­
fOrlll to tbe relevant Indian Standard and 
direct rile OM of the Standard Mark 
un'der a lieenct a. comouJIOry on such 
arttcte or process. 

(e") Some provisions contained in tbe 
Bdl'elu Of IftdiaD Stand.rd, Act, such as, 
POWer Of Central Government to briDg 
a.., lit"'. or procell uDder mandatory 
ceMfiCItiob mlrkin. scheme; tbe powers 
li~ to JalpectidJ Ofttcers or the Bureau 
'or .Itch aDd eeizlre; enhancemeDt of 
P4taalty '<?r Improper usc· of Shl~d.r4 

Mark; riaflt gigen to .. e~'(lmer or toc08-
niled ."oct.tlOD of consumer .. fo file Cch!a­
p~aittt in a coUtt or ... 'w dja:'nst aliY ~rsoll 
wh'o contraVene tbe provision (Sf *4trC)jS 

J I, f2, 1418'nc! 'S of the Act. will heip fD 
effectiVe impfemntatlon of tbe Act. 

£.,. ... iOft ot pOstal aet work 

2192. SHRI SHANTARAM NAIR: 
WiJllllte Mini~tfr or COMMUNICATIONS 
be pleased f 0 state : 

(8) wh'ether Government have a plall 
for large scale ex.pansion of postal nct. 
work in the country during Seventh Plan 
periDd; 

(b) if s? the details (berea" 

(c) the faraets proposed to be achiev. 
ed dutlol 1987.88; 

(d) whether the expansion plab in. 
eludes openi og of new post offices aod 
delivery centres; 

(e) if so, tbe number of post offices 
and delivery centres proposed to be open. 
ed in the Seventh Plan ~rlod; and 

(r) whether delivery centres, closed 
durina tbe Sh:th Plan period, includinc tbe 
ones in the Union Territory of Ooa, 
Daman and Diu would be opened f! 

THE MINISTER OF STATE IN THB 
MINISTRY OF COMMUNICATIONS 
(SHRI SO\.:TOiH MOHAN DEV): (8) 
At present there are 144127 Post Offices 
10 1 be couotry as a whole, out of which 
1$980 are in urban area$. and 128147 are 
in rural areas. Besides. there aro also 
753 licensed .pos'al agencies In differeDt 
parts of the country_ This network is 
quite extensive and does Dot call for fur­
ther expansion on a larae scale. 

(b) Does not arise in view of reply 
to (8) above. 

(c) Heads of Circles have been asked 
t9 cart)' out survey, wi(b ref.:rel1Ge to tti4" 
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Dorma DewJy iDtroduced to identify aeral 
where a &eQui~e Deed lor pOital faei­
lI~iOl .xiltl. Depeadiq OD the result. of 
tbe '.-,..YI and lubject to approval of tbe 
MiDiltry of Pinancc III the context or the 
ban op creation of po.t., Dew "Olt ofBe. 
may be opened particularly ill biU" tribal 
aDd backward .r ••• ~t it i, Dot practic­
able to specify tb. Dumber of lucb post 
office at this st.,e. 

• <d> aDd (0) As reprda Dew POlt 
offices tbe position bas been explained in 
the reply to part (c) above. All tbe DIW 

post otficoa opened f 0 rural ar ••• are 
lenerany delivery post offices. 

(f) Thero art occastQlls Wb6D d.lhery 
work entrusted to a post office is wit b. 
drawn aDd the area meraed In tbe dolivery 
jurisdiction of a I_rae office as a mealur • 

. of ratiooaUsation and due to otb .. oper. 
tional considerations. Tbere is DO with­
drawal or curtailment of service as such. 
Therefore. such cases are Dot norma fly 
re-opened unless there are special circums­
tances warraotiD, a review. 

Expl.ratioa for p.".r i. Orl_ 

~ 2193. SHRI NITY ANANDA MIS­
RA: Will the MiDister of ENERGY be 
pleased to state: 

(a)' whether Government bave "Surve· 
yed some of the botsprinas in tbe country 
to explore tbe possibility of baroessiD, 
power from them; 

(b) wbether a Jar •• number of bota­
priDls arc tbere in Ori •• a; 

(c) wb~ther tbese have been surveyed 
aid jf so, tbe potenUal of tbeae sprinls 
•• el tbe steps taken to barnesl enerlY 
'rem them: and 

(d) If tbey hive Dot beeD surv.yed, 
tbe reaSODS for 'cxcludioa them from tbe 
countrywide survey 1 

THI MINISTER OF STATE IN THE 
DEPAIlTMENT OF POWER IN THE 
MINISTItY,OF ENERGY (SHllJMATI 
IU$HILA ROHT AGI): (a) Some or 

tb, hot 'PriDI areal ia tbe country such 
u JAnlk.ran iD tb. Parbati Valley (HP). 
and West Coast (Maharastra) have been 
surveyed and selveys iD areal like PUla 
in Ladakb (JIdC./lIld Tattapani ia Oiltr,ct 
Sar,uja (MP) are iu proare48 to explore 
tbe possibility of baroossina power from 
lootbermal eDOIIY_ 

(b) to (d) Accordin, to tbe Report 
or Hot Spriql CommJttee five locations 
in Orilsa bad SbOWD poteaUal. In two of 
tbese areas Dame',. Atfri & Tarbo'a io 
Puri District. ,eoloaical mapping has been 
carriod oue. The acrual potential can be 
estabU.bed after carryio, out leocbemicaJ 
iOv •• tl,atiOllI and explora tory drilJiDI. 
The bot .prio,s in Eastern India iochfdiol 
Orissa bad beeD liven fiflb prioraty by the 
Hot Sprlne Committee appointtd by the 
Oovernment of India in 1986 

AppllaatioD' for letter. of iDteDI recolD­
..,oded b, Bibar 

2(4)4. SHRI SYED SHAHABUDDIN: 
Win abe Ministef 9,( I NDUSTR Y be 
pleasod to .. tate: 

(a) the D"mber or Ir/l)Jications for 
letters of intent recommended by Govern .. 
meDt of Bibar durinl the last three years 
whicb arc pcodlol wtth the Ministry as on 
31 December, 1986 ; 

(b) the Dumber of apphcatlofts whicb 
have beeD peodina (or three months. SIX 

months. nine months, one year or morc 
tban one ycar ; and 

(c) tbe reasons for delay in the conli· 
d~atioll of such ."plications 1 

THE MINISTER OF STATE IN 
THE DEPARTMENT OF INDUSTRIAL . 
DEVELOPMENT IN THE MINISTRY 
OF INDUST~ (SHRI M. 
AR.UNACHALAM): (8) Out of, tho 
industri.1 licenco IppJications recei­
ved durin, tbe last tbree years upto 
31st December. J986 under tbe provision. 
or Indultries (DeveJopment ~ Relulation) . 
Act, 19.51 for the ,rant of JeUers of intent 
for locatio. industries io Bihar~ lour 
proposals Irf ~~der different It.,e. of· 
procel.i •• 



.. RALOUNA 19, 1908 (SAKAl 

(b) aDd (c) Out of tllole four pro­
posala. oae il over 6 montbs, aootbor one 
iI witblG '.6 !DODtb. aDd'tlle romaioiDl2 
aro within three mouths. It ia lb. cODstaDt 
cad.your of tbe OOVOlD'lDtJlt 10 dispose 
of all peadioa industrial Jfceoce applica­
tiOD' u expeditiously' •• possible. 

M •• ".~t.re of .oap 'rOID eocooett oil 

2195. SHal NARSINGH SURYA. 
WANSHI : Will tb! Ministor 01 INDUS. 
TR Y be pleased to state : 

. (a) wbetber tbe HadoD_1 J D.tirutc of 
Sci.dce aod Tecbnoiosy of Pbilippines b. 
devoloped a cold proceSl for .oap makina 
in tbe rura' areas which is especially suit­
able for all tbe tropical couotriea assured 
01 an aU year round supply of coconuts; 

(b) if so, whether o"perimcnts have 
boca carried out in the co;;onut ,rowing 
reaio". of the country so 'ar : and 

"I 

(c) if 10. details thereof 'I 

THE MINISTER ()P STATE IN THe 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THB MINISTRY 
OF INDUSTR Y (SHRI M. AR.UNACH­
ALAM) : (8 ) to (c) Government do not 
have reliable information about tbe 
tecboo1olY base~ on cold process for 
production or wasbJOI soap deyeloped in 
PbiUppjD~'. However., a. tho pr.ces of 
coconut oil in India are very mucb bi.ber 
aa compared to tbose in Philippines, the 
application of tbe ,tecbnoJo,y developed 
in Philippines i. DOl feasible. 

Cbeck of ,.aUly of labrle.at 011 

2196. SHRt KAMLA PRASAD 
SINGH: Will tbe -Mini,ter of PBTRO· 
LEUM & NATURAL GAS b. pleased to 
Itate : 

(8) wbether a weU.oraaoiled racket in 
apurioUl lubricatiq oils Is ftourfshin. io 
Delhi aDd other metropolitan cities wber.­
by the bottom ot the caDS is opened.' 
refilled wltb re. c),ciecl oil aad tbe baso 
replaced tbeteby creet'DI problems for tbe 
motorl"l , 

(b) if 10, the details thereof; ADd 

(C) tbe action beiDI taken to check 
quality of lubricatiol oils sold by petrol 
pum,* 00 a rcgular basis 1 

THE MINISTER OF STATE OF 
THE MINISTRY OF PETROLEUM 
AND NATURAL GAS AND MINISTBR 
OF STATE IN THE MINISTRY OF 
FINANCB (SHRf BRAHMA DUTT) : 
(a) and (b) No such rackets have been 
reportid iu respect or Calcutta, Bombay 
aDd Madras. In Delhi, however. the West 
})i.trict Police bavo unearthed two illicit 
factories manufacturiog luorlC8tiOI 
oils and greases which 'ere 
subsequently marketed under the trade 
names of reputed oil compaoles. Three 
cases have been registered by the Delbi 
Police at PS Nanaloi vide FIR Nos. 
78,79.80 dated 24-2·1981 u/ss 420/468/471, 
fPC. tbe Essential Commoditici Act, 1955, 
and tbe Petroleum Act. 19341 as well a, 
for vtolation of laws relating to copyright 
and trade marlc.. Twelve persons were 
arrested too. 

(c) Samples of lubricating oils arc 
drawn reauJarly from r'tail outlets aDd 
dealers marketiDI lubricants, and action is 
taken under the Marketing Discipline 
Guidehnos whenever any irrosularity 
is dttected. \ 

Engine of Maruli Car. 

21Q7. SHRI KAMLA PRASAD 
SINOH : Will tbe Minister or INDUSTRY 
be pleased to state : 

Ca) whether tbe eogiDes of a larao 
Dumber of Maruti Cars have deveJoped 
defects within the wl/ranty period recent­
ly : and 

(b) if so, tbe details thereof 1 

THE MINISTER OF STATE IN THB 
DEPARTMBNT OF PUBLIC ENTER. 
PRrSES IN THE MINISTR.Y OF 
INDUSTRY (PROF. K. K. TEWARY); 

Ca> No, Sir. .. 

(b) Does not ari ... 



[Translation) 

E.,...... ., Head Post OllIe. ta.,.r 

2198. SHRI JAGDISH AWAS1t!I: 
WiJl the Minis1er of COMMUNICA· 
TIONS be pleased to st •• o : 

(I) whetber Government bave • "rGpo •• 
to ."paad the Head Post Oftico. KaDP\tf ; 
aDd 

(b) If so, tbo time by which the .ork 
will start on tbis scheme and the detaU. 
of tbe estimated cost aDd time involved 
tberein ? 

• tHE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI SONTOSH MOHAN DeV): (a) 
Yes. Sir. 

(b) The construction is expected to 
commence during 1987·88, subjtct to tbe 
municipal approva~ to tbe arcbitectural 
drawin" beiDI received. The estimated 
cost of the project is Rs. 54.34,000/-. The 
project is likely to be completed witbin 
two to three years' lime from commence­
ment. 

Project Installed 

Capacity 

[£nil/hAl 

ft~rlf.r "M .jfit "Vi., "'.taltoM t. 
l\i ........ 'rr. ,. 

2r99. mltf .A·~'(tn L1(t ft:ht6. 
HIT : WaH tbe UiMit.r 01 S_OV ,~ 
,leased to .tat. : 

(a> tbe details of tb. n.. proposala 
for .em ... up 0' dlerMaJ aDd 1ttcfel "r 
statioal r.cretved from M.baHlldt~t. 
State: 

(b) 'iDe. wileD tbett are tt'IIIa WIth 

UIRO Go'¥erDfD~ pe"'''' "If ... i 
aud 

(o) Wbfb fhese prdp()1I1s are tfte1y to 
be cleared ? 

THE MINISTER Of: STATtS t'N THe 
DePARTMBNT OF POWER tN TIfE 
MINISTRY Of ENt:.IlOY (SM:fMATI 
SUSHILA ROHT AGI) : <a) to (e) Det.Us 
or tbe Power Project. or Maur •• htr. 
State Eltcrric;ty Board _waidol ioveatmeDI 
approval or tbe Government of India are 
as uDefer :--

Estimated Cost Date of receipt 

(R •. Cror .. ) in C.E.A. 
I 

Uran Waste Heat -I (T) 1 x 120=-:: 120 .62.56 4/8S 

Uran Waste Heat -II & III 2x 120=240 122.., 4/8' 

Approval or projects is contioleD( on an umber or lacton ioeludJDI availabltt, of 

adequate resources. and tieiDI up otber necessary inpull. It I, eot practlCele to 
indicate a specific time-frame (or the approvat of the projects. 

Ida, of It~eneel for .lee roUer milt, 

2200. SURI HUSSAIN DALWAI: 
Wilt the Minister of FOOD AND CIVIL 
SUPPLIES be pleased '0 state: 

(8) whether it i. a tact that OOverD" 
ment have issued instroctions to States 
that no rice min licences should be iasued 
unJess the licence·bolders replace the buUer 
type mill into sheUer type oDe; 

(b) if 10, the reasons for thia cbaDIC; 

(c) "hether It II lifo • fact tbif IIIe 
rural area Iiceace-ttoId.i1 or rice mtlt. III 
reluctaDt to tbis cbanp over a. it f. ,~ 
uneconomic for them; and 

(d) if '0, wbetber Goverament propose 
to reconsider this il.ue de novo' 

THE MINISTER. Of STATE IN 1'ifB 
MINlSTIlY OF POOD AND CIVILIUl'· 
PLIES (SHal GHULAM NABI AZADt: 



~l ; .. _ (~ L;~~lloJ-~ of ,,~~~. 
.... 1atJUe1J' 1ft '~ffP."" f~. tb. 
modernisation coodltlon, and ot.... I,.er 
uolt. baa been livID time till 31·7.1988 to .. ..., 

2201. SHRJ K.. MOHANDAS: Will 
tb. Minister 01 POOD AND CIVIL 
SUPPLIES be pleated to atate 

(1)/ ,,~'~or QovcfDmonl propose to 
iaallQf1 coeon~t oil • and 

(b) if 10, tbe details thereof? 

THE MINISTER OF STATE IN THE 
M'NlSTRY OF POOD AND CIVIL 
SUPPLIES (SHRf OHULAM NABI 
AZAD): (a) Tbere il no proposal to 
import coconut oil. 

(b) Doe. not arise. 

D"'~t.e. 'acH b, FPS .".er. 
. 22Oa. SHRI SHANTI DHARIW AL : 

Will tbe Minister of FOOD AND CIVIL 
SUPPLlflS be pleased to stlte : 

(a) wbetber Oovernment', attentioD 
haa beeD drawD to tbo difficuJtie. beiD, 
faced by owoers of fair price sbop. beiDa 
run under tbe Public DistributioD System ; 

(b) if 10, whetber it is a fact tbat 
cooperative .oelette. work under the Alri. 
cultur~ , .~d Food and' CWil Supplies 
MiDis'en ; 

(c) wbe,bor Goveroment propose to 
make lou. av,n.ble to fair price sbops 

iD tbe coulltr), frem National Bank for 
AlrlcuUW'OI.ad Aural Development; aDd 

(d) if so. by what tIme and it ItO, tbe 
actiOD beina t_~en by Government to 
make IOod tbe Josses luffered by the 
Ibopkcepers ? 

THB MINISTER OF STATE IN THB 
MINISTRY OF FOOD AND CIVJL 
SUPPLIES (SHRI GHULAM NABI 
AZAO): (a) Yes, Sir. 

(b) Cooperative SOCi4Uei are reaistOfcd 
uDdor the CQOpcralive SociotiO$ A~ts of tbe 
concerned Sfates and are under tbe ad­
ministrative and supervisory cootroJ of 
tbeir Reaistrars. 

(c\ There is DO such proposal under 
cODsideralion of the Government at pre­
sent. However fair price sbops are elisi .. 
ble for obtajoin, loans for their workinl 
c&pttal requirements from commercial 
bapU. 

(d) States/UTs are primarily respona;. 
ble (or the orgaDisation of the public 
distribution system in their respective 
States. They bave already been· adVIsed by 
tbe Central Government to increase tbe 
commodity loverage of fair price: sbops to 
improve their economic viability. 

CoutructlOD of la, collection ItatioD ia 
East Goct.yari 

220). SHRI S. PALAKONDRAY. 
UDU: Will the Minister 01 PETRO • 
LEUM AND NATURAL GAS be 
plcased to state : 

(a) whother there is any proposal to 
construct a las collection station in East 
Godavari di.trict 10 Aadbra Pradesb to 
collect the natural gas available· in tbe 
wells at Tallpaka and Pasarfapudi ; aDd 

(d) if so, the details of tbe proposal 
aDd tbe amount sanctioned ? 

THB MINISTER OF STATE OF THB 
MINISTRY OF PETROLEUM AND 
NATORA,L GAS AND MINISTER OF 
STATE IN THE MINISTR.Y OF FIN. 
ANCE (SARI BRAHMA DUTT) : <a> aId 
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(b) Oil & Natural Gas CommisaioD baYe 
commissioned a reasibillty study antj est a­
blisblullas collection and transporalion 
facitities in tbe Krishna·Godavari basin. 

00-101.1 project. of National Tbermal 
Po.,r Corpora.loa 

2204. SHRI S. PALAKONORAY· 
UDU: Win tbe Minister of ENERGY be 
pleased to state: 

<a> the eatimated cost and tbe e~timaed 
power likely to be produced durinl Seventh 
Plao by the plants UDder National Ther­
mal Power CorporatioD ; and 

(b) the details ot the OO·loiDI projects 
of National Thermal Power Corporation. 

W,'tt,,; AlII.,." 

State-wile wid. cOlt break-ups eael t. 
amounts .aactioo. to each projeot , 

THE MINISTBIl OP STATE IN THB 
DEPARTMENT OF POW£RIN THE 
MINISTRY OP BNERGY (SHIt.IMATI 
SUSHILA ROHTAGI): (a) Tbe SeY,ntb 
Plan approved outl., or tb. National 
Tbermal Power Corporatioa (NTPC) it 
RI. 55'9.80 Clores. Tbe addltioaal leae­
ratiol capacity likely to be commlaaioDed 
by tho Corporation doriDI tblt period ia 
7790 MW. 

(b) Dotails of tbe on-,oin. project. 
of tbe NTPC, State-wise, with approved 
costs aDd amounts saoctlooed tUI February, 
1987, are contained in the Statement 
liveD below. 

St.tement 

S1. Project/ Slate in Approved AmouDt sanctioned 
No (Capacity in MW) which cost till February, 1987 

located (.DCI. Trans.) (RI./crorei) 

(Rs. crores) 

1. 2. 3. 4. S. 

A. Appro'ed Projects 

1. SingrauJi (2000) U.P. 1374.93 .. J088.37 

2. Korba (2100) M.P. 1138.44 965.59 

3. Ramaluodam (2100) A.P. 1702.18 1036.67 

4. Farakka (1600) W.B. 162621 618.00 

s. Viodhyaehal (1260) M.P. 1 J 10.42 548.01 

6. Riband (1000) U.P. J614.70 541.5S 

7 Kabalgaon (840) Bihar 10S864 33.95 

8. Combined Cycle Gas 

Based Power Project. 

(i) Auralya (6QO) U.P. 472.28 1.00 

(ii) Anta (430) Raja.than 316.14 ..2..00 

(iii) Kawas (600) OUJarat 410.84 3.00 - ...... .--._ 

Total (i) to (iii) 1 J99.86 
......... ~ .......... 
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1 2 

9. NatiODal Capital 

Tbermal Power 
Project (840) 

10. Central Transmission 

Project 

Total ~A' 

3 

U.P. 

Development of cat.IYlt for ~trochelDiC8I 
iDdultry 

2205. SHRI S. PALAKONDRAY .. 
UDU: Will the Minister of INDUSTR Y 
be pleased to slute : 

(a) whether it is a fact that Indian 
PetrochemIcals Corpor ation Limited, Natio­
nal Chemical Laboratory and the Associa­
ted Cement Company have developed a 
catalyst, vHal for petrochemicals industry, 
know n as HEncilite Catalyst" and "Xyloni. 
ting Process tt ~ and 

(0) If SOl the defails thereof '! 

THE MINISTER OF STA'IE IN TIlE 
DlPARTMI:NT OF CH[MICALS AND 
P[TRO .. CHf'MICALS IN THE MINIS­
TRY ()F J NDUSTR Y (SHRI R. K. 
JAICHANDRA SINGH); {o) Yes, S.r. 

(b) Indian l'etro-ch~micaJs Corporation 
Limited (1 PCl.) started production of 
xylenes in 1973. For development of own 
technology aromatics production was 
Identified a~ priority area and loog ranse 
research pro~rammes were taken up. The 
first major success of I hese efforts came fD 

1985 when IPeL comnu~rclahsed the End ... 
I.te catalyst and the process for isomer:­
sation of xylenes developed jointly with 
National Chemical Uiboratory (NeL). 
Ptlne and the Associated Cement Com­
panies Limited (ACe). Thane. 

This bigb-tech collaboration took sbape 
when NCL developed a hiSb silica zeolite 
catalyst (Encilite). Synthesis of improved 
versions of this new raDse z~oJito eat,lyal 

4 

J063.60 15.00 

35485 20.60 

12243.83 4873.74 

was further carried out between 1982 aDd 
1984. and at tbe samo time, the process lor 
manufacture of tbis catalyst was standardi­
sed at catalyst manu"acturing plant or tho 
Ace. When process parameters were 
finally standardised, IPeL decided to take 
commercial trial of this new catalyst in 
the interest of development of advanced 
indil"ooUS technology_ This extensive 
resear~b effort achieved success In June 
1985 when IPCL cbarged its isomerisatioD 
reactor with Encilite Catalyst for commer­
cial trials. The results wore quite satis­
factory. The catalyst not only proved ita 
worth. but bettered the predicted perfor­
mance criteria. IPCL in association with 
Engtneers India Limited is now in a posi. 
tion to offer th's process technology for 
future petrochemical projects in India and 
abroad. 

Mobile Post Office. In rural areas of 
Mahar.shtra 

2206. SHRT ANOOPCHAND SHAH: 
Will tbe Minister of COMMUNICATIONS 
be pleased to state: 

(a) whether there is any proposal to 
start mobile post offices in rural areas io 
Maharasbtra ; and 

(b) if so, the prosramme for Vasi 
Taluka and Palghar Taluka in Thane 
District of Mabarashtra ? 

THE'MINISTER OF STATE IN THB 
MINISTRY OF COMMUNICATIONS 
(SHRI SONTOSH MOHAN DEV): <I) 
No, Sir. 

(b) In view of (8) above, does not 
ariso. 
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Haldla Petrocbt.lral Co.ples 

2207. SHRI SANAT KUMAR 
MANDAL: Will tbe Minister of INDUS­
TRY be pJeased to state: 

(8) the prOlress made so rar tor 
lettiDI up of joint sector Haldia Petro­
chemiCal J)J'oject in West Bedaal ; 

(b) whether it is a fact that the econo­
mic viabilitY- of tbe above project is beiDa 
examined by financial ioatitUtiOD' ; 

(c) whether it is also a fact tbat the 
initial c8timate of Rs. 300 crores bas now 
iDcreased five times : 

(d) if so, what are tbe difticulcies in 
early execution of the projtct ; and 

(e) the steps proposed to overcome 
these difficulties? 

THE MtNISTER OF STATE IN THE 
DEPARTMENT OF CHEMICALS AND 
PEtRO.CHEMICALS IN THE MINIS. 
TR.Y OF INDUSTRY (SHRI R. K. JAI. 
CHANDRA SINGH) : <al As per available 
information MIs Haldi. Petrochemicals 
Limited have acquired a project sHe of 
I~ acres. Some sire deveJopment aDd 
survey work has ~ .. t'D completed. Licence 
and Basic Engineering Contract~ have been 
finalised with several parties but not yet 
effectuated. 

(b) Yel. Sir. 

(c) The estimate of the proicet cost 
as in September 1986 was reported to be 
Rs. 1345 crores. 

Cd) aDd (e) MJs Haldi. Petrocbemical. 
Limited have reportedly beeD loJlowi1tl' up 
with the finaDcial iDMItudoDl fer tarl, 
clearance of tbeir torm lou appUcatioD. 
On sanction of t~rm loan, they wiD be ID 
a position to take up the ptojetit ttecutiOD. 

IDtroductJoa of .1.. .. .... Je 
elcu.,ea 

2208. SRRI MURLIDHAR MANS: 
Will tbe Minilter ot COMMUNICATIONS 
be plcalCd to state: 

<a) whether Government propose to 
introduce mini.electronic excbanael in the 
country; 

(b) if so, the detail. iu this re.ard; 
and 

(c) tbe number of such elecuooic 
exchan.,. propoUMi (0 be iDuoduoed In 
Maharasblra in 1987 .. 88 ? 

THE MINISTER OF STATB IN THB 
MINISTRY OF COMMUNICATIONS 
(SHRI SONTOSH MOHAN DSV): (I) 
Yel, Sir. 

(b) The detait! are liven 10 tbe State­
ment below. 

(c) Subject to avallabUlty 01 tbe pro­
posal under the Hller.lised policy, I few 
excbaolel are proposed to b. introduced 
ID Maharashtra durin, 1987.18. Tbe 
slations arc yet to be identified. 

Statement 

DetallJ of AllotmtDt or MI.'-electroa.c Exchange, 

Telecom. Circles Ualt. A lJet,,,, 

1. Andbra Pradesh 24 

2. Bthar 4 

3. Gujarat 1 

4, Jammu &. Kashmir ... 
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1 2 

s. Itamatak. 

6. Keral. 

7. Madhya Pradesb 

I. Mabarasbtra 

J. Nartb But 

JO. North Welt 

II. Oris .. 

12. Rajasthan 

13. Tamil Nadu 

J •• Uttar Pradesh 

I'. West Benaal 

16. A.L.T.T.C. 

Coa,.r.loa of tel~phone ('I: ("hanaes iD 

MabarMliatr. 

~. S~RI GURUDAS KAMAT: 
Will the Mlni,ter or COMMUNICATIONS 
be pleated to state : 

(a) lbe DUDes of te1epboD e exchanaes 
io Mallarubtra whitb are Jj~ely to be 
coDverted iato electronic exchaeaoa durin, 
tbe S-.:veoth Five Year Plan period; 

(b) bow many of them witt be con­
verted by 1987 .. 88; and 

(c) wbat would be tbe anticipated 
cost or tbi, cODverslon project ? 

THE MINISTER OF STATE IN THB 
MINISTRY OF COMMUNICA.TIONS 
(SHRI SONTOSH MOHAN DEV) : <a> 
Follo.Jna tolephooc cxcbu,a are likely 
to be converted jD tbe olectronic exc:balllcS 
durin. the Seventh Five Year Plan period. 

Bombay.Khar.l. Maodvi-t, Gamd~vi .. l, 
Nillam. BycuU •• 1 MatuDga .. l, Colaoa, 

a 

tS 

16 

3 

3S 

20 

2 

2 

30 

20 

23 

2 

I 

---
Total: 200 

Central. Panwel, PUDe.Hadapsar. Nag. 
pur-Main, Kamptce~ Hjoana, Maraao, 
Manrnad, Dhatav, Gadchiroli, Chikbali, 
Kudal. 

(b) Four please. 

(c) The anticipated cost is about Rs. 
84 erores. 

Ntw PlY Itale for F.e.l. em ployeel 

2210. DR.. G. VJJAYA RAMA. RAO : 
Will the Mini,ter or FOOD AND CIVIL 
SU P PLI as be pleated to Itate : 

(8) whether it is a fact tbat Fou.r.t,b 
Pay Commission recommendations have 
been implemented in Food Corporation 
of India so far; 

(b) if so, t he reasons thereof; and 

Cc) when the Dew pay scales are likely 
to be introduced? 

TfJ£ MINISTER OF Sf A TE IN THE 
MINISTRY OF FOOD ~ND CIVIL 
SUPPLIES (SHRI OHULAM NAB' 
AZAD) : (a) Yes, Sir~ 
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(b) rhe Central Government, on the 
directives of tbe Supreme Court, bas 
appointed a Higb Power Pay Committee 
to 10 ioto the various aspects relatinl to 
pay scales and otber incidental matters 
in respect of employees of public aector 
enterprise., including Food Corporation 
India, which are on Central DA pattern. 

(c) The Hiatt Power Pay Committee 
wbich bas started functioning w.e.f. 
1.12.1986 bas been given one year'. time 
to submit ita report. 

Datlet OD I.port of raw material by small 
Icale Industries aDd larae Icale ladustries 

2211. SHRI C. SAMBU: Will the 
Minister of INDUSTRY be pleased to 

ltate : 

(a) whether duties levied on import of 
raw materials by both tbe small scale 
industries and large scale industries are 
tbe same; 

(b) if so, the reasons therefor; and 

(c) the incentives proposed to be 
aiven to small scale industries in this 
context? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
OF INDUSTRY (SHRI M. ARUNA­
CHALAM) : (a) and (b) The i.1lport duty 
is levied on tbe goods iOlporled and no 
distinction is made on the import duty 
takinl into accouot the status of tbe 
Importer. 

(c) There is no proposal under COD. 

sigeralion at present to provide import 
duty concessions ;0 respect of raw materi­
als imported by small scalo industries. 

COmmittee to fiDaU.e Ii't or elsfat'_ I drugs 

2212. SHRI LAKSHMAN MALLICK: 

DR. KRUPASINDHU BHOI: 

SHRI SUB HASH YADAV : 

Will tbe Minister of INDUSTRY be 

pleased to state : 

<8> the COrTJposition of tbe committee 
coostiluted to finalise the list of essentIal 
drugs to be brought under tbe new Drugs 
(Prices Control) Order; 

(b) the terms of reference of the Com­
mutee; and 

(c) the date by which the Committee 
is to submit its report? 

THE MINISTER OF STA rEIN IHE 
DEPARTMENl OF CHEMICAl.S AND 
PETRO·CHEMICALS IN THE MINIS. 
TRY OF INDUSTRY (SHRI R. K. JAI­
CHANDRA SINGH) : (8) and (b) The 
composition of (he Comm ttee con~trtut(d 
to indentify drugs to he Included in the 
proposed Caregory lit envi~aged in the 
mtasures for r~.ltionallsat,on. quality con­
trol and growth of pharrrlaceuticaJ Industry 
in the country, as partially mod.fied on 
2nd March, 1987 is given in the Sl atement 
below. 

(c) 1 he Committee i~ to submit its 
report within the next two months. 

Sta.emeDt 

1. 

2. 

------.. _-_ .. - --------.. -- _.- ~ _ .. ---_ .... _-
Composition of the Commi ttee 

Dr. Vijay K.elkar, Chairman, B.I.C.P. 

Or. K.K. Malhotra. Consultant (Medicine) 
Dr. Ram Maoohar Lobia HoC) pitaf, New 
DeJbl, 

Chairman 

Member 
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3. Dr. H.H. Siddiqui, Associ_te Professor in 

Deptt. of Ph_rmacolo,y, A.I.I.M.S., New 

Member 

Delhi. 

Dr. M.A. Patel, State Dru. Controller, 

Gujarat. 

Member 

s. Prof. R. RamaJiD,aswamy. 
Ocneral. Indian Council 

Reaearch. 

Ex-Director 

of Medical 
Member 

6. 

7. 

Shri M.S. Murthy, Adviser (Chemicals) Member 

Member 

Convenor 

Dr. D.K. Sankaran. Director (Pharmaceuti. 

cal Industry), Deptt. of Chemicals and 

Petro .. cbemicals. 

Power crll Is 10 New Delh i 

2213. SHRI P. PENCHALLAIAH: 
Will the Minister of ENERGY bo pleased 
to state: 

(a) whether power crisis is expected in 
comins summer, especially in capital city 
of New Delhi; and 

(b) if so, the steps taken to combat 
the power crisis 7 

THE MINISl ER OF STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHT AGI) : (8) and (b) No 
power crisis is e~pcclcd in comjDI summer 
10 Capital city of New Delbt 

Allotmellt of Miblel p.JDloJ~ift 01 Ito 

Maharalhtr. 

2214. SHRI HUSSAIN DALWAI: 
Will tbe MINISTI:!R OF FOOD AND 
CIVIL SUPPLI ES be pleased to state! 

<a> whether it is a fact that Mabarahtra 
la a deficit State in production of edible 
oil; 

(b) wbetber Union Governmont allot 
edible oil to Maharashtr. State by procur­
ina tbe lame from surplus State; 

(c) If 80. the quantum ot edible oil 
l\lppJied b)' Union Government to 

Mabarasblra State during the last three 
years, year wise; 

(d) whether in addition to indigenous 
edible oil. a quota of imported palmolein 
oil was also supplied to Mabarashtra 
State; and 

(e) if so, the year-wise allocation of 
palm olein 011 to Mabarashtra State during 
the last three years? 

THE MINISTER OF Sf ATE IN THE 
MINISTRY OF FOOD AND CIVIL 
SUPPLIES (SHRI GHULAM NABI 
AZAD) : (a) The production of edlbJe oil 
in Mabarasbtra is not adequate to fully 
meet the requirements of oil. 

(b) No, Sir. 

(c) Does Dot arise. 

(d) The imported edible oil is aUoca .. 
. ted to States/UTs. including Mabarashtra 
for distribution under Public DistrIbution 
System. 

ce) The allocation of imported edible 
oil to Mabarasbtra under Public Distribu. 
lion System durin, the last three oj) years 
is as under: 

Oil year 
(Nov.Oct) 

J984·85 
1985 .. 86 
1986·87 
(upto Fcb. 87) 

Allocation 
(in MTs.) 

99,200 
1,26,400 

30,000 
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Pea.iDI .ppllcatioa. for es,..,loD' 
••• afactare of pet' oebe.lcal. 

2215. DR. A.K. PATEL: 

SHRI C. JANGA REDDY: 

Will the Minister of INDUSntY be 
pleased to state : 

(a> tbe petrochemical requiremenfs in 
the country at present lad likely by tbe 
end of tbe Seventh Five Year PJan; 

(b) the quantity of petrochemica' 
imported during eacb of the last three year~ 
aDd tbe current year; and 

(c) the number of applications lor 
expansion new units for manufacture of 
petroc;bcmicals from tbe public lector, 
joint sect')r, priv.lte se.;lgr sepAf.ttely 

pendiol with GoVernml'nt for clearance 
'With details of capaaty in oach case ., 

THE MINISTER OF STAtE IN THE 
DEPARTMENTS OF CHEMICALS AND 
PETRO·CHEMICALS IN THE MINI. 
STRY OF INDUSTRY (SHRI R. K. 
JAICHANDRA SINGH): (0) A State­
ment is liven below. 

(b) Import data reaardina various 
commodities including petrocbemicals ;s 
av&ilaoJ. 10 the pubht4lUons brouabl out 
from time to time by D,rectoralt. Genera' 
or ComlnerciaJ Jnlelligence 811d Statistics, 
Calcutta copies of \\ bleb are a vadable in 
the Parliament Library. 

(~) The derailo; 0' the pendins appJka· 
tlJnt are not made publu; till the Govern­
ment has taken a final view thereon. 

Statemeat 

The estimated requirement in tbe country of Inajor petrochcrTlIcaJs for the year 

1936·87 and 1989·90 (tbe terminal year of Sevent ~ Fjve Year Plan) In given below : ~-. 

(000 MT) 

-------~---------.------- --- -

Item Estimated demand 

(J986-87) 

Estimated 

demand 
( 19H~·90) 

---------------------_._----- --.- -- -

1 

--- -- ---_ .. 

Polymer. 

Low Density Polyetbylene 

Higb Density Polyethylene 

Po1yt)ropylcne 

Poly Vinyl Cbloride 

Polystyrene 

s,atbetlc Rubber 

Styrene Butadielie Rubber 

Poly Butadiene Rubber 

Butyl Rubber 

") 
I 

J 

2 

I 0 

t 17 

47 

175 

28 

40 .. 4~ 

229 

178 

72 

233 

38 

44 
21 
16 
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1 

., ... lIetle fibtts 

PoJycste.r staple fibre 

Polye~ter fl1amcot yaro 

Nylon fitemoat yara 

ACll'lie F J brc 

Others 

Linear Alkyl Benzeno 

AcryloDltnle 

Caprolactum 

DMT/PTA 

Pay Committee on pay Bfructure of pubUc 
undertaking em:>Jo)'ees 

2216. SBRf SU HHASH YADAV : 

SHRI R-\l\1 B \ HADUR 

SINGH: 

WUI the Mm:stcr of I NDUSTRY be 
plea..~ed to 'tate : 

(a) whether the n'gh Powered Pay 
Committee appo.nted to go into the pay 
.'reo.utes of ahe staff of Public Under­
caluoal .n the country has since submiUed 
its report to Government; 

(b) If not. the rea~()nq for delay; and 

(c) by what tIme the report i-.; hkely 
to be submitted to Government 7 

THE MINJ~TER OF STATE IN THE 
DEPARTMeNT OF PUBlIC ENTrR­
PRISeS IN 'I HI MINISTRY OF 
INDUSTRY (PROF K. K. feWARY) : 
<a) to (c) The Hfgh Power Pay Committee 
assumed offio:e on 1 I.!. I 'i ~6. They are to 
give their report within a p~riod of twelve 
months after as&umptlon of office. 

Over·staffing In public se clor units 

2217. SHRI CHINTA~iANI JENA: 
Will the Minister of INDUSl RY be plea .. 
sed to etate : 

2 

70 

8S 

40 

28 

8S 

26 

140 

3 

87.109 

109.131 

61 

6S 

145 

13 

116 

226 

(a) whether it is a ract tbat over­
slaffiina in pubUc seClor is one of the 
reasons for running tbe public lector units 
in losses; and 

(b) If so. the steps beina taken to 
tackle the problem or over-staffiOI in 
public sector units 1 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF PUBLIC ENTER­
PRISES IN THE MINISTRY OF 
INDUSTRY (PROF. K.K. TEWARY): 

(a) Yes t Sir. SurpJus man-power is one 
of the reasons for losses of certain public 
enterprises. 

(b) The steps taken to tack). the 
problem of surp]us mao-pow~r include 
formulation of voluntary retirement 
schemes by various public enterprises, 
rationartsation of man-power, absorption 
of tbe surplus nlan-power in otber public 
enterprises or in additional aroas of work 
sueb 15 eXJ)an.iotl, as and when such 
works are undettaken. 

South asiaD food security reser .. e 

2211. SHRI AKHTAR HASAN: Will 
tbe Minister or FOOD AND CIVIL 
SUPPLIES be pJeased to state: 

(a) wbetber there is a proposal to let 
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up a South Asian Food Security Reserve 
to meet emeraencics in this part of the 
world; 

(b) if so. the salient features of tbe 
propelal ; and 

(c) whether tho noiahbourinl countries 
bave been consulted In the matter and if 
so, tbeir response in tbis regard? 

THE MINISTER OF STATE IN THE 
MINISTR Y OF FOOD AND CIVIL 
SUPPLIES (SHRI GHULAM NABI 
AZAD): (8) to (c) Yes, Sir; there is a 
proposal to establilh a South Asian Food 
Security Reserve to meet emergency food 
requirements of the reaion. The proposal 
envisages participation of tbe countries of 
the rtgion, viz., Bangladesb, Bhutan, 
India, Ma'dives, Nepal, Pakistan and Sri 
Lanka. Detail, in this reaard are beiDg 
worked out tbrouah di!cussion among the 
countries. 

MaDufacture or plastic crates by Indian 
Petrochemicals Corporation Ltd. 

2219. SHRIMATI MEIRA KUMAR: 
SHRI MANIK REDDY: 

WiJ] the Minister of INDUSTRY be 
pleased to state: 

(a) whether Indian Petrochemicals 
Corporation Limited at Baroda bas deci­
ded to manufacture plastic crates and 
place them at the disposal of the apple 
trade in a bid to Introduce the use of 
plastic in fruit pacLaging ; and 

(b) if so, how far it wiH be beneficial 
to tbe apple growers ()f ,he country? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF CHEMICALS AND 

PETRO·CHEMICALS IN THB MINIS­
TRY OF INDUSTRY (SHRI It. K. 
JAICHANDRA SINOH): (a) No, Sir. 
IndiaD PetrochemIcal. CorporatioD Llml· 
ted (IPCL) bas DO proposal to maDufac. 
ture plastic crates 

(b) Does Dot arise. 

Tr •• ,ID ••• loa aDd 4' •• r'''''Io. '0." 
2220. Dr. A. K. PATEL: 

SHRI C. JANGA REDDY : 

Will the Ministcr or ENERGY be 
pleased to state : 

(8) tbe positioo in eub State and 
Union Territory in rCllrd to transmission 
losses and consequential annual losses 
there 10 terma of rupees; and 

(b) what are tbe dbtribution Josses 
and tb. permissIble level 7 

THE MINISTER Of STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA ROHTAGI) : <a> The percen­
tage of transmission and dlsrrtbution losses 
in tbe various State Electricity Boarda! 
Electr:city Departments during 1985·86 is 
indicated in rbe statement liven below. 
Annual losses in terms or rupees would 
depend on the "xrent of lraD.miuioD and 
dlstributlOD Josses in power lupply to tbe 
urban a nd rural areas. and the prevalcnt 
tariffs for various catelorles of consumers. 

(b) There are no internationally 
recogoised norms of traDsmission and 
distributio n Josie.. These losle. depend 
on a number of factora, lucb.1 tbe 
adequacy of transmission and dislributiOD 
network., quality of transrormera and tbe 
characteristics of tbe connected load •• 
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St.t .... t 

P.reeD'as' Traulm'lsiOD & DJ.tribut'oa JOI_ (Iacludin. Comml. I .... in State 

Elocy. Board./Elec:tricity DepartmeDtl, (or th. ycar 1985-86. 

ReaiOD 

1 

Nortbern 

Reaion 

Western 

Roglon. 

Soutbern 

Reaion 

Eastern 

Region 

State BJectricJty Board/ 

Department 

2 

1. Haryan. 

2. Himacbal Pradesh 

3· Jammu & Kasbmlr 

4. Punjab 

5. Rajasthan 

6. Uttar Pradesh 

7. Cbaodiaarb 

8. D.E.S.U. 

I. Gujarat 

.., .... M adbya Pradesh 

3. Mahar.shera 

4. Dadra &. Nalat Hav.ti 

S. Goa. Daman" Diu 

1. Andbra Pradesb 

2. Karoataka 

3. Kerala 

4. Tamil Nadu 

5. Lakabadweep Islands 

6. Pondicherry 

I. Blbar 

2. Orisla 

3. Sikkim 

4. W .. t BCDlal 

$. Aodamt .. A Nicobar lllaads 

3 

t9.M 

28.22 

3'." 
11.82 

% •• 54 

1O.Se 

11.90 

II.GO 

lS.SO 

18.90 

14 .. 51 

16.10 

20.43 

1'.1' 
22.50 

24.60 

11.70 

19.82 

18.00 

22.41 

23.00 

18.20 

23.13 

IS.1! 
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1 2 3 

Nortb- 1. 4u&m 1'.98 

Eastern 2. Manipur 45.00 

~Oll 3. Moabalaya I.U· 

4 .. Nllaland 20.00 

5. TrJpura 3O..sA 

6. Arunachal Pradesh N. A. 

7. Mizoram 43.63 

An..ledia l Utilities) 21.70 
_------...t..- - -

Nat.: (1) (.) Provisional. 

(2) NA: Not available; 

(3) The lower T &0 1011 figure in respect of Melbal.,a are due to bulk 
sale of energy at HT level to the DtighbouriDI S'a1es. _____ --

ED !r1 of MODopoly boule. in maaal.tiure 
or comlDon goods 

2UI. SHR! BHATTAM SRIRAMA 
MUR.TY : Will the Mjnister of INDUS. 
TRY be pleased to state: 

(a} ",hetber carpets, toothpaste, 
ceramics, porcelein insulafors, garments 
and soaps come under small scale Indus­
tries; 

(b~ the names or big monopoly houses 
wbicb have entered into these sectors; 

(c) whether it is a (act t hat the 
Industrial undertaldogs ~hich are subsidia­
ries of monopoly houses and are controlled 
by bi. business bouses are Dot eligible for 
conceSS1ons available for SSI units: 

(d) whether tbe above mentioned big 
bouses are enjoYIng the same; and 

(c) whether the excise·duty concessions 
avaUabJe to small scale sector are also 
availed by tbe above mentioned compa" 
nies? 

THE MINISTER OF STATE IN 
THE!DBPARTMENT OF INDUSTRIAL 
DEVBLOPMENT IN THE MINISTRY 
OF INDUSTRY (SHRf M. ARUNACHA. 
LAM): (a) lodustrios mentioned 18 tb. 

question otlter tbln carpets come under 
small scale indu5trjes. However. or,.oiled 
sector unin are a'so manulacluriol tb_ 
items. 

(b) The iDformatioo i, beiDa coJlC(;tod. 

(c) Yel, Sir. 

(d) No, Sir. 

( e) As per t be ex ist ina policy only 
tbOM lIIlaJl acaJe unit. wbich are resiltered 
as SSI units with the Stat. Directorate of 
Industrlel and" bose value of clearaocea 
in 'he preceeding financial ycar did Dot 
exceed RI. 1.S cretes are "'lib •• to avail 
excise duty concessIons. 

Perforn,a.ce of public .ector 

2222. SHBJ C. MADHAV REDDI: 
Will tbe Minister of INDUSTR.Y be 
pteased to state the unit-wise performaDce 
of public sector duriol first balf of 1986-87 
and whether any mid·cour.e corrections 
are called for? 

THE MINISTER OF STATE IN THE 
DEPARTMBNT OF PUBLIC ENTBR. 
PRISES IN THE MINISTR.Y OP 
INDUSTRY (PROF. K. K. TBWARY): 
Detail. of unlt-wi.e per forma ace of all 
til. COIltral Pv.bIiQ Se~tor Eot,rpritoe 



duriq tb. first balf of 1986·87 are Dot 
available. However, baaed OD pron.loul 
_imat. received rrom ooly 170 eD,.rpc· 
faa, tbo ~l work-iDI !'C.uJts dUrin, 
tint balf or 1916-87 ,bow a act profit of R. •• 
232 .. 96 crorea. Appropriate steps to remove 
the bouleoecb if aoy are beiDa takeD by 
tbe GoveJ"DlMDl tbrouab cJc.o monhorl DI' 
01 tboir porlormaoce at va.lous Ie vola and 
bolciilll of periodic performance review 
meetiDl' by tllo conccrnfd administrauvo 
Yialatrl .. Departm:uls. 

SAd£. ' .... trial .unit. 

22ll. Dil. DATTA SAMANT: Will 
the MiDister of INDUS rR Y b. pleased to 
Itate : 

(a) tbe Dumber of lick Nldustriai units 

io the country al 00 31 December t 1986, 
State-wile : aDd 

(b) tbe amount involved of banta aDd 
, financial iDstitutions in tbose .. • ..... t· 

rial units? 

THE MINISTER OF STATE·IN THE 
DEPARTMENt' OF INDUSHfAL 
DEVELOPMENT IN THE MINISTRY 
OF INDUSTRY (SARI M. ARUNACHA­
LAM); (a) aad (b) The data oa wick 
Indu.trial unit. assiated by banks aro 
coJlected by tbe ReaerVc Bank <1f I'dia 
as per tbe definition of sickoeas adopted 
by it. The Jatest State-wile data 00 sick 
industrial units aod tbe amo .. t ...... 00· 
ins apinst tbem as available from RBI, 
for the period ending December. f98'5 is 
liveD in the Itatement below. 

State.eot 

State·wile data on sick iDd~~~al units as at tbe end of Decem(-ler, 1985. 

Name or tOe katcl 

U niOD Territo..,. 

1 

ADdbra Prade.b 

AI1&m 

Bihar 

Gujarat 

Barye. 

R ...... I Prad.b 

Jamma & Itlltmrir 

Ma_."aclab 

Orl ... 

Large sIck units 
--------- ........ -.....----
No. of units Amount out· 

ltan4iog 

(RI. crores) 

SSI sick unit 

No. of 

units 

Amount out .. 
standing 

(Rio crore.) 

--------------------------------
2 

37 

1 

17 

62 

16 

-
33 

I() 

146 

22 

7 

103.)0 

6.53 

44.51 

301. 51 

42.14 

163.44 

129.19 

835.62 

89.46 

3S.2~ 

4 

8694 

5683 

8570 

404S 

lSOO 

413 

1382 

510' 

2378 

6567 

7843 

S199 

62,,82 

7.80 

48.95 

75.03 

15.21 

3.24 

6.28 

11.61 

4$.91 

187.32 

3f fll37 

29\4) 
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I 2 3 4 , 
--------_._--------------------- ._---

PuDjab 

""tbaD 
Tamil Nadu 

Uttar Pradesh 

WeatBeDpJ 

Goa. Daman &. Diu 

NaplaDd 

Dadra & Napr BavoU 

AnlDcb.l Pndelb 

CbaDdiprb 

Deihl 

ManJpur 

Meahalaya 

MJzoram 

PODdicberry 

Tripura 

Total 

<4 

13 

SO 

{,6 

132 

5 

1 

4 

3 

1 

637 

6.14 

40.14 

119.64 

27'.37 

676.33 

14.09 

1.77 

7.78 

12.26 

1.96 

2980.24 

1345 

5964 

1St71 

12036 

18620 

808 

7 

3 

11 

171 

2271 

669 

141 

2 

240 

24~ 

117783 

1).69 

29.22 

107.71 

81.69 

142.'2 

8.85 

002 

0.06 

Noali.ibl. 

S.73 

67.41 

0.41 

0.10 

0.01 

3.31 

0.79 

1070.67 

Note: There were al.o 1186 medium scale lick iodustr1al units as at the end of 
December 1985. State-wise Itreat-up of tbese units is not furnashed by 
RBI. 

Wale re.e".1 .",1 .... 1. I. pebU c 
udert.kl ... 

\02224. DR.. DATTA SAMANT: Will 
tbe Minister of INDUSTRY be pleased to 
atate : 

(a) the details of .uideliDes illue,9 by 
Buteau 01 Public Enterprises or wale 
teDfWal lareementl In public ondertak· 
lop ; and 

(b) tbe Dames of public enterprise. 
wbere wase aettlements were pendiftl upto 
31 December, 1'86 ? 

TH.MINISTER OF STATE IN THE 
DEPARTMENT OF PUBLIC ENTER.­
PRISES IN THE MINISTRY OF IND· 
USTRY (PROP. IC. K. T8WAaV) : 

(a) The importanr parameter. ,overn. 
iOI Dew round 01 wale seulements in 
Public Sector Undertakings. contained '0 
BPE D. O. letter No. 1 (3)/86- BPE(MC) 
dated 7.1.87 areas under:-

(J) The increase in wage bills con. 
sequent on wage settlem40t 
should in no way affect the 
taraets of internal ,encra.lon 
of resources and additional 
resource mobilisation i.e •••• 
substantial portion ot the wale 
increase should be ablorbed 
in increases in productivity 
and other measures o( celt. 
reduction and surplus labour 
Ibould l"e reduced ia a ph.ted 
manDer. Existin, work out­
put Dorms should be reviewed 
10 a. to achieve improv,d 



(2) 

(3) 

""""""" 
aarepte efficloncy. Tbe pro-
posals for wa,e revision 

should contain specific 
measures and time bouDd 
proaramme to meet tbe 
above conditions. 

Incontive .chemes linked with 
productivity should be evolved 
by Public Sector Enterprises 
wbere tbey arc Dot In opera­
tion. 

bTe wqe increases in tbe new 
wale settlements should be 
limited to 1 ~~ only. except 
wbere tbe ex.isting waae levell 
are comparatively low. In the 
enterprises where tbe existing 
wale levels are Jow. a sJi,btly 
biabor percentage increase can 
be allowed keeping in view tbe 
capacity of ,Ilch public soctor 
cDtcrprises to pay increased. 
wales. In no circumstances 
caD tbe increase exceed I S~~ 
evea in such cases. Where tbe 

(4) 

(b) 

I. Pyrites. Phosphates & Chemicals Ltd. 

sUm of basic wales aDd dear­
Desll allowances of all kinds is 
less tban Ra. 927 at the All 
India Consumer Price Index 
lovel or 666, tbe walO !evel 
can be taken as Jow compared 
to tbe . generality of public 
enterprist •• 

An wage settJements should be 
valid for a period of four years. 
The proposal. for wage revisi­
ODS should be self·contained 
witbout aDY omissions and DO 

benefits outside sucb settle­
ments should be allowed with­
out tbe approval of the Gov­
ernment. 

Based on Information avail· 
able in BPE the Jist of under-, 
takings where on expiry of old 
waget settlements new wage 
settlements have funen due 
and are outstaDding 00 31.12. 
J 985 is liven below :-

2. Indo.B~rma Petroleum Co. for DeJhi re,ioD. 

3. Bbarat Gold Mines Ltd. 

4. Tungbbadra Steel ProductJ Ltd. 

S. Richardson & Cruddas for its Madras unit. 

6. Modern Food Industries Ltd. 

7. Damodar Valley Corporation. 

8. Cocbio Refineries Ltd. 

9. International Airport Authority of India. 

10. lISCO Stanton Pipe & Foundry Ltd. 

11. Air India. 

12. IndiaD Airlines. 

13. Oil India Ltd. for its Delbi office. 

14. Oil India Ltd. for ita caJcutta office & Pipelines. 

IS. Lqan Jute Machinery Ltd. 

16. Heavy EnaiDeeriDI Corporation Ltd. 

17. Balmer Lawrie &. Co, Ltd. ror its Contliber Div!lion iQ 
Bombay. 



18. Garden Iteadl Shipbuilder." Eoaiacer. Ltd. for its Ma ... DieHl 
BoliDe UDit .at aaDcbt 

19, Nayvcli Li.nite Corporation. 

20. Indo-Burma Petroleum CC). Ltd.-ror its Oil Division at 
Bombay. 

21. Indo. Burma Petroleum Co. Ltd.-for Its eojJocor..... di't(ilion ., 
Bombay. 

22. JettOP &. Co. Ltd.-ror Us clerks &; sub·staffs. 

23. Balmer Lawrie a: Co. Ltd -for Its ,rease d,vision aod br:JDch office at 
Bombay. 

24. Export Credit Guarantee Corporation Ltd. 

25. Garden Reach ShipbuUders &. En.iDcers Ltd. - fur Its clerks and sub­
staffs. 

26. HindustaD Shipyard Ltd. 

27. Hmdustan Telepti..oters Ltd. 

28. Electronic Trade & Tecbnology Development Corporation Ltd. 

29. Bcnp) Cbe.mic'" & Pharmaceut leals LId. 

30. Bengal Immunity Ltd. 

31. Southern Pesticides Corporation Ltd. 

32. National Newsprint & Papers Mills Ltd. 

33. Bbarat Heavy EJectricals Ltd. 

34. Richardson'" Cruddas Ltd.-for Its NalPur unit. 

35. Scooters India Ltd. 

36. Triveni Structurals Ltd. 

37. India Tourism Development Corporation LId. 

38. Enaineers India Ltd. 

39. Kudremukb Iron Ore Company Ltd. 

40. Metal Scrap Trade Corporation Ltd. 

41. National Mineral Development Corporation Ltd. 

42. Stoel Authority of India Ltd. 

43. Vijaynagar Steet Ltd. 

44. Tbe Cotton Corporation of India Ltd. 

45. The West Benaa) baaed eoaincerina enterprises who with similarly placed 
private sector uDits conclude a common aar.ement under the auapfcq 
of Confedration of Bo.iaeorina Industries. 
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2225. SHRI K. PIlADHANI: Will 
tbo Minister of ENERGY be pleased to 

state: , 

('I') whetber a aroup of exp erts has 
madl'lay estrmate of .he investment requi. 
red to reach the level of lelt.sufftehmcy 
in coal, power and incfl,enou, furnace on 
to bridge the ga P between tbe dtmlnd 
aDd lappt,; and 

(b) If 10, tbe d_ails thereef aDd the 
'taction of (iov.ernment cborcto' 

THE M1NISTER OF STATE IN THE 
DBPARTMENT OF POWER IN THE 
MJ"'STRY OF ENERGY (SHRIMATI 
SUSHILA ROHTAG1); (8) and (b) 
Aocord'". to • report prepared by .be 
lidvitor-y Board on Enerl), in 198~, a!su· 
",in, a t"GmPound rate of gmwtb of 5'%, 
In ittvesment or around Its. 4.S0,OOO crOfes 
in 1984-85 prices Ytould be required to 
meet the .nticif'ated level of energy 
rttluiftments durinl the I"eriod ul'to the 
yea r 2()()4..05. 

A. r_alda coal, tbo pfod"ct ion tar,ets 
for tbe Seventb Plan arc in keepiog with 
lh. aDJ1d~ed requirement. la order to 
bridge tbe gap bet\r\een the demand and 
supply of power. a number of measures 
have been taken which inter-alia include 
tbe renovation and modernisation of ther­
mal powtr stations, !'tcps to reduce trans­
mission and distribution losses. the addi­
tion of sbort gestation capacity. energy 
CODltrvlttoD and demand maoaloment. 

In so far as oi I is concerned, it is 
.x~ed that part of tbe anticipated 
reqwrement of various petroleum product' 
will continue to be met throuah import 
or crude oil or the finished products. 
Government is, howeHft·, taking a number 
or stops 'neluding implementation of con­
servation schemes within refineries, prom­
otion or conservation activities retatina to 
petroleum products in various consuming 
sootors ot the eCOIlom, and eacouraling 
U!ae Ule 01 alrcrnatlve 1\aeIs. 

w,,,.. AII6." 270 

S."'IC,Uf 0' TV m1 ...... , ••• Del 
bet"tea TrlftDdra. aDd Coch'n 

2226. SHRI MULAPPALL Y RAMA­
CHANDRAN: Will tho Mlni.ter of 
COMMUNICATIONS be pleased to 
.tate : 

(a) wbetber Government propose to 
import the ."uil)mcnt required Cor settina 
up a r .... vi .. on Microwa\ e chaunel bet­
wooa Trivaodr~m and Cocbtn in Xerala; 

(b) if SOt the details of imports pro­
po.ed &0 b. made and the countries !10m 
which they are to be secured.; 

(c) tile total estimated COlt of tbe 
project: and 

(d) tbe time by which' the work GD 

the project wjIJ be started and comple. 
ted? 

THB MINISTER OF STATB IN THB 
Ml~ISrRY OF COMMUNICATIONS 
(SHa'SON'IOSH MOHAN D£V): (a) 
Yea Sir. 

(b) The equipm~D.t for seUina up a 
TV channel between Trivandrum .. Cocbin­
Calicut bas been ordered on MIs. Bada· 
vox~ Hungary at a total COlt ot US $ 
419047 (FOB). 

(c) Tbe total estimated coat for TV 
Microwave Channel betwe~n Trivandrum­
Cocbin-Calicut is Rs. 1,85,04,652/-

(d) The work will commence on tho 
, ecelrt of equipment from Mis. Budavox 
and Mis. 1.1.1. and is likoly to be comple­
ted dorin, 1988 .. 89. 

s.a. of TV •• 4.1' Forele- Tr'" Mn 

2227. SHill ANANDA PATHAK: 
Will the Minister of INDUSTRY be plea-
sed to stace : 

(a) whether under Industrial Licon­
aiDa and Tecbno)olY policy OovorDmeDt 
bav. a decision tbat DO t.le,ision will bo 
lold UDder a Por.SID Trade mark; 
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(b) If so. the reasons therefor; 

~ (c) ",bether similar decision bas been 
takon to prevent Forei,D Trade mark used 
on products like 7 O'clock bledol; aDd 

(d) if not, the reasons thereCor ? 

THB MINISTER OF STATE IN THE 
DEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
OF INDUSTRY (SHRI M. ARUNA· 
CHALAM): (8) and (b) Yes, Sir. 
The purpose of forbiddin, the use of 
foreign brand names In tbe T eleviston 
Industry is to promote the growth of inde­
lenous Industry and encourage establish. 
ment of Indian brand names both for tbe 
domestic and ex port markets. 

(c) and (d) While approving foreign 
coullaboration agreement., a condition 
is laid down that the use of 
foreign brand names will not be aJJowcd 
on products meant for internal sales. 
However, under the existing Jaw, tbere ts 
DO restriction OD the use of foreign trade 
marks if it does not involve any direct or 
indirect consideration in foreign exchange. 
Further trade marks can be used without 
registration or before or after tbe expiry 
of registration WIthout the protecuon 
afforded by the Trade and Merchandise 
Marks Act. 

PaisiOI or excise relief to buyers of 
fuel effie leot vehicles 

2ll8. SHRIC.MADHAV REDDY 
WiU tbe Minister of fNDUSTR Y be pIca­
sed to state : 

(a) whether 50 percent excise relief 
announced recently by Government on 
fuel efficient light commercial vehicles has 
not been passed on by the manufacturers 
to the buyers; 

(b) If so, whether Oovernmcnt have 
taken any steps to ensure that tbis excise 
relief is passed on to buyer; 

(c) whether Government bas conduc­
ted any study tbrouab the Bureau of 

Industrial Cost aud Pricea mto tile Jut! 
ficatious 'or tbe frequent price eacalatioDi 
by tbe Jilbt commercial "ohiol .. 
maaufacturera; aDd 

(d) if so, the detail. thoreof? 

THE MINISTER OF STATB IN THB 
DEPARTMENT OP INDUSTlllAL 
DBVELOPMENT IN THB MINISTRY 
OF I"iDUSTRY (SHRI M. ARUNACH. 
ALAM) : <8> & (b) The Dew liabt commer­
cial vehicle manufacturers raced leven 
constraints in tbe recent palt OD accOlll1t 
of blah cost and low production. ThiI 
si tuation was ·.'Iravlted by UD foreteeD 
and unexpected factors Uko the steep 
appreciation of tbe Japanese Yeo, parti. 
cularly when tbelo ueita were in tbe initial 
pbase of commercial production and had 
not fully absorbed the mallufactudn. 
technology. It is in tbis backarOUDd 
Government reduced the excise duty to 
tO%ld valorem, for feul effici.at Ii,bt 
commercia. vehicles of payload Dot exC8e­
dina 4000 Kgs. It is ex~ectod tbat with 
fiscal incentives the units would .,. ablo 
to overcome severe financial CODltraiDts 
and achieve the approved indiaeniaatioD 
programme which would make the uoits 
~iabJe. It is also expected that witb rU­
ter indi.cnisation, the impact of apprecia. 
tion of the Japanese Yen would be redu. 
ced and tbe manufacturers would be able 
to otTer reasonable prices to the custo­
mer. 

(c) No, Sir. 

(d) Does not arise. 

Memoranc)am of aDder.,aadie. • •••• eI 
with Canada 

2229. SHRI SHARAD DIGHS : 
Will the Minister of INDUSTRY be plea­
sed to state: 

(a) tbe details of tho Memorudum of 
Understandina sianed by Ind.a aDd Caaada 
00 February 9, 1987; and 

• 
(b) whether the agreemeDt will iacrease 

bilateral trade aDd reduce tbe te'ade 
balance tor India 'I 
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THE MINISTER OF STATE IN THE 
ilEPARTMENT OF INDUSTRIAL 
DEVELOPMENT IN THE MINISTRY 
OF INDUSTRY (SHRI M. ARUNA· 
CHALAM): (a> The Memorandum of 
Understanding between the Government 
of India and the- Government of Canada 
on industrial and Techno logica I CoHabo­
ration signed by the two sides in New 
Delhi on 9 Febuary J 987 primarily aims at 
expandIng bilateral industrial cooperation 
by encouraging JOint ventures. technologi­
cal collaboration' joint research and deve­
lopment and two way investment in areas 
of compleml:ntary interests. It further aims 
at encout<Jging the enrerpnst's of both the 
countries to study the possibilities of en­
tering into j;ooperative reJationships. It 
also envisages evol\-ing a mechanism for 
exchange of views and information on 
gent:ral issues including the investment 
envirolJmenr and Governnlent policies 
toward~ trade and inJustry in each coun­
try. 

(b) It is not pl)ssible to forecast 
whether bila tcral trade will increase 
directly a" a rc.:ult of signing of this 
Memorandum of U nder~tanding. 

Edibh.' oil from N('cm sred 

:130, DR. B. L, SHAILESH: 
Will 'he 1\1Jni~tl'r of FOOD AND 
('( "'IL SUPPLII S be pleased to state: 

(a) whether a recent study has 
revealed that neem seeds can b~ an impor­
tant source of edible OJI and Its de- oiled 
meal a good cattle feed; 

(b) whether rdined neem ·oiJ can 
produce high quality odourless and colour 
less oil without any biller taste, which 
could be an imp(,rtant source of edlbJe 
oil; and 

(e) if so. the stepc; being taken to 
develop the growth of neem seeds parti­
cularly in the northern States? 

THE r-.1INISTER OF STATE IN THE 
MINISTRY Of' FOOD AND CIVIL 
SUPPLIES (SHRI GHULAM NABI 
AZAD): (a) and (b) Availab?e litera. 
ture indicat cs that it is possible to tecbno-

loaically produce a colourless and odour. 
Jess neem oil without any bitter taste. 
Tbe physico-chemical parameters of the 
refined oils are within the range of other 
edible oils. In cattlefeed formulation, 
2% neem ~ake is reported to be an exca­
lIent vernicide. 

(c) Under it's plan scbeme OD 

"Development Programme of Oil seedsl 
Oils of Tree and Forest Ori.in with Focus 
on fribaJ Areas". tbe Department of 
Civil SuppJies is providing assistance to 
the variOU9 State Governments for remo· 
ving some of tbe constraints coming iD 
the way of increased exp!oitatJon of tree 
borne oiJseeds which include Deem seeds 
also. The schemC"s is currently operation­
al in two States. A number of other 
State Governments bave beeD required to 
consider taking up of implementation of 
the scheme. Further Heaitb Ministry has 
been requested to initiate action for 
calegorisation of certain oils for edible 
purposes Neem oil is one or these oila. 

Improper distribution of L.D.P.E. 

2231. SHRI C. SAMBU: Will tbe 
Minister of IN DUSTRY be pleased to 
state : 

(a) whether Government are aware 
that Low Density Polyethylene (LOPE) is 
being black marketed because of improper 
distribution of LDPE by Indian Petro­
chemica 1s Corporation Limited; 

(b) whether there is any proposal to 
supply the same to tbe lamination units 
directly to avoid black marketing; and 

(c) the·salient feature of the distribu­
tion policy of LDP ? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF CHEMICALS AND 
PETRO·CHEMICALS IN THE 
MINISTRY OF INDUSTRY (SHRI R.K. 
JAICHANDRA SINGH): (a) to (c) 
A t present, the level of indigenous produc. 
tion of Low Density Polyethylene (LDPE) 
falls short of the demand in the country. 
Imports of LDPE are allowed under Open 
General Licence (OOL). Tho Indian 
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Petrochemicals Corporation Limited 
(IPeL) distributes the plastics raw mate­
rial through its regional offices and con"I­
nmcnt stockists which operate from diff'er .. 
ent locations in the country_ (The stock­
ists are selected by IPCL a'ter thorough 
screening of the applications and short. 
listing them at different slages by the 
appropriate level committees based on 
their financial standing, buslne!c; experi. 
ence and otber available infrastructure 
facilities) Supplies of plastics raw mate­
rial to its customers are regulated by 
IPCL as per anocations F~"'1 for them 
based on individual custQmer's off-take 
(rom (peL duriog 1982-83 and 1983-84. 
Due to daht availability of raw material. 
IPCL had to curtail supphes of LDPE to 
units having allocation of and above 5 
MTs/month. Preference is given to the 
small scale units (94% of total custo­
mers) baving aJlocatiod upto 5 MTs/montb 
subject to availability. I peL is al'o 
supplying small quantities on ad·hoc 
basis to the new umts not covered by 
the allocation policy. No specIfic case 
of black-marketing of LOPE has been 
reported. As for lam nation unit~. supp­
lies aM made on free release basi~ depen­
ding upon requirement/capacity of the 
the unit and availability of thC' product. 

12 othr •. 

(EngIlJh) 

I)R. DATTA SAMANT (Bombay 
South Central): In Kalahand. District In 
Orissa. 04 peop'e died of starvation In the 
last 36 days. It.s a serious problem. 

[T,anslation] 

MR. SPEAKER: A discussion on 
General Budget is going on. It may come 
under it. 

{Engli.)"] 

General Budget debate is going 00. 
You brinl it in. 

I Tranllaliolll 
Nobody will stop you, 

{Ettglbh] 

PAPERS LAID ON THE TABLE 

Rnlew on aed Aa ... 1 Report of Ne" ... 
Ltpfte Corporatfna Lftl • Ne"'" r. 

19M .... 

THE MINISTER OF ENERGY 
(SHRI V ASANT SATHE): I boa to 
lay on the TabJe-

(1) A copy ea~b or the followiD. 
papers (Hindi and EGaliab V~ 
lions) under sub.aection (I) 01 
section 619A 0( tbe Compa. 
nics Act, 1956:-

(i) Review by tho GOVOl'nmeet 
on the workin, of tbe Ney. 
veli Lignite CorporatloD 
L.mited. Neyveli. for the 
year 1985.86. 

(ii) Annual Report of the N,y. 
v~h Lignite Corporation 
Limited Neyveli. for the 
year 1985.86 alona with Au­
dited Accounts and tbe 
comment. of the Com,trol. 
ler and Auditor Oeneral 
thereon. 

(2) A statement t Hindi and En.nlh 
Versions) showing reasons for 
delay ,n laying tbe papers men­
tioned at (I) above. 
[Placed in Library. See No. 
LT .. J894/87 J 

Notlftcafinns under Customs Act aDd 
Ceotral Exci.e Rule. 

THE MINISTER OF STATE IN THB 
MINISTRY OF FINANCE (SHRI JANA. 
RDHANA POOJARY): I bel to lay 
on the Tahle-

(1) A ~op)' each of Notification Nos. 
G. S R. 121(E) to 199(E) 
(Hindi and Enalish version.) 
published in Gazette or India 
dated the J sl March, 1987 to,e .. 
ther with an explanatory memo .. 
randum regardina Customs 
Duty chanles and eXetDptiODI in 
the context of Budget proposal. 
pertaining to Indirect Taxes 
announced by the Prime MIDi.ter 
in Lok Sabha on 28th February, 
1987 under Sectitla I'~ of 
tbe CUltom, Ac1, 1952. 
(Placed in Library. See No. LT, 
389S/87.) 



(2) A copy each of Notification Nos. 
<i.B.R.. 20G (8) to 269 (:E) (Hindi 
and ElI8lish '1onions) publi. 
shed in Gazette of India 
dated tbe I st March, ) 987 tOle­
thcr witb aD explanatory memo­
raodum reaardana Central Excise 
Duty changes aad exemptions in 
tbe context of Budat.t proposals 
pertaining to Indirect Taxes 
announced by tbe Prime MinIster 
in Lo" Sabba on 28th February, 
1987 issued under the Central 
Excise Rules, 1944. 
[Placed in LibraTY. ~e No. LT-
3896/87.) 

Report or Comptroller aod Auditor Geae­
rallor 1985 00 Hicbards and Crudd •• 

(1972) Limited 

THE MINISTER ()F STATE IN THE 
DEPARTMENT OF }'UBLIC ENTER· 
PRISBS IN THE MINISTRY OF INDU. 
STRY (PROF. K. K. TEWARY): I beg 
10 lay on the Table ~l co('y of the Rellort 
(Hindi and English versions) of the Com. 
ptroller and Auditor General of India for 
the year 1985 -Unton Government 
(Commercial--Part 1 V - Ri~hards on and 
Cruddas (1972) Limited under article 15(1) 
of tbe Constitution. 

[P!aced in Library. See No. LT. 
3897/87. ] 

Notifications ond('r Indus. rics (develop­

meDt aDd Reau1aUoDs) Act and .\00041 Re­

port On "orkiog an d admini stratiou 0 f 
Companiel A(I for period coding 31.3.1986 

THE MINISTl:R OF Sf ATE IN THE 
DEPARTMENT OF CHr,MICALS AND 
PETRO·CHEMICALS IN TilE MINIS­
TRY OF INDUSTRY (SflRI R.K. 
JAICHANI)RA SINGH); (bcg to 
lay on the Table-

(,) A copy ea(;h of the following 
Notifications (H inol and Enalisb 
versions} under sub.section (2) 
of sect.on 18/18AA of the Indus­
trics (Developmeot anJ Rcaula· 
tions) Act, 1951 ;--

(I) S. O. 853 (E) publisbed in 
Gazette of India dated the 
211t November, 1986 rcsard-

ina extension of period or 
take over of mana.ement 
of Messrs M.tIiDi MUls 
Limited, BcJaharJa West 
BeD,., beyond fi"e years. 
[Placed tn Library. See No. 
LT-3898j87·1 

(ti) S. O. 856 (E) published in 
Gazette of luck. dated tbe 
24th November, 1986 regard· 
ioe extension of period .t 
take over ot management of 
MCi.SI's Ind1a Maebinery 
Company Limited, Howl'ah, 
beyond the year •• 
{Placed In Library. See No. 
LT-3899/81.] 

(iii) S. O. 860 (E) published in 
Gazette of J ndia dated the 
15th November, 1986 regar­
ding extension of period of 
take over of man8iement of 
Messrs Brentford Ele(;tric 
(India) Limited. Calcutta, 
beyond five years. 
(Placed in Library. See No. 
LT -3900/87.J 

(1\) S.O. 870 (E) published in 
Gazette of IndIa dated the 
28th November, 1986 regar­
ding extension of period of 
take over of management of 
Messrs Associated Indus­
tries (Assam) Limited, Chan­
drapur, beyond five years. 
[Placed in Library. See No. 
L T -39OJ 187 ] 

(2) A copy of Notification No. S. O. 
78 (E) (Hindi and English vers­
ions) published in Gazette of 
India dated the 13th February, 
1987 making certain amendments 
to Notification No. S. O. 98 (E) 
dated the 16th February. 1973 so 
as to delete 13 items and amend 
4 items in tbe list of items reserv­
ed (or small scale sector under 
sub-soction (2H) of section 298 
of the Industries (Development 
and Regulation) Act, 1951. 
[Placed in Library. See No. LT. 
3902/87.] 
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(3) A copy of tbe Annual Report 
(Hiodi and English versions) on 
the Working and Administration 
of the Companies Act. 1956 for 
the year ended the 31 st March. 
1986 under section 638 of tbe 
said act. 
(Placed in Library. See No. LT. 
3903/87.] 

Notification uDder Indian Telegraph Act. 

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMUNICATIONS 
(SHRI SONTOSH MOHAN DEV) : I beg 
to lay on tbe Table a copy of tbe Indian 
Telegrapb (Second Amendment) Rules, 
1986 (Hindi and English versions) publish­
ed in Notification No. G. S. R. 314 in 
Gazette of India dated the 26th April, 
1986 together with a Corrigendum tber~to 

published in Notification No. G. S. R. 49 
in Gazette of India dated the 17th January_ 
]987 under sub.section (5) of section 7 of 
tbe Indian Telegrapb Act, 1885. 

[Placed in Library. See No. LT .. 3904/ 
87.) 

12.01 hrs. 

MESSAGE FROM RAJYA SABHA 

(EnRlishl 

SECRETARY-GENERAL Sir, I 
bave to report the following message eecei .. 
ved from the Secretary.General of RaJ)a 
Sabha :-

"In accordance with the provi. 
sions of rule III of the Rule~ 

of Proced ure and Cond uct of 
Business in the Rajya Sabha, I 
am directed to enclose a copy of 
the Labour Welfare Fund Laws 
(Amendment) BiU, 1987, whIch 
has been passed by tbe Rajya 
Sabba at its sitting held on the 
9th Marcb, 1987:' 

LABOUR WELFARE FUND LAWS 
(AMENDMENT) BILL, 19~7. 

As palsed by Raj),a Sabba 

SECRETARY .. GENERAL; Sir, I 
lay on the Table the Labour \Velfare Fund 
Laws (Amendment) Bill. 19~7) as passed 
by Rajya Sabba. 

1.!.02 br •• 

RAIL\VAY CONVENTION COMMI· 
TTEE 

{English} 

Statement 5howlng Bellon .a .... eD by 

Governmcot 011 recomm cn dlltion~ contain­

ed iD the First Report etc. 

SHRI SUBHASH Y AOAV (Kh,H­
gone) : I heg to lay on I he Table (Engll~h 
and Hindi versIons) of the slatcmt nt 
showing action takcn by (.0\ ernment on 
tbe recommendations contJined 10 the 
First Report of Rai 1\ .. ay Convention 
Committee (19,,5) on Action Tak~n hy 
Go\ernment on the re.::ommendations 
contained In the !';'nth Report of the Rail­
way Cooventlon Committee (14xO) on 

Cost of Operation of Rat!\\ay.... (~tatr and 
Fuel Cost). 

12 02- 0 hrs. 

COMMI1TEE ON PUBLIC UNDER­

TAKINGS 

lEng/olll 

Fifteenth RCI)Ort and :\linutes 

SHRI K. RAMAMURTHY (Kra~hna .. 
giri): I beg to present the F.fteenth 
Report (Htndi and English versions) of 
the Committee on Public Undl.!rtakiJ1gs on 
Indian Petrochemicals Corporation Liml­
ted.Project Implementation and Mlnules 
of the sittings of the Committee relating 
thereto. 
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12.03 hr,. 
MATTERS UNDER RULE 377 

[English} 

(I) Demand for cODstructlon of Tourist 
8a81810". at Jbal.war and in tbe 
Game .aaetnar) at Durrah in Rajas­
tbaD. 

SHRI JUJHAR SINGH (JbaJawar): 
Under Rule 377, I am making a statement. 

Rajasthan have done a Jot for the 
development of tourism in that State 
during the past two decades. But conSI­
denng the potentialities a Jot more IS 

required to be done specially in those 
parlS of Rajasthan wbere no development 
has taken place so far. 

The Harori Region of Rajasthan. 
consisting of Bundi, Kota and Jhalawar 
Districts in South Eastern Rajasthan, 
bave the world famous waJl and shikar 
paintings of Kola and Burdi palaces and 
forts. 

The region has a series of water com. 
plexes deve'of'ed in the Chamhal VaHey 
and these could be used for \\ater SPOrts 
and holiday picnics for Jocal and fore;gn 
tourists. 

Famous monuments of rich architec­
tural and historical values are spread all 
over in big number in Tehsils Atru Anta, 
Chipabarod, Kishen Ganj. Jhalrapatan, 
Ramganj Mandl. Deg Bundi and och cr 
pJace5. 

J t bas famous forts and game sanc. 
tuaries and all that a tourist Olay wish to 
VIsit and see. 

The Govt. of India: ha ve done some 
good work at Jaisatmer. Bharatpur Siriska 
Ranakpur and few other places in Rajas­
than and tbis has belped io the promotion 
of tourist traffic in those areas. 

In view of the rich potential in Haroti 
area, I will request the Government of 
India to do something in Harot; region 

also by way of cODstructirg tourist bunga­
lows at Jhalawar and in the game sanctuary 
at Durrah, This will help the growth of 
tourism in this area. 

12.04 hrs. 

[ MR. DEPUTY SPEAKER 
in the Chair] 

(Ii) Demand for setting up "National 
l\linor Irrigation (Ground Water 
Corporation" at National Leyel witb 

its brandies in every Scate. 

SHRI RAM SINGH YADAV (Alwar): 
Under Rule 377. I am making a 
statem(nt. 

?\1ain thrust of the Seventh Five Year 
Plan is on boosting up agrkultural and 
industnal production. Augm~Dtation of 
loodgrains production is the need of the 
hour. It is a basic nect'ssity for surv jval 
of huge population of our nation. Agricul­
(ural production can be increased by 
providing assured sources of irrigation to 
the fie'ds of the f.umers. Inter-State irri­
gation projects and Slate 1evel irrigataon 
projects had provided sourcl..s of irngation 
& generation of hydeJpower in the country. 
But it has been generally experienced that 
farmers with big holdings bad been bene ... 
fitted by big irngatiOD projects. Percentage 
of bencfici'arjes belonglDg to categories of 
small farmers and marginal farmers is 
comparatively very low. Number of small 
farmers and marginal farmers is quite large 
in.; our country. AgricultUre holdings of 
farmers of these categories need a new 
approach of planning for providing irri. 
gation facilities. I. therefore, urge upon the 
Government of J ndia to set up 'National 
Minor Irrigation (Ground Water) Cor­
poration' at the national level having its 
branches in each and every State of the 
country. Planning Commission may be 
asked to adopt it and to include it in Its 

regular pJan and to earmark funds for the 
same. Branches established in the States 
of the Union shall provide technical assis­
tance in preparing the project for individual 
State, and each State sball set up 'Minor 
Irrigation (Ground Water) Corporatioo\ 
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'(III) Demaad 'or a .llh ,ow~r "lD.iHee 
te ,.tad, ... luaest wa,. kJO solve 
problelo of child I •••• r eqqed '0 
BaDgle. {adultry In Flrozaba', U.P. 

SHRI GANGA RAM (Firozabad): 
Mr. Deputy Speaker. Sir, due to its ban­
ale industry, the city of Firozabad situated 
in A,ra district of Uttar Pradesh is called 
the Subag Nagari, the city of good Corl­
UDes. Initially it started as a small scale 
industry and now ,raduaJJy it bas develo­
ped into a biS industry, the credit for 
whicb goes to the industrialists and skilled 
craftsmen of tbe area. Presently I there are 
135 bangle manufacturing units which in­
clude 50 glas:swarc (blowing) and 67 bangle 
cutting units and which bave been regis· 
tered under tbe Factorie") Act, 1948. 

In these factories, the probJem of chlld 
labour has assumed a serious proportion. 
The parents of child Jabourers, the owners 
of the factories and the adm.nlstration are 
collectively responsible for it. Most of the 
parcnts of child labourers are skilled 
workers, but financIal hardship is their 
IJTcatest problem. They want that their 
children shc.uld stand on tbeir own feet in 
their tend~er age aod should belp in main­
tainiog tbeir famity by learning the special 
skin and technique of this bangle Industry 
and should acquire skilled cra(tsmenship 
in this fieJd. That is why the children are 
engaged in this profession. which is un­
lawful. Therefore, in order to solve rh is 
problem. arrangements should be made to 
rehabilitate them. 

The Government in stead of V • .ewilli 
this burning problem from emotional view­
point, it should solve it by considerini tbe 
hard facts. I would like to sug~est that 
the Central Government may kindly 
appoint a high level committee without 
any delay which may make an indeptb 
study of this problem by rising above tbe 
sontiments and make constructive suucs .. 
dons within the shortest possible time, so 
tbat an appropriate sOJutioD to this pro­
blcm could be found. 

(Il) Demand for 'nc lasJon or Mait""_ 
lallluale in the Eightb Sehedale of 
.... Coa.titaUoa. 

SHRt D. L. BAITHA (Araria): Mr. 

,Rule 3;' 

Deputy Speaker, Sir, the popuJation or 
Maithifi speaking reople in India 11 about 
three and a half crores. It bas Kot ita 0.0 
scrrptc and it bas a very rich literature. In 
spit of the fact tbat tbis languaae is irapor. 
tant from all QSpects, it bas DOl so far 
been included in the Etghtb Schedule of 
the Indian Constitution, whereas other IS 
languages of tho country have beeD io­
ch.Jed in tbis Scbedu!e. Tberofore. ..bile 
drawlIlg tbe attention of the Gover ... ' 
towards this important subj ~ct, it is my 
strong demand that the MaitblJj lanauaao 
be IDcluded in til.: ~th S~heduh: oi tbe 
Indian Constitution. 

(v) Demand fur ~ .. tional lIip"a, .. t· 
ween Fatuah and G11Y u .'a 1st •• p.r 
in Nalanda distr'ct of Bihar. 

SHRI VIJOY KUMAR YADAV 
(NaJandd). Mr. Deruty Sl"eaker Sif, 
Na1anda IS the mc."t ba.:J...ward district in 
Bihar. The phld;"': Cf"ndHtOn of the roads 
ha'S increa'\cd its ~,lckwardness. 

The Fauth -- Clava rOJJ via. Islampur, 
Rajgsr conne:h four districts. Earlier 
tbere was a nal row j.!a uge rail-vay line from 
Fatuah to hlampur which has $tnce beeD 
clo'ied after nation atl~ation At present, 
the rOJd i'i in a very (.lIJapid1ted condition 
and due to la.:k of meanlO) of transport, the 
passengers anJ f.1rrner~ arC' facing diffi­
culty and the de"'elt'prn~l1t of this area ts 
being affected adver'iely. 

Therefore the Government is rCQu.e ... 
ted that a national highway he construe­
teJ from Fatuha to Gay..l via Jslampur 
and RJjgir and tht! cfo~ed line (rom Fatuab 
to IsJampur be converted into a broad 
gauge line without delay and rail traffic 
should he re~umeu immediafely. 

{EnglhhJ 

(vi) Need lor relea Iii nq land I., r 
Kulioadj Hydro-Electric ProJed 
Stage J [to overcome power 
shortage In Karaataka State. 

SHRIMATI 
(Bellary): The 

BASA V ARAJESWA&J 
Karnataka State bal 
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..... in. throuab a severe pow~r cris' •. 
Tbe luccessive poor mODwoons durin, the 
.a.t four years have also contributed to 
tbo problem' in the power sector. The 
State Government has been planning to 
take up scbt"mes in the ~owcr sector on 
priority basis. 

The project which requires Govern­
ment of India '8 clearance is Kalinadi 
Hydro Blectric Project Stage .. ll. T be 
State Government has also submitted its 
proponl for Kadre sch(:me for clearance 
from· the Departm~nt of Fore~ts and 
BIlvtrooment on 25 7 19~5 and revised 
ptfO'pOsal was submitted by the State Gov­
ernment on ~.4.1986. All the clarifications 
were forwarded on 4.7.1986. f u I) and 
detailed facts were submatted to the Indian 
Government on 22.' c,8fi. 

Sir. so far nothing ha~ ,ome out. I. 
therefore. request that ~rnce the State is 
faciog severe po\\er sl.ortage, the clear. 
ance for the release of forests Jand as per 
requirement of th~ F ore,t Conservation 
Act, 1980. should be immediately glvt"n so 
that the wor" OIl Kalinn~1j H~dro Electrac 
Project Stage I r coulJ be started, 
which will help the Slate l,("\ernment to 
overcome the power ~hortagc:. 

(,Ii) Demllod for measures to iocrea4le 

export of ~cs"m<' 0 ile; e t"ds. 

SHRI C. K. KlJPPUS\VAMY (Coim­
batore): It has heen reported ·that 
though the Government of IndIa have 
released about 10,000 tonnes of sesame 
oil see de for exports dUJ ing the current 
fiaaDC4aJ year. there is hardly any export 
that hal materialised ')0 fdr. In spite of 
.be best etforrs to canalise its exports 
tlatouab NAFED. for the Jast three years 
the &VOrlt export of this Item has Dever 

e'ICeoded 4000 lonnes per annum. The 
reasen for very low export situation is 
mainly due to prevallmg high-cost within 
lb. country and very keen competition in 
tb. world market by couolrit.s IH e Sudan 
and China which have resorted to uDder­
cutting of its price agai nst the interests of 
India. 

However. with proper plaDuiag and 
sincere efforts it should be possible to 
increase the txport of sesame oiJseeds 
to the extent of 20,000 toones per annum 
which can earn foreign exchange worth 
over 20 crores of rupees. With tbe coo­
peratioD of private trade and also extand­
ing some incentives 10 the exporters, it 
should be possibJe for the commodity to 
competo very favourably in the world 
market and earn foreign exchange for the 
country. 

I would, tben fore, request the Minis­
try of Agriculture to take immediate steps 
to save the growers as also arrange to 
export this item which can earn rOrlegD 
exchange. 

(viii) Need 10 a~cord legal saDction to 
tbe IS Poiot Programme for 
amelioratiog coodiliGa of mino­

rities 10 as to expedite it. eft'ec­
tive impl~mentatloo. 

SHRI G. M. BANATWALLA (Ponn­
an,) : In May 1983 the theD Prime Mini­
ster lale Smt. I ndira Gandhi formulated 
a IS-point programme to ameli orate the 
condition or mlnorit ies. It is now nearly 
four years. but there is hardJy any appre­
ciable implementation of the programme. 
There is neither any improvement in the 
recruitment from minoritIes to Government, 
police or public sector services nor have 
higher educational institutions, ] ITs and 
poJytechnics come up in predominantly 
minority areas as envisaged in the progra­
mme. Claims to and encroachment UPOD 
places of re1igious significance are on the 
increase with indifferent attitude of the 
Government despite directive In the said 
programme to deal with such probJems 
exp~ditious'y and s!tlsfactorily. 

I urac upon thc Government to accord 
legal sanction to the IS.point programme 
to secure ita due implementation and 
effective monitoring on a continuing 
basis. 
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12.14 hr •• 

GENERAL BUDGET 1987·88 

GENERAL DISCUSSION 

AND 

DEMANDS FOR EXCESS GRANTS 

(GENERAL, 1984.85 _Contd. 

[English] 

MR. DEPUTY SPEAKER: \\le 
sball now take up Itmes 10 and II-Fur­
ther General DiscussIon on the Budget 
(General) for t 91)7-8~ and further discus­
sion and voting on the Demands for 
Excess Grants (General) in respect of 
tbe Budget (General) for 1984·85. 

Now, Mr. Kolandaivelu may speak. 

SHRI P. KOLANDAIVELU (Gobi. 
cbettipalayam); Mr. Deputy Speaker, 
Si r. it !s a maiden budget of our honour .. 
able Prime Minister. Actually, he has 
taken all steps to enc;ure that the budget 
is a pro-poor budget. Yesterday the 
discussjon~ were initiated by Prof. Madhu 
Dandavate. He wa~ actuaHy accusIng 
the Prime Minister and tbe Government 
and he said rhat it is an anti poor Budget 
and It is in the wrong directIon .. 

I would say that the Budget IS In the 
right direction. Actually it 18 in the 
right direction of eradication of poverty 
and it is in the right direction of 
taking the people to the 21 st century. 
( Interruptions) 

MR. DEPUTY SPEAKER: No 
interruptions. Nothing will go on record. 
Not al1owed. 

SHRI P. KOLANDAIVT;LU: There 
are welcome features in the Budget. The 
hIgher outlay on education of Rs. 800 
crores as agai D~t Rs. 352 crores in the 
last year. a package of measures to en. 
courage bouse bUilding. shJfting of indus­
tnes away from the city in order to keep 
the environment clean for the people, 
the extension of MODV A T to 
the whole spectrum of Industrial activity. 

allotment of more funds to poverty aJle­
viation and the programmes nDder tbo 
savings scheme for the benefit of the tax­
payer, all tbese are welcome features. 

We have to congratulate and appre­
ciate our Prime Min tster for IjvinS tbo 
Budget a greater purpose 

At tbe same time, we bave (0 see tbe 
seven main objectives. Whenever we 
prepare a Budget, we bave to see wbat 
are tbe main objectIves. One is low tax 
range. There must be some simplicity aad 
81so stabIlity. There should be DO secrecy 
at all in the Budget. Public participation 
must be there and faith in the tax-payer. 
It is also one of the main objectives. 
Human awareness 15 tbe seventh objective. 

I would request the hone Miolster for 
Finance to take care of Section 115 (J) of 
the F.nance BIll. The Government bas 
got a right. of course. I do submit to 20010 
of the tax of the book profits or tbe 
company, e\len though It may not have 
any taxable income at all. If tbe Industry 
IS incurring losses. how will the industry 
pay the 20% tax? If a company Is startioa 
on a new venture, JS It to pay a crippling 
tax of 20o~)? Is it possible 1 That bas to 
be thought over by the FlOance Minister. 

"'ith regard to J 15 (J). I would say 
that c('nstirutiona lJy !t is illegal and 
commercially obno~ious. I request the 
bon. Min;s(er to withdraw fhi.! Section 
(rom the Finance Bill itself. 

There must be some simplicity in tbe 
Budget. I( the Finance Bill is passed 
unchanged. it would make the Income-tax 
commercially complex tban ever before. 
Every Budget has get a right to tax tbe 
citizen in terms of money. But tbey bave 
got no right fo tax any citizen in terms of 
time and energy. That must be taken loto 
account. I am an Economics student and 
I wi)) say that over-taxation always results 
in the Jaw of diminishina retnrns. You are 
fully aware of this. We must be careful in 
preparing the Bud,et. 

With reaal'd tQ st,biUty in the Budaet, 
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I would say tbat in tho lalt 12 months, 
tbe rates of Customs aDd Excise duties 
have been changed 400 times. Is tbero 
any stability at an ? Please 10 throUlb all 
tbese thi ngl and there sbould not be aoy 
secrecy_ 

With regard to secrecy, the long-term 
fiscal pohcy document and the white paper 
on rationalisation and simplification 
mention not one word with regard to 
Section 115J and also Section 194 (e) of 
the FInance Bill. Why are you keeping 
secret all these S«!ctions without mention­
Ing thero in the long-term l1scal policy 1 

Another thing is about the public 
participation. Actually. Is there any 
participation of the public here? \Vitb 
regard to Secti on 115 0). again it has 
been reintroduced. Formerly, under 
Section 80 (V) (a) of tbe Finance Bill. 
people protested tbat It would mean 
peoalising companies that were investing 
10 the natlon's dt:vclopment. Section 194 
(e) seeks to cut tax at source for profess .. 
ional organi-;atlons. 1 would request the 
hon. Mmister to withdraw section 115 (1) 
from the Finance Hi II immediately. 

\Vith regard to import duty you 
have levied import duty on the inlport of 
fe-ftililer equlpmenls. You ha\le increased 
the Import JUlY from l) per cent to 15 per 
cent. That will tell upon the common 
people ; that will tell upon the poor 
agriculturist <). Ye~terday. Chairman of 
the ~1a"iralii Fertlhzers gave a statement 
stating that (he levy of import duty on the 
fertiJiler equipment will result in the 
increase of price! in fertili7ers. \Vhat does 
it mean? ,"ViII it not affect the common­
man und the ord.nary agriculturists 1 
Certainly. it will affect tbe agriculturists. 
So, it has to be thought over again and 
again. and that tbe duty of import cf 
equipment on the fertilizer plants has to 
be withdrawn. 

With regard to the computer industry 
you have given some concessions ActuaUy, 
we arc Hving in tbe world of computeris. 
ation. So. it is very very necessary. Our 
Prime Minister's view is also tb(l aame. 
I ~ccept and I w~lcom~ it. 

Sir, I would Uke to ask .s to wh.ther 
we are .Ioiaa to the 211t century ~ T •• t 
is the maiD tbiDg here. A. loon A. h' 
occupied tbe post of Prim. Minister.hip. 
he announced to the nation: "I "ant to 
take this nation to tbo 211t century as 
early as possible'·. By means of this 
budget, arc we aOiDg to the 211t century '1 
That is my point. The Prime Minbter 
wanted to give so many incentive. to tho 
poor agriculturists. Actually, he want to 
help the poor and the down-trodd.n. But 
upwards, there is tbe Poverty Alleviation 
Programme. With regard to IRDP, NREP 
and RLEGP, you have allotted more. 
ActuaUy. I have to congratulate and I 
have to appreciate tbe Prim. Minister and 
tbe Government. You are aHottin. more 
than what you have allotted Jast y.ar. 
Merely. it is 63 per cent more tban what 
you have allotted last year. It is a weI. 
cornable feature. At the same time, wo 
have to see the other nccessiti~s of the 
people. We have to see whether we are 
able to give them lood; whether w. are 
able to give them shelter and whether we 
are able to glve them c1othing. 

With regard to the Housing Scheme, 
for the filrst time, tbe Prime Minister bas 
brought it now. But, how are you goinl 
to help all the people who are on the 
streets? That is why I would say tbat wo 
have to srudy the feelings of the people 
first before preparing the budget. We have 
to take the schemes to the poor people. 

I would like to narrate another incid· 
ent which happened OD the day when tbe 
budget was presented here. A Television 
interview was conducted on that day. 
Everybody was at liberty to say something 
with regard to the budget. Actually, I was 
also asked to come for an interview of 
the Television. It was in Room No. 62 or 
so, a television interview was conducted. 
I think my interview has not been telecast 
at all. I do Dot know for what reason it 
bas not been telecast. 

Sl-lRI MURLI DEORA (Bombay 
South) : Something may go wrong. Dont's 
worry. 

SHRI P. KOLANDAIVELU: Mr. 
MutH Deor. was "along with me. His 
in\erview was teJo~ast. 



SBaI NUJt~I DBORA ~ Your alass 
qUMt ba YO bo40 rcfioctig on tbe C8~era ••• 

SHRt P. KOLANDAIVELU: It is 
Dot correct. I llavo stated that tbe duty 
on crude oil and tbe duty OD ci~rette may 
Ufect the cOl;lUllon-man. That is what I 
ba,ve stl\ted. For that purpose alone. I 
think, tbere was a lufJlotine from teltcas­
lin. my interview. 

MR. DEPUTY SPEAI(.EIt : You have 
qot l?oeQ auiUotined; ol1ly your spec:cb 
hal beep 8U~U()tiQcd. 

AN RON. MEMBER. : You must be 
lIDoki., too m ueh. 

SHRI P. KOLANDAIVELU: No I 
am not at al) a smoker. 

ID toto, I ~ say that there are some 
w..eJcome fe.twes in this budget and it is 
a ,pro.pool' b\J4~t. 

SHRI B. R. BHAGAT (Arrab): Mr. 
Deputy Speaker Sir. I think the House 
will PUmit me to begin my remarks with 
a cot.tain personal Dote. 

The Prime Minister io his budget 
~pcocb referred to the year 29 years agv 
when 10 a more difficult situation Prime 
Minister Jawahallal Nehru presented the 
buget. The House will remember that at 
tbat time it was an unprecedented shake­
up in the Finance Ministry in which the 
Finance Minj~ter, the Principal Finance 
Secretary. the Chairman of tbe LIe and 
other senior m;nisters and secretaries had 
to leave just a few weeks before the 
budsct. At that time it was sheer miracle 
that I escaped. I consider it a miracle. 
I was the only person to assist the Prime 
Minister lawabarlal Nehru in presenting 
the budset and in conducting both the 
Houses. It is a matter of great honour 
and pdviJeU whicb I recollect after 29 
yearl that PrilI)e Minister Nehru commen­
ded the work that I humbly did to assist 
bim in those difficult times. 

Today tbe Prime Minister Shrl Rajiv 
Gandhi's budget speech clearly aad 
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uneq.uvocally puts tho OQOIIOIDiQ dc'YItJ.,. 
ment of tbis country 01l tbo patll ..... Nd 
by Jawaharl.1 Nebru. It i. bonae Dot .... 
by tho throe quotations or Nebr. ia .... 
speecb, but a lso by tbe foan· aDd eo.,_ 
of his analysis of the economic Ice .... 
the measures proposed by bim. It alae 
reflects Prime Minister I\ajiv Ga.~hit. 
qistinct personality. He has Dot aive" •• 
political or populist mimicry. He ac:kQO,.. 
ledges the seriousness of the c~IJ'A'" 
on tbe economic front and revc:a.la .. 
attergpt to respond to them with uUnQl' 
seriousness. 

His speech distinguishes itself by hi. 
honesty or purpose and seriousnea of tb. 
proposals that he bas made. Hi. bud.et 
speech also clears sevc.-ral myths. He haa 
dCD'lolished several myths. The commit­
ment to wage a battle for eradication of 
poverty has been re-imposed-whatever the 
Hon. Members on the other side may 
say. Tius is a rededication with aU vi.oUl 
and force of hiS commitment lor tbe era­
dication of po\'erty. 

Thi~ is also ba~ed on produorift 
employment or the people, crea.tiDI 10 

many man-hour~ and man-daya. It i. 08 

the basioq of productive employment anti 
not on the disttlburion of charity synd. 
rome. AI) the~e proposals are linked to 
proJuctivlty, employment and arowtb 
because there i1., an inesca pable liok bet. 
ween growth. emrloyment and productivity. 
Therefore, the battle for eradication of 
povery has been placed in tbe over.1I 
fran1ework of acct-Ierating growth and 
taking the country forward towards 
s· "~thenir!! the fou"d.1fion of indepen­
d U' ccollon,y Becau ,e the ba:ds of tbe 
Congress ethos nnd its economic aDd 
social policy has been independent natio­
nal economy. A country like IndJa if it 
bas to foHow an independent polic)' 01 
non-alignment it cnnnot follow tbat poliey 
unless it builds up a national economy. It 
shouJd be an independent national 
economy based on social justice, commit. 
ment to SOCialism. democracy aD. 
secularism which Jawabar Lal Nebru put 
forward and behind whicb in Parlfameat 
and in the country there WI' a nadoHI 
consensus. Now Prime Minister, Itajlv 
Gandhi when he talka of the uait)' lad 



HldepeDd.-nce Of tbe country, tbtea t8 frOM 
outatdo Ibd the economic imperUllism that 
is tbreaceniD, tbe development of ind~· 
peDdeot economy tbo emphasis you will 
lad il on public lector, building up tbe 
rural lector, Irowtb and social distribution 
atid On that basis building an economy 
b.Mtt·dO self.reliance and not dependant 
on foreip capital assistance. The fact is 
rh.t Indl. is a shining example in tbe 
prn.ot day world when you bave aD 
IttVer.. ItlterDliionaJ economic environ­
Ib.~t w~eU economic assistance is loina 
down. tbe multi-lateral assistance is cut 
dO.D, tbb lOA aid is cut down and 
policies are framed aU round so that our 
e'port ttade development &. our export pro­
motion is faced with tcreater difficulty. Even 
tben btcause of the economic pohcies 
laid down by Jawahar Lal N~hru and 
successively followed by Indiraji and re .. 
inforced through thj~ budget by Prime 
Minister. Rajiv Gandhi it shows that tbis 
is tbe only wa.y and thIS is the only olodcl 
in which India should develop If it wants 
to maintain its dignity and emerge as a 
prosperous and strong country. So this 
myth is demolished that thiS budget ;s 
anti-poor or anti-!!rowth or thIS budget 
is anti-social justice. Actually It alms to 
achieve all these ()bjeclives. 

He has also demolished the nlyth that 
this Government or the Government's 
eeoDomic policy is not for the poor but 
is more concerned about th¢ upper middle 
cl.ls. This is all demolhhed and I thInk 
it i. necessary that in this House there is 
COOleOIUS behind (he new path or ralheor 
the new enforced path that l~ sought to be 
made out by tbis budget. 

Similarly the budget alms at promoting 
prowtb and if you see you will find that 
a Dumber of concessions have been given 
to Industries eosaged in mass consumption 
loods not carini to the needs of tbe 
aft'Juent. A number of measures have been 
IUI.elted. I need not go into tha~. It 
particularly tries to promote indigenous 
capltallOods industry which is the basis 
of seU·reliance and which is the basIs of 
prOmotiDllfowth in the future. Silnilarly 
it is tbe calo with regard to agriculture 
'lid rural sector because 81ricultuJe j s 
the foundation on which Indian economy 

grows. It is a very heartening (act tbat 
despite three below averBle monsOOns-oDe 
bad monsoon and the other two below 
average monsoons-agricultural prodUction 
bas kept up its pace of growth. It is 151 
million tonnes of foodgralns. tn e1IrUer 
times the House may recaU if tbere It.d 
been a bad monsoon tbere used 10 be net faU 
in the production of rooder.ins. In 1966-
67. when there was a bad monsoon, there 
was a raU in fooc!grains; 15 minion tonncs 
of fbodgrains Joss jn one year. But despite 
that very below av",rage monsoon, tile 
food production has Bone up. We expect 
when the cycle of tbe bad monsoon is 
over, the measbres tbat have b~eD tak'en 
to accelerate tbe growth in agrlcuttur~t 
will lead to a big spurt in food prdddetinn. 

12.j6br •• 

(MR. SPEAKER in the Chai,] 

SimIlarly. the emphasis-which h4S 
another canard or another nlyth- is on the 
public sector, which the Prinle Minister 
de~cribed as a core of the industrial sector 
as the core of the Plah. It was said tbat 
'be public sector was being decried. The 
Budget speech and tbe po:icies formulated 
establish that tbe public sector is not only 
the commanding height of the economy. 
In order to achieve that position. the 
puhlic sector ;c; being reinforced in many 
nlanners, in many ways. I n the first thrt'c 
years of the Seventh Plan, a record 63% 
of the total Seventh Plan outlay in real 
terms has been provided. If you compare 
with the earner Sixth Plan, it was 46l}~. 
This is in reaJ terms and not in financial 
terms. This is an important aspect. This is 
despite tbe fact that there is an enormous 
compulsion of tbe increase in tbe non.Plao 
expenditure. The three sectors-the 
Defence expenditure, the large mounting 
interest payments and the compulsory 
subsidies-which provide to maintain the 
public distribution system or the rural 
sector or the fertilisers mainly account for 
70% of the total non .. plan expenditure. 
It wiH be 67~{, in tbe ~urrent year. It 
wilt be 70% of the total non-plan expedi. 
ture in 1987 .. 88. Therefore, despite an 
these mounting figures, tbe credit goe's tb 
the sound Jjolicies of good management, 
Dscat manalemC'bt or tbe Govcrnm6ot that 
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they have been able to maintain a moment 
of the outlay in the public sector to 63% 
which is a record in all times. 

In the public sector; indu!trial sector. 
the emphasis will be on modernisation, 
accountability, through bettC'r management 
iDcreaain8 productivity and several other 
measures. 

The most worrying as peel of the per­
sent situation is the mounting deficit. The 
Prime Minister has said that be doesn't 
like it and he bas, in a very unusual 
manner, given a commitment to the House 
to the country. that the pJan deficit eovisa­
led in the Budget proposals will Dot be 
increased. Only a man of great confi­
deDce. only a man of commitment can 
Jive this. The facts are in tbe preceding 
year or in the years earlier, the budget 
plan deficit bas increased enormously. He 
bas lone In taking a number of measures. 
If I may say so, the Prime Mlnisfer bas 
expressed a gravc concern If you have 
seen the reactions~ fingers have been poin­
ted out that this is the weakest chain In 

the management of the economy. If you 
see the structure of the Budget, the 
revenue receipts and the capital receipts. 
tbe expenditure IS being financed more 
and more from the capital reCeJph; the 
DOD-plan expendIture being financed even 
more by the capital recelpt~. These are the 
concerns that have been expressed and, 
therefore, not only has the Pflme Minister 
liven a commitment, but he has also pro­
vided inbuiIt mechanism to control deficit. 
For example, the Budget deficit will nOl be 
allowed to increase. Firstly, he has 
mentioned about the setting up of a Cabi­
net Committee to monitor Jt more regul­
arly. Then, the emphasis is that there IS 

DO room for w8Cltage. there is no room 
for ostentatious expenditure and no room 
for unproductive expenditure. ThudJy. 
tbe public sector must generate resources 
more than what it is doing. Then, there 
il the cost benefit ratio being estab fsbed. 
Every rupee that is spent must give maxI­
mum results. Financial outlays must 
match the achievement of physical targets. 
)darrylos of the financial outlays and Ute 
achievement of the physical tBraets is a 
very important phenomenon and I com­
mead the Government for aivlnB emphasi, 

to this and makins inbuilt arraDaements, 
in built mechanism, to achieve thla. 

Another important factor is the cost 
of delivery programmes. We are aoios to 
spend a large amount, Rs. 2000 croces, on 
the anti-poverty programme which is a , 
very important programme. But there 
have been reports from the Implementa­
tion Ministry or the implementatIon 
machinery that (he programme is not 
being imph'mented In the manner It should 
have been and not producIng the desIred 
results. It is. therefore, very important that 
the cost of deJh ery of these programmes 
IS reduced and we are able to produce 
bettcr results, and we arc able to dchu:'lte 
our ultimate aim. In the prc'3ent ~Itua· 

tlon. we are havIng Ciu~h a Luge pheno­
menal expenditure, C:1stronomlcal public 
c"peodit1lre and an order to ha \ e a coo· 
trol over expend,tun', it IS nece<;ary to 
create a C\ltuatlon In whkh the entire 
financing of the ~chC'me be\.ome~ non­
infidtionary. I t Iii \ cry Importa ot to con· 
trol the expendIture It 1\ aho important 
to see that for e\cry rupee ~pcnt y., c: are 
able to produce maximum bendJt. 

Another Jnnov .. ltlon hu't hCl'n the in­

troductIon or" quarterly buJgc Illg. 1 here 
IS a zero ha~ed budget and the ('nore 
pohcy of subSIdy that h beIng gIven I~ 

tbat It mu,t reduce o~erhe Hh ror that 
It .s necessdry (hJt lhere ,'" a nle4 ... hanJ~m 
01 quarterly budg ... tlng. and t h It h.lS been 
introduced with a purpose It I~ not that 
a CUI In expend,ture on I.crfall1 Items here 
and there '8 gOIng to help. \\ hat .s gOing 
to help Iii somethtnt-t che. There dre slow 
moving proJect!) ~nd fabt movmg projects 
There are proJ\!ch \'~ hleh w dl Increase 
productivity ImrnedlJtcl} t rhC'fC are projects 
which arc not pro\,ee,1IOg further 10 a 
manner they should \~!h,\t iii reqUired is 
that you have to slow do\\-n, pOl)tpone 

and, if necessary, completeJy abandon the 
projects wbtch are not making progre'\s 
and transfer the fund" to the proJect~ 
which arc making progres~. ror tbat, 
quarterly budgeting hac; been introduced; 
tbis is a qualitative and effectIve mechanism 
to control tbe expenditure and make ex .. 
penditure cost effective. All these things 
are SOiD, to produce the results 
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Tbe mounting, galloping public ex­
penditure. mainly flDanced not out of real 
resources, but out of public debts or 
borrowings. creates an internal debt trap 
and tbat can be only matched or met by 
seeing that whatever nloney is spent is spent 
productively and all the money tbat is not 
being spent productively is cut out. There 
ia control on expenditure. I. think this 
mechanism will be much more effectIve 
when put in operation and it could con­
trol the deficit that tbe country has ex­
porienced. 

Now Sir, tbe objectives and philosophy 
of tbe Plan squarely put as tbe Nebruvian 
model are "growth with 50l:lal justice based 
on modernisation. Our economy has 
progressed on these lines and the entire 
industrial sectvr is in the midst of a new 
industrial revolution. 

Tbis new industrial revolution formu­
lated by the ideas of the Prime M mister, 
Sbri Rajiv Gandhi, is tbat there should be 
increased productivity and etTkit:ncy. It 
also reflects the modern n1anagement 
tecbnique. All these are the qualitative 
aspects of the new induMriat revolution 
that is ushered into the country as tbe 
second industrial revolutlOIl. The first 
industrial revolution waii ushered III by 
Paodlt Jawahrlat Nehru when the Second 
Plan was iotr0duced whose maIO 80als 
were public sector. building up capital 
aood, agricultural production and self .. 
reliance of tbe economy. Tbe country 
has progressed in thiS direction and India 
is now ODe of the most industrIa ised 
enonomies. But there arc large gaps. 
And Prime Minister Rajiv (randhl bas 
introduced tbe second pha$~ of the 
Industrial revolution WIth Its emphasis on 
modernisation, efficiency and productivity. 
This applies not only to public sector but 
it also applies to tbe new technologies tbat 
are being used in «he agriculture sector. 
The break-tbrouah in agricultural produc­
tion is concentrated only in certain region. 
While tbere is great resuraence in certain 
areas 01 the country. other areas have 
.hfticulties. Only a certain class of people 
Ire benefitiol because of tbe aaricultural 
development. Water management, techno­
Joaical management and other inputs useGi 
jll a,riculture are costly and tbe relult is 

that tbe cost of production in agriculture 
i. al costly as the industrial production. 
Therefore, by introducing tbe new 
management revolution in agriculture and 
industry, tbere wilJ be more and more 
emphaSIS on modernisatIon, efficiency and 
getting the best results out of tbe Invest­
ment. I only like to point out that it 
must be made more broad-based in the 
sphere of agriculture. It must extend to 
other areas wbere it is not existing now. 
For example, we should put in more 
efforts in North East and Central areas. 
II must get out of the regional trap and 
spread to the whole country. In addition 
our agricultural products must be Jess 
costly. Tbere was a time when we could 
not export even though we had produced 
more. We could not export because we 
ha\'e to subsidise our agricuJtural product!. 
Reducing the cost w lJ improie our exports 
also. This is the techno-economic articula­
tion as presented by the Prime Minister in 
b's budget. This is the philosophy of the 
budget on which he focusses attention. 
He charters a new path tbat the budget 
wi II be pro-poor, growth- oriented and this 
budget will for eql,al distribution and 
socia1 justice. The whole package of 
these specific measures is oriented towards 
thIS goal. The budget should be non-in-
flationary and witb tight control on expendi. 
ture we should try to gel the best out of 
every rupee that we spend. ThlS is tbe 
philosophy that he ~ bas placed before the 
country and he wants to take the country 
on tbe road to prospcnly. 

Similarly, the structure, th~ techno­
economic architecture is no less profound. 
If you see tbe mea~urcs. if you take tbe 
demand and supply management, tbe need 
is to curb the aggregate demand. There is 
a massive jump in internal debt, i.e. from 
Rs. 85,213 crore<) to Rs. 98.150 crotes, 
during the comin g year. The interest 
charges alone come to 27 per cent of the 
Don-plan expC'oditure. Defence and other 
things. Ii\c subsidies, take it to 70 per cent 
of the non-plan expendiure. It is a very 
challenging and daunting task, how to 
restore th~ balance and put a curb on tbe 
mounting internal debt so that we may not 
be faced with the internal debt trap. 
India has successfully avoided any kind 
or debt trap-external debt trap. Actually, 
if you see tbe report of the world Ba~ 



(Sbri B. R. Dbaaat] 
or the loteraatjoaa! Moaetary Faad or 
Itt)' other or,aiDlatiOft, Ind .. is a .. niD. 
example or develop.edt. oOIDs-red to aay 
01 .... 't¥elopiDI ,*untry. OD such aod 
suCh a Icale. Reyer iD tbe _iSlor,. an 
,tempt hat been made to build ..• 

[T,tuJsltlti 011) 

SHRI D. P. Y ADA VA (MOd8byr): 
Mr. Speaker, Sir. Dot even 8 steale 
member of Ol'poMtiOD is sht-tna if) tbe 
House at tbe moment. 

SURI BHAOWAT JHA AZAD 
(Bhaplpbr) : Two Members are preSent. 
Our boo. Deputy Speaker Is reprcsentloa 
aJi or them. 

(B",IIslt1 

He represents the whole opposition. 

(Translation) 

MR. SPEAKER : No, tbel are J 'I '! 

SHRI D. P. YADAVA: You may 
please cbide them also. {Interruptions J 

You rinl quorum bell again and again, 
but at tbe same time, they should also be 
viaiJant about their own Quorum. 

SHRI JITENDRA PRASADA 
(Sbabjabanpur) : You may pJC'8se talk to 
them as to wbat is tbis aU. 

SHRI D.P. Y ADA VA: Kindly speak 
• few words to them. 

MR. SPEAKER: Do you think that 
I call a.ny particular person ? I ibvite all 
the members. There sbo~ld be quorum 
in the Hou •• , it may be from ~tber aide. 

{BnlU,h] 

SHill NAWAL KrSHORe SHARMA 
(J.'pur) : It is a sad commentary. 

IT,.,'tlHon] 

Mit. SPBAKeR ; Tb:s is your ftew. 

I E",..Ush] 

SHRI NAWAL KISHORE SHA,R.MA : 
Sir, it is • lad commeataty. It i. a'"" 
important issue whicb i. beiq4fJCUaled 
be"" atld pradicaJty there is DO OpposirieD 
presebt here. 

DR. A. KALANIDHI (,Mad"" 
Central) : The Ruling Party Members are 
more beeause oor hone Prime Minister is 
pte-sen there. 

SHRI B.R. BHAOAT! So, I am aay. 
ina that structurally, the Budget is also 
sound and sensibJe. As I. s.lid, tbe bi.· 
,est problem tbe country is faciol today 
is tbe rise in expenditure. Enougb steps 
are beina taken to control tbe expenditure. 

Similarly. the Budget strikes a new 
path, a Gandhian apl'toacb, If I may lay 
so, in bringing about simp'icity in ad,nini· 
stration by giving up aU ostentation~ pro­
jects. all ostentatious way of spend'na by 
governing the country. This is being re­
introduced in tbis Budget which hal 
removed all the frills and ostentations by 
cutting down and postponing all the .low 
moving projects and replacing them with 
fast moving ones If you !;e( the emphasIs 
on projects which helps the people. which 
belps tn growth and also the mea.nret 
provid~d for development and gro.th, 
development of capital Roods sector. it t. 
realty tremendous. Large rUddl are 
allocated for th~ rural poverty aJleviatloo. 
through IDcrease in productive employ· 
ment-I eMphasis the word productive 
employment -and improving the dell,.ry 
system in the anti·poverty prolramme fa 
'the rural areas. 

He has al.o made positive otientatidtll 
on a whore range of jsaue~ especially til'. 
vital lector of economy. He has .'so lal4 
emphasis on bouahIl. Large furtas, i.e., 
as. 800 ermeR, have bC!en pro\'fcfed tot 
educatioD from thcr Central S~or wh1Ch 
Is ctu1y matched. Refusal to arree to aft) 
mate conc:e'siOft's indirect t*)t~) ptfti. 
eu1*tJy. the corporate ta'X and Dat 1forcl-



• .. to uy pres.Ufe from ,be oorporate 
MOtor ijn _villi aoy mer. coooessioa. Is 
alto. weloome step. Tbe Bud.et Itrikes 
• defIai&e,.nd positive ct.,.rt •• &om 1M 
imJD.diaN' past .adl charter. its own path 
thl'Oup soclo-ec:onomic develoPRNDt 
baNd on Jl'owah, moderni.ed.e, pr0-

ductivity aDd lOCial justIce. 

Fhl.lly,' .. word about joO.tion. ADO­

tbor point rQa"y Memora have ~ade-a.nd 
.omc of tbe eQot\Qrnists oltt$idc have said 
tbat-I. tbat tbe Bydl,t is bound to be 
lnlJ •• iQQ.ry. P~blic ,mcOlory i. very sbort. 
Wo ."CD beard yesterday a Member 011 
tbe oalter slde. Wben his Government was 
tberc. in~tjon was not onJy pJlopina. 
but tt-ere was runaway fnflati on. In ODe 

ye .... 22% rise in pr~es was there-16% 
rue It was. not only a two.diait figure, 
but fwjce tho two .. digit fiaure, in one year. 
You can ace lbat 1980 onwards, ({capite 
all the adverse intoraatjonal cnvirollmenl. 
despite aU the factors like pressures or 
non.Plan e~penditure. Defence and other 
expeoditure. bow the demand manage­
ment. how the monetary management of 
the economy has been there. and it ha, 
been controlled and now been brought 
down to a very respectabfe figure of 5.3% 
in the wholesale prices last year, and 
about 6% tbis year. 

The economy is in a growth boom 
today-5~~ growth. Ir you compare it 
with the Jast ten years, or particularly 
since 1980, we have had an average around 
S%. The 6th Plan has recorded an average 
of 5~{, gro\\-th. \\'e have had nearly 5810 
growth this year. I have no doubt that 
witb tile boost in the industrial sector, 
.ad ,.r .. met in 1he a,fltcuttural scotOI. 
pradU~ioD will i.crease. 

Anotber poiot made bas been that the 
Budget does not provide for growth in 
employment opportunities. J know that if 
tbero is Industrial growth and arowth 
particularly in tbe small sector-coDcessions 
have been gIven for the employment of 
labour __ there will be a bia jump in em­
ploYmont, There will be a biB jump in 
ell)plpym~Qt iD the aarlcultural sector. 
New proaramQles are there. Airiculturf' is 
now morc, emploYUlept·oricnted,. ADd 

mOle importaat is tbe direct c:qpi OYID_t 
created bY'lU millioQ man-bours. If you 
translato it ioto productive emp)oyQJOllt. 
it will mean about over a milllon people 
each yoar. These are the direct fruits. 
Tocetber with tbese, il you see tho em­
ployment compontnt, it wiJJ 001110 to a 
sizeable figure; and if you lee the number 
or peoplo below tbe poverty lino, it bas 
been brought down from 48% to 37%. I 
have no doubt that witb the path that tbe 
Prime Minister has chartered, we will be 
abl" to brina down the number of people 
below the poverfy level. further down, aud 
achieve tho objective that we havo, of 
brinain, it down to a t least 2S % • 

SOt Sit, this is tbe Budget. The Budsct 
br~n •• fwward tbe stroDgth, the confideaco 
of tho people. What is required is this. 
The Budaot is a political instrument .. It 
has a politicaJ philosophy. In the 19tb 
oonuuy.. economics was important. It is 
no IQ.olJr ecol1omics which is importallt. 
Tho econooay is political economy. Tbe 
POlUical ecoo.OIllY of this country. tbe 
plCmier devel~piog country which bas 
sbOt¥D a path to the whole world, is tbat 
there should be a national consensus 
bebind thi~ Plan. Anybody who oppOses 
it. does so far narrow partisan considerA­
tieDs. There is onJ,y one path, and that 
patb i& the patla laid down by the Budlct, 
an" by the Primo Minister. Tbank you. 

Mr. SPEAKER: Now I think we bave 
got only one minute ,,,ft. SOt we adjourn 
for lunch, and will meet again at 2 p.m. 
tlnterrupttons) We will meet at one minute 
to 2 p.m. We will have not more tban one 
bour. 

11.59. lu •• 

The Lok Sabha adjourned for Lunrlt, 
lUI fi/17 nt_ minutel past Thirteen of the 
Clock. 

Tile Lok Sabha ref'assemhled a/tt:r Lunch 
01 jill.. miunll!s past Fourle,,, of th. 
Cisek. , 

[MR. DEPUTY SPEAKER in Ihe 
Chair) 
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GENERAL BUDGET, 1981·88 GENERAL 
DISCUSSION AND DEMANDS FOR 
EXCESS GRANTS (GENERAL). 1984·85 
COfttd. 

MR. DEPUTY SPEAKER Sbri 
Zainu1 Basher. 

(Translat ion 1 

SHRI ZAINUL BASHER (Ghaazipur) 
HOD. Mr. Deputy Speaker, Sl't 
the Budget for the year 1987·88. which 
was presented by the Prime Minister t Shri 
Rajiv Gandhi. will always be remembered 
in the history for many of Its features. 
When budget "or the year 1985-86 was 
presented in this august House, a number 
of our friends would recall that at that 
time I had vehemently criticised that 
budget. The reason was rhat the Budget 
for the year 1985-86 was a deviation from 
those basic princIples and traditions on the 
basis of which the Congress Government 
always used to prepare budget. The basic 
principles and traditions of the Congress 
Party have at ways been reflected In the 
aonual budgets preSl'Dted by tbe Congress 
Government. The Concept of «;ociahc;m. 
bridging of gap between the rich and the 
poor, putting the burden or taxation on 
comparatt\'cJy weU to-do people and 
providJng rehef to weaker sections and 
general publsc have all along been the 
main features of the budget of every 
Congre-;s Government. The Budget for 
1985·86 was s}Jghtly d frerent from the 
above·n1enhoned pnnclples and in it com­
paratjvely more well t<rdo pe","Iple had 
been given more relief and the poor had 
been burdened with tax eli. At that time 
I had said that this budget has moved a 
little towardc; the fight of the Centre .n­
stead from the Jeft of the Centre,". To-day 
it gives me much plea\ure that the budget, 
which has been pre~ented by Shri Rajiv 
Gandhi, has once again moved from the 
right of ~ Centre towards the L ft of the 
Centre the baSIC pnnciples and con­
ventions of the Congress have once again 
been reflected in this budget. This budget 
will be remembered In the history a4l a 
budget which has made our train return 
to its track. which had tilted from~it. 

AN HON. MEMBER: It had not 
derailed. 

SHR.I ZAINUL BASHER.: It ha. 
tilted. or courlo, It had Dot deran~d. 
The wheels had tilted a little. Secondly, 
the present Budlet will be rememberod 
for ever because of tbe HOD. Prim. 
Minister". declaration about the eatabUsb­
ment of Natinoa. CommisNOD 00 Rural 
Labour. It is a very sianificaol step. Tbe 
rural la bour and the 8,ricultural la.our 
have always beon neaJected altbough tbe 
maximum percentage or our wotkio. class 
-:onsists of rural labour. It i. 
beiog deprived of the facilities wbich 
are being given to the workin. class in 
general. AtUention has been drawll to­
wardi this problem in this au,ust HOUle 
every year, throuab Questi.ns, Bud,et 
speecbes and other means. However. the 
setting up of a National Comm ·ssion OD 

RuraJ Labour, as declared by tbe HOD. 

Prime Minister. will be welcomed by a 
larac number of people. It is a very 
important Sf ep, a historic declaration and 
would be remembered for ever. 

Secondly, another historic step has 
been the establishment of National H\lus­
Ing Bank, In connection wIth tbe housinl 
problem of tbe poor pc:opJe in particular, 
both in the viHages and towns, it was 
demanded that an ,n"'ttution should be 
set up Wh1Ch would grant assistance to tbe 
common people and to those beton,ioa to 
the weaker sections for bouse-building 
purpo'les. The National Housing Banle 
wouid be a renlarKdbJe acbic\ement ,and 
on tbls account. this Budget would be a 
landmark and would be renlcmbered (or 
ever. 

Again, this il\ a historic Budget in an­
other way as well. For Ihe first time, tbe 
Government has allocated Rs. 870 crorts 
(or educatIon. when only Rs. 3.52 crores 
were allocated in the previous year. In 
this way, It is the first Budget in wh"b 
more than double of the usual allocation 
has been made for educauon. Hence. tbis 
Budget would be remembered for ever for 
this feature as wetl. 

Again, this Budget would be iostru· 
mental in removing certain notions which 
ha ve been aaininl currency amona people. 
It bas been clearly stated in tbe Bud,et 
tbat our PubU~ So~tor would continuo to 
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on.ioy tile same importance as it bas 
traditionally cajoyed under the CODlrt:. 
Govecamonts. Doubts have arisoo in many 
quarters about the Public Sector because 
of its losses and questioDs have been 
raiscd as to how much of support should 
be provided to the Public Sector through 
budgetary provisions. The disappointment 
04" the hOD. Finance Minister is evident in 
tbe Budgets of the Jast two years. He had 
ohserved that there were only two source, 
left for generating resources for the 
National Rural Employment Programmes 
and these are the Public Sector and in­
creased taxation re'ipectively. Perhaps he 
was nOI hopeful of the Public Sector 
earning more profits, hence be had relied 
on taxatIon. Hut I behevc and a 1argc 
number of people in this country also 
believe that tbe Public Sector is a matter 
of principle for us which we cannOI give 
up on any aCCl)unt and if they are maoa@ed 
properly. there cannot be two opInions on 
the po,nt thdt they would earn profits. I 
have full faith that proper attention would 
be given to public undertak.ings so that 
tbey are properly managed and earn 
maximum profits. 

11 i" on account "f the aforesaid 
points that this Budget occupies a special 
posttion and wou \1 be r~membered for 
ever. J n thi" Budget. a provision of about 
R~ 2000 crores has been rnaJe again for 
the rural d(. velorment progrummcs and 
NHticul.Jrly f{'f eradicat 1('" of poverty. 
The amOUllt which was earmnrked last 
year was nlore or less the same. But 
perhaps the allocations have been en­
hanced thl~ } C.lr Th.s is a very revol­
Ulh)nary step LIken by the Congress 
(jllVernm~:nt f0r the eradi~atjon of pover­
ty and the dTects of wbJch are visible in 
the whole country today. You can go 
and a~k the poor villagers, who hardly 
ever gol anything to eat and led a hand 
to mouth tife, and you will find as to 
what revolutionary changes have been 
brought in their live'\ hy the anti .. poverty 
programmes. Mr. Deputy Speaker, Sir. I 
would also like to submit that if tbese 
programmes ar e implen'lentcd properly t 
then I think. the intentions of the Govern­
ment and that or our party will be ful .. 
fined. The Hon. Prime Minister has 
himself visited sonle Adlvasi viltalea and 

scen as to how the proarammes arc beiDa 
implemented. Wherever distortions were 
found, directions were aiven for their 
rectification. However f tbe way pro. 
.ramme! are being implemented; there is 
need ror improvement in them. By entru­
sting the bureaucrats with the responsi. 
bility of implementing the programmes, 
we are not gett iDS tbe desired results. I 
tblnk if tbis work is entrusted to tbe re­
presentatives of the people, particularly to 
the Joclll bodies, then proper results could 
be expected. But the anomaly is that 
there are many States where elections to 
local bodies have not been held and 
hence they are not working. The bureau­
crats are running the local bodies there. 
Hence y elections to the Local bodies 
should be held. The Chairman of tbe 
D.R.O A. Is tbe District CoHecter himselr 
at many places. However, in Karnataka, 
the Chairman of the Zita Parishad has 
been made the chaIrman of (he D.R.D.A. 
I n many States, the District Magistrate Is 
nominated as tbe Chairman of the 
D R D.A. I think that if the Chairman 
of the Zila Parished or some other elected 
representative is nominated as the Chair­
man of tbe D R.D.A., then this pro­
gramme will be more successful. 

In connection with the I.R.D.P. pro­
grammes. I want to draw the attention of 
the hOD. Minister to tbe fact tbat tbere 
are two agencies functioning there. One 
agency is und¢r the State Government aDd 
selects the famity units and the otbor 
agency is the banking organisation which 
is under the Central Government and 
provides financial assistance. It bas been 
evident that the benficiaries selected by tbe 
State Government agency are often refused 
assistance by tbf! concerned banks. Only 
the families living below tbe poveny IiDe 
arc supposed to be selected as tbe bene­
ficiaries. The difficulty is that tbe bene­
ficiary has to first approach the State 
Government for recommendation and 
when he manages to get that. be has to 
approacb the banks for financial assistance 
which he does not let. This gives rise to 
many problems. In this connection, I 
would suggest tbat you may entrust the 
work to one aaency. If the State Govern­
ment agency has to fUDction, then the 
banks must not refuse to assist and if the 
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banks are entrusted with this work. tben 
tbe asency of thc State Government 
sbould be done away with and sufficient 
number of employees sbould be tbtre in 
tbe banks to carryon tbts work and 
made it a success. 

I would like to submit certain points 
in brief. The Hon. Prime Minister bas 
stated in his Budget speech tbat agricul· 
tura) production bas not been increasing 
sInce the last tbree years. It is true tbat 
the agricultural production bas renlarkably 
increased on account of Green Revolution 
but it is also true that tbe same has not 
increased significantly for the past three 
Years. The reason behind it is that in 
areas like Punjab, Haryana, We~tern UUl'r 
Pradesh and in some otber areas, where 
,reater attention was paid to increase 
the yield. it has rt'ached an optimum level 
of production and it would perhaps be 
difficult to increase tbe Yield any further. 
but there are certain areas where If pro. 
per attention IS paid, it may lead to 
Increased production. In thi, connection. 
I would Hke to cite the examp'e of 
Eastern Uttar Pradesh about which the 
the experts are of the opinion that if all 
facilities are provided and IrrigatIon, 
fertiliser and power are made available, 
tben Eastern Uttar Pradesh would pro­
duce more wheat and rice than Punjab. 
Last year the rice production In Eastern 
Uttar Pradesh had Increased by 40 per 
cent. If Eastern Uttar PradeSh continues 
to set such aid it can produce nlore 
wheat tban tbat of Punjab. S milarly 
Andhra Pradesh, West Bengal and some 
other Statts can also produce more wheat 
and rice. Therefore. these States and 
these areas which bave production "oten ... 
tial should be given special assistance to 
iocrease their production If you leave 
this matter entirely to the State Govern-
ments, the revolutionary change in our 
agricu'tural sphere will not be possible 
with limited resources of our State Gove­
rnmonts. Therefore, the Central Go~ern. 
ment should pay special attention towards 
those Ilreas where aariculture production 
can be further increased. 

I would also like to draw your atten. 
tion towards one more point. The tax im .. 

posed by the Government on lor.J,D toun 
is • IOod step. I want tbat l' per cent tax 
should be imposed on those who are well 
off. But in tbis regard, I would like to 
draw your attention towards the Haj 
pillrims. A large Dumber of muslim. 
pilgrims go ror Ha; pil,rtmap to Saudi 
Arab. They mostly beloDI to tbe reor 
section of the lociety. Earlier tbey Uled 
to go by sea route in which tbe 'are ••• 
quite less and they had to iDcur Jell 
expenditure But now only one or two 
ships are avaUablc and you are 10iD, to 
discontinue e,'en their services al'o. A. 
a result of tbat Haj pilarims have to 
travel by air. These poor people save 
some money with great difficulty rrom 
their life Jon. earnings and ,0 tor Hlj 
pilgrimage. J think SIkh piJlrims a 110 

vi~it Lahore and some other reJiaioUi 
places in Pakistan. I think tbat Chris­
tians also go on pllgrimale to Rome. 
Therefore, I would like to urgc tbe bOD. 

Minister through you that at least tho .. 
pilgrims should be exempted (rom this tax. 
We shall be thankful to you ir you Irant 
such an exc-nption. You should impose 
tax on affluent peopJe who ,0 abroad for 
~usiness and some other purposes. We 
shall be grateful to you I' tbe piliarims 
are exempted from this tax. 

With these words, I support this his­
torical Bud~et pre~ented by Shri Rajiy 
Gandhi. It Is a land mark in our bistory 
which shalJ be remembered for ever. I 
hope that people WIll get good results 
(rom our economIc policies. other poli. 
cies and povery allevation programmes. 

/ r ~r I l.vJr " 

SHRI AMAL DATTA (DiamoDd 
Harbour)! Sir, 1 rise to oppose this bud­
get. But first of aJI I mUlt thank Mr. 
Zalnul Dasher for haviDg liveD lome 
support to our much maligoed State or 
West Bengal and calling upon tbe Ceo,ral 
Government to provide the much needed 
resources In tbe (orm of .,ricullural 
Inputs which are necessary to increa •• 
production .••.•. 

AN HON. MEMBER: flo mentioned 
in rcspo~t of all Stat" 



SHltl AMAL DA TT A : He especially 
mentioned Benaal. 

f Interrupt ion~) 

MR. DBPUTY SPEAKER He 
waDtl to take it like this. 

SHRI ZAINUL BASHER : I menti· 
oned 10 many States--Andbra Pradesh, 
Uttar Pradesh" Bihar aDd other States. 

Mil. DEPUTY SPEAKER : But be 
oever denied for West BeDsal. That IS 

wby he likes to thank him. 
(1 nlerrup"ollsj 

SHRI AMAL DA ITA: Well, I an) 
just tbanking him. Why do you obstruct 
me from tbanking somebody? 

SHRI MADAN PANDEY (Gorakh· 
pur): We thank you for your thanks. 

SHRI AMAL DATTA: Unfortun­
ate'y in this House nlY eXJlerience is very 
short compared to many Members. but 
I have found that whenever the name of 
Benga' comes. there is derasive laughter 
and there is a tendency always to belittle 
tbe Government and the people who have 
e'ected the Government and whenever we 
have brought before this House our very 
aenuine. long-felt grievan::es, tbey ba ve 
been brushed aside .. 

PROF. N. G. RANGA (Guntur) : 
No. 

SHRI AMAL DA rTA : J will come 
to that later. I also agree with Shri Zainul 
Basber tbat this Budget may go down as 
unique in history but not be~~use of the 
reasons that be has advanced namely. 
tbat tbe burden o( taxation has been 
shifted from the poorer to tbe richer 
section, indeed it has been othe rw'sc. Dir­
ect taxes have come from 19% to 17% and 
indirect tax:o. have proportionately gone 
up tbereby imposiDI a little more burden 
on the poorer section of the people. 

But I do agree that the Budaet Is 
unique in beiDa presented by a Finance 
Mb:ai'tor who happens to bave assumod 

charle only barely a month before the 
Budaet was presented. 

One may say, as Prof. Madbu 
Dandavate yesterday said, tbat tbe Budaet 
is entirely rudderJess, without any objec­
tive and so forth. But 1 jOin lssue with 
bim OD that poiDt. 

I say It is a Budget with a definite 
objective. The objective of the Budaet. 
as our Prime Minister js very food of 
sayinl, not DOW, but for tbe last two 
years he bas been saying tbis. that bi, 
intention and I think tbat it js tbe 
intentaon of tbe C'ntire Council of Mini. 
sters and indeed of the entire Congross 
party-is to tak.e tbe country as tast as 
possible into the 21st century. 
(Interruption1). How does tbe country 
go faster to the 21st century? 

It is obviously on the basis of the 
;nduC1u;al growth which can only be: 
ushered in by import of bitechnology and 
by liberal import po:icy, the advantage of 
which ca be takeD not by 80 crores of 
Indian population but by barely J% of 
them! It is a minuscule portion of the 
Indian population for whom the Budget 
bas any meaning. ()thers are forgotten. 
Now it is for thetr benefh that this budget 
goes in the way that other Budgets of this 
regime have done namely, leaving the 
field of industrial progress to private initi­
ative to see that those people who 
will exert the private initiative 
are in no way irritated by taxeS. so 
reduce the taxes and, well, g,ve some sop 
to the poor people so that they do 
not cry too much This is the ideology, 
the ideology of laiseez-faire for tbe pur­
pose of reaching the 2 t st century but, on 
tbe other hand, of a Government not ablo 
to shake off the public sectors which has 
grown to sucb proportions because people 
had to be given sops. not now, (rom the 
50s and they bave told that the growth of 
public sector equals "socialism" and 
socialism was the catcb-word which attra. 
cts votes. So, without 'socialism" one 
cannot get votes and one canDot get hold 
of power. So, one hu to chant the word 
'sociaism t just as if it is a mantra and it is 
a mantra so far as tbe electorate is con­
cerned. That is shown by the very fact 
that our Primo Minister. dynamic and 
youns as be is, bas DOW come back tQ 
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utter the word 'socialism' which bas DOW 

.pin triuml'hantly made its entry into 
the budact also as a word but not as a 
concept. 

This socialism is a concept which the 
Prime Minister here tried to define negati. 
vely the other day saying that 
It i. not spreadlDg of poverty. Nobody 
said every-who is a theoretician of 
socialism- that it is spreading of poverty. 
I do not kDOW •••••• 

AN. HON. MEMBER: It was 
Pandit Nehru who was expressed ...••• 

SHRI AMAL DATTA: He might 
have expressed this in some other context. 
That should not be lifted out of context. 
However t he did Dot really redefine soc:a­
)ism. There is no need for hlm to do so. 
He onJy utters the word. This word 
bas found expression here and there in a 
public speech, in the T. V.t!D the bud,et 
.peech •••• 

SHRI MADAN PANDEY: I raise 
a point of Order. Is It correct to use 
tbis House for the purpose of political 
propaganda of his own party 1 

MR. DEPUTY SPEAKER: It is 
not a point of Order. 

SHRI AMAL DATTA: It is a con­
venient jargon to which the Pnme M m's. 
tor willy nilly had to come back after tbe 
election reverses put him wiser and since 
some other elections are now rouod the 
corner, the word socialism has come 
back. But we are not Boing towards 
socialism. Unfortunately t people"s 
memory is very short. The same Prime 
Minister bad stated that socialism means 
poverty and inefficiency-poverty. ineffi. 
ciency and corruption, tbat is how be had 
educated socialism with. 

SHRI MURLI DEORA: He has 
never said like this. 

SHRI AMAL DATT A: He is not 
extolJina the virtue but he is saying; "we 
ilro loins 00 the socialist path. " 

( Interruptio"s) 

DI8C. & D.E.G, l4.b5 ~11 
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SHRI BALKAVI BAIRAGI : 
(Mandsaur): He IS maling an elect.on 
speech because be bas not lone to Ben­
gal ... (blle'TuptiollS) 

[Eng/!Jh] 

SHRJ AMAL DATTA: Unfortuna­
tely, the much abused \\ord of socIalism 
bas got dissocIated from its origInal con­
text so far as IndIan poliuc~ 's conc~rDed 

and partIcular y so far as the politics or 
tbe rUlling party 1S concerned. 

Let me mo\c on because I think a 
further dose of sO~ldhsw wJJf not su,t 
them. T he budget used to be an OCt8-

sion when people eKpected that they 
would understand which way the oath)n 
is moving. 1t is also UIl t).erche, UStd to 
be an excrche for the Government to 
~how thal It is competent to ~l)\.ern that 
it can balance It~ budget. that It does not 
leave any uncovered detaCH and so on aDd 
so forth. T his sanctity IS now being lost 
on many counts. First of ft ii, we- find 
that the budget IS no longer an inlttru. 
ment for moblirsing resources The rC'so­
urces being mobih~ed outSide the budget 
are far greater - fivt·. sot. ~even or ten 
times than the resourcec; mohdised throu~h 
the budget. Just prIOr to the budgel. 
cODces~ion are ~Iven galore. Tn spite of 
tbe fact tb~lt thh has b~l'n pr~'ln()unced tiS 

something wrong by a FinanciJI Committee 
of this Hou~c last year. this year again the 
same thing has been repeated. 

DR. G. S R ~JHANS rJhanjharpur): 
It has no relc\ a nee wit h th e budget Sir. 

SHRI AMAL OAT rA: They don't 
understand what I urn talk ing about. 

The concessions which arc given by 
notification! on cu,t001S and excise etc, 
are tbe things I am mentioning. Some­
body mentioned Calcutta. That does not 
feature here. It features elsewhere. 

This year also we have seen the une .. 
difyio, spectaclo of raisins the postal 



rate •• telepbone ratel. railway faros aDd 
frelabts. All these things have boen 
raised and more thaD Rs.2000 crorel are 
supposed to be raised by that method, 
Jeavilll only Rs.32.2 crores additional 
resources to be mobilised by the bud­
let. 

Another feature of it was this: if 
there is aoy deficit at all, it must be 
small, but that is given a go-by. For the 
last four. live or sIx years, it has been 
liven a total go by. Now what is happen­
ins is that the estimated deficit is exceeded 
by two or three tiwes (lnlerrup'Ions) 

In 1985·86 (be estimated deficit was 
Rs.3316 crores; the actual deficit was Rs. 
.565 crores. In 1986·87. the estimated de­
ficitwas Rs.3703 crores; (he revised estlm· 
ate is Rs. HS2S crores and it may be more 
when tbe aCfual figures come in. In J987-
88 it has been left at Rs S8(lO crore, and 
it will easily riso to Rs. J 1000 crOTes. 
You may compare Ihis wi tb next year 
when the budget is presented. 

This is for what purpose 1 Wbat is 
the budget for '1 It is to Slve the eeo­
nom, a tbrust in some direction also to 
see that the inflation dlles not take place. 
the prices do Dot flse. Becau~'e if tbe 
prices 10 UP. it will only IncODvenience 
the poor people, not the richer people 
because their income grows even by a 
much higher percentage than the rate of 
inflation. In fact, tbey are happier. 

The budget has become irrelavent with 
the amount of black money and the para­
Bel economy which is running in this 
country. The growth of black money has 
been phenomenal. I wjIJ just read out 
certain figures. In 1968·69 \\'ancboo 
Commission bad estimated the black 
money at Rs. 1400 crores; but in a dissen­
ting note Dr. Raognekar bad estimated it 
at Rs. 2833 crore!. The same Dr. Rang­
nekar estimated the black-money in 
19SQ.81 at RI. 18000 crores which 
became six times his own figures of 
]968.69, in tweJve years time. This 
has beeD recently estimated in 1983 
at RI. 47000 crore.. The IMF ca~culatod 
JOdia·s under,round economy at 48% of 

tbe GNP tbat is, at Rs. 72000 clores. 
This is Sir, the highest figure. (Illle,rllp,. 
lions) '.' I don 't know, it is an institution. 
You 10 to IMF for loans .. (Inrel"tup­
lion,) ••• 

It is most unfortunate that this is an 
aspect which is seldom noticed. What is 
the relevance of a budeet? Really speak. 
ing, the money that we are going to spend 
00 certain sectors is over-balanced, and 
totally swamped by the amoUDt of money 
whjch is spent in other sectors or through 
the parallel economy, by the holders of 
black nloney. What is the meaning ulti­
mately of the budget in tbat case? 
({lIten uptions I Budget has to be there 
but these peoPle have to be controlled. 
It does not mean you give up having tbe 
budget and throw the economy in the 
hands of the black-marketcers. 

Sir. what attempt Government has 
made to contro) the bJackmoney 1 Through 
raids ooly a few hundred crores of rupees 
bave come and even then the Prime 
Minister bas himself disagreed with these 
raids going OD. He himself remarked 
tbat he did not necessarily approve of the 
raids going on at that time. Maybe that 
is the reason why the Fi nance Minister 
bad to be cbanged ! 

SHRI MURLI DEORA: Prime 
Minister did not say tbat. You are- mis .. 
quoting the Prime Minister. Did you 
speak to binl privately at tbe Calcutta 
airport 7 

SHRI AMAL DATTA: It came in 
tbe newspapers. 

Then another aspect of this is the 
amount of black money which is allowed 
to be transferred out of the country. 
Again I have to go back to the Internati­
onal institution. There is a study of 
World Bank regarding the amount of 
foreign exchange held by Indians abroad­
not NRIs. They are hav ing in one coun­
try alone, according to the study. Rs. 
30,000 crores and this is increasing at a 
fast tate helped by .tho liberal import 
policy of tbe Government which allows 
people to impo rt as much aa they WIQt 
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and over-invoice tbe import so tbat tbey 
can transfer tbeir black.money to 
foreign countries. There is DOW a 
areat pressure OD t be (oreiao exchange 
because people are wantlD, to buy 
foreign excbanle to shift tbeir money out 
of the country. Various factors arc tbere. 
One 01 them is the apprehension that our 
ropee is goinl to be devalued shortly. 
( Inte,ruptions) 

Sir, there is in the budget certain 
filures rcgarding revenue receipts and cer .. 
tain figures regarding transfer to States. 
Now these figures are highly objectionable 
because the transfers are sbown as crols 
transfers only. It does not give the real 
economic picture of t he resources trans­
ferred to States. According to the receipt 
Budlct 10 the, 1986-R7, the gross transfer 
was Rs.8464 crores to all States. In 1987· 
88 it was RI. 9014 crores. The interest 
paid by these States and the repaYlllent 
by tbe States together came to Rs 4831 
crores in 1986-87 and Rs. 4740 
crores ,lin 1987-88 leaving to them net 
tr.csfer of Rs. 3627 crores in 1981-87 and 
Rs. 4274 crores in the coming year. This 
amounts to only one-tenth of tbe total 
receipts of the Central Government. The 
Central Government got this year a total 
of Rs. 44,911 crores as tax and Don ·tax 
revenue. Out of this only Rs. 4274 crores 
are to be transferred to the States which 
Is leis than 10 per cent. This is the sort 
of treatment aiven to tbe States. It bas 
created so much grievance in the States 
tbat it brought about the out-cry for 
re·ordering of the Centre-State relation­
ship for which a commission bas been 
loing on since 1983. 

We are DOW in 1987. 

AN HON MEMBER: Good; thank 
you ror this information tbat we are in 
1987. 

SHRI AMAL DATTA: Yes, yes; 
probably you thought we have reacbed 
200l. 

I First of aU. deficit as a proportion of 
the total Government expenditure bas 
,,'SCD (rom 9.9 per cent in 1985·86 to 13.7 

per cent in J 986·87. Alainst the Itl. 
14 000 crorea of totaJ deficit envi.qed for 
the entire Fiyo Year Plan, io tbe first two 
years alone, we bad a deficit of Rs. 13,222 
crores. In tbe Dext year we sball add, as 
I predicted a deficit-forlel about tho 
.Baure ; tbat is a sop IsalD will bave a 
deficit of RsJ 12,000 crores. So by the end 
of tbe tbird year of the Seventh Plan 
penod we will exceed tbe estimated de­
ficit by Rs. 12,010 crores. 

When the Government started reduclDI 
tbe direct taxes, the theory was: you bave 
a low rate of tax and higb collection. Sir t 
let us see bow tbe tax coJJection ba. 
performed. Tax rates have been lowered 
DO doubt but tax cotlection bas not arown 
to that extent. In j 985-86, the total tax 
collection increased by 21.3 per ceot. It 
went down in J 986-87 to l' 9~'o. The in­
crease ha~ gone down and bas reached tbe 
figure which has bc('n rradirionaJly there. 
1 ~ per cent increase In talt col 'cellon every 
year-that has been lraditionally in India. 
We can reach that figure but the tax rate 
is low. F 0r the rich. it is a very conve­
Olent proposition. In fa~t, so rar as cor­
porate tax is concerned. it has aone down 
in 1985·86 from 22 per cent to 6.8 per ceot 
only and It wi II go down further, accor<iJog 
to budaet assumptions to 6 2 per cent. It 
shows tbat all these assumptions 00 which 
tbis budlct bas been drawn UP. are wron._ 
They have already bC'en proved wron, but 
still people are beiDg told that this is tbe 
best budg::t for you; Sir. let us see bow 
this thiog happens. 

First of all. the rate or growth of the 
economy is S.2 or 5.1. But this is very 
shortly explained by tbe fact tbat altbouab 
tbere is a failure both in agriculture and 
in industrial sector to reacb that targettcd 
development. yet tbe growth rate is some­
thing like what was targeUed because or 
tbe enormous arowtb in ahc service lector 
where the Defence and Government ad­
mlnistration a£owtb lea ds all the way by 9 
per cent··a supper growth rate in wasteful­
n<:ss of 9 per cent. 

Now, Sir, the Government wastes. 00 
this a report hal been prepared by a 
Ministry of which we throught very liule 
up to now-tb. Ministry of Pro,raanra' 
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Implementation. Sir. tbis MiDiltry bas 
prepared a report-maybe for tbe lack of 
lomethiDI more wonbwiJe to do, on 264 
Ceotral Government projects. It bas 
,bOWD conclusivoly that asainst an esti­
mated initial expenditure of Rs. 42,93S 
eror •• , the current estimate on tbese 264 
projects Is RI. 64,448 a Itaggeriol 50.1 per 
cent Increase in the current estimates. 
Nobody says tbat this is goinl to be tb. 
J •• t estimate because these projects are 
far from complete and by the time thoy 
are finished, it will be another SO per cent 
-anotber 100 per cent increase may be. 

Sir, examp'es like this, Vizaa Steel: 
orilinal estimate Rs. 2.256 crores; current 
estimate is (far from complete. you know. 
Sir) is Rs. 7.427 crores. Time overrun 
already is 43 months. In the case of 
NALCO, the or;&1081 estimate was Rs. 
1242 crore~ and the current e~tjmate is 
Rs. 2408 crorc.-s. Thl: time lag is 20 months. 
On. can 10 on with these examples. 

In certain ex;sting p!ants. like the 
Bokaro Steel Plant and the BhiJal Steel 
Plant. a small amount of induction of 
money will improve their production capa­
city enormously. In case of Bokaro Steel 
Plaat, tbe Investment hal gone to Rs. 
2000 crores from the esumated cost of Rs. 
JOOO ("rores aod the time Jag is 101 months. 
In Dhilal also. the picture is almost simi ... 
lar. The capacity utilization of the SAIL 
steel plants has not been morc than fifty 
one per cent in the last year. On the other 
hand, we arc loing to import steel from 
abroad. Is it that somebody el~e ;s abJe 
to make money out of these transactions '1 
How is it tbat Bhilai and Bokaro Steel 
Plants-nono of them happens to be in 
West Beoill-are doing so badly. Even 
DHEL. a prime undertaking of this 
Government is not able to supply all the 
nccessary equipment for tbermal power 
,rations; it has to run at 30 per cent of 
tbe capcity because orders for machinery 
which tbey arc able to make are given 
abroad Tbese cost over·runs are losing 
the 'economy to the extent of Rs. 2500 
crores, the losses incurred by tbe public 
sector arc Josinl the oconomy anotber Rs, 
2500 crores and the profh which should 
have been made by the public sector is 
anotber Rs. '000 crorcs. You can thus 

aet bere a straight estimate of Rs. 10,000 
crores which the Government would have 
brought to its coffers or which would Dot 
have lone out of its coffers bad it Dot 
been so wasteful. 

Then, the price index is another fraud 
which is always committed by the Govern­
ment on tho people. We have an expen­
diture of RI. 30 to Rs. 40 crores on the 
Statistical Organization every year. How 
is it that the cost of living index cannot 
be compiled by them and we have to 
depend on tbe consumer price index? And 
tbis price inde" is also not quoted when 
the Government wants to take credit for 
having controlled the inflation. It will 
always quote the wholesale price index 
which has nothing to do witb the consu­
mer. What has the consnmer to do witb 
the price of agricultural produce at which 
it will be sord in the mandls? On the 
otb~r hand, we shout that the producers 
are Dot letting remt:nerative prices. It is 
the middlemen who are enjoying all tbe 
profits ; it is the traders and tbese are tho 
people who run the economy of this 
country. 

14.53 brs. 

[SHRI ZAIN UL BASHER In the ehal, ) 

It is not the producers. Therefore, 
tbe Government should come out with a 
cost of living indel and not. rely upon the 
consumer price index which, in any case. 
is based on the pattern of expenditure of 
1958-59. \Ve ,can update anything and 
everything we want to update, but not 
this. This is the easiest thing to do with 
so many computers having been imported. 

Another fraud is the poverty line. 
Poverty line has been defined long time 
ago. but nevertheless we are sticking to 
tbe same definition. Even under that 
definition the proverty bas been increasing. 
During the successive years from 1961-62 
to 1972.73, it increased from 42 per cent 
to 51.5 per cent. Sudden1y in 1983 a Dew 
figure comes out that people below tbe 
provcrty line arc only to tbe extent of 
37.4 precent. It is not correct. It is based 
on a survey in an year when the agricul­
cural production was e,,~eptionaUy biab. 
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Everybody who knows anything about the 
Indian econQmy would know that the year 
WbCD agricultural production is higb, IS 
tbe year when people eat morc, have 
more income and more activities aod tberc­
by the number of people below the poverty 
Une would be less It is actuatfy giving 
the people a false picture. lulling them 
into a sense of complacency. At least 
some people believe for some time that 
that was the correct picture. Then the 
Government takes credit saying that be­
cause of tbe poverty alleviation 
programme alone the figure has gone down 
from 48 percent after 1977·78 to 37 per 
cent-a drop of 10 per cent in the number 
of people below the poverty line t What 
a sreat achievement on the part of the 
Government 'But it is all due to good 
monSOOD. Now, if you take another 
survey you wtll find that this bas gone up 
way above 60 per cent. In (act there IS 

nothing lor the Government to take credit 
of in the poverty alleviation programme, 
particularly with regard to IRDP, which 
bas been such a total floop as brought 
out by the Resene Bank of IndIa's survey. 
as brought out by the Government's own 
institutional survey Including the Sraff 
College of Hyderabad. because of which 
the concurrent devaluatIon earlier started 
blS now been given Pp. It has b .. en so mu­
ch of a flop all ove r Indla-I am not talking 
of West Bengal here-not more than 20 per 
cent of people who have got tbe IRDP 
loans have been able to cross the pro\,erty 
line which is now set at R s. 6400 and not 
Rs 3500 any more. 

Since you are not giving me more time, 
let me come straIghtway to the problem 
which JS facing the country very squarely. 
In the coming days. It will be a great 
problem. I am speakIng of balance of 
trade. 

THE MINJSTER OF STATE IN THE 
DEPARTMENT OF EXPENDITURE IN 
THE MINISTRY OF FINANCE (SARI 
B. K. GADHV{): Mr. Datta, is It your 
categorical plea that IRDP should be 
given up ? TeU us frankly. 

SHRI AMAL DATTA: No. DO. I 
will talk to you later about it. Foreisn 

czeban.. position is very pnoadou. 
iD this country. Unfortuoatel,. tho 
Government doe. Dot .eem to tbi." .0. It 
takes credit (rom tilt fact tbat export, 
have ShOWD • little ri... Tbat rise i. 
accounted for because tho valua of rupee 
bas (.UeD. Thereforo, evon jf tbe dollar 
earnings remaiD the saIne. tbe rupee ear ... 
illls 10 up and that is how this rise Is 
reflected in the foreiaD excbanae earoinp. 
It is nothing more tban tbat. The otber 
side of the picture is rbat in spite of tbe 
fact that more tban a thousand croros of 
rupees have beon saved from tbe oil import 
~ecause of the fall in 011 prices, non-oil 
Imports have risen by far more and tbere .. 
fore the imports are rising. This is the 
pIcture wbicb is beina given to us to the 
effect tbat we have a comfortable foreiln 
exchance position which is rar from tbe 
trufh In fact while the foreign excbaDle 
holdings of this country, which Is supposed 
to be equal to (our monchs import. which 
IS around Rs. 40 0 crores to Rs. 5000 
crores, the total eXfernal account of NRI 
in India is more than R~ 7000 crores. This 
NRI money is not at our country·s com­
ml nd This N R I money may 10 away from 
IndIa. If they let one per ceot morc in 
any other country. Most or the money 
come\i from America. If America Increucs 
tbe rate of interest, they can make us 
beggers overnight. This can be done by 
AmerIca by just Increasing their rate or 
interest by one per cent more than what 
we arc offering. SO, W~ shoufd be cAreful. 
I am ac;klng the Government not to con­
fuse even for a moment thiS money to be 
our foreign exchange reserve. This is Dot 

our foreign exchange reserve. We are at 
tbe mercy of the Unltt'd States Government 
and tbey can take It away any time if they 
so wIsh We must bUild up our forc:ugn 
e.<chaoge reserves and tbls caoDot be done 
by the pohey of liberal Import. We must 
come away (roln that position and we 
must see tbat t he economy is controlled 
and wasteful expenditures are curtailed 
and in the namo of more competition we 
should nOl paupcflse our people. What IS 

happenIng 10 the so-called sun-rise 
industrie~ the electronic, automobile indu­
stries which are suppo,ed to tako the 
country to the 21st Century? 

15-00 br •• 

Sir, licenses for 64 million T .. V. Jots 
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por year have been given, whereas Govern­
ment itself does. not contemplate that the 
requirement will be more tban 8 miJlion 
sots in tbe year 1990. Regarding auto­
mobiJes-scooters.and such type of thin,s, 
a number of companies are closio8 their 
doors. as soon a. they open them. So. 
tbe investment is going waste. That is the 
bane of not ha' ing any planning. Govern­
ment has lone off planniog. It is talkios 
of planning, but secretly It is giving away 
all tbe countric's resources to the foreig­
ners and ultunately, we find ourselves in 
such a ~trait that we will bavo to 10 
with tbe begging bowl to these foreiaD 
countries and the international instit­
utions and then we win f)ave to accept 
any condition they impose. J hope. the 
Government will take note from now and 
will not drive tbe country in that bank­
ruptcy. 

SURI MURLI DEOR~ (Bombay 
South): Mr. Chairman. Sir. I rise to 
support the dynamlc Budget. presented 
by our Prime t-.1inister, Shri Rajiv Gandhi 
with the princip.d o~'jectjve of elimination 
or poverty. huitding of strong. modern, 
~el(-rehant a nd indepenl..~enl economy. 
'1 his has also gl ven a titting reply to tbose 
the so-called Lefitlsts. who arc sitting on 
my right her~. who use to blame Mrs. 
tJandhl. that sh,,' is not folJowin~ tbe 
econnrnic dIrections given by Pandit Jawa .. 
harlal Nehru and the same people were 
blaming that Shri Rajiv Gandhi IS not 
following the economic directi':'Ds given 
hy Late Pandit Jawaharlal Nehru and 
Late Smt. I ndtra ('andhi. But this Budg~t 
has proved the path and directions of the 
(iovernmcnt 8rt' the same which were 
provided by Jawaharlal Nehru and Mrs. 
Indira Gandht during the fifth and sixth 
Plan periods. I was told. nlY dear friend 
is an Advocate. When he was talking 
earlier ;nterrupting the Prime Minister's 
5pe~ch, somebody said rightly tbat they 
fife not asking him to campaign in Cal .. 
l·utta. 1 do not blame the CPM politbu­
rcau or the leadership in Calcutta. But 
sometimes, I wonder, if he is an Advocate, 
I will just ask my friend ... 

AN HON. MEMBER: He is a 
Rarrister. 

SHRI MURLI DEORA: If ho fs a 
Barrister, whether anybody would Uke to 
consult him. the way, he be I given the 
figures. You have played a disaster. I 
hope you do not play the same disaster 
with your clients. I do not know, 
whether tbey will allow you to 80 to tb. 
Court even. Tbe bon. Member had said, 
tbat tbe deficit bas gone up_ Of cour.e, 
tbe deficit bas lone up. And the Prime 
Minister said, he does not like this deficit 
whicb has lone up. There is DO doubt 
about it. We must control our deficit. 

About the figures, which be lave us, 
I want to give a example. He said that 
tbe deficit is 13 per cent of GNP. GNP is 
nearly Rs. 2 Jakhs crores. i. e. about Rs. 
2000 crores or Rs. 3000 crores more and 
J 3 per cent will be Rs. 36000 crores and 
tbe deficit is Rs. 6000 crores. Last year, 
it was Rs. 800 crores. I do not know bow 
he is calulating. He has said tbat Income 
Tax collections have gone down due to 
decrease in the tax rates. I want to quote 
him. In 1984-85, tbe net revenue was 
Rs. 226.t3 crores, in 1985-86, it was Ra. 
24207 crores aDd this year, it is expected 
to be Rs. 27711 crores. I do not know 
what figures he is reading. Then, be said 
the resources arc transferred to tbe 
State .•• 

SHRI AMAL DATTA: I meant. 
expendiure. 

SHRI MURLI DEORA: He says 
that he meant expenditure. When he Is 
talking about income. bo meaos expendi­
ture. Now you can imagine, bow are 
we to understand hjm"1 When he is talk. 
ing about income, be is meaning expen­
dit ur ct. 

(Interrupt Ions) 

SHRI AMAL DATTA: Deficit is 
not income. Deficit is expenditure. 

SHRI MURLI DEORA: You can't 
talk like that. You said, deficit. That 
is what I am trying to tell you. How 
can tbe deficit be 13 per ceot of the GNP? 
Nobody, will believe you. 
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Another tbins" you laid about tbe 
resources, wblch are transferred to tbe 
State Governments and the Union Terri­
torios Governments bave lone down. He 
lard, they baye not ,ODe down. Earlier . ' It was R.I. 20673 croret. Last year. it was 
R.s. 21195 crom and this year. it is Rs. 
23250 crotes. So, now hero hag it lone 
dOWD. You see this book. page 21. I 
do not know what you are reading. 

MR.. CHAIRMAN: Mr. Deora, you 
address the Chair! don~t i \.cess him. 

SHRI MURLI DEORA: I am tryina 
to say bow much my hone friend Is play .. 
ina with figures. What he re~eals is very 
misleadill&. but what he is concealing is 
rcally a disaster. (Inlelr"pt~on) I am 
tetling bim tbat he can read the book 
uBudget at a Glanceu

• Coming from 
Bombay: .. (Interruplion,l 

MR.. CHAIRMAN : Mr. Deora. 
this is. not fair; kindly address the Chair. 

SHRr MURLI DEORA: He was 
confusiog between expenditure and deficit. 
How can tbe expenditure and deficit be 

the same? 

MR. CHAIRMA N: The ~flnistcr 
wilt listen to you, Mr. Deora. 

SHRI MURLI DfORA: Okay, Sir; 
I am sorry. 

The first and foremost point for 
which I would like to congratulate to 
tbe Prime Minister is there in paragraph 
27 of his speech. wherein he has drawn 
tbe attention of the House to the massive 
housing shortages. specially in urban areas. 
We have today one.fourth of tbe total po­
pulation or our couotry, nearly 175 million, 
living in the' utban areas. There are ten 
citie s with more than one million people. 
We must make more and more pro-
.srammes e. I. ,tural prove.rty afleviatioo 
;pr.o.r.~~ll nb doubt. ',1 am aU (or It. 
But we m':1it do somet htn" n10re for the 

.'urban areas ;Iso, we mulitt' d~ ~. sometlJiQI 
fOr the bfbanl 

DOOf .lsQ~ , { 
,. ( i' 

bile • • D.6.G. H·'S ". ~ 

Wbat has ODe Iud .. of til. s .. _ 
Court sai~ about the urfJan .. Del cettt ... 
programme which is in exi.tlDcc lor t. 
years 1 He bas said tbat it i •• It CODcefy. 
ed and ill-drafted. I must tOqratura. 
the Prime Minister for comiu. out .Itl a 
statement that this urban Ilad ceillDi that 
is the provisions in the lealslatioD will .. 
recoDsidered, aod somctbiq wil' come lIP 
in tbis session of Parliament wbereb)t 
tb_is ULC wUI be re.drafted and lometbJal 
wdl be done to acquire more lD1"phll 
land. Upufl now, in tcn year., .,.fDlt 
100% taTget. tbe achievement II 00" 
O.S<yo. Only 0.'% bas been acquired. 

The other provn;ion for massive bout­
i08 construction Government bas prepoe.. 
en In tbis Bud,tt is the RI. 120 cror. 
for tbe IndICA Awalii Yojana, and further 
concessions for people to buy housea have 
been given under IT Act's section where­
in the interest paid for the acq~iriDJ of 
houses is exempt (rom mcome 
tax. This will real1y aive a massive 
boo'it to urban bousina in medium toWDS 
in our country. 

R ural labour protection, stoppiDI of 
labour and 5uch other leaisJatioD will 
also help tbe wor~ force of our citiea .ad 
rural areas. 

Prof. Madhu Dandavate-unCortu.oa­
tely he i. not here now-laid tbat the 
Budget was not growth .. oriented, and that 
it had gone away from tbe lona .. term fts­
cal policies wi'ich were provided by tbe 
(; I • rrnmt'nt t"arJJer. r \\ ould ooly quote 
t, u thing'), Mr. Dan\Juvate said tbat the 
MODVAT whh:b was incorporated ooly 
last year, bad increased ioBallon. I 
would like to show bim a newspaper or 
yesterday. An advertisement I. there, 
inserted by Hindu5tan Lever which ia the 
largest jallota toilet soap manufacturer. 
They have said. and I quote. 

"Consequent to the cbaDle. IA tbe 
rate of excise duties in tbe Pin.ace 
BiI), 1987, tbe prices of tbe foUo"fD, 
are reduced. The reviled prJ"'1I arc 
as liveD below.," 



Now, Ib.,. i. DO ina.tion. Prices of 
... a' commodities, due to the introduc­
tiOD 01 MODVAT and otber different 
.xolae items, have lone dowD. There is 
DO question of their goins up_ 

Mr. Dlndavate earlier, and 
aDd DOW my friend spoke about 
deftcit financiol. Everyone knows that 
deficit finaneln, is not good. But wben 
tbe Deed is so ursent, when the require­
ments of tbe people are so Dumerous, 
when allocations arc needed for every 
Ipbere of activity, tbere is no other 10 

for Government except to take reCourse 
to deficit financioa. But as my friend 
Mr. OadgH riahtfy said earlier, dtficJt 
finaocina does not necessarily bring in 
ioftation. Sometimes chis deficit Jioanclog 
or ioftation itself prov,des jobs. You 
think of lome little higbee price which 
CAn ensure growth and enlployment. So, 
it is better tor a man to get a job, while 
anotber man suffers due to a ).~{, or 1 O~~ 
price rise. I agree that we should tr), t~ 
protect tbe other man also, but in ca ... e 1l 

lives arowth and enlployrnent, it is also 
laudabac. The Prime Mlni)ter could not 
have been more accurate when he sald 
that he dId Dot like deficits. and that he 
would see to it that th~s Jeficit would be 
reduced, and that it would Dot be 
increased. 

I do not see any rca~on why my 
friend bas become impatfent and thinks 
tbat tbe deficit fioancing WIll 80 to R (\. 
20,000 crorcs or Rs. 18.000 crores this 
year. This budget h3S gi\'.!'n a growth to 
tbe iadustr:alisation of our \. ountry. The 
capita1 market of our country has reached 
to tho tUDe of nearly Rs. S.HOO crores in 
three years, duriDI the J clnata Govern­
ment in 1977-78 the average y~arly capital 
outlay was Rs. 220 crores to Rco:. 250 
croros. 10 tbe last three years, it has 
lono from Rs. JOOO crores 10 Rs. 
S.SOO crores. This is a sure indication 
that tbe lovernmeot is slable; this is a sure 
indicatioa tbat the economy of the govern­
meot is lood. Otberw;se, nobody is 
10iDI to be interested to put more and 
more mODey in equities. io debentures, 
ia ..... aad ia the stock market. Tbis is 
a rial iDdicator of political stability of t~~ 
CooDtf)'. 

Further incentives for _"illl' have 
been increased under Section 80 (C) from 
Rs. 14,000 to RI. J6.000. That will aive 
a further boost to the capital market. The 
holding period of stock which has been 
reduced from three years to one year win 
further live a boost to the capital market. 
Tax concession for investment in Dew 
companIes which was upto Rs. 20,000 is 
also extended further under Section 80 (C) 
and this will also help. However, I woutd 
like to beina to the notice of tbo hoo. 
Minister here two sections which are 
incorporated in this budget jUH DOW for 
tbe first time. They are SectJon. J94 (0) 

and lIS 0); they need to be really re-con­
sidered. We are talking about simply-
608 our tax Jaw.; we are talking about the 
ratiouaJising tbe structure of taxes and it 
bas paid he. vy di~;deod last year and tbe 
year before. But this Section 194 (e) will 
create such colossaJ problems for the In­
come Tax Department. for the people, 
for the tax·payers. for the industry. for 
tbe bureaucrats, for the professionals, for 
the attorney lake my friend here that it 
will Dot be in the interest of tbe Bovero­
ment and in the interest of tbe peopl~. 
The amount of lime three years which 
the people will take to get S per cent 
refund back will be terrible and it will 
encourage corruption. So, I would like 
very much to request my hon. friend here 
to see, before tt is not too late. before 
not too nlany articles come in the papers 
and the people get scared, that they 
would toJal1y withdraw Section 194 (e). 
As far as Section 1 J 5 O);s concerned, the 
~overoment has given some new incentives 
by providing depreciation at three accele­
rated rates: 100 per cent, 50 por cent 
and 33 per cent, wbich will really help 
new industries, but tbe incorporation of 
this new Section 115 0), which cbaraes IS 
per cent aod 30 per cent on the profit, 
on the book profit is Dot really good. 
When an industry starts afresb, it takes 
one or two years for the tee-thina period. 
They do not make profit in the first two 
years and they bad tbis accumu)ated" loss; 
and the third year or tho fourth year 
when they make profit, this accumulated 
loss has to be offset. I wourd roque&t hiPl 
that he must re-consider it. I do not mind 
laxioa them on their profit; I do dot mlod 
minimum tax, wbat tb4 Minister \Va. '.y_ 
ial earlier. Let there be minimum tlX, 1 
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am oot against it. But tbe way it is 
drafted, Section I1S (J). it will create more 
problems than getting more money; 
money derived from this, I believe, is Rs. 
75 crotes. 

SURI INDRAJIT GUPTA (Basirbat) : 
How is the minimum tax '1 

SHRI MURLI DEORA: After caJcu­
latini, after adjusting previous year's 
profit and Joss account if I make for two 
years Rs. 1 lath 10ss and I carry it for­
ward this year and this year if I make Rs. 
50,000 profit, first my Rs. 1 lakh bas to 
be offset; than the tax has to be charged 
from Rs. 1 lakh minus Rs. 50.000. only 
Rs. 50.000. And in this new scheme, it is 
not cbarging; it it charging afresh on Rs. 
50,000 of profit, not on Rs. 1 lakh which 
1 have already lost .. 

My boo. friend just now talked about 
tbe pubIJc sector. The Prime ~1inister. 

again and again, has said that the gO\ ern­
ment's commitment to public sector has 
been very firm; there is no going back 
Irom the public sector of our country. 
Just after tbe independence, when the 
country needed real jnfra~tructure. It was 
only public sector which came to the r~s­
cue of the government. If there was no 
big steel plants if there were no <iJ01S, 

NTPCs and big projects, today, we would 
not have come to this econo-
mic stage what we are today. Rut thi.;; 
does not mean tbat we should not manage­
our public sector properly. Regarding 
public sector contribution, Mr. Datta has 
given wrong figures. In the third year of 
the Seventh Plan, It is 61 per cent of the 
total plan while in the Sixth Plan, it was 
only 4~ per ceot of the total plan outlay. 
So. this further shows the Government's 
commitment to the public sector and the 
publi.c sector which rUDS efficiently. the 
public sector which runs, not tbe public 
sector of West Bengal Government where 
nothing really works. 

SHRI AMAL DATTA: You have no 
knowledge at all. 

SHRI MURLI DEORA : I just want '0 say how the public sector is 
(Interruptions) .••... 

MR. CHAIRMAN: Please conclude 
now. 

SHRI MURLI DEORA: Ooly just 
DOW I have started, ten miuutcs more 1 
need. 

MR. CHAIRMAN: No. already 15 
minutes are over. You conclude. 

SHRI MURLI DEORA : In the power 
sector, the plant load factor is highest ~Ince 
1976.77 , in our power SC .... tOf plants. On 
the oil side we have exph.1red tllrec tiOlt'S 

the oil in the S'xth Plan period ~I bis 
shows our commitlnent fo the puhJic st'ctor 
Unfortunately, Prof. ~1ddhu Dandavate 
is not here ju"t now. He ;lgain gah: 
wrong figur"s. He said that the al.(lC3-
t.on to the Railways wa~ RI). :!OOO crores. 
It is not correct. fhe aJlocation to the 
Rail\\ay..; i<t Rs. 2980 crores and what IS 

really nlis')iog 'So that Mr. Dandavnte 
should have got up when Shn T\1aJha\r,l<l 
Scindia was speaking at the tllnc \\hcn he 
was talk.ing ahout the Railway HuJget. 
He said. tht: hudgelao sllPflort to the 
R:Jilways in J977·7S in the J"lfth Plan WJ~ 
74 per cent and the internal re,ource 
generation \\a~ only 3.+ r~~r cent; Jnd 
today it iSJust th~' reverse. "J he hudgetary 
support IS 2(, rer cent of pJan of Raijv.4\\'s 
and the Internal re\OUh.'C gt'r)cratlon I.., <13 
per cent. Rs. 69 crores got.:s to Ka.lv.aYfi, 
.n real terms. l'he ~uJgctary !'oupport. in 
the way the Janata Government was cal 
culating at the time wh.:'n ~1r. IJandav8le 
was the Raii\\-ay MUll')fer the profit of 
the Railways or the ~urp!u'i of Railways 
will come to R" 1050 crores. If we 
measure \'tilh t Ill' same yardstick giving 
the money flom the Plan than It can make 
more and more profito;; \\ hat is the uC\e 

of doing that 1 \Vhal J all) trYing to say IS 

the Railways, power. Tete.communica .. 
tions, oil, a1l these fields arc doing well 
and it will show we need a work cuhure 

. amongst our publIC sector. our people, 
professiona's who are managIng this public 
sector, they must manage well. Other .. 
wise, they have no role here. 

Prof Madhu Dandavatc aDd my 
frlend here mentioned that we announce a 
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CODceSlioD 00 excise duty etc., in tbe mid. 
year. It ia Dot really a lona term fiscal 
policy. I want tl) tell you that it is just 
Dot possible for any Government not to 
announce tbese measures in tile mid-year. 
I will give you one examp'e. The excise 
duty or customs . duties depend on the 
ioternational prices and if tbe international 
price goes down because of the Dollar 
and parity cbanses, you have to increase 
or decrease the duties. You cannot help 
it. If tbe Government has to come in 
between In the mid-year they have to gIve 
some concession or Increase or decrease 
the duties, they cannot do anything That 
does not nlean that the Government is not 
adhering to the 'ong tern) fiscal pol,cy. 
Long term fisca I policies are directIves of 
policy. The way it is suggested, giving 
small small increase which means 20 per 
cent Increase or 30 per cent is not done. 

(InltrrUplions) 

SIIRl AMAL DA'r T A : I said the 

sanctity of budget. 

SBRI MURLI DEORA: There is 
nothing like the sanctity of hudget. If in 
the mid-year when the Government thinks 
that the price of some commodity in the 
International markd has gone down. it 
has to increase the dury. It will have an 
effect in our own internal market and it 
will create unemployment otherwise in our 
sndustries. (Interruptions) 

MR. CHAIRf\.fAN: Do not argue. 
YOU continue your speech. 

SHRI MlJRLI DEORA : I wourd Jike 
to give on:y a ~Olall exam"Je, how our 
economy is behaving and what should 
really be contained In the t ax structure. 
I he correct lax structure and 1i~eralised 
licenSing policy are helpful. Let us take 
the exampJe of cement. About 19 million 
tonnes we were now manufacturing. During 
the years 1977 and J 978 there was a Joss 0' Rs. 30 to Rs. 50 on every borelJ of 
cement. And DOW? What do we see 1 
The Governnlent of India came out with 
a positive programme, further liberalising 
the cement licensing. They allowed 
everyone to manufacture cement. Today 
We are manufacturing 41 million tonnes of 
"em~Qt. Wbl lever is tb, cement needed 

by the people, in the book~ of the b1g 
companies, and the States. and the cemeDt 
is available. Just to give you one figure, 
in 1980·81 the next tax col1ection waR Rs. 
137 crores, and today it is Rs. 820 crores. 
SIX times! 

SHRI AMAL DATl A : That is be­
cause of recession. 

SHRI MURLI DEORA: No reces­
sion. We are collecting six tImes more 
taxes by producing nl0re cement, and 
there is no shorlage. ThiS way tbe 
economy will lead In cooperation and 
coordInating the industrial licensing policy 
and the liscal, olont:lary rolicy are work­
ing together. 

I would like to give you one example 
of textiles. Seventeen per cent of the 
lotal organised workers in our country are 
en1ployed in textiles. Tbere was a 'iIlle 
when peopJe used to say that ie are 
importing every fabric in our country and 
now there is no textile which is not manu­
factured in India. We can compete with 
and we can afford to export to any coun­
t ry in the worl4. But \\ hat is really 
happening to our textile policy? We say 
that the Government win see that the fabric 
will be: avaalable to e\'ery poor perSOll at 
affordable price but aCt ua1Jy it is not 
a vailabJe. And thiS is th\.' reason that I 
,"ould like to appeal to the hun. Minister 
that something should be done to follow 
what was announced in the textile poticy. 
Th~ rlifference between the international 
price and the local price is so vast-six times, 
seven times. A po!yester shirt in Bombay 
costs Rs. 30 to Rs. 40 b(cau~c it is sn'luggled 
fronl Taiwan or Hong Kong or South 
KOfc:a, and the same shirt. if it is manu .. 
factured in a mill in Bombay or Calcutta, 
costs about Rs. 120 to Rs. J 30. How are 
we going to compete? This has reaJly 
encouraged smuggling. So. 1 would 
request the hon. M i njster to see that this 
tax system is devised in such a manner 
that there is not so much difference bet­
ween the international market and ,the 
local market because this will always 
encourage smuggling. Even tbough there 
is increase in the standard of living in our 
country, the per capita production of tex. 
tile hilS not gone up. Where is tbe fab~i~ 
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comina from ? Where is the coJtb ComiDI 
from ? This cloth IS coming by smuaaliOI. 
So, 1 would request the hOD. Minister to' 
please do something .... (I nle ruptiollS) 

SHRIINDRAJIT GUPTA: Why do 
you close down so many textile mills? 

SHRI MURLI DEORA: You are 
tiabt. We have closed down so many 
textile mills in Bombay tbanks to Dr. 
Datta Samaot. He is Dot here now. For 
two years all the textile mills were c osed 
but still there was no shortage of textiles 
in India still the clotb was available. 
Where was at comtng from 7 It was coming 
from smuggling .•. f Interruptions) 

SHRI INDRAJlf GUPTA: It was 
comiol from power:oom. 

SHRI MURLI DEORA: From 
power loom lo some extent, but the synt­
hetic fabric was coming from smuggling, 
Gupta Ji, I want to tell you. I agree 
that it was comlDg from powerJoom, 
and handloom. There is notbing wrong 
if it was coming Irom powerloom. I am 
not against tbat. What 1 anl trying to say 
Is that smugghng of synthetic lextLCI must 
be stopped. It is better to feed our own 
textile mills in Bombay and Calcutta and 
Delhi tban to feed the textile mills of 
Taiwall aDd South Korea and HODg Kong. 
Tbat does not do any good to us. 

The Prime Minister says that the 
employment win be meanIngful only if 
proper education is glveo. H1J commit­
ment to education has been shown by 
increasing tbe amount from Rs. 300 crores 
and odd to Rs. 800 crOTes. The anti­
poverty programme, th: rural develop­
ment programme has gone up to Rs. 2,000 
crores and I am very sure that thiS bud­
let will help to impro\ e the lives of our 
people morc and more. 

One line on the urban poor I want to 
say. The only one prograJnme that the 
Government of India bad given last year 
was SEPUP-Self.Employmcnt Pro .. 
ararome for Urban Poor. Rs. 200 crores 
were provided for five Jakh families. It 
"IS announced in tho last year's Budaet 

but was started from first S.,tember. It 
hal Dot done very well. So. I woUld ...... 
est the hon. Minister tbrouab you , ... 
.omelbiol should be done for the urbaa 
poor. We must do more and more pr. 
aranlmca for the rural poor. 11 a maD II 
poor Whale he is in the rural aro •• jut 
because be milratea to Bombay cit1. b. 
does .Dot become rich. JUS! out.ide ta. 
border somebody is rural poor but if be 
migrates to Bonlbay. ho become. ucbeD 
rich. Tbls is not true. There are poor 
people in urban areas a ISO. After dOiol 
sometbing for the rural poor, we must do 
somethiDAC (or the urban poor. I would 
request tbe hOD. M nj'\ter that tbi' pro­
gramme of Sl:.PU P for the urban poor aod 
the big cities needs to be redesigned and 
somethiog sboulJ be done very qUickly for 
fulfillina tbe aspirations of the urban 
poor. 

SHRI SURENDRA PAL SINGH 
(Su land:,hahr): Mr. Ch,l f man, Sir, a 
great deal bas been sa"j for and aleinst 
the Budget but dC'lpite what the critics of 
the Budget say, there is no gatn'layiol tbe 
fact that the PrIme MinIster hdS presented 
an e~cellent BuJg I, a Budget which does 
Dot impose very he,l Iv y taxation or burden 
on tbe tax-payer, a Budg:t which ,ives 
tremendous relief to th~ poor, and a Bud· 
get which has ample fin loclal provisioos 
to eosure that all our developmental 
activities continue unatMted and tbey do 
not sutTer becau~e (\{ pauc.ty of funds. 
There is only lJne feature of tbe BudKet 
which IS cau,ina some apprehension or 
fear in the minds of even those experts 
who know something about th" Budscl 
and wbo favour it fbat (t!ar is also in 
our nlind That fC'dtUJ c is the biS deficit 
in the Budget. 

There is DO uoubt th.u even tho Prime 
Minister himself is not very happy with 
the deficit. But it is something which 
cannot be avoided at the moment. He 
bas given a categorical assurance to tbe 
House that everything possible will be 
done in the management of the Govern .. 
ment expenditure, etc. That tbe jJl-effects 
of the deficit would be neutralised towards 
the end of the year. That means tbe 
Government expenditure will bo watcbed 
very car,Cuny and moni tored; aDd ne., 



,_ o ... ora. Central projoct. are compJe­
, .. i. time .0 tbat no elcalation takes 
place. These are measures which tbe 
priple Mioi.ter has promir;cd to take. I 
.. sun by tbe end of the financial year 
Ile "ould be able to narrow this gap and 
wi" eot .now it to create any mischief. 

The 'rim. Minister in-his speech luts 
JaJd • ,reat deal of empbasis 00 the aU .. 
eviatiOft ef poverty. This a very impor­
tant .t.lbJecl. DO doubt. for the develop­
ment of any country and especially out 
coun'ry where l/Jrd of the popuJ .. iOD 

livel below the pO\lerty linc. Unles. and 
until wo can remove poverty ~ we cannot 
say that tbe country is prosperous or is "UD, very strong eCGnomicaUy. I am 
very happy that the fioanc..al allocations 
mad. by the Prime Minister have been 
f:oltaoced. He has been very generous 
lod with this additil)naJ amount for this 
programme Wt will make tremendous pro-

arels in future. 

This problem of Jh)Verty is being tack. 
led in two ways by gi\ jog cash cr loan direc­
tly to the beneficl3rie~. and second1y, by 
selecting poverty prone area and the-D 
creating necessary fdtifttics and infra~ 

structure in that area so that peopJI! hving 
tbere can take advantage of tbose facilities 
and do somethintt on their own. So that 
they I~arn bow to stand on their legs 
through their own effortli;. 

I have seen the implementation of both 
tbe scbemes from very close quarters and 
I can say with certain convktion that as 
rar as tbe first scheme is concerned where 
the cash amount or Joan IS g,vtn directly, 
it i6 not giving so much of benefit to the 
poor al it should do. I think Mr. Chair .. 
man you also mentioned in your &peecb 
tbat tbe benefit accruing to the benefic~a­
riel is oat commensurate with the amount 
which Government is giving and that is 
because a Jot of corruption has crept into 
it. There is corruption at the level of 
the selection of the beneficiary. There is 

f eorruptioD at the thue ot disbursement of 
the benefits lad uDf0tanate't, t~ere ia COt­

ru.,"iOD also at tbe tbd t oft the l"O"",y 
! because be or .. lIb~ dlteainctt utili'e 'lDODty 

for the purpose for whicb it is aiven. 

These are minus points or tbe sbort· 
comia.. te which I mi.ht Invit~ tbe 
G..,\!eIPm ... t', attention 10 that prope. 
use of tbe money i8 mado. Otberwlse# 
my suaestion wOtlld be to concentrate 
more OD tbo second courses, tbat is. pro­
vide facHilies and to .treo,tbeD ;afra.. 
.tructure so that people Jearn to stand OD 

their feeL. That i. a better course and 
tbat can be done by constructing more 
roads in the rura I areas, by providiDl 
tl'aasport facilities, giYina more electric 
power, more scitools, more bospitall'IaD4 
educatioDal facilities. If electric power 
aDd roade alone are given to tbe rural 
areas. you know, Sir, you come from tbe 
rural area also, people by them~elves will 
do IOmethiog to pull themselvet out of 
tbe morass. So, our concentration should 
be more 00 that work. 

Another important matter on which 
tbe Prime Minister bas tbrown some ligbt 
is our education. He has very wisely 
allocated a large amount of money fOT the 

,spread of education. He has gone to tbe 
extent of formulating a new education 
policy wblch bas been thoroughly discus­
sed and approved by this House and he 
wishes to implemen t that policy very 
earnestly and we are all with him in tbis 
matter and I hope wben this new educa­
tion policy is fuHy implemtDted we will be 
able to havo the desired result. So (ar 
what bas been bappening in the past is tbat 
the particular subject has been very badly 
neglected for (he last th;rty to forty years 
and there has b.eo so much chaos. There 
has been so much of deleriora tion in 
education. We bad an begun to wonder 
where this countr I would go if the educa­
tional standards were so low and educatod 
people were behaving in such an irrespon­
sible manner. I am sure that implementa­
tion of the new Education Policy would 

. improve the standard of education especi· 
: aJly with the Navodaya Vidyalayas scheme 
which bas been introduced in the villages. 
I think' it Will give an opportunity to 
talented boys in the rural areas and they 
will have equal opportunity of bettcrm, 
their education ansi tbey will be IAble to 

. , • 1 
,compete with tb~ boys of ~~blijl areas. 

That will gi~~~)tb~ ~! new qf.lfplp;p Ni­
l While OD tbe ~,y,1dcGhQf e~uqp~. I ~h 

to make point 'aaQ·~ fbat is lliat whit wo 
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should cou'ntinue to implement the new 
Education Policy as best as we cao. we 
should also pay attention to our primary 
~ducation in the rural areas. Some or 
the schools and colleges in tbe rural areas 
are in a very bad sbape. Tbey are utterly 
nelJlected and if you go and see tbe prim. 
ary schools, you will find that eilher the 
building is not there, if the bUilding is 
there. tbe teachers are not there. 
if the teachers are there, the roof 
ov(r the buildiD, is \Dot tbere, and 
their condition is really deplorable. I 
would urge upon the Central Gov roment 
to do sometbing about that aDd direct the 
State Governments to provide more funds 
for primary education because that is 
the foundation of our education and when 
the children are given such an tducation 
for the first time, tney should be looked 
after and they should be given proper 
attention at that level. 

Sir. while on the questIon of rural 
education~ it remtnds me of the problem 
of unemployment amongst the educated 
rural youth. The fact is that every year 
lakhs and lakhs of youth are pouring out 
of the universltlC4J and colleges and they 
are not finding gainful emplo),ment after 
coming out of the uni verslties and colleges 
and that is creating a problem in the rural 
areas. A lot of tcnsion is created when 
the boys are not able to find employment 
and they indulge in anh-\oclal activnie'i 
and that is a big problem. Therefore, I 
would urge upon the hon Prime MInister 
and the Government of India to draw up 
some schemes wherehy we can give gainful 
employment to the rural youth and absorb 
tbem so that theIr talent can be utlh~ed 

proper1y somewhere, so that they do not 
do all sorts of mischleves. 

Now, coming to agriculture the Prime 
Minister has also been \ery generous to 
agriculture and rightly so as the perfor­
mance of agriculture has no doubt been 
very very good. Indeed it is a fact that 10 
or 15 years back, we were a nation begg­
ing for food all over the world. But to 
day we are not only self .. sufficient but we 
are in a position to export foodgrains 
also. Sir, you have yourself rightly said 

in your speech tbat our aaricuJural produc­
tion bas reached a plateau. For tbe 'aat 
so maoy years, it is a fact tbat the incre­
ase in production is only marginal. not as 
much as it should be. Now, lookinl at 
t be future, our population is iacreasiq 
and because of our poverty remova I pro­
,rammes, etc. the purchasing power of tbe 
poor would aJso increase. So, there is 

going to be increased demand for foodgraios 
in tbe futuro. Unless we are able to in­
crease our aaricuhural production much 
more tban wbat we are doing now. we 
are bound to face difficulties in future. 
It is quite right that the bigger farmers, 
more progressive farmers have reached 
the limit beyond which tbey are not able 
to iDcrease their produce. There are 
certain limitations which tbey cannot aet 
over at the prescnt moment But it IS a 
fact tbat middle farmers, small farmers are 
th OBC "hose production is about balf or 
less than half of what the big fanners are 
produclog. I will give t~e figures. Sir, 
tbe per acre ),ield of wheat in the State of 
U. p. is like this. The big farmers. the best 
farmers are producing 15 [0 18 quintals 
per acre and the small and middle farmers 
are producing about 10 to 12 quintals per 
acre and the average for the whole State 
IS 8 quintals per acre. SOt the difference 
is there. The reason h that the small 
farmers are not getting the requisite faci­
lilies. They dOD~t get the same inputs as 
big farmers get. The big fanners are not 
depending on the Go\crnment Agencies. 
They can buy the b~st seeds, best 
fertilisers in the open market because they 
have money. The small farmers who have 
not got money t don ~t get money and 
inputs from the Government In time. 
The fertilizers given to them are 
generally bad or they are given at a liOle 
when tbey are not wanted. and eveD 
the seeds prov1ded to them are not of 
very good quality. My purpose jn sayio& 
that is that the poor farmera and tbe 
,mall farmers want timely belp either dire­
ctly from tbe Government or (rom coope­
rative al!!encies. If you give them the 
same inputs and the same facilities 8S are 
available to the bigger farmers. I know 
for certain that their production will 10 

as high as tbat of the bigger farmers. 
They do Dot Jack in tecbniqe or tbe 
know1edlc. It is first that tbey do not 



ba¥c the wberewithal. to produce. So. our 
concmtratfolf from now on sbould be Oft 

tbe small farmers-as you yoursell said, 
Sir, in your speech.'( we can briog tbeir 
production to tbe level of biaaer farmers. 
we will be in a very happy positioD and 
we do not require anything more to in­
crease our production. Of course. resea­
rch work etc. should go on side by side 
and our scknttsts should come forward 
witb better se~'ds, better techniques, so 
that we can increase our production in 
future. 

Sir. the last subject which I would 
like to touch upon is very important and 
that is Defence preparation. Our Defence 
Budget has gone up hy nearly 40 per cent 
this year. It l~ indeed a "cry heavy bUT­

den, but a burden \\ hich we arc prepared 
to boar becaus: rhe cucurnstanccs in which 
we find ourselves are sllcb that we cannot 
avoid heavy expe,nduure on Defence 
preparatIons Hut the only thing one has 
to be cart:ful of IS that we should ensure 
that there IS no wastefttl c"pendllure in 
the arsned forces. There has been was .. 
teful e"p:ndllurc, there is a Jot of er.tlcism 
in the press and nun,ide about it, and I 
would urg~ upon rhe honourable Prime 
Min sttr and the Defence MInister to see 
that the money IS not wasted by the 
Defence f- orces anI.) whatever money is 
granted by the Parliament - Of course, 
Pdrl1n1 r nt \~ ill never grudge any expendi· 
ture on this accOUf't--it should be pro­
perly utili~ed 

One ('ther Inatter. Sif. to which I 
would Jike to draw the alientioD of the 
hon. Hour;,- and the Prime Minister is 
tbat certam ominons developments have 
recently taken place across the border in 
Pakistan. It is a known fact now that 
Pakistan possesses an atom bomb about 
which we have been talking for years now. 
Whatever they fl'lay say. they mny deny 
every day. but the fact of the matter is 
that PakIstan has a bomb or they have the 
capacity to produce one within a matter 
of minutes or days, and no amount of 
persuasion, no amount of speaking to 
Washington to persuade Pakistan to give 
up this activity will do. They hav~ made 
up their mind to have the bomb. I think 
the best thing for us to do is to appreciate 
this reality and we should say to ourseJves 

·Wen. Pakistatl bal a bomb, wo will bave 
a bomb, too, whether we like it or Dot-. 
tJnder these circumstances, wbat bave we 
to do ? Are we goinl to review our policy 
and chanae our options or Dot? I( we 
don't go in for the manufacture 
of bomb ourselves, would it 
be fair on our part to commft 
our Forces in a conflict aaainit Pakistan 
when our Forces know fuJly well tbat tbeir 
adversary bas got tbe atom bomb and 
th r are going to use it ? Would tbat not 
demoralise our Forces? Would tbat Dot 
d .:moralise our countrymen also? So, 
unless and uldJ you bave a proper reply 
to their bomb. this blackmailing by Paki­
stan would continue for all times to come. 
I see no reason why there sboul~ be any 
hesitation on our part to manufacture a 
bomb. What harm is tbere when so 
many other countries in the world ba\'o 
It ? Jsrael bas got one, nothing bas hap­
pened. South Africa bas got tbe bomb, 
PakistaD bas one now, China bas it, 
Brita;n bas itt France has it. USA bas it, 
Brazil ha4li it, like that there are so many 
other countries. Why can·t India also 
have it 1 I:-lcavens will not fall. And 
besides we are a democracy. we are a very 
soher nation, we have the system of checks 
and balances. it is not as if a bomb in our 
bands is very dangerous. We wontt go 
and use it just in a light manner, but 
because we harpeD t~ be in such circu_ 
mstances, where two of our main adver­
saries have atom bombs with tbem. How 
long can we exist as an independent nation 
without one 7 So. I very strongly urge 
upon the Prime Minister tbat we should 
review our policy in this regard, and the 
time has now come when India should 10 
in for a nuclear bomb. and that is the 
only way in which we can contain Pakistan 
and we can keep them in their proper 
place. Otherwise 1 am afraid we will be 
subjected to a nuclear blackmail all our 
IiV(lS and tbat, I am sure, the country will 
not like. 

With these words, Sir, I am very grate­
ful to you for giving me time. I once 
again commend the Budget. 

[Translation] 

SHRI DAMODAR PANDEY 
(Hazaribaab): Mr. Chairman, Sir, I lIot 
Only wholebeartedly support this Budaet. 
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but would also like to congratulate the 
hOD. Prime Minister for providiDI relief 
to tbe poor in the Budget, especially to 
tbe working class. At the time of inde .. 
pendence we bad tbree major problems 
before us i.e. the problems of food, cloth 
and sbelter. Our farmers have solved tbe 
problem of shortage of food. Today we 
are self-reliant in the field of foodgrains. 
It is really a matter of pride tbat we have 
achieved self-sufficiency in foodgralns 
wltf,in a very short per' r~' after our 
independence. SimHarJy, our industrial 
scctor has made us self·reliant With reaard 
to a vailabiJity of clotbes. 

Besides it. our salaried class, who 
Jeave their native pJaces and work in 
factories and mines, were facing a big 
problem of bousin~. Fvery time it was 
thought to do something fo provide 
bou ing facility to them. But it is for the 
first,..time that it has been visualised in 
this budget to prov;de an opportunity 
to those who have capacity to construct 
their houses and the Government will 
assist tbem and wi)) also give tax reHef to 
tbem to some extent. The working cfass 
very macb commends the bon. Prime 
Minister for providing this relief It is a 
,feat reHef to the working clase , particul. 
arly to the salaried class for which our 
hOD. Prime Minister deserves congratul. 
ations. 

In this regard~ f would hke to submit 
ODe or two suggestIons. The national 
resources are utilised for the development 
works of the country and our working 
class plays a vital role in tbe mobilisation 
of our resources. Their amount of provl­
deDt fund not only remains as fixed 
deposits. but they keep their money WIth 
the Government tJII their retirement. 
National Labour CommissIon had sugges­
ted much earlier that contribution to 
provident fund should be raised to 10 per 
cent. There can be DO other nOninflation­
ary measure of resource mobilhatlon than 
this. If the provident fund contribution 
is railed by 2 per cent. Government will 
aet more money and it will also provide 
some relief to the workers But I do Dot 

know al to wby it can Dot be dODe. Wben 

we take up tbis matter at Tripartite level. 
Government gives assurance to us, but 
afterwards DO atteotion is paid towarda it. 
I think. tbe Government will pay attention 
towards it and the provldeat 
per fund contributioQ will be Increascd a. 
the recommendation of the NatioDa' 
Labour Commission. 

Secondly, today the different public 
sector organisations are issuing bonds for 
the purpose of resource mo,IUsatioR. 
Different schemes are announced rrom 
time to time to attract black money and tax 
relief is provided to tbem. At least 1 S per 
cent interest IS paid on these bonds. The 
provident fund or the workers is not a 
bJ~ck m(1ney hut a hard earned mODey. 
It IS a fixed amount with the Government 
for unJimited time or tiJl the retirement 
of tbe workers and which i~ asaured 
income of the Government. But even then 
the rate of intere~t paid on it is qutte fow. 
I think the Government will pay attention 
towards it. It il a matter of regret that 
14 to 15 per cent interest is paid to the 
black marketeers who purchase bonds 
with their black money, but IS per cent 
interest is not paId on the provident 'uod 
of the workers which is a hard earned 
money ,hope that the Government will 
think over this matter and will provide 
some reller to the workers also. 

N ow I want to submit one or two 
points about my 0"0 constituency. Today 
n,har State has a unique position in the 
map of India. It Is that part of tbe 
country which has about 35 per cent 
mmera1 re~ources of the country. but 
fr,",r~, the income po;rt of view. there are 
h~j ,.lly one Of two States whlcb have less 
income (han thiS State In spite of 10 

many natural resources, there is still 
acute poverty in it. The attention, which 
was given towards thIS State iD First, 
Second and Third Five Year Plaol, has 
almost been diverted jn tbe later Five 
Year Plans. Today they arc matina fun 
in the name of irrIaation. On the one hand 
in other parts of the country, 70 to 75 
per cent area has been brOulbt under 
irrigation and on the other hand, In Rihar, 
Dot even 7 per cent area bal been covered 
under alsured irrigation. Where will (bese 
people 80 and what will they do III 



aaricultural sphere? I n Bihar, Ganga bas 
malimum olwater flow aDd tbere IS DO abo 
rtaao of water. The areas 00 both sides of 
0&111& face 800d problem. The Southern 
Bihar allo hal big rivers, but that water 
il Dot utilised for the benefit of the State. 
Gu,a water is only used as Ganga Jal 
for reU"ous ceremonies and bathing. Cao 
we Dot make ule of tbis water for irnga .. 
lioD 1 Can we not make some arrange­
moat to make usc of this water In our 
qricuJtural fields '/ Everybody knows 
tba. tbe soil collected by the Ganga Clver 
i. very fertile and If some irrigation 
arraoaement IS made, It can produce 
plenty or foodaralns. It is a maller of 
pride tbat ,reen revolution was brOuiht 
about in lome parts 01 the country and 
our country has become self-reliant 10 

tbo matter of foodgraio'i. If irrigation 
facality II provided In Bihar. we ~an 
produce much more foodgrains there. We 
are already self·reitant .n foodgralns. but 
we can set up a glorrou'i example by 
feedioa a major part of I he world. We 
could have so much production of fooJ· 
IraiDs in that area, but no aUcntlon has 
been paid towards It. 

The situation i, alm.Jst the same with 
re,ard to industrialisation. Of course, it 
i! saId that Bokara has boen set up, 
H.E.C. started. Sandtl has been commlsi· 
oned and tbere are a lot of big public 
undertakings of the Central Government 
in Bihar, but ha'i it ever been thought of 
tbat not a sin&'e bril.:k has been laid 10 

Bibar tberearter. and the factories in tbe 
name of H.E.C. and Slndri in Bihar are 
in very sbabby condltion '1 Did you ever 
have a look at at fl If you go through 
economic survey, .H f.e. would occupy 
tbo first position In the maUer of in;;urriog 
Jossos. 

It is Dot so that the people of that 
area are not skilled and do not want to 
work. The biagest problem ot tbis area 
is tbat tbey do not gct electricity for tbeir 
industries for 8 bours continuously and 
duo to Don.availability of electricity. these 
industries have to incur loss. Ha::J there 
been proper supplly of electricity, a large 
number of such industries could bave beea 
set up. A lot of allocation bas beeD made 
for electricity aDd there are a number of 

l't1bhioos plans regarding soneration or 
electricity. I want to submit tbat tboulb 
coal is produced in Bihar, but electricity 
is aeneratcd in Ropar, Bhalinda and at 
other places. Tbe electricity that will be 
lonorated in Sinarauli, will not be supplied 
towards east, it will Dot move towards 
east. If some thing will happen, it will be 
Just like some crusaders who offer their 
Namaz turning their faces towards west. 
Likewise, tbe electrici ~y also finds its 
direction towards West and it docs not 
get any opportunity to go eastward. You 
have set up N T. P. C. on national level. 
but you do not thtnk about the east. 
If electricity is supplied to industries 
aod other works in our area, 
tban the ill·fame we earn and tbe losses 
we suffer due to inadequate supply of 
electricity will not be there. You should 
fi,)rmulate schemes to generate the cheapest 
electricity. We have been facing shortage 
of electricity and we also have the constr. 
aints of resources. as a result of which 
we cannot set up more power houses. But 
has thiS aspect ever been taken into 
accouo t that those who think of setting 
up power houses. they think of generating 
e!ectriclty at those places where tbe 
electncity so generated becomes costlier. 
They cannot think of generating electricity 
at the chea pest fates and provide relief to 
the country. 

We generate electricity at a place 
where loss of 100 rupees per toone has to 
be incurred on coal and it will be the 
costliest. Such schemes are prepared 
which cause loss to tbe nation. We had 
once suggested that there is the biggest 
coal deposit of the country iD North 
Karanpur, Singrauli,' Talcher and North 
Karanpur arc tbe future of the country. 
You can generate electricity at cbeaper 
rates and thereby earn profit In leneration 
of electricity. 

Tbe Electricity Department submitted 
a report that water was not available at 
that place. Perhaps they tbought that 
water must be available in the power 
house itself. They did Dot see anything 
and they submitted such a report. There­
after a committee was set up. The 
committee observed that there is plonty 
of water at that place. For supply of 
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water. canal. could be constructed tbere. 
You can generate ~ooo to 10,000 MWs. 
of electricity provided a SO kms. long 
canal i. constructed. A river is al.o there. 
2000 to 3000 MW s of power could be 
,enerated with the water available from 
tbe river. Bot ODe pretext was taken tbat 
water was Dot available at tbis place and 
as sucb a super power station cannot be 
set up there. The Bahar Assembly bas 
been saying this vociferously and last 
year our Governor also said that there 
could be no major scheme tban this one 
(or the benefit of tbe country and for 
providioa relief to Bibar . For tbe last 
tCD years there bas not been any prc8r~ss 
;0 tbe field of leocratioo of ctectricity in 
Bibar. Our requirement or electricity 
bas been continuously increasing, the 
demand of the people goes on increasing. 
If you talk of industrialisatIon at a rapid 
pace, and if there WI)) be no supply of 
electricity, tbe posilion will rematD 
st_pant. You may also talk of constraint 
of resources for .Iectricity. You may 
supply UI electricity from other place~ 
also so tbat we may be able to ma ke good 
tbe shortage loing on for the last 10 
yearl, btll we will still be lagging behind 
otbers. If you wish to bring us at par 
with other States, you wil' have to double 
tbe allocation for electriclly in (' ur area 
and tben only we will be able to reach 
nearer the level of other Slates of the 
country. In spite of that. perba(:s we will 
be lagging behind. Therefore, I think \hat 
the hon. Finance Minister will pay hiS 

attention towards tbis 'area. 

I want to say a few more things. 
Public sector is an important part of our 
economic system. We want tbat with the 
belps of it, the country should deveJop 
and the country should make progress at 
a rapid pace. Tbrough it, we want to 
proceed on the path of progres;;. But we 
do Dot pay any attention towards its 
development. Our opposition parties are 
determined to see that somehow or other 
tbe public sector is rumed. You hav~ 
seen that Mr. MurJi Deara was saying 
that an hOD. Member is Sitting to our 
right wbo is an industrialist. The indus­
triaUsts mostly sit on his right. They do 
jlot 10 on strike. Have you ever heard in 
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tbe country that strikes were resorted to 
by the,industrialists. They find it oas)' to 
organise std ke in tbe public sector. Now 
tbey have fixed a date on 21st instaot for 
organising a strike 10 public sector. Why 
do you organls: Mrikes in tbe public 
seotor? It is said tbat they are loiog on 
Slflke to prote"t Jt. If tbe GovcrDmeot 
wants to protect the public sector t it must 
work in a p:anned \\ay. We sbould 
protect the public sector froln those 
lefhst peopJe, who are plannlog to ruin 
tbe public sector by their wrong actions. 
If you do not look into it. you will face 
difiicul,ies. 

Mr. Chairman, Sir, the Industrial 
labour of 1bis ~ouu(r y IS looldng towards 
this Government with high expe~tat,o'H. 

You k.now that I he 1, ade lJ D.OUS A ... t 
w.as passed durtng the HratJ~h daiS in 1926. 
Sixty labourers unitedly can form a union 
for industrial re!ation~. Now It is not an 
imposs.ble thIng 10 gel 60 J .... bourers for 
formatioo of a unwn In any induslrY or 
unit. Labour unions have been 'ormed 
10 almo~t all rhe industries and the l·C:~UIt 
was that ever.Y union tries to compete in 
doing more and more Jctm.;\~e. COUld 'We 
not think about l( ? Thcr~ is frceJoill to 
form unio"s. fhere IS freedom to form 
labour organi!'8tlon .. , but there can t"e no 
freedom to do wrong deeds ,n the namt' 
of organjsation~. I ho~e who Ell e tru: 
patron~ of JJbrurcrs. shotl~d r:1Y attentIon 
towards it. We have to t.tkc them ahead, 
we should pay ~Htf'nUOfl to en~urc thac 
they think In Ute right dire';lion. their 
steps are put 10 right direction and the 
steps are strong. 

It is being ..;:uJ that on I ndubtria 1 Act 
will be passed \Vc ha\c bc: .. n "steniag thiS 

thing for the last l wo years that BiU is 
ready and may be ir troduced any time. 

But it has not hc\!n Introduced so far. 
Until and unless we lak steps in tblS 
direction, we Will not be able to make 
improvements in the public sector. To·day 
you expect the labourers to co-operate 
with you. No trade union in .he public 
sector will betray you. You have been 
betraryed by the ~ttike notice given by ,be 
leftist parties. The leftists and rightists, 
all adversaries. have united. All the peo-
ple of the opposition unitedly thought 
of stopplna the work l but despite all these 



thiap, BO per ceot workers in the public 
mtor did Dot P!y any attention to strike 
call and worked that day. Docs it not 
indicate, docs it not show tbat m1joflty of 
workers in trade unions of the country arc 
still with us, tbey have faith in the leader­
ship of tbe National M.zdoor Consrcss 
aDd tbey want to strengthen the national 
economy lDd tbe public sector by working 
shoulder to shoulder with all tbe people of 
tbe country. Wilb that point of View, when 
we talk of workers participauoo in tbe 
mana&~mentt then tbe question of unfair 
means comes up before us, "ben we talk 
of seekiog co· operation of all. then tbe 
question of recogoJtton is raIsed. Such 
kind of thinas are raiseJ due to which 
public sector bas reacbed lucb a stage tbat 
jf it is allowed to proceed J urther in this 
dire~tion. it will cau,e great damage. 
Therefore, I would lJkl.! to request the 
Government to pay attention towards it. 
We should work properly fo utilise the 
43000 crores of rupeeS, WhlC~l Yte have 
already invested in thl! public sector. 
We should remove the faults, the short .. 
comings found in this ~ystcm. and we 
should think as to bow to rna ke improve­
ments in If. 'linen we tark of all round 
development or the cou ntry. if sOlne part 
of the country is kft behind. more and 
more development is not done in it. we 
cannot talk of aU H)und developrnent jn 
the country. Then how solution will 
emerle? Ir on.; part of tbe COuDtry marches 
much a.head and t h' other part i" left 
behind, if we do oot give it an opportunity 
to march ahead, then it will lag bcblOd 
and it wiJl create imbalance and we will 

not be able to bandle tbe situation pro­
perly then. You have seeo that where sucb 
type of mistakes took p}.,ice. especially in 
Bihar. DO work. wets d~ne for 10 years duc 
to political instabihty. fo·day an oppor­
tunity has come, when the question of mar-
ching ahead uuitedly has come up. A time 
was there when we were not able to spend 
even 300 crores or rupee! during a year. We 
are DOW thinking of spending 1100 crores 
of rupees during this years. Coming year's 
plan has .)liO been propared. We WIJI do 
aU tbat for creating aninfratstrucfure, but 
if You do Dot live their due right to tbern 
regarding infrastuctute like electricity t 
Water t irrigation, road, transport, rail etc., 
then We will be left behind in the race of 
PCvelopment and we wHI not be able to 

march abead. Therefore, when tbe Govern .. 
mtDt has start~d paying attention towards 
tbe entire country J then this part may also 
be allowed to march abead by paying, more 
alt.:ntloD towards this part. 

[ English) 

DR. A. KALANIDHI (Madras 
Central) : ~1r. Chairman, Sir, I tbank you 
for ba\'ing permitted me to speak OD behalf 
of the D.M.K. Party. 

The Budget presented by our beloved 
Prime Minister of India is a mixed ono 
wbich deserves both appreciation and 
cf,tic.sm. 

Being tbe maiden budget presented by 
our 'bonourable Prime Minister. he can be 
excused tbls time, with the hope tbat be 
will pre!!lcnt a pleasant budget at Jeast next 
tIme -~atisfyiDg all sections of people -
provided ho continues to bold tbe Fin­
ance portfolio. 

It 's worlhwhile to take into account 
the comments made hy vanous people 
belonging to varioul) sect;ons. Chamber 
of Commerce people believe that instead 
of giving rehef to corporate sector, Govern­
ment has taxed 30 per cent minimum fa" 
which will hamper the growth of the 
corporate sector. 

ThiS would offset the liberalisatioo on 
depreciation allowance and would create a 
serious impact on the share market. 

The TV is no longer a luxury item and 
is a med a for propa~aling Government 
policies and programmes and it is a media 
to educate the Hhtcrates who form a major 
part of the population of our country. 
Hcnce, the price Clse is unjustified and 
unimaginable. 

Salaried people are the honesl tax 
payers in this counuy. They all expected 
a higher ce-ilJing limit for tax eliaibility but 
DO mention has been made. This has 
toraHy disappointed them. Of every rupee 
that accrues to the Central exchequer, 
according to 1987·88 Budget proposals, 

four paise on!)' come tbrouah Incomotaa, 
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Money sdent for coUection of these taxes 
Is on the bigher side. Hence, I request 
the honourable Prime MiDfster 10 have a 
retbinkins and remove tbe Income-tax in 
to as it has been done in Japan. If it is 
Dot possible, at least Rupees 25 to 30 
thousand should be the cCll1ing limit for 
tax eliaibilUy. 

15.59 hrl. 

[ SHRI 
in the l.hai,l 

SHARAD DIOHE 

In this Bud~ctt it is worth to praise 
tbat bousing and education bave been 
11iven a boost. This Will create a motiva-
ion among middle class and upper middle 

.cJass to have toeir own shelter. It IS a 
legitimate duty of tbe Government to 
provide such shelter. 10 that casc, our 
Prime Minister has made a sincere effort 
In this budget. I welcome thIs whole­
beartedly. 

In the Dame of preservation of forest 
wealth, 3S per cent duty WJ II be levied on 
plywoods made from prtme tlnlber and 
wood products. It is not logical as on one 
side you want to encourage housing aod 
on the other s:de. woods and products 
would become costlier by this levy. This 
will cause a further hike in tbe cost of 
building constructioo. 1 feel this is p,:nny­
wise pound-foohsh. 

16.00 brs. 

But, our hone Prime Minister has made 
a humble plea that he invites suggestions 
from Members and other conservationists. 
He should, therefore. revise his opinion 
on taxing wood products which would 
form part and parcel of the building 
activities. 

More allocation to education is a 
welcoming measure which can turn our 
illiterate masses into literates and increase 
our literacy' rate, so tbat tbe people can 
judie tbings well and they cast their votes 
properly without beiot' carried away by 
tbe smpathy waves. 

Excise dUly on aerated soft drinks and 
soda being 20 paise and j 5 paise per bottle 

'is unwarranted. Soda is not used (or 
miXing up with bot drinks alone by afftucat 
sections, but also useej by the poor and 
middle class peopfe to quench their thirst. 
Even the politicIan while speaking on tbe 
platforms drinks soda but he does Dot pay 
for that, the organ'zers of the meetiol 
only pay. So, it raas become an additional 
burden for the people of the lower rank 
of the party who (orm the rank and ftJe 
of the organization. Heflce. it is unjustified 
to increase the ex~js\! duty on soda and 
soft drinks. I Will appredate the boo. 
Prime Minister If he ruts excise duty upto 
30 to 40 per cent on hot drinks so that the 
people can be relieved from the clutches 
of the devil of drinking h~lblts and also tbe 
excheq!Jer gets more money. 

Though snulling anJ chcwin~ tobacco 
is reaJly harmful to l'1calt h. p~ollie in tbe 
rural ar~.,s to f,)l,"\.·g'.) lh~'r food while at 
work and alSl) Wh~H th~y nre not able to 
take one squ.ne nH:al a day, indulge in 
chewing tob.1C~d and snutling. So. increa ... 
sing excise duty on lh;:se suh~tances i5 
gOIng to hit t he common man an J not the 
richer peropJe. i·h~;h':C. I r~queH the hoo. 
Prime l\"tinistcr to \\lthdraw the exdse duty 
impo")ed on tobacco "n~i sHuff. 

It is regrettable that .. )ur hone Prime 
Minister has forguu dl the forty thoustand 
sIck units in the small ~ca'c sl.'Clor. Neither 
he has made an honest attempt to nurse 
them back to health from skkness, nor bas 
he made any provision in the Budget 
presented H<:n<.:e. I re=lues{ the hOD. Prime 
Minister to take into a"'~ount the problems 
faced by the sick units in the srnall scale 
indust des. 

It is unfortunate that the hun. Prime 
Minister has not cncour~ged the bankiog 
industry which has a major role in the 
national devcJopmcnl like tax incentives to 
facilitate mobIlization of fhe savings. While 
creation of a Nationul Housing Develop­
ment Finance Bank is appreciable, Datio­
nalized banks shoutd be made to involve 
in these activities with a due caution not 
to allow favouritism or rulioa political 
partyts interference. 
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There are certain fealuers present in tbe 
Budaet to be praised and applauded. One 
is any compen'3stion received by a work .. 
maa at the time of his reti remont is ex­
empted from tax. Similar exemption is 
beiDI extended to payments made under 
voluntary retirement schemes for public 
sector enterprises. The other is reduction 
of basic Cu-;tOfllS duty on P. V.C. rexin 
which heJps the housing and industrial 
scbemes and insula lion to be cheaper 
Further. the lower rate of excise duty or 
five per cent will reduce the cost of cbeaper 
toilet and laundry ~oa ps 1 am quite bappy 
tbat you have accepted the Janta soaps, 
even tboupb you have an aversion towards 
the word ·Janta·. 

Now. as a doctor, I wIll }:\c failing in 
my duty if I do nnt congratulate our hon. 
Prime Minhrcr for (hI:;! concc"sk,ns that he 
has given in the medical and pharmaceu­
tical fiefd. namely fult CUSfom~ duty exem­
ption for import of life saving equipments 
and also its spares. 't is rtally o~ical. 
practical and seO"lhte fllr ,,.'hich our hon. 
Prime M iOlCiter dc~c r'iC~ a 11 t he apprecia­
tion ano pr~use. Hel e, 1 would like 10 
mention that InstrumCl)t~ u5ed for opthal· 
mlC surgery gastrl}-o,'n!C'rolo~y surgery 
and neurosurgery \hould alS\l ~et the same 
eJtempfion a5 life su \'lOg i nstrurnents get. 

Exemption of additional customs duty 
for 3~ morc drug intt'rmcc!ialcs is 3 laud­
able one, I request the hon Prime Minister 
to remove the cuqoms duty in toto (or 
drug intermediate5 requrred for manu­
facturing pyrazinamide. 

Items like notc books. Jetter pads, 
blotting papers, ac{';ollots bouk. registration 
papers, file covers etc. are exempted from 
the excise ~uty aHo~clhcr, This will help 
the parliameot~lrlJ.n{; to use more pads, 
\\ rite more letter') (0 the non· !istening 
bureaucrats and to some of the adamant 
Ministers who never reply at all. This will 
also help to increase tbe literacy fate by 
encouraging people to develop the habit 
of writing more and learning more. 

Then. increase of excise duty ou vis­
cose staple fibres from Rs. 5 per kg.. to 
Rs. 7 per kS. and increase in viscose 

filament yarn by 12.5 per cent of the exis­
ting rate is going to crush the entire 
industry. In Tamil Nadu rarely we have 
any big industry. We have Southern 
Viscose Ltd. in Sirumugal in Coimbatore 
district wbich produces viscose products. 
So this is going to hit the industry very 
badly and would result in hardsbip to 
three thousand employees working in that 
industry. In view of the real backwardness 
in the industrial sector in Tamil Nadu. 1 
request the hoo. Prime Minister to restore 
the tax pattern existing on viscose staple 
fibre and filament units. The status quo 
may be maintained. 

The excise duty on cigarettes is based 
on the JeDlth of tbe cigarette and our 
Prime Minister hails that it is his inoova­
tion. Filter cigarettes are Jess harmful 
than tbe normal smaller cigarettes. Un­
fort unateJy, the lengfhier cigarettes whicb 
are Jess harmtul are made more costly 
now. So people go for smal1er cigarettes 
which are more harmful to them and invite 
more troubles. Hence the logic and 
innovation of increasing the excise duty on 
the basis of the length of tbe Cigarette 
cannot be acceptable just because it is 
followed in other countries. Even thougb 
this method is followed in other countries. 
They always stkk on to their limits either 
in drinking or smokiog. habits. But in our 
country peopl~ always exeeed the limits 
and finally they spoil their health. Hence 
I request the Prime Minister not ~o com­
pare our people with the people of otber 
countries and I request hIm to reduce the 
tax on the filtered cigarettes which are a 
bettcr devil than the small cigarette wbich 
afe a greater devil. I would suggest to 
mop up the loss incurred in this process 
by increasing the excise duty on Indian­
made foreign liquors like whiskey, brandy 
and rum so that we can get more revenue 
for the Government and also make the 
people not to drink more which will bring 
partial prohibition. 

It is more worth while for my State 
namely Tamil Nadu, because the entire 
arrack shops are recently converted into 
whiskey and wine shops. 

Increase in excise duty OD fuel efficient 
motor vehicles with CDsine capacity not 
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exceeding 1000 cc is to be increa~ed from 
20 per cent to 25 per cent and on spare 
parts from SO per cent to 7S per cent, This 
has resulted in an increase Of Rs. 5000 on 
Maruti cars aod Rs. 6000 on Maruti 
vans. These sm~lI cars are the pet children 
of late Sanjay Gandhi The basic idea 
was smaller. the car, more fuel efficient 
tbe car would be and middle class people 
and office goers can afford to go by four 
wheelers. Now after the present increase. 
the Maruti cars' price IS Rs. 88 000/-. The 
car cannot withstand even a blow. which 
results ID dents and as a result of tinkering 
and palnt;ng co)ts about Rs. 5900. The 
sbock abaorbers of Maruti car is R! 500 
pcr pair compared to Rs. 2( 0 per pair for 
Ambassador cars. So maintenance or the,e 
Maruti cars IS already costly. If the price 
is increased due to the exdse duty. it is 
not goiog to benefit smaller and fucl em· 
cleot cars and tbe basic idea of late Sanjay 
Gandhi geu d~feated. So at least for his 
memery namely for his brother's memory t 
I rcqntst the hon. PnnlC Mtnister not to 
increase the excise duty on fuel efficlcnt 
cars with an (nglDe capacity of less than 
1000 ce. KIndly with<.lraw tbe prescnt hike 
and allow the status quo to cOlltJuoe. 

You have allotted more fuo .. 1s for 
IRDP. Though it is a welcoming measure. 
it should be monitored well Otherwise 
tbe beneficiaries win not be the descr\ ing 
poor or rural people but the infJuential 
ruhng political rural people only. 

So, in this matter ,reat caution has to 
be taken not to al'ow the exchequer to be 
drained waCl;tefully. 

Eventhough the intentions of the Prime 
Minister are good, Jot of good things have 
been omitted in this budget. No concrete 
steps have been tasken to improve tbe 
standard of Hving of the farmers. No 
proposal has been spelt out in this budget 
by the hOD. Prime M'nlster to tackle the 
growin8 unemp10yment problem among 
the frustrated youth. There are DO con. 
crete proposals or steps for aHeviat ng the 
poverty. There is no thrust In the budget 
but even the thirsty tongue is denied of 
ta"ina even soda because of the increase 
in the excise duty· 

The FOIl deficit ShoWD in tb. preteDt 
bud act presonted by our bOD. Prime 
Minister is certaiDly goiol to bavo Ul 
impact or set an inftationary treDd iu tbo 
country. 

Additional budgetary allocation for tbe 
derence is ver'} high. A areal caution bas 
to be taken to check expenditures mede in 
tbe defence department. That does not 
meaD that we caD bav.e ban on recruit­
ments. Ban on recruitment in vast prc;ec«s 
and other projects in A vadl Ctothiol Fact. 
ory bas resulted in retrenchment of workors 
and fear among the employees. We bor­
row money to pay tbe borrowjn8a alre.&dy 
made. So, no fresh investment bas been 
made for any produclivlty. 

Naturally this is ,oing to increase our 
national debt Hence proper plans OD in. 
come and expenditure wlif definltery reduce 
the gap and bring down tbe national debt. 
In thiS context I would lake to quore 
trom tbe p"/(I1lc;ol Exp"'tl.r of today where 
th~y mentioned a printer's deval on 011 
and Natural Gas Commission. With your 
permission I would hke to Quote It. For 
fabrication work of platforms SQ, ST and 
SS for Bombay High, a plan was cbarted 
for 78 3 metres whereas the depth of the 
water was only 72.3 metres and because 
of the wrong drawlog and wrong plaonlOg 
it has resulted In an andlllonal expendi­
ture of R,. 25. 74 Jakh~ or $257400 which 
the Company has claimed for which the 
Governrnent of India bas paid. So, we 
shouJd be very careful about the expend, .. 
ture. This should also be followed. 

To put it in a nutShell-though, 'he 
present Budget contains some welcoming 
meac;ures; It has got its drawbacks like not 
sol ving the unemployment problem: It 

does not conlan) any step to alleviate the 
poverty; It does not have any effective 
measures to control the inflation and alc;o, 
it does Dot have step for closing tbe ]00-

pholes which are existing in the distri­
bution system or the foodgrains and ocher 
essential commodities. 

Sir t ooe has to come to a conclusion, 
after 10ini through tbo Budget properly 
tbat you bave dri fled from the way o( 
socia listie path and hive aiven 800dbyc to 



socialism. So, it is an ordjnary BuJget 
without any additional burdeo on tbe 
people or additional benefit for the peo­
ple. It is a Budget that does not have 
any special I hrust on export promotion. 
So it is a Budget without fragrance and 
insipid in taste. 

My city t particularly Madras City. is 
facing with an acute scarcity of water. 
There. women folk a' e getting up in tbe 
early morning at 1.00 A. M. and' wait till 
4.00 A M. to get a bucket of water and 
not only the wo'ren. but al')o the r child­
ren) who stand in the queue to get a 
bucket of water. Over and above, the 
women folk have a so to do the domestic 
work and send their husbands either to 
the offices or to tb, factories. Some 
women folk have also to attend to their 
office work. Hardly, they have a \lecp 
for about one '0 two hours. 

So, I would reque5t the hon.. Prime 
M nlster to allot Rs 6 to R~. 7 crores for 
M"dras city to d.g borewells to meet de­
mands ot waler supply aud also,as Mrs. 
Gandhi d,d ~ome time back in 1983. when 
Krishna water fro'n V,jayawada was brou­
ght by a sp.clal express train. the same 
Sh('lliid be done here aJ'\o. I would also 
request the hon. Prime Mlnic;ter to take 
into lCl'ount t he drought that is existing 
in Ram Na ... L f\1adurai Tirunelveli. South 
Arcot, North An.'ot. Coimbatore. and 
Chengalpet dhtricts These districts are 
in the grip of drought. I do not want to 
politiclse this t~sue. Let u~ not wait for 
the final report to be obtalOed fronl the 
Government of Tamil Nadu. Before, we 
get the final report, at least. the Prime 
Minister should come forward to give an 
interim relief of at 1east Rs. 60 to Rs. 70 
crores. 

Finally. before- I conclude. I want to 
'lay one thlng ab0ut the ethnic issue. that 
is prevaiIling in Sri Lanka. You have 
been taising so many crores of rupees for 
military e\'cry year. but at the sametlme, 
our Tamilian brothers are killed; our Tami­
Han women a rc raped and butchered and 
I request the hon. Prime Minister t not to 
waste time ,0 nt8otiations~ 

I am telUoa you beeause, recently Mr. 
Jayewardne in tbe meeting with the Mem­
bers of Parliament had discorded tb. 
warning given by tbe Indian Prime Mini .. 
tcr in the Lok Sabha. He said, he is Dot 
going to care about the Indian Pfime 
Minister's word. He said. that jUlt by 
one step, be cannot stop mjliiary proceed­
ings. That is what he had said. So, I 
would request tbe hon. Prime Minister to 
take into account these things and ne.d 
nGt waste time OR negotiations because 
Mr. Jayewardne will not come (or ncaotia­
tions I know his mind. He is a person who 
bas mobilised Sinhalese agaiost the Tami· 
lians. He is the persons who has mobili­
sed aJi tbe monks against tbe Tamilians. 
He is the perSOD who has condUcted tbe 
Pada Yalra from Colombo to Kandi. So, 

be is the person who is responsible for 
every butchering and atrocities, that are 
happening in Sri Lanka. I request the 
bon. Prime Minister, not to waste aoy 
more time in the name of neJoU.tions. I 
request you to come to a final solution, 
either the military solution or whatever 
solution, he thinks is tbe better solution 
aDd try to free the Tamil Eelam which is 
the only one solution to save tbe onslau­
ght of the 1 amiJians there. 

I just tbank tbe Chairman for baving 
given me the permission, Before, I con­
c'ude, I would say Never Before, Never 
Again. the present day Budget like this 
is presented. 

[T,anslation] 

·SHRI C. K. KUPPUSWAMY (Coim­
batore): Hon. Chairman Sir. I feel 
extremely happy to rise tn support of the 
Union Budget for 1987.88. 

The wisdom and sagacity of the bon. 
Prame Minister and Finance Minister in 
presenting a Budget which is widely acclai­
med by tbe whole nation have excelled 
even those of the Chanakya of the ancient 
aacs. 

ItoThe Speech was orisinalJy deliverod in 
Tamj)~ 
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Let me now ~Ipress my viows on the 
buc:ta8t. As tar as agriculture Is concero­
ed the farmers arc Dot setting remunera­
tive prices. The Government is fixioS the 
prices of asricultura) commodities on tbe 
basis of data supplied by the bureaucrats 
and otber .utborities Prices are not 
fixed after takina into account the factors 
tbat arc vital for cultivatioD. 1 his bas 
8frected tbe small cultivators. I. tbere­
forc, suagest to the bon. Minister to DO­

minate aariculturists and farmer. to tbe 
Commission for AgricuItl r .,1 Costs and 
Prices. They should be tn majorIty in 
tbe Commission The farmers must ex. 
press tbeir views freely and, thereafter. 
tbe priCes of agricultural commodities 
must be fixed taking into account many 
factors like climatic conditions. financial 
and irrigation facilities etc. available to 
farmers. The prices would, than autho­
matically vary from Stat_, to State and 
district to district. 

As rar 8S irrigafion facilities are con­
ceroed, Tamil Nadu. is lagging behind in 
loeb facilitios. We have many scientists 
and .eosineers amonlst us. They mu~t uti .. 
lise tbeir talents. The Govt. must prevent 
rivers emptying their water into the sea. 
Tbis is ar .. enormous wacte. Many West­
flowing rivera in Kerala may be di verted 
to east and, tbus could be utilised to 
;rri.a'~ dry 'and. Govt. must cOQsider 
this. The same opinion was very rightly 
and emphatically stated by Shri C_ 
Subramanaim, our bon. former 
Finance MInister. In~tead of the Gan~a. 
Cauvery Project, fhe Central Govt must 
come fQrward to complete many or the 
10D, p.oding river water projects in Tamil 
Nad~ like Moonaru Project, Ponnamp­
buzbs and PODdy river Project. 

I would like to ask the Government 
whether they are" aware that many acres 
of land have gone dry in Tamil Nadu. 
Drought is a perennial problem in Tamil 
Nadu. However, .dequate relief measures 
are not being taken. 

As far as Colmbatore is concerned 
drinking water is not available tberc. 
Cattt. do not have fodder I have stated 
tblS several times in this HOUle. Today 
once asain I rostate those problems. 
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Next. 1 will now dwell OD the· debt 
burden of f.rmers. In Tamil Nadu. 
maDV farmers are cro\tcblol UDder the 
burden of agricultural debt. I request 
the Govt. to write off theM 10aDI espe­
Cially when monsoon have railed contj. 
nuou51y and the State is in the arlp of 
drought. Tbis would beJp sman farmerl. 
10 1986-87. '0805 to tbe tune o( RI. 8835 
erorH had been disbursed to farmers 
through commercia' and laDd development 
banks. The lad thioa about tb, lOan i. 
tbat one uniform interest rale J, appli. 
cable to both bi, agriculturists and small 
Carmen. Tbls is an anomoly wbich 
should be removed. AfoDa with tbis, 
interest.free loans mu~t be liven to small 
(a rmcrs. Further, debt or smaJl farmerl 
who have been affected by failure of mop. 
soon and drouaht must be writteD off. 

The whole Stale of Tamil Na4u i. 
reeling under a severe drought. Wh~n tbe 
poor and land'ess ar~ lutrerina (rom star. 
vation, the Tamil Nadu Govt. i. Dot 
undertakaog reHer measures in time. This 
is a sorry state of affairs. Why I sa, tbi. 
is tbat as far as I know. our hon Prime 
M&nlster Sbri Rajiv Gaadhi i. very much 
willing to grant any arnouat to ."levafe 
the peop ef. suff'-"ringl But it I. very 
sad to note that no d.mand hal come 
from the otber side. 

1 request the Go'lt. to appoint a 
Committee to monitor tbe implementation 
on NREP aod RLEGP proarammel in 
the drought·h.t areas. This is because 
there h growing misuse of power by tbole 
in authority as rIghtly pointed out by Dr. 
K n Tlldhi. 

As far as BaQk~ are concrrood. periOD' 
with a bad record are promoted but abJcere 
officials are transferred to far off plactl. 
Issue of loans by banks is also irreaujar. 
Loans are given after considerabJe delay 
and many times tbe benefit. do not reach 
the poor and needy in time like Iman far· 
mers. Bla businessmen baa these Joan' 
by inftueniDI the authorities. I would 
request the Govt. to immediately appoint 
a National Commission to 10 Jato the 
working as well as misuses of power by tbe 
bank official. (or dis burscmeot of 10lD and 
other bankins activities. 
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is concerned, 
I feol pride;o 

Sfr. in my COn!tifuency in Coimbafore 
Dlauy textile mills are lying closed for a 
JODI tim~. Mills like Vasanths Mills and 
Jlaatdb8Da MilJ, were clostd three years .,0. Nearly 10,000 employees are out of 
employment. The hon. Minister may 
kindly take note or Ihis Many families 
ha". perisbed out of starvation and yet 
tb. State Gavl. is not in a mood to take 
fio'befat aid from the Central Govt. 
thousb tbe latter is willtng to help. 
(Ifl'rt".ptio"s) Sir, (bese people are 

iOlerruptina. 

fEllI/ish] 

MR. CHAIRMAN: Address the 
Chair, if you have got to say anything. 

[TN/u/allllfl) 

SHRf C. K. KUPPUSWAMY: I 
request tbo Govt to consider taking ov~r 
tben mUls. since they hav~ been lYing 
clO1ed for I 10Da time. 

As reaard. trusts in Tam.' Nadu, nay. 
tbe wbole Indi. ar~ conl:erned crores and 
crorea of black rnun~y IS in these trusts. 
Tbe Govt. must take steps to unearth 
tbe balck money. 

Further, Sir, private" individuals or 
or,antsatfoDS must not be allowed to run 
pol,teebniCl, eoalneering (olleges. nledical 
colteaes and law colleges. Only Govt. 
sbould run these in$utu~ions. As far 8S 

poRce department is concerned a new face 
lift must be liven Co tbi. d~partment. 
Tbo exittiol waae structure ~hl}utd be 
chanaed aDd a unirorm wage policy must 
be evolved for tbe police all over India. I 
am paioed to poiDt out that tbo wages of 
policeman ~ary from State to State. 

AI far as Tamil Nadu is concerned, a 
poNce man ,ot. Rs. 450. In Delhi. a 
police mao aets Rs. 1200 to 
Ra. 2000. TIM wales of policemen vary 
froID State to State_ 

gHRI P. KOLANDAIVELU : •• 

SHRI C. K. KUPPUSWAMY: You 
keep quiet. You keep quiee. You k~p 
quiet... l 

Why are) ou (alkinS? Why are you 
talk.iog? 

/T"ran. Jalion) 

As far as police is concerned. I request 
the hon. Finance Miobter to have a uni. 
form wage Slructurc all over tbe country. 
I say this because 8S far as I am concern­
ed. I have served in police department 
for 10 years. I was a C. I. D .• • I have 
served this country.·· I feel eXlremely 
~bameful. I fee) extreme Iy sorry. 

[English] 

SHKI P. KOLANDAIVELU: On a 
point of order. be cannot talk about 
State problems bere. AU these thiDSS he 
cannot say here. How can he ? 

{Trans/al ion] 

SHRI C. K. KUPPUSWAMY: At 
this junclurr I am bound to state that as 
far as Tamil Nadu is concerned ~ .• 

SHRf P. KOLANDAIVELU : On 
point of order. be btls stated something 
with regard to the Ministers. It has to 
be expunged. 

[Translatio,,] 

SHRI C. K. KUPPUSWAMY: This 
is known to every body.·· 

\lIe ha ve here a very very honest 
Finance Minister. 

As far as I am concerned I am coo .. 
strained to state aU theso. 

As far as the Cooperative Depart. 
ment tn Tamil Nadu;s concerned. it is a 

•• Bxpunaed .s ordered by tbe ChkiC, 
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den of dacoits. For a Jona time ejectJons 
have Dot becn held. The department 
which is supposed to serve tbe public. 
bas become a den of plunderers. Tbe 
hone FInance MinlSter may kindly take 
Dote of this point. I once agatO reiterate 
tbat the Cooperative Department in famal 
Nadu bad become the dwelling place of 
bandits. 

Lastly. I once again welcome the 
budlet. I feel extremely ,lad to speak 
in support of the budget. With than~s 

I conclude. 

(EngllJhJ 

DR.S. JAGATHRAKASHAKAN: 
Tomorrow it will com! in the Press. 
Please expunge. 

MR. CHAIRMAN: I will examtn-, 
and tben expuge. 

SHRI P. KOLANDAIVELU \Ve 
want you to expunge tbese words •• 

MR. CHAIRMAN . I will examine 
the record today and if anyt hing IS obJec­
tionable, I wil) expUDae. 

16.25 br •. 

[MR. DEPUTY SPEAKER 'n the Chair] 

[Translarlon] 

SHRI SHRJPATI MISHRA (Machhh­
sbahr): Mr. Deputy Speaker. Sir, I 
want to say a few words on the budget 
and would like to thank the Hon. Prame 
Minister and Finance Minister that he 
bas shown a new direction In the Budget 
aod bas tried to show a new direction 
towards whIch be desire, to take the 
country. 

H. has drawn attention towards four 
major points and without gOio, jnto 
6aures, I would like to say a few words 

-- - -..__.___------
··ExpuDBed a. ordered by the Chair. 

about the same. One tblng is tbat atten­
tion bas boen drawn towards Dofence and 
more funds have been aUocatcd for tbo 
same in tbe budget The other baste 
tbiDI IS educatton, toward~ whIch be was 
concerned earher also and more emphalls 
has been lard on it and he bas Increased 
the prOVISIon for tbis purpObte in the bud. 
get The thud thmg that he ha~ done IS 

about the anti-poverty programnle and he 
bas allotted more tunds tor Jl. The 
fourth thmg concerns Industnal dc\'dop. 
ment so that exports are Increased and 
Imports arc redu..:cd. He hd~ taken "cr­
lalO steps In thl~ regard Budget IS not 
only an account of IDCOOle and expend,­
ture, but It also gl\ es an md,catlon about 
the direction towards wh,\. h the country 
IS to be taken forward and thiS Hung" 
eVident from Ihss budget. I ",ant to draw 
the aUentlon of the h\.)n. Ilnan<.e MI01~­
ter towards a ba'ic th'D~ dod \\o~n( 10 
make a pOinted reference to\\ at d~ It It 
IS an open 'ccrer thJt bO per ",ent of thIS 
countQ ';:, popula(ll)o I ... e~ In vlHdge~ 

and the rural ec\.)nomy J<j the foundJlIOn 

of out economy Just no'r\ one ot OUI 

Mt..mber, from Bomb.l} wa~ !Jpe'l~lllg about 
removdl of po\erty III cltle~ anJ ~hl!e nl.l­

king a ffi"ntlOI1 ot It b \t.liJ Incil the men­
tion about remo\al of ruc..sl p0\ert) ha\ 
been made but TIll. rc ~tl. p~ should be 
taken to remove urban PO\ t!l ty Both 
are co-related. If you {ltd not remove 
the souc,e of UI ban PO\ crt}' I. e tf the 
rural poverty I~ not remo\ cd then } ou 
may perhdP~ <..he" k tempor.ny urb.ln 
poverty. but It c..snnot he relllo\cd altoge" 

ther. KceplOg lhl' thlflg iO Vlev" [would 
like to a\k a<; to \\ h jt 1"1 the thmkmg of 
our economic thtnkcr4i who f:!lVC direction 
to econOOHi': POI''-It'fi, about these XO per 
cent people? Today. when we 
talk of farming. Jet me know If any 
commISSIon ha!. been ~ct up to find out 
as to what kind of luo's ac<.: used In farm­
ing, \\ hat type of manure IS u~ed and tlnH' 

and again what sort of natural calamItIes 
befall on them and whether the commis';lon 
bas made any such analYSIS II) to \\ hat 
cost does a farmer Incur on his farm pro .. 
duce 1 No commission has ever been 
lIet up to find out act to what cost the far .. 
mer has to incur on producing foodgrains 
per acre. No such enquiry has been con 
dueted and without any enquiry and with­
out ascertain ins as to what expenditure is 
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incurred on producing (oodlr.ins. how 
much does it cost. prices or (oodlrains are 
fix.d. People littiog in New Delhi 6" 
tbe prices of foodrains. How do tbey 
do it is perhaps known to them alone. 

Tbere are a Dumber of Government 
facms. but there IS harJly a Government 
farm wblch earns profit. There may be 
one oc two about which 1 do not ba v. 
any information. OtberwLe. Government 
farms do not earn profit. I am lclling 
you about my own experience. I do nOl 

want to disclose the nanle of tbat univer­
slty. but even if I do not utter Its nalne. 
the people of Uttar Pradesh will aUlomatl· 
cally know it. A farm was g£veo to the 
authorities of that university, Ther~ was 
a Jail which had a very big farm. The 
entire farm WdS given to the university so 
tbat th!y could carry ou t thel r investiga­
tion work and researcb work anJ th~y 

coulJ carry out the pract:cals of agricul­
tur,1 edu~ati()n They CQuld fli.!rsonally 
do farming in it and see lhdr own results. 
Durina my tenure as Chief Mi01ster I 
received a demand from them that they 
were (aciog difficulties in ut lIislng th.ll farm 
and tbey said tbat it could be handed over 
to the Department of Agrlcultur¢. 1 ao;"'ed 
theIr senior offi:ers that this farm wa, 
Jliven to lh:m to do paactical work, this 
farm was given to them to put into pra­
actlce tho~c thing~ which they write and 
say in theory and let that be tran~lated 

and shown to farmers. Then they said 
that there was labour problem and tbas 
and that problem. They said that they 
always remained entangled io tbose pro· 
blem, and, therefore. they were not able 
to do anything. TheIr entire knowledge is 
meaningless if they cannot translate therc 
theory into practice. Those people who 
are pioneers in the agricultural field and 
who want to tell us as to how farming is 
done, cannot undertake 'arming. This 
ma~ter pertains to that time when I was 
Chief Mini,ier in U P. During tny tenure 
I ~Jd not allow its transfer. This farm is 
StIli with tbem. Nobody knows as to 
What tbey ate doio, in it. Therefore, I 
Would request that a commission should 
be set up on agriculture and it should ex­
amine as to what expenditure is incurred 
on aariculture. 

It is very often said. we a Iso learnt 
from thc media and besides it through the 
Doordarshan also, that tax on agriculture 
sbould be Jevied. In a TV. programme 
a renowned economist had participated 
whom we were listening. He is a very 
renowned ecnomist tbere is no need to 
tell his name. He is also a very renowned 
lawyer. He was saying (hat there was no 
country in the world where tax was not 
imposed on agricullure. Why IS it not 
imposed in this country also? He was 
giving stress "n this point. Some parti­
cipants t'xpressed tbe opinion that, he was 
right in saying so, but the circumstances 
were such that it shou' d not be imposed 
for the time being. 

I would like to say tbat it is said that 
in our country there are a large number 
of people, ex-princess and landlords who 
are in possession of huge areas of land. 
They have very big farms. You have 
passed law restricting the limit to 18 i 
acres of land. T hen bow do they pos~ess 
so mucb of land? J f excess land IS in 
their possession. it should be acquIred 
from them But wby do you take it for 
granted that If there are mistakes or if 
somenody is f'rcibly In posseS~lon of land 
10 Violation of lh~ Jaw, [ben he is engaged 
In cultivation. It could Dot be the basis 
for imposition of tax. You take 18 acres 
as a b~UIS, It is )0 acres In Orissa and in 
some other SLate, the limit IS 15 acres. 
Whatever IImlts are chere. tbese should be 
adherc:d to and these ceiling hnuts should 
be implemented accord.ngly. You are 
aware that earlier a tractor used to cost 
50\)() to 10,000 of rupe~s, but now its 
price ha5 gone up to Rs. 1,00,000 or Rs. 
2 OJ 000. N ow how IS it p~Hsible to under­
take farming on 5 to 10 acres of Jand ? 
How can a fanner do farming with 
such a high prices of fertilis.:rs? One 
8"ntleman froul Bihar spoke. It is a 
Coincidence that Bihar is our neighbour­
ing State. Being a neighouripg State, we 
tbe residents of U.P. sometimes reel satis­
fied that Bihar is also not away (rom us. 
If we look to the other side, our beads 
are hung in shame, because tbe situation 
is very bad tbere. 

There is a canal, called Sharada canal 
in our Stato and tbe technicians who juid, 
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us, said that one more canal al big as this 
ODe may be dUI alooa its side so that in 
cue tbe water level falls, its water could 
be diverted In tbe other canal. The 
result of tbese two canals is that it bas 
caused tbo problem of seepage aloDg tbree 
hUDdred yards or stretch on both the sides 
aDd there IS no remedy for it. Tbere are 
sucb .armers in hundreds of villages, who 
have DOW stopped the agricultural work 
and tbey ha~e bung their plougbs in tbdr 
bouses and now lhey do not undertake 
farminl any more. 

So far as the process of population 
growth in tbe country side is concerned, 
there baa not been any planning as to 
wbere tbe houses would be constructed, 
ror the additional population which IS 

inere_siD,. Space In tbe villages IS 

limited and there is no space to construct 
additional houses. Thl.!n people WI JJ flee 
from these places and go to Delhi. 
Calcutta and Bombay and you may go 
OD "onstructing as many bouses a\ you 
can, but tbis problem cannot be ~oJ ved, 
Ir you remove the slums in one area, they 
wlll develop 10 some other areas. There .. 
fore. plaDaing should be done in regard 
to places where it is rtquired. This thing 
should be taken into account that tbe area 
comin. under a vIllage, a Gram Sabha, 
a Gram Pancbayat js less tban tbe popu'. 
ation it can acconlmodate; it cannot 
manage to live shelter to more tb 1n that. 
llow much land can It allot? Somewhere 
tbere is no grazing Iround somewhere 
ocher things are Dot there. All thesc 
thinls need to be looked inlo. otherWise, 
S to 10 y .. arl later. t here Will be narrow 
streets in tbe villages surrounded by dttfi· 
c.lties as faced in c~ttes. 

Similarly, I have got a suggestion that 
one commission should also be set up 
which should look into agricultural out­
put. Why agrjculture can Dot be consi· 
dered as aD industry.? Agriculture may 
be recognised as an industry and it should 
be allowed tbe profit it deserves. As you 
look a'ter industry, agrIculture should 
alia be treated in the same way. Wbat is 
the cost of production and what profit 
,boutd it be allowed.? l' you wort out 

all these th'nas and take them into ace .... 
for fi.ation of prico"4 of rarm products, tbe 
praces WJU be so high tbat you will BOt 
be abJ~ to supply them in tbe citi._ It 
will create a probfenl in tbe cities .ad 
keeping this rrob:em in view, )'ou will not 
think of compt)sing tax 00 agriculture, 
rarher you \\ ould s,ve subs.dy on farm 
producu. 1 hese thinu~ bave happened 
earlier in other count.res, where Jndu!­
trjlJsation t,ad tnken place in U S.A. and 
and in Japan In these countries earlier 
70 to 80 per cent of people were enaaced 
in farnling bJ( ,after industriahsation the r 
number (dl to 8 or ", per cent. Under 
these conditions, where (here is a need to 

give sub~idy~ our tnt:1!cctual friends t.'k of 
imposing ta x. I am of th l! VJew tbat the 
aov~rnmcn: S~1~JJ!.J :h, 1k cf e;.vin, sub. 
sidy to the fdrmer~ (ltherwi~e. tbey win 
free to c'tle~. A pel son hay oS a pan 
sbop If) a city enJOYs more 'J~Jhtles than 
a farmer work'n~ III the iield in a 
vlnage. 

1 he ~e~(.)nJ thing I want to say II 

about antl·pov .... rty programme. You should 
find out SOine way ... and means for tbis. 
People's mind. h.l'i be.:ome so much poll­
uted tbat they :ite b..:nt upon dOIOS wrona 
th.ng~. they are bent upon arcblng abe 
mone y meant for th~ poor. I have one 
sugge~tion to che.:h it. thoudh d''iholMst 
people find ,Jut one or the other metbod 
to Indulge In dl)honc,t mcao~ It may be 
that they can al ,0 ::,abota.~e the ,u8seatioo 
whIch 1 am glv.ng BUL I suggest lha' a 
list of poor people should be ('repared at 
tbe Grdm S.lbhJ. level and three sources 
should be ut,lhCd to prep.ire the list. 
Ooe source sho-uld be pe~ple's represent­
atives ')uch as M L As and M ,p'. tbe 
other sour~e !'thou)d be that of tbe deve­
lopment authoritIes at the block and 000 

lis: should be preptlred from the revenue 
records. J n this way a last of common 
names in aU the~e thrCI! listo; be prepared 
exam'D'Dg all thc .. e three IiSll and .ome 
additional oame~ may also be included in 
th:s list after m.lklng an enq Jiry. Takiag 
all thcae thin •• Into ac_;ouot .• permaaont 
list conlprisiog the names of all tbe poor 
people may be prepared. 

The poor will not grow rich in a sbort 
period of time. Let it take b montbs or 
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a 1~.r. When the Oovernm.cnt, prepares 
tbe Ust, identity card~ should be issued 
and 08 tbat basis. loans should be duectly 
disuibuted to the ufDcfidaries by tbe 
P.DcUyat in overy viHage. There 
5bould be no middlemen in the process. 
Tbe poor have not been allow.d to get tbe 
loaD direct:y. because it is presumed 
tbat tbey would not b~ able to utilise 
tbe amount properly. For&ive me for 
sayiol that the poor people are not as 
stupid as Wl! have beec thinking theol to 
be. If they get the mOlley, tbey would 
utilhe it prop.:rly. Perhaps, if .tbey do not 
utilise tbe money pr,,)perly. it IS because 
Ibey need the money to get their daugh ... 
t.ra marned and they \\ant to eat proper 
food for one or two years. Thill am.)unt 
ba, beea utilIsed at h:ast by the benefi­
ciaries only and not pocketed by the 
middlemen. 

I would also like to make my submission 
about education as \\ ell. Tb" schemes are 
quito good and (hes:.! are mostly Implemen 
ted by ahe Stdte GO\ el nmc')ts. The State 
Goverot"O(Dts sbould be instru,,'lcd 00 

every aspect. The subJ' ~·t of basic 
educatioQ IlJS been t iken u'" ay fronl the 
local bodies and d strict I.. ounc Is wab the 
rc~ull tbat no 00": lHHh J S wh..:rh~r (he 
toachtrs come (0 s~h 001 or not There 
IS a lot of nlasmanagement U1 It. T~achlng­

aids ale not a\laffable 10 :,chools. teachers 
do Dot aHeu'" the ,,~hools and It .~ time 
we took some action tn th s rCJard. As 
my hon. fflend has JUM now !>ubrniUed 
tbat how long can \\0 afTi.)rJ to c.ontinuc: 
to pose as gentleolen 'f \Vould we continue 
to show ourselves a!\ good, liobh:. peace-
10'.·i08 burnetn • .!inj unlll an atornbonlb 
is droppod on us. J t ca nnot be doubtl!d 
that Pakistan an\.! China i.1re in pos~esion 
of the atom bomb. We are always saying 
that we wouJd not mIke the bomb. but 
If thoy have it. tben we cannot be Jett 
with any other oPtion. If they say it 
only once that th.:y arc not going to 
make US" of it, we ~houJd say the same 
One hundr.:d tames. We !.hould say that 
~e would keep it in res':rvc. I am not 
In the policy of deolal in strongest ternll. 
But we are complied to do so. There can 
be no other remedy. if the same is hap .. 
peniQi in our neighbourhJod. The only 
remedy can be to display our own stren­
Itb to thom. If wei do not 10 for the 

bomb DOW, thOIl we wou1d be compelled 
to do so late wbeD it would be too late 
and it would become useless. If wo 
decide to 80 for it just now, tben their 
move to manufacture bomb can bc stop­
ped at any poiDt of time. If th, aDDoun­
cement about mak ins a bomb is made 
after they bave already made it. tben it 
would be of no use at all With tbese 
words. I would tbank you Lfor giving me 
time to speak. I support the Budaet. 

SHRI MANVENDRA SINGH 
(1VIatbura): Mr. Deputy Speaker. Sir, I sup. 
port tbls Bud.et and also I would like to 
congratulate tile hon. Prime Minister for 
presentiog aD uniquo Budget in which 
attention has becD paid to every section 
of society. Facilities have becn provi4ed 
to all sections of our people includiDI. the 
work.ng cluc, midd Je class, profession­
als Harijana and Advivasis. The boo. 
PrinlC Minister by this Budget has made 
an auspicious start in alVIDI a new 
direction to the country which bad its 
origin in Gandbiji"s slogan for free India 
and wbich started in tbe rural areas aDd 
which was implemented by late Pt. 
Jawahar Lal Nehru and got further 
encouragement by late Shrimati Indira 
Gandhi iD her 20 point programme. That 
is why the hon. Prime Minister began his 
Budget speech by statins that our chief 
aim is to eliminate poverty and to build 
a beaut,ful, modern. progressive and a 
stable economy. I heartily congratulate 
him on behalf of my countrymen and 
myself. He said tbat 90 per cent of 
our economy is dependeDt on agriculture 
and in the second linc, he said that 
agriculture is the bed.rock of our economy. 
10 order to eradicate poverty, it is absolu­
te)y essential to develop the agricultural 
sector. He bas assured tbo people of the 
country who belong to a country which 
is primrarll, agricultt'ral that the develop­
ment would begin from the rural areas 
and not from the urban areas. The bOD. 

Members have expressed tbeir views OD 

agriculture. The HOD. Prime Minister has 
said tbat remunerative prices will De paid 
to the farmers and tbat be wa! committed 
to ~Dsure supply of more warer, electricity, 
fertiJi-ser and seeds and to provide more 
Joans to tbe farmers. It is in itself an 
important achievement that tbe HOD. 

Prime Minister of the country has 
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declared in the whole House that be is 
committed to the development or India 
and a beginning is being made in this 
direction. There can be no two opinions 
about it that under the leadersbip of the 
present Prime M;nister those areas of the 
country. which had remained backward 
for tbe last 40 years, would now be able 
to make rapid progress. Conctlsions have 
been granted not only to agriculture, but 
to industries as well. particularly to the 
small scale units, for example, tbe leather 
industry. The sma)) industries affect the 
poorer sections of the society. In case of 
plastics, textiles, dhoti and sulabb sarees, 
excise duty has been reduced to 60 per 
cent. Exemption limit of 36 lakh sq. 
metres bas been Increased to 50 lakh sq. 
metres in case of handloom fabrics This 
c' olh is used by the poorer sections of our 
society. I want to congratulate the Hon. 
Prime Minister from the core of my heart 
in tbis regard. 

Apart from it. he emphasised that the 
defence build-up in the world today is one 
of the reasons for international tension. 
In this situation. we are also trying to 
strengthen our Defence I n this regard 
he said that in tbe current situation. 
highest priority has been given in the year 
1987-88 to maintenance of tempo of the 
,on-going scheme') and to ensur~ the 
security of our borders. Budget out lay for 
1987-88 is Rs. 2 1,622 crores ot which Rs. 
14,923 crores is in the shape of Budgetary 
support. By this outlay, if 36 per cent of 
the targets of the Seventh Five Year 
Plan could be achieved, it would be a 
record achievement. Our borders have 
become more secure and will be strengthe­
ned even more. It is also a matter of 
pride. 

Along with It I would also like to 
make my submission in regard to educa­
tion. The hon. Pnme Minister had made 
announcements regarding education policy 
at the very outset. This year Rs. 800 
crores have been earmarked for it. New 
through the New Education Policy we 
would be ab:e to provide quality education 
to tbose children who for some reasons 
are not able to 80 to towns for higher 
edu~ation. The more education spreads 

in tbis country, the more will it be united, 
strong and integrated. Until we inculcate 
spirit of nationalism in our children. our 
country cannot make progress. Hence. I 
would request you to adopt a system of 
education by which we build natioDll 
cbaracter of our children because. 

{English] 

"When charatter is lost, everytbiol is 
lost" . 

(Trans/alion) 

Hence, our education policy should be 
such whIch would build tbe character of 
the children and tbis thina should b. 
emphasised 

Today we see that the state or our 
primary education 10 the rural areas i. 
very miserable. The buildIngs of the 
primary scbools have falleo to the around 
and the children study under tbe shade 
of trees. The schools remaio clo~ed durin. 
the rains and the winter season aDd 10 

most of the schools, the teachers do not 
even attend schools regularly. When I 
went to my constituency duriD8 tbe 
eJections, a little chIld asked me a questioo 
in a very Simple language, ~hich tbough 
would make one laugh If taken lightly. 
hut the dep'h of it can he gauged only 
after listening carefully to what be has 
said. He asked me ;n Tell me, Sir it IS 

all right thar your have come bere to seek 
votes but if you win the election, would 
you ensure that teachers come to 
to schooJs H reguJarly. You ,an ca~jJy. ;ofcr 
from It that even a httlc chald knows tbat 
the teachers do not attend schools. It i. a 
very serious matter and it should be given 
due consideratIon Such Jaws sbould be 
framed so that there could be madmum 
spread of education in the rural areas. 

Now I would ,give some suaestioDs. 
Under tbe D.R,D A, N.R.E.P., R.L.E. 
G.P. etc., certain programmes have been 
announced in regard to development of 
roads, suppJy of power and drinkina water 
and whatever amount is allocated in this 
connection is given to the States which 
4istrtb\ltc it amon, t~e districl,_ I would 



'\1II •• t tbat ,on mould .,.aal this amount 
directly to tIM dl.tricta. I am .. ,.iDI tbi' 
OD the ba.ts 01 my olperieace til the 
prevfoUi years. Allocati0t11 ma4. f ... r my 
district or Mathur. undor tbe above 
mentioned schemel for road bulldlD, an4 
other purposes wore DOt received. The 
same mfaht bav. happeDed with other 
dl.trlcts to whicb tho other bOD. Memben 
mi,bt have drawn your attentloD. It il aD 
account of tbis that developmen' work 
has beeD stalled. Corrupt methods are 
also adopted about wblcb I bave already 
drawn tbe attentioa or tbe Hou.. OD tbo 
previoul occasion •• It il duo to corruption 
tbat 50 per cont 01 the amount earmarked 
for tbe various schemes II not utilised ia 
development works and is pocketed by 
the officials and middlemen. The contrac­
tors etc. are also Involved in misapproprJ. 
atio. these ruods. Such malpractices bave 
become a common feature. I bad reques­
ted OD an earlier occasion allo tbat stern 
action mUll be taken aasioat the culprits 
aDd they must be awarded .triD,eDt 
punishment so tbat the allocations mid. 
lor rural development are utilised for tb. 
purpose of devetopiol t be rural • real. 

Apart (rom this I want to atate two 
more important points. As I requested OD 

earlier occasions also, rural dcve]opmoDt 
programme. should Include housin. 
sch~mes in the rural areas as it is beiDI 
done 10 the urban areas. Why is it 10 

that tbe farmen, workers and others 
living in the rural areas are Dot able to 
get tbole benefits which are available to 
the urban peoplo? If tbe people In tb. 
cities can get Joan ror bouse-bulfdiol 
purposes and repay tbat in instalments. 
tben I would suasest tbat tbe similar 
schomes sbould be started in tbe v illapi 
also so that people in the rural areas caD 
also take sucb loaDS and build tbeir own 
houses. One poiot which bas beeD stated 
in tbe House in this regard is tbat adequ­
ate land is Dot available lor ~ bouain. 
purposes in tbo rural aroas. I would 
SUBsost tbat tbe land sbould be acquired 
in the rural .reu also in tbe lame maDDer 
as has becn dODe 10 tbe clti .. , and 
boutOllbould we built tbere. 

Apart ftom thfa, anotber acbeme 
should be formulated tor tbe development 

or tho rural are... 001 ..,odel develop­
meat CeDtre .bould be .tabJiahed to 
cater to ~ to 100 villi,. which iD~lud. 
• Super Bazar. a health ceDtr., an 
IDtert.iameDt ceDtre. work ahoPi. JDstftu­
tea aDd a Jaw court .0 that the people do 
Dot have to run to tbe district beadquar. 
ters. SmalJ court. Ibould be set up tben. 
Tbe TebaJl headquarter does Dot bave aD), 
proYiaion lor separate ciVil and criminal 
courts. Bolides. traiain, fn rural handi. 
craft. should be imparted to tbo people 
tbere. Sucb jDdustrie. sbould be .et up 
which are labour inteDsive and provJtlon 
sbould be made for impartina techDI"' 
education to cbfJdreD. (1"'~""PttD"') I 
would take two more minutes. 

I waot to convey my beart·lelt COtllf­

atulatlona to the bOD. Prime MiD •• 'cr 
for rbe aJlotmeot of funds for the Indir. 
AI.a. yojaDa by wbich about 10 Jakh 
famjJies wi)) be benefited. It will henetit 
tbe people bcJooaiDI to scheduled castes 
and scheduled tribes. tbe Hirijul aDd 
tbe adivasil. I want to request that tbe 
allocationl should bo increased 10 tbat 
maximum Dumber of people ar. beneftted. 

Alain, allocations have Dot been 
made for tbe development of urbalt arell 
in the Budaet. Today in tbe clties the 
.ystem of electricity supply and driDtiq 
water supply is Dot proper. The road. 
are Dot iD lood condition. Scwaae system 
hal not been prov.ded. There are maDY 
cities where there are leverar open drainl. 
which pollute tbe atmosphere. Provision 
should be made .0 that funds are availabl. 
to keep the cities CICIO, to boautify them 
and .upply drinkina water. 

Apart from that, development of th. 
rural are •• is undertaken under tbe rural 
development schemes. Some developmont 
i, takinl p1ace iD the citios. Tbero is need 
to dovelop tho tOWIII u well. But no 
provisioDS have been mado ror tbe town 
ar ... for tbJ. purpole. Tbe Chiof MiDiator 
baa to b. tapproaclMd tor .anetiouin. 
.peciallun41. I would request that funds 
should be alloted for those tOWDS whlcb 
have a l.rlO population. 

In tbe ead, I waut to submit tbat 
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altbou.b our co_ try ha. made Ifeat 
prOf1'.' and bas made aU round deYeiop. 
meDt, yet our ramJiy plaDBiDI programmet 
are Dot implemel1fed properly and so our 
poPQlatiob Js iDcteasi'll at a lapid pace 
whicb is negating. an our efforts directed 
towards development. Mence, ma'1:imum 
funds should be allotted for family plann. 
ioS programmes. Attractive aifts 'or cash 
should be provIded as Incentives so tbat 
maximum people make use of family 
planning prolrammes. Sex education 
should also be made a compulsory com­
ponent of this programme. 

I wouJd make another demand for 
lnere,sin, the exemption limit fot iDc~me 
tax to Rs. 25.000 which would spe.:.alty 
benefit tbe middle class people. 

No provilio8 bas beCD ma4. in the 
Buda" for health. 10 tbe rural areas. the 
"Ite or bctdtb is very poor. I would 
auueat tbat ooe bospital with 30 bed. 
~houJd be provickd in every block so tbat 
complete health facilities are available in 
the rural areas. Latest equlPments should 
be made available there. It would benefit 
tbe rural masses and would reduce the 
pressure on the hospitals in the cities. 
With these words I wuuld tbank you once 
again and congratUlafe tbe hOD. Prime 
Minister wb<,leheartedly on bebalf or 
people and on my own behalf for present­
illS a very good Budget. 

11.00 tar •• 

{English) 

SHR1 BHADRESWAJ.t TANTI (KaUa­
bor) : Sir t tbe other day our hOD. Prime 
Minister haa placed the budget in tbis 
House for tbe country. My anxiety is not 
00 this budaet because every year tbis Is 
tbe practice to place the bQd,et In the 
House. My anxiety is only (or the Itowing 
tendency of the total unbaRpiness of the 
pepple in tbe eO\lntry. By t,bt. bu4aet ,DO 

doubt my friends on tbe otber ,ide ot fbe 
House are happy but we 'have to lee 
\1Che~h.r the people at Jar,. .re happy 
with this bud.et. 

Sit. ~ .Prime MltUaler Aid tbat Qur 
i.duSkiat ball... wideQd. l .. a4m\t our 
IDdu.strfal bu. baa wick.ed. It bas ,wj~,.M~ 
io the strool aDd powerf.ul IStatCI tlul,QOt 
in M i~r.m, Manipur * AluDI~ba) P.rldea~, 
AHem, Sikkim and Megha!a)'a. Havo ,you 
lUCD aJl' noee 01 de\tcJQPina tbcl.o St.ates 
eveD after 40 years of ind.,peDd.n~e' 
What is your commitment to the pool'10, 
you have no eommitmt'nt to the people. 
Y:ou 10 to Meahalav.t NasalaDd, Si"~im, 
Miloram. and Manipur. You will find 
Dot a siqle public sector industry there 
and' 'yOU are telUnl about the industrial 
Idevelopmedt or tbo cuuntry. I had laId 
tbe other day lbat tbe country docs not 
consist of the strong States aIOl)o. J t 
tQuaJly consists of ,maHer Statos .J$O. 
We nlust not tor.H the development or 
.thuse States. 

Sir. Government says it has tak~n a 
DUallber of welfare measures for the wor­
.kers in the INt t\\ 0 years You say you 
have Cleated a nunlber of laws after tbe 
.iadepondence 0' the country but, what is 
your conlmitment to the workers' section 
in the country? The' Industrial warkers. 
the bidi wor~ers. and ("al mine workers 
are al1 living beJcw the sub-standard level 

and you are telling about the welfare of the 
workers. Do you know rHI today the toa 
,arden labourers in Assam ore setting Rs 
2 a day. They do not get medkul facilities. 
Tbere is no hospital. They are nvr pro­
vided with accommodauon. 1 hey do not 
Ict ration In lieu of subsidised ration tbe 
management pays them 3~ paisa per day. 
There is no autbority to IO('lk into ire 1 bat 
is your commitOlenr. 

~o -dohut hy this h I i.tet lome cap'­
tah!tts will be benefite,j but the poor 
people will Dot be benditted. You Illve 
been neglecting Assam for a II rheae 40 
)0818 of iodepemience. We have fORst 

products. We have cos I and .crude but 
till tooay you bave failed to set .. up a big 
oil rofinery in Assam even aft.r die his. 
toric accord of 1~5. Tbttre are two 
HIner-Jet. But what ;s their capacity 1 
Tbe capacity of Oauhati ,bftnery is 75 
million tODAe. and 'Di,boi r~ftftery the 
capacit, i • . OS million tonnes. The cap'­
cit), of GuJarat tefinery and Baraunj ref. 0-

ery bas 8"no up from 6 milliom tP.DI)CS to 
7-9 milton tonnel. That Is your intearit)', 



Now • word aboat a.fi-poverty pro­
....... Til.' _. ..,.' Y" •••• olal 
treHII.ate \ p.,,~'t' bue I"" you' .to 
__ t\I) etta ••• , tbe 'joeti .ad *'01 
rH'Yerty. That'i. oUr worst OIperitnoe. 
Tie people ate tottial. The poor'people 
are buildin, tbe natioa but, ia IItur8, 
they are acuiOI Dothin •• 

Now. ne" educadon policy-what i. 
that '1 Do ytnJ re .. U, .aot to edQe8U the 
people? No. you dolt" waDt to edaclte 
tbe people beca1ltO you wlat tbam to 
rerflain unedaeated fot an times to come 
beeaute of yout po"or aDd poUti ..... m. 
Out ~f SS lakb tea lardeD I.boaters in 

Assam. ttll today. if you 10 aDd see-it is 
)'our own assessment·evcft Ie .. tban .01 
per cent are C'd~ated in tbese days of 
Sputnik. 

When there is drought in Mizoram, in 
Manipur. in Arunachal Pradesh, in Assam. 
yC)u don't provide ao)'tbina. You make 
your commitment here alone and confine 
II bete. You don't extend your commit­
meat to those place.. Wheo people: will 
die. aftcr month' or years togelhc..~.. you 
will throw somethtD8 beeaus\! you do oot 
oondeler th .... m to be a part and parcel of 
tbe country. 

La't }'ear. in Assam-as everybody 
k110ws .. tbcr~ were heavy floods. Four 
districu were in\lndat~d with flood water 
.and you kc-p! silent h.!rc. When I raised 
the mutter in the HOll'le, only after tbat 
the Minister concern.:d vhitcd the place. 
The Prcme MiLlht:r visits lh..! places wilen 
there is an et~ctio'1 1 want to say wby 
the Prime Minister did not vi-;it on other 
o:caSions. After all. th,,'y have no com­
mitm~nt. Nothing has .be:n s.:'ot from tbe 
GOiernm~nt of fnJia. It is the Jo~al 
p~ople and th(: State Oov~rnfDent tbere 
wbo have taken care of tbe a1fected 
people. So that is your .... ommitmentlt That 
is your unity aad iDteltiry ! Shnpl1 saying 
this pbrascolo,y will not do. 

We are produ~iDI crude. But bow 
muc .. ro,alty we are .ottioSl What is tbe 
peroera,-, ofl Pt4fit we bave beeD ,lveD ? 
We, \ bIN. J;Jee ... JiveQ Dotbl~ Ie o~tber 
QO" .... .-4 iG 'Otbtr St.te~ JOG-wi!) Ind 

tbe profits are also shared. But in the 
ca.. of A..... we lIIW lJeen aheD a 
stepmotb.r" .reatmeat. W. bay. eot betn 
liveo rOJ.JUt" 

WMt ,.1M condttion lor the ultio_ 
bl __ .y. Id lissam -, If you 10 209 to 300 
mU •• , ft-eiR .... pface to anothr placo, it 
wtU'tatrt .... 11 boura .. EveD you eaaDot 
ffJaollyo"r dellla.loa. That i. tile prnt. 
,,",tloa of tbo Datt 0 .. 1 I ltialrwaY' io 
A_m. 

e~ry year, drou.ht eomes. PeoPle 
are as.ur~d tbat water will be preMrved 
properly 80' that tb~ people there ate pro­
teCted. But n01binJ' bas been done Bwry 
t1me tbe Kaziranaa Nadonal Park is 
etoUed by tbt BrahmapUtra aad inundated 
by the flood water. and you are keepitll a 
sHence bere" 

So. I bumb!y request the honourable 
Prime Ministet to look into it and do 
somethinl about it. 

(Trtl'lula'tloll) 

SAR.I PRATAP BHANU SHARMA 
(Vidisha): Mr. Deputy Speaker, Sir~ a 
discussion on tbe Budget presented by our 
youthful Hon. Prime M,nIster is in pro­
areu in tb~ House. I rise to present some 
views aad certain sugsestions in support 
or'ft. 

76 por cent people or this country a'lJ 
particularly the rural people have welcomed 
tbe Bud,o, wholeheartedly. On the ooe 
hand, this BueJaet would accelerate tbe 
pace of development. stren,'hen the econo­
my aDd on tbo other, it is hoped that there 
will be far-teaching consequences for aari. 
culture and iadustrial development. 

As my friends bave pointed out that 
tho aim of Budget is Dot merely to pr~~ot 
all estimate of incom~ and eXJ)tDditure. In .. 
sfead, its alM i, to .,oint out as to what 
d1r~ctioD tbe economy would take in 
future, wbat peteeat1le or people would 
be b~Qefited. Wb.. are the priorities and 
80 Oh. It i'tr'tbrouatl' lb, medium o{ Budlet 
tbat (be Gotehlm~nt aets aft opportunity 
to ~yt' *ft-Iucbl m1ttor.1o the pllbfic. 

'1 
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AmoDi fhe priorities whicb b ... been 
Ix. by the HOD. Prime 111..... ta the 
BucIa_t of 1987·88. rural deveJopallDt aDd 
poverty eUmJoatlOD proarammea have beeD . 
".OD a apecial OIIlphuil. Tbe lottiDI up 
ot the Nado •• 1 Labour ColJllDlllloa tor 
Jmptovtna tbo lifo ttyl.. aDd ecoDOmic 
.taodard. of tbe l1aQqaaiNd labour iD our 
rural areat it due to lUI iDII,M aDd imqi. 
laatioD. It showl hi' concern for tbo poor 
aad bis aocialiatic way of tbiokinl. Accor· 
dina to 10 ulimato 01 a natloaal DOWI­
paper, about 20 croros of people rail ia 
tbo catclory of aaricuttural labour aDd to 
whom tbe basic necessities of Ufo tbat il 
food. clotbl", and shelter are not available 
eveD today. aDd tbey mUle let tbose 
faeiliti .. OD a priority basi •• 

I want to conaratulato the HOD. Prime 
MiDilt.r fot payiol bis atteDUon to tbat 
Mellon and for maklol special efforts to 
uplift tbom by sottio, up tbis CommluioD. 
Thil work should be done properly. luryeys 
Ihould be conducted and proper direction 
sbould be liven for implementinl tbe 
various locio-economic proaramme. in th. 
rural areas. I t would Dot be correct to 
think tbat wo would achieve success by 
merely settina up a Commission. 

Similarly. R... 2000 crores bave been 
earmarked in tbe Budlee for poverty 
alleviation proarammes like I.R.D.P., 
N.R.B.P. and R.L.E.O.P. Two. pointslare 
elear from this. The YOUDI educated 
people in tbo rural area. want to let em­
ployment. Tbe Intearated Rural Develop. 
ment Prolramme mt.ht help io this 
direction aDd in tb. Sixlh Five Year PI80 
aDd Seventb Five Year Plao 2 crores of 
people bav. beeD benefited under tbis 
prolramme wbich DO one caD deny. RI. 
310 crores bave been allocated. UDder 
I.R.D.P. RL 780 crores under N.R.B.P. 
and Its. 71S crores UDder R.L.E.O.P. lor 
tbo nlxt year. It would eo able 40 lub 
people to pt employment under I.1t. D.P. 
Under N Il.B.P., more tbaD 752 crore. of 
manday. will bo created. It i. in itself an 
ambitious project. I bave seen tbe 1000 
tdults of It in tbo rural areu of my OWD 
oODsti&ue1lcy. The unemployed peopl, in 
tbe •• areal bav,ctot employmellt.. .,ricul. 
t.,al I._auren ha" lot emplo,ment. 

Wboa ear'I., people used to lOt work lor 
3 montba or lor' mOlltha III • year aDd 
.. GOd oat, Ra. 4 or 5 per day, aow ..... d.ys 
tbey let employment more freq~eDtI, aDel 
lira Ra. .0-12 per day ., waae.. The 
earniap have lacreaaed. 

Secondly. aD importaDt proposal bu 
been mad. in reprd to tbe bousinl 
schema aDd I would lik. to praise tb. 
Boa. Prime Minister lor it. Hl,hat 
priority b.. been liveD to tho boulin, 
scheIDel in both rural aDd urban areas for 
whicb I waD' to cODar.tullte tbo HOD. 
Prime Minister OD behalf of crores of peo­
ple of tbi, country. It bas been la udod in 
all tbe national Dewspapers and in regional 
Jaoauale newspapers as well. Accordin. 
to tbe Seveotb Five Year PIAB Document, 
by tbe end of 1990, about 5 crore (amilier 
will .require bouses, about which it bas 
been estimated .bat an investmeDt of 
nearly R,. 29,,000 crore. will be required. 
Keepiol tbis in view and tbrougb coordi­
nated efforts or the National Buildana. 
Or,.Disation, Houlin, Development 
Fioance Corporation and other nationali· 
sed Rouslo, Baoks, we should ensure tbat 
tbe benefits of tbe scheme reach tbe lower 
income aroups in tbe di.tricts and to tbOl1 

who waDt to build houses privately or 
tbroulb cooporative societies. Hence, it is 
• very ,ood Icbeme and we would b. 
surcelsful in tbe construction sector in tbe 
future years. It would acoerate employ­
ment and the connected industries like 
at"l: cement, tnOrlY, coal and power. 
wbicb form tbe country's inrrastructure, 
will also prosper. Therefore, it i, essential, 
tbat the allocation of Rs. 100 crores ror 
NBB should be Increased to RI. 1000 
crore. 10 that an ambitious project likt: 
tbi. does not suffer on account of paucity 
of fundi. 

Similarly. In the field or destlD techno-
1011. NBO haa deveJoped some very lood 
hoUle planl, but tbe dc,i,ns are not oast Iy 
available to tbe cooperative societies in 
tbe diltrlcts. Por tbi. it is essential tbat 
tbere .hould be an office of the N 80 in 
IVlry r~aioD aDd material and otber eSlon-
tial detail. Ibould be made .Ail.ble to 
the cooperative locietiu: Por tbe tow and 
middle Jacome .roupI .. 5 standard deliaDS 

Ibould be lIIade aVlilabl. 10 Ibat "" Iro 



able to .... rca""'. plaa. uc1 die work prop_. lpeedlly and they may not havI 
to rea h'&her .ad tblth. for tbls purpose. 

Similarly, priori', ba. been liven to 
the pub1lc leCtor ill the Seventb Pive Year 
PJao wbicb sbowl that wba' our national 
loader. late Pt. Jawabarlal Nebru aDd late 
• "rlmati IDdr. Gandhi bad IDvl.qed by 
alvin, priority to the Public lector, whicb 
II to .treq·beD our economy and our 
IOClalistie .Yltem f. beiog carried forward 
ftrmlv by OUt HOD. Prime Minister, but 
whoD the veMed iDter.ltI 'Wore attacked, 
tbey did Dot like it and made drorts by 
adoptlDI otber metbod. to downgrade the 
Public Sector by iOlistiD, tbat tbo Govern­
!Mot Is D08lettio, it and by other similar 
prop.aanda. I want to state clearly that 
till March 1986. Rs. 50341 crorcs bave 
beeD spent on PubJic Sector and there 
caDDot bo aoy question of oel'ect of It 
arter lucb a bUle investment. 

Our Hon. Prime MInister has allocated 
ill. 47000 crorel as fresh investments (or 
tbe pubUc sector durinl the Seven Five 
Year P:an. 910 bope tbat inv~ltmeDt in tbe 
public sector would ri~e upto Rs 86000. 
crore. by tbe end of tbe Sevonth Five 
V.ar PlaD. It ia yielding very lood results. 
A tum of a bout R,. 1200 crores bas beca 
received tbis year 10 tbe form oC income 
and 14 to 25 lakb people. youtb IDd 
technicians are employed io tbe Public 
Sector Units. Tbe p~bhc sector bas made 
commtndable contribution in makin, the 
country sclfrelient, 10 .treoatbeDiDI the 
economy, in tbe development of tbe 
country. In removioa industrial imbalancos 
and in tbe development of buic '.ciliti. 
of jDfraltructure. The decision of the 
Goverameat of India to appoint technical 
expert. as CbairlDOD of Public Sector 
Unita d •• rves our appreciation.. Only 
.raiOl profit has never been our tarlet, 
but ecoDomic and iDduatrial proareaa bas 
alwaYI been our aim. I would al80 like 
10 mate my .ubmislioD about the edu .. 
catiOD policy. The educaUoo poJie), is 
connected witb our future aDd 'hat of our 
youtb. Th. populatioD or people beloqJna 
to _,e ,roup 01 14 to 3S year. ta about 30 
per coot or our total poputatioD. Tbo 
perception that ba. beOIl made b, our 
'''111 Prime Mial.tor, it to make eVlry 

ODe eduoated 10 each and overy vil1aae aDd 
eft'orts to develop tbo COllDtry and brinl 
about a aew a.akenio, could succeed 
only tbrouah tbe public cooperation aad 
public partiCipation. After 40 years 01 
independenco, only 37 per cent of our 
peopJe are educated and it will be a areat 
achievement if 80al of hundred per cent 
education is achieved by 1995 or 2000 A.D • 
A provision of 800 crores of rupees bas 
boon made for educ.tion uDd.r tbe Minis .. 
try of Human Resource Development. The 
provision made therein for Navodaya Vide 
yalayas.(or rural education and for oponiOI 
Dew schools ia a commendable .tep and 
we beartll)' welcome it. It requires pro­
vidlOI cmp!oyment (0 the youna proplo in 
tb·m. Education. traning and employment, 
these should be the threo integrated ph.H. 
of human resource development. Only 
eduC41tion wouJd not provide means 
of employment. AloOI with education. 
trainioa should be provided to tbe 
youth in the fteld of electronica, 
automobiles, rural development and 
housing enginceriDI. The trainina 
provIded through technical trainfol 
institute or 1 T I. at the district Jevel 
yields very good results in tbe 
practical life. whether It is of one year or 
of • duration or si" months. The traioinl 
course should be diversificed more exP8(li. 
tioulfy. Attention .houJd be liveD towards 
technical education so thaI It may cope 
wjtb~ tbe increasiog Deeds of the comiDI 
,eMr.tion. The national youth pollex 
baa also heeD a subject of discussion. Our 
National youth poUcy wil) al,o be presen­
ted in the House durin. this session and 
tbrouah it our Government would try to 
live a national .hape to tbe youtb welfare 
prOIrammea. 

·SHRI A. C. SHANMUGAM 
(Vonore): Hon. Deputy Speaker, Sir, I 
rise to welcome the Union Bud,e! ror 
1987·88 pros.Dted by hOD. Shri Rajiv 
Gandbl. 

Tb. budabt ha. further testified that 
our bOD. Prime Minister il Dot only an 
able admiDiatrator but also • PioRDce 
Mini.tar par e .. ".Ueue •• 
-Tbe Speech'Wu orilinaUy deliveted ia 

Tamil. 



(Sbrl A. C. 5hanmua •• ] 

eYeD tbe ·hOD. Cbi., Midis.... of Te.n 
Nadu, Dr. M.O. ..amac ..... ran bas 
commeatded the bud,et proposals as pro­
~r aDd opfDed that budtet wilt live a 
DeW' thrUlt in our quest for 'PfO,fCSS aad 
development. I nco .pta welcome tbe 
budaet and bopo tbat thit will put tbo 
Dltlon Oil tbe wheels 01 pro,"', towards 
tile 2' at century. 

However, I am COdltrained to state 
lOme of tbe sbort comiols that I find in 
the proposals. Durio, tbe year 1985.86, 
tbe defiCit in tbe bud let was of the order 
or about R~. 4000 crores. I do not know 
how tbe delict was made up. Li kewise, 
durin. 1986-87, the deficit was about Rs. 
3650 crores. Durlq 1987 88, tbe bodlet 
leaves aD uncovered d<:fi..:lt or Rs. 5600 
crores. I am very much awed to tblok 
bow tbis bil deficit Is going to be covered. 
On tbe revenue sIde. tbe Govt is loing to 
Det only Rs. 322 crores by dir~ct and 
iodtre<:t taxe!. 

I welcome the duties Imposed on 
c\prctte. Tbis would rede~m millions of 
people -doomod in tbo bad bab., of smok .. 
iDa. Tho penlion scheme also il praise. 
worth,. 

Tbe inertase of duties on TV lets is 
IOD,owbat barsh, tbough the Prime 
M.ni!ter bas aseured tbat it Will DOl dire· 
ctly affect the people. De'tpue Clfcufars 
bavin, been issued not to raise the prices 
of TV sets immedIately, tbe seUers have 
hfted tbe prices by Rs. 500 -Rs. 1000 per 
.et. I, therefore, request the Prame 
Minister tbat this sudden price rise o( TV 
•• ts should be monitored closely and to 
lee that the middle class and commonmCD 
are Dot .aft"ected by tbis. 

I welcome f he d~ublinl of allocation 
to Ra. 800 crotes. This is more tban 
100% increase over tbe la~t year. As 
many members have poloteu out. more 
than SOO/[, of our people are ilJiror-ates. 
Tbl. shameful cOQdhioa must SO, I, 
therefore, warmly .elcome the iocraased 
aUoutio. aDd oven if tbe Govt. allots 
Ils. lS00 croros. tbat would also justify. 
al tar •• oducatloD II coDe.meet. 

M, ,,"leu. 1fIM.k ... tr_~ the a:. . 
.-, benuMs pttlntad, Out th •• <.~e 
floilities fot impartial otu __ .. oot 
available in the vlHaacs. But I cou1d say 
witb pride .bat in Tamil Nadu aU basle tacl .. 
Jitiel iooludina buUdJnas have beea provid· 
ed iQ eacb & every villale Our han. Chicf 
MiDister of Tamil Nadu Dr M.G. Raroa­
cbandarao is vigorously impJementiDI aae 
midday meal scheme so • hat even chUdroD 
in tho ap Il'OUp of 2 to 3 year, coUld 
receive edueatiOD with nutritive food. 
We are. tborefore, flahUu& Jlfiteracy uo~r 
the ab e leadclsbip of our Ch~tr Minl.ter 
Dr. M..G. Rama..:handaran. tho chsldren 
popultll1on 10 schools bas aone UJ by 5 to 
6 lakba. We earnest y beU~\'e tbat Ulls 
would be a model to be rollo~ved by other 
StUlCl. On thi!. occasiun. I wou d hke to 
make a fervent plea that Rs 4t>O crores 
incurred on the mldddY meal scheme by 
the Slate Govt. may kindly by compensated 
by tbe Central GO\t. Hon. Ch'ef MIDi.ter 
Dr. M O. Rama\.-h •• ndaran halt gone a 
step further. He bas announced that 80 
to 'J) lakh chitdren will b: di:itnbuted free 
chappals. This reln"itatec, our faith in 
upHrtmeot of the poor and down .. trodden. 

The Central GOyt. ba~ proposed to 
op~n 1'0 Navodaya Vidyalaya~. We 
welcome it. However, I W(luld lilo to 
sunest to the Govt that thIne VidYdla)'A1 
must spread ba,ic education amonj.1 the 
poor in their mother tongue 1 hese 

vidyalayas mu~t not fUQction as In"\tl'umcmts 
for propagation of Hindi. I would Jike 
to draw the attention or tbe hoo. Prime 
~1inisler and suagest tbat imp()rtaoce 
should be accorded only to the la_usa' 
of ea'Cb State and alon, with tbat EuaUsh 
should also be t.usht. Navodya VHla)fala. 
ya! must adopt tbil two lanauaat formula . 
At tbis juncture I very clearly Stat.wand 
festalt vebemently that the two-Ian".ge 
formula is. principle or tho ~opl. of 
Tamit Nadu wh!cb is in thelt blC)Od and 
breatb. We will not Bilow Hindi At any 
cost to be fmpolOd 08 us. Tbo POOl Ie 
of Tamil Ned. witl ,.hf any Bach ,U.ipt 
and this senthneDt of OU.f btt'lhren taUst 
be respected. I do hope tho boo. Pricne 
Ministor w.tald altee witb lM~ J. tbore­
lore; pl.ad _i tb til. Gcwt. not' "0- )cOl.t.ert 
tbfte Nav.d,A Vid .. ,ala. r 

.. toole;.-,(or 
propqttiOD 01 HhtdL lut.ad, tbo,.AIlOuJd 



'be u,.d ". t.tBtrCI for proJln)UoQ or 
fflt on·.~~Janlualel. 

The pri.: .. of We .. S baa beon raised 
indirectly. The OPEC countries and 
Mexico ha ve reduced the price of diesel 

I.bile the price. 4n ted,. are gnlcluaJJy 
,'fin,. I ~"est fh. G 0'1:. (to take ••• pa 
to coatatn tho PI~e of dicsel~at le.t fl)r 
,"rto to f.our years. ,. he Ulera of dietel 
a,e/not on.y .ieb 8100_ but even poor 
4MB, I,rkuft ur~srl and tbose who are tM"0. 
~"Iltekor. lOtl'SUmc diO'ftl 10 thi~ connec-
ci .. I draw .be attention of the uOVt. to 
tbe disadvantages inherent to tbe prevail. 
ing contrac[ system for tbe purchase Of 
diesel. This ioflates tbe price by 40%. 
Tbis contr.act ~) stem must be abolished 
and Gove. should directly purchase diesel 
from otb.:r countries. 

I 8)'0 draw Ihe aUentjoD ,,( the Govt. 
to the a~:Jndant 8\aiJab,Hry of oil in 
Cauvery ba\in. Many eAperfs have opiDed 
that thlb &tlould be tarred and If done, 
this ~houk1 be u'ed for the' benefit of 
South Acec', Thanjavur and Trichy dlst· 
ricts or TamIl NS(iu. 

The Pciate Mmi!lter nlay please note 
tbe pli1D aJiocatj(Jll Iv StatC:3 is 81aduaUy 
bCiJlS reduc.ed in every rlan The plan 
al1oCl1tloo for State' in the FIfth Five year 
Plan ""as about 4J 5f}o. This was reduced 
to 31.6(% in the 6th Five Y car P'an. This 
was (uuher reduced to 23~'1I In the Sevenrb 
Five )Clr Plan. He may kindly note that 
there Is a steep drop in allocation to the 
State fron) the 5th to 7 .... Five Year 
PI8n~. If the States sbould ;mpkmcnt 
various echcnlO's and projoct~ . :thout 
Jela,.\ it the State~ are to prosper, 1 requ. 
tst th.t the C('ntra' O.:>vt. should Dot 
reduce the plan alltltat;on for States. 

Tbere is severo puwec sca.rcity in Tawil 
Nadu. Even the ,pl'i",'c of coal, we purchaso 
is very hlgb.. If the price in N(')Clb is Rs. 
1000. io South it is Rs. )200. This is the 
ca,e with .teel and other ite,ns. The in­
crease in ptjee is attributed to th- trans­
portation CQIt. If we say ludfa is ODe ~UD. 
try" there $hoUfd Dot be dMrtrent Prices 
fOl coal and steel anywhere itt ludia. 
There sbouJd be ont, one price aU over 

Iodia. 80% of power tenet.ted la tHe,. 
velt aDd KaJpakkam units must be liveD 
to Tamil Nadu as it is In tbe &riP of.e¥ta 
power scarcity. The second miDe' ia 
NeyveJi must be completed early aa4 tile 
tbird one should be started immediately. 

The O"k_akal b,del power proJe~t Is 
an important Ploject. It I, not only tllp 
ooncetO of tho State but a boon to tb. 
"bole natioD. Sir,) tDink tbis pert.iDI 
10 tbe CODstituency of our boo. Deputy· 
Speaker. This is a 1001 pendiD, project. 
This eculd aontrate 1200 mepwatt of 
power. Howe"'f. tbe Gov,'s of Tamil 
Nadu and I<arnatak. are dJ.pudol over 
tbis projtct. Sir 11 there II a vast differcJlC8 
betweeD hyde! power and tbermal pow.er. 
85 far a. the aspect of cost of production 
IS con~rued. The bydol power will COlt 

001, 10 P or 1 J P per unit. I. therefor., 
request tbe Central Oovt. to take o~er tbis 
project and completo it 00 priority 
basis!> 

Sir, about the farmers' problem I 
wou1d liko 'he Govt. to constitute a com­
mittee to ,0 into tbeir Irie'tanccs includ· 
iog remunerative prices for agrIcultural 
Commodities. The Committeo should 
also lugaest measures to rebabilitate tbe 
Jandl~ss labour. The Commi tec'. reco­
mmendations must be implemented expedi-
tiously. The farmers do not get re-
munerative prices. This may lead 
to larmers' unrest all over the 
cou1&try. Already there are aaitations iD 
Maharashtra and Uttar Pradesh. ThJs 
should be looked into by tbe Govt. 

My previous speaker Shri C.K. Kuppu. 
swamy referred to tbe aaricuhural debt of 
farmers. He requested the Govt .• o write 
off this debt. In this connection I state tbat 
Dr. M.G. Ra.machandaran has written off 
farmers debt to the tune of Rs. 300 crores. 
despite the warn;oas or tbe Central Govt. 
and tho RBI. No other State Oovt. bas 
written off ...,icoltural debt to tbe c'teDt. 
I request ~h~ Ce.tral Govt. to cempca • 
.. ate tbe State Govt. by a suitflbJe "raD!. 

Ma.y States .re..... bohiod in tbe 
Implementation of 2O-poiDt economic pro­
....mm.. "nel, Tamil Na'u ia ia 
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tile forefront of its unplementatioft. Funds 
are lyiDa idle in States whoM the imple­
meatation is ,Jow or ail. The Prime 
MiDiater has assured our leader Dr. 
Kolaodalvelu durio. tbe question bour io 
tbis House, tbat sucb idle (unds will be 
released to pilot States like Tamil Nadu 
for vi,orous implementatioD of tbo 20 
point economic proaramme with Ireater 
• tresl OD Pami., Plannlo •• 

Defence is very essential for a sover­
elan country. Rs.12.000 crorea bave been 
allocated 00 this account. I welcome 
tbat. In tbis cODDection, I mention tbat 
the Sathu Samundra Project mu't be taken 
up aa a defence project. Even an expert 
committee on this matter submitted a 
report in favour of this !Uuestion. I 
reiterate tbat the proJect sbouJd be taken 
up as defence rroj~ct. Tbe India n ocean 
il no more a zooe of peace. Millitary 
experts bave opined that tbe Sethu Samu­
Ddra project will stand India in good 
stead in case of any threat (rom a foreigD 
country in tbis area. This would also 
obviate Indian ships from Bombay circum­
venting Sri Lanka to go to Calcutta. 

Sir, there are 90,000 sick mills all over 
tbe country_ Ra. 3600 crores of capital 
borrowed from banks is b:ocked in tbese 
sick mills. Hon. Prime Minister must 
look into tho matter and come forward 
with a solution. 

The bon. Member Sbri C.K. Kuppu­
swami was absolutely correct when he 
talked about the c,'rruption prevalent in 
banks. You cannot get Rs.500 (rom a 
bank. But an influential rich man easily 
gets Rs.S Jakbs and cheats the bank. I 
request the Govt. to taktl effective steps to 
obliterate corruption in the banks. 

About the loan melas, Sir, even the 
Congress member Sbri C.K. Kuppuswamy 
referred to it. The loans arc made avail .. 
able ooly jf a CODlteSs member sianed fot 
it. It Is aad to Dote tbat Conlrels mom­
Mr. aSlure tbe Joanoo. that tbey win bo 
exempt..,,, from the payment of R. 5006, 
in cue the members cortil) auitably in 
this reaard. Why the Conare .. member 

, .. 
should brle'. 1011 or as ... to ' .. 
Oo,t.? I 'ear. Sft. tbat fa tbat ca_ 
lhe iotermedlUlei pocket ball 01 tlat 
exempted mODO)' 1.1. R..2SOO aad th. 
fead to loot or public excbequer. 

Tbe Oovt. should alao tat. .caPi to 
monitor public IOCtor compaol... Till 
Oovt. hal iDveated .... 40,000 Clore. iD 
thole companies. Techaocrat. aad .x­
perts 5.bouJd cODtrol tIlesc com • 
paDieI for effective maallemtDt. 
43 pOlta 01 Cbairman are Jyiaa 
vacut. Tb... vacaDciel mUlt "- IIW 
early. 

Tamil Nadu il reelia, under seVlr. 
droulbt. The State Oovt. bal aUoU_ 
Rs. 31 crorel to live relief 10 the vlctiml 
aDd Is fak'nl mtaaurea Oil a war rootl8l. 
The Central Govt. must immediately lend 
a Central team aDd release fundi 
quickly. 

HOD. Member Sbri C.K. ICUPPU.WUlJ 
imputed wronl motive to tbe remoya) 0' 
Mioisters in Tamil Nadu. EVeD in the 
Centre tbe Prime Minister rnbut'fted bia 
Cabinet I J times. We do "Dot miscons­
true it. I therefore, appeal to tbe bon. 
Member not to attribute political or 
wroog motives to tbe removal 0' Mioflc.r. 
iD Tamil Nadu. 

I thaak you for tbe opportunity ,IV'D 
to m. to speak. 

SHRI HAFIZ MOHD. SIDDIQ 
(Moradebad): Mr. Deputy Speaker. Sir. 
I am arateful to you for livin, m. •• 
opportunity to ~pe.k on tb. buq.t. I 
eGOlratulate the HOD. Prim. Minilt.r ror 
pr.sentioa auch a lood budaet wbicb i. i. 
favour of tbe poor. To-d.y, while suppor .. 
tiDI tbo views 01 my coUe_luel, I would 
like to 181 tbat our poor people will be 
benefited by tbe CODcepts OD which .tress 
baa been laid in:tbi. bud,et. 

Educ:ation, export, Jnduatl')' aDd boUl­
io, schem. eto. are our very buie nflul-
aft ... By preteDtlna tbi. budl't, our Prime 
MioJ.ter bas proved tbat our Gov.nuneDt 
'ntead. to work '01 tbe poor •• d the 



hoI pie,' to take them forward. Aa bas 
been told by all my conealues that 10 

mucb moaey bas beCD provldod for 
education this year, which bad nevor been 
provided in the past. It is a 'act tbat 
keeplna in view tbe need for education, 
our Prime Minister bas given UI an 
opportunity ror laying stress OD educatioD 
He feels and be desires that our children 
and youtb should be or lood character 
and they should be liven lood education 
so that they may achieve seJf strength and 
they are in a position to aet employment 
and march rorward io tbeir Jives. 

There is 00 doubt tbat our country 
has prolrelscd in the field of agriculture 
and tbe country bas marched forward in 
this fieJd. As an tbe colleaaues have 
expressed their views. even today it is 
necessary tbat farmers are extended more 
facilities so that they could maximise the 
food production and take tbe country 
forward. 80 per cent population 01 our 
country consists of farmers and our 
country is progressing with the co opera­
tion of the farmers. 

So faf as industry is concerned, there 
is no doubt that late Pandit Jawaharlal 
Nehru save us such a direction in this 
matter tbat our country is proud of its 
achievement. Not only in IDdia but in 
foreign countries also, we have e~tablisbed 
good se,:>utalion in tbeir markets. To-day. 
Our Prame MJoisfer is also movin. forward 
following the same policy. So far as the 
question of prices is cODcerned, prices 
have also stabiltsed. It is the endeavour 
of our Hon. Prime Minister and tbe 
peopJe of our country also realise it very 
well that our Prime MiDister haa such 
feelings for the poor, the trlbals and the 
farmers so that they eould .lso get an 
opportunity to march forward. 

As has been laid by a number of our 
colJeaaues, duty OD the imported fertiliser 
is being increased and this will increase 
the burden on the farmer. I feo) tbat 
the above duty should Dot be increased. 

Similar)', our middle class people. 
whether they are in service or 10 business. 
should be liven relier in income tax and 
exemption limit for income tax sbould be 

railcd to at least Rs. 25,000 10 tbat their 
moral. ia boosted aDd tbey could lead a 
load Ufe. 

The Government bas laid much atres. 
on increase in production in tbe country. 
Tbere is no doubt that such schemel have 
been formulated which will increa.o 
production in our couDtr), Ind will help 
in the developments of tbe country and 
our country will aet an opportunity to 
make rapid proares.. I uDderataDd tbat 
the amount of Rs. 2050 crores provided 
for this purpose in tbis budset ha~ never 
been provided earlier. 

Similarly, a sum of Rs. 2000 crOleS 
bas been earmarked for rural .chemes. 
Tbtre is no doubt Ibat we have heeD 
Jarlely benefited by rural scheme •. Whereas 
tbere were no roads in tbe rural are •• 
earlier DOW we find roads tbere. This hu 
provided aood facihties to our farmers 
for movinl from one place to anotber. 
Tbe poor farmer bas aained a Jot of 
strength by it who usod to carry the load 
on his back earlier. 

The N.R B.P. aod R.L.S.G.P. bave 
benefited the poor very much. I under. 
stand Ibat we have been able to extend 
a Jot of belp to tbe poor people who live 
in rural areas and are unemployed. 

Witb tbese words I ,upport the Budlet 
aDd consratulate the HOD. Primo Minister. 

[English} 

DR. DEPUTY SPEAKER Sbri 
Srioallav PaDigrahi. Eiabt miDute. I am 
living to you~ therefore, you try to adjust 
within eight mlDutes. 

SHRI SRIBALLA V PANIGRAHI 
(Deoaarb): Sir. nobody before me baa 
completed bofore ten minutes. 

MR. DEPUTY SPEAKBR: You 
please help me because there arc other 
Members allo wbo are prossin. me tbat 
thoy want to speak today iucJr. 
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SHR.l SRIBALLAV PANIGRARI: 
All should be given equal opportunity. 
Sir. 

MR. DEPUTY SPEAICER: That is 
why t am sayiol unlrorm elsbt minutes to 
everybody. 

[Trails/at/on) 

SHRI RAMSWAROOP RAM (OaY8): 
Sir, other Members have beeo given more 
time. Why tben shou'd you put a restl Ie­
lion on us '1 Other Members have been 
allowed J 5 minutes each. 

[English] 

SHRI SRI BALLA V PANIGRA·HI: 
Mr. Deputy Speaker, Sir. 1 have the 
pleasure to su pport the progressive budlet 
for 1987.88 presented by our dynamic 
Prime Minister, Shn Rajiv G."dhi ji. 

The performance of our Government 
aDd tbe pt!rformance of our Indian econo­
my have proved beyond doubt the age-old 
saying prevalent from British days about 
tbe Indian budget al wrong What is that 
saying? That ~.ying IS tbat the Indian 
budget is a gamble on the monsoon. It 
has been proved wrong by the economic 
situatioo of the country today. Despite 
odd weather conditions. de~pite unfavour­
able weatber conditions and erratic 
bebavJour of monsoon for the last two 
to three years. the Ind.3n economy has 
tfoiklD off with regard to growlb in indus­
trial sector, tbat is about eigbt per cent 
and the overa It economic growt h of about 
five per cent fotlthe I.~t several years. I 
congratulate the Government and paTtl_ 
cularly our Prime Minister (or such record 
luccess. resounding success on tbe econo. 
mic deveJopment side of the country. I 
wonder bow tbe Opposition describes 
tbis proaressive budaet. tbi. dynamic 
buget, this growth-oriented socialist budget 
as anti-growth. anti. poor and also infla­
tionary in nature. 1 wonder and I am at 
a loss to say what to do with such 
suppositions, When there are heavy 
taxation measures. they come down heavily 
OD tbe Ooverftment, as we have seen in 
the past. Even wben there bal been any 

t.x proposal with lood motive. with lood 
intention. they bave criticised It. aad DOW 

when there is DO tax proposal, DO taxation 
OD tbe poor. particularly the common 
man, they say that the Prime Mini.1er 
aDd the Finance Miniifer bl. Dot beea 
bo!d enough Ind is not takiD, the country 
in rigbt direction They say that tbi. 
budget Jacks in lustre. Jacka in direction. 
This js wbat they have described the 
b udaet bere. 

Sir .• ~ you have warned me about, the 
time t am not loing to speak io detail as 
to bow it is ,rowth .. orieated. There are 
several features in the bud.,. itself which 
prove beyond doubt that it is very much 
promisiDi in resnect of .rowth, precisely. 
tbey are 8S 'oUo". :-

1. Introduction or • liberalised 
depreciati on scheme 

2. Extension 0. MODV AT to.U but 
three industries. 

3. Import of texfle machinery at a 
vastly reduced duty of 65%. 

4. Encours,ement given to food 
processing industry. 

5. Improvement of the prospects for 
tbe domestic capital goods indus­
try. 

6. Package '0 be announced to help 
it to set out of t he doldrums. 

What does all thilt mean 1 Would they 
not promote growrh 7 Are all these 
measures antiOlIrowtb? I would Uke to 
ask this pertinent questi n to the oppsition. 
UnforluDluoly, they arc not bero. I would 
like to know which provision of the 
Budaet presented by our Primo Minister 
is anti-poor? This f would Uke 10 koow 
from the Opposition Member.. I. there 
any tax proposal on the poor? Instead 
there are many reliefs liven to the poor. 
In fact taxes bave been reduced OD lDods 
of common usc durla. their daily life. 

This Budaet is aimod at .. u rouad 
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development in 'I!'fcu'ture. industry 
poverty .neV'.dOD. It is a sensible BU<'let • 
• re,ltatlc Bud,ot. a forward lookinl 
Budaet. People .n over tbe CouDtry praise 
tbis Budaet. They praise tbe Prime Minis· 
ter. 

Ever liKe' Rajivji has tatea over t be 
reiDS of adnUDiatrsticm of the country ~ tbe 
Opposition hal atways been dweUiAg on 
criticism that tb~ Prime Minister i. anti­
public sector and pro-ricb. This Budget 
bas proved beyood doubt tbe commitment 
01 tbe Goverameot to socialilm. to 
platmio. Ind to public undertakinll. The 
politica' pbila.opby, of tbe CODaress 
Party. the economic policy of the Congress 
ParCy are very well reflected in this Bud­
lOt. 

We ba~e twin objective-

1. Growth. 

2. Equity. 

Both these objectives have been well 
taken care of in this Budget. 

The Opposition ia criticising that there 
is record deficit. uncovered deficit and it 
is bound to encourage Inflation. This also 
is far from truth. Prjme Minister blmst"lf 
bas given a ea.elorical a4isutance .0 bis 
Bud&et speech tbat all efforts wHI be made 
aDd by all means tbta deficit figure wd' be 
contained. You will see tbat this figure 
does not exceed as has been in the past 
I am happy that there is such a deficit and 
such an annouDcement, because it WIJI 
promole ,fowtb. . At the same t)!T,O 

it is a chaUen8~. The PrIme Mloister has 
accepted the challenge. What is the 
chaU'!Dle? It is a challenge to contain, 
to curtail wasteful expenditure, uo pro­
ductivo expenditure and to promote and 
to eoaurc tiuccesiluj commerdal working 
of OQf public UDder'akiDas and 8JSO a 
crusade apinst bJack money - tbat win 
co.ot.nue Tax collection will improve at 
tbe rare of 30% on abe book profit of 
(bo indu.try. With lbe tiabteniua of an 
ocollomic measure.. I am ,w:e tbat this 
deficit wan prove a bOOD for tbe Indian 

economy. At the same time there will be 
arowth and overall improvement In the 
working or different organisations-public 
sector and others. 

There are several welcome features in 
in this Budget. For iostance, it 
is bousiul. So far it bas been a neglec­
ted area. This area has becn liven pri. 
ority. Professor Dandavate has said 
that tbis Government has wrongly fixed 
priorities. Are housing. education, 
poverty alleviation wrongly fixed as priori. 
tie.? These are priority sectors in tbis 
Budget. Which one is wrong? Let bim 
come out and say which does not deserve 
priority in the Bud,et ? 

Rs.375 bas been fixed as tbe minimum 
pension. It is welcome. Six 1ath 
employees win be benefitted. 

Sir wbiJe welcoming tbe Budget, I 
would draw tbe attention of the bon. 
Finance Minister to the imbalance which 
it is going to create among tbe poor peo­
ple is some fields. There are minions of 
farmers in the country whose net income 
wjfl bL less than the aunual pension 
amount that a pensioner will be gettinl. 
The agricultural labourers are Dot gellin, 
Rs. 10 per day and also the poor farmers 
who are working very very hard 00 tbe 
land, al e gettinp an income rar Jess tban 
the pension amount of a retired employee 
entitled to get So. SIr. this imbalance Is 
going to create problems and tbis point 
should be taken care of. 

About land reforms, I may submit 
that thert' are some imbalances. When I 
was th..: Minister in charge of R c\cnuc. I 
vigorously implemented the land reforms 
Act in Orissa fixing 10 standard acres as 
the ceiling. Now. J feel gUJlty when I 
find that .some other States 8re not imple­
menfing tbe land reforms Act and also 
they ignore the ceiling law on urban pro· 
perty. Thj~ is crearing imbalance and as 
such anger and bitterness among tbe 
pe8S8D~ry are created. This imbJance 
should not be aUowed to cODt~nue any 
longer. 

About bousinl. I would like to mon­
tion that I am a loance and I have takoD 
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[Sbri Sriballav Panilrahi] 

Joan from 'be LI C for constructing my 
bouse. The procedure is so cumbersome 
ADd complicated that people are generally 
barassed. If you fail 10 pay an instalment 
even for one day you will have to pay 
compound interest. I request that tb" 
should be simplified and liberallse. 

Now, I come to education. RiBht 
from tbe days of independence, Mahatma 
Gandhi and Pandit ]awaharJal Nehru bad 
beeD layi08 emphasis 00 reforming educa­
tion. Several Commissions were appoin. 
ted and tbey bad come out with \'olumi­
DOUS reports. But they were gatbering 
dust. The, were not imrlemeoted on the 
plea tbat sufficient funds were not avail· 
able. Now, in tbe present Budget, the 
hoo. Prime Minbter bas provi..~ed a sum 
o( Rs. 800 crores to implement the New 
Education Poli=y. This is a very Comm­
endable step that be has taken. Educa­
tional jnstitu tions are tbe temp!es of lear­
ing. The conditions prevailing in the 
temples or learning need immediate atten­
tion. These are our factones to produce 
citizens who wilt take up tbe challenge of 
21st century. Any amount of in\-estment 
made in education Will definitely help in 
raising the standard of education. S:r, 
while moving about in the constituency, 
students come to us, teachers come to us, 
the guardians come to us and they com­
pJain about the lollcn conditions of edu­
cational institutions It is very dIS­

tressing to Jearn tbat the percentage of 
failure at the primary levels and matricu­
latioD level is gradually going up Only 
about 25 0/ 0 of tbe students are passing. 
There is someth:rlg wrong somewhere. 
Therefore this pOint should be considered 
and something should be done iD raiSl!lg 
tbe standard of educat ion even at the 
primary level. According to teachers 
the syllabus is quite heavy and above tbe 
standard for the common students. 

In regard to anti-poverty pro-
gramme, I would submit tbat it 

sbould be properly evaluated and 
the evaluation should be done by an 
independent organisation. It is very very 
important programme and un less we 
eradic'lte poverty. we cannot bring the 
people above the poverty line and the 

plan oed devoJopmeDt will be mamaalesl 
for them. There sbould be propet mODI. 
t orinl to seo whother tbe fuoda are sPODt 
properly. 

As reaards Orri.a which II a back­
ward State and which is DOW pasaiDI 
through power famine, I would request 
tbo GovcrDmcnt to live top-most priority 
to the following projects. Ori ... bas lot 
enormous coal deposit.. But it ia a 

matter of regret that there is no Coal Divi­
sion Jocated in Orilsa so far. far from a 
company. A coal company should be 
set up with two divisions. This State ia 'a.-
aing behind in the field of irriaation, power 
aeneratJon and also industrial sector. The 
IB tbermal Power Plant and the Talcher 
Super.thermal Power Plant should be lakeD 
up immediately and tbe SambaJpur. TaJcber 
Railway line Bnd also Jagpura-Banspari 
railway line shouJd be constructed on 
priority basis. SambaJpur Railway Divl. 
sion should also be made functional with­
out delay. 

Sir Of Paradip Port which i. th. late­
way to the prosperity of the Slate descr­
ves immtdiatc attention. The second 
Steel plant which was sanctioned is Dot 
coming up. A project \\lith a new techno­
logy of DR and KR process which was 
experimented with Daitari in view is now 
beiDa located somewhere eJse. This 
project should be set up in Daitari to 
develop into a steel complex in future. In 
respect of irrlBation and a,riculture also, 
Orissa which is Jaaaing behind should be 
given due attention. 

So, Sir. with all this there would by 
cons derable development of a back .. 
ward aDd poor State like Orissa contribu­
ting thereby to the overall development 
of the country in general. 

With tbis, Sir, I support tbe Budset. 
This is a wonderful budget. a memorabJe 
budget, a historical budget, and bere is a 
youthful Prime Minister .. bo hal taken 
tbe country in tbe riabt direction. 
I t is DOW for an tbe poUtical 
parties to rise above the narrow, partisan 
spirit and support blm and cooperaet 
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wftlt him to take tbo -country ill tbe dabt 
dlrecdoa .tORl tho oh.rf.~ pUll. 

With these words, Sir, I think you 
very much for living mo tbe opportunity 
to apeak .. 

(Tran,1 all 0" J 

·SHRI R. ANNAVIAMBI (Pollacbi) : 
Hon·bJe Deputy Speaker, Sir, I thank you 
very much for giving me an opportunity 
to speak on the Budget for J 987·88. 

This Budget is thoroughly a nice 
Budget. The young Prime Mtnister bas 
pro," cd that he can take the country to 
the 21st cenlury. J commend hIs achieve­
ment. He is a lead kindly hght ot' this 
countfl. His Budget doe.; not oflpress 
the poor Neither it cru~he~ the rich It 
15 the nlal(jen Budget or our Prime M,nlS­
ter and, In the fir~t Instance itself. he bas 
hrought out this unJQue Rud£et. I anl 
boundles~ly glad and I cannOI, but app­
laud his wonderful feat. 

I aha welcome the number of welfare 
schemes provided for the uphfiment of 
the oppres\cd suppressed and the down .. 
trodden lot of this country. Each and 
every proposal of his in tbis Budget IS 

praiseworthy, In this connection. I ferl 
extremely glad to Inform this House tbat 
even our Hoo'bfe ChlOf Minister Dr. M. 
G. Ramacbandran has hailed tbe Budget 
as a trend·sctter. 

I welcome the aJlocattoo of Rs. 310 
crores for IRDP, tbe crown of all anti­
pov ... rly programmes in India. In tbe 
same way, the Government has alJocated 
Rs. 480 crores for NREP so as to eradi­
dlcate unemployment among the rural 
masses. This would create 273 mil lion 
man-days of employment. I also apore­
Clate tbe Government's allocation of 
Rs. 725 crores for the RLEO P. This 
programme will guarantee employment to 
atleast one perSOD from a family for 100 
days. 

. *The speech was originally delivered 
m Tamil. 

Thi. year tbe Government baa alloea· 
ted ~" 370 ~ore. for suppJ), of ddD~iD8 
water to villascs. 50,,750 vjU.~\ woul4 
benefit by thi .. 

However, I O)ay also poiDt out certaiq, 
lacunae in tbe Bud.et. I am very sorry 
to state tbat no NatiooaJ Hiahw.N was 
cOQstructed in Tamil Nadu over tbe past 
12 ycar't. I had been remiodin, tbe 
Government of this for the past 2 years 
but witbout any result. I, therefore, urle 
upon the Hon'ble Minister to take ste~s 

to construct ODe in Tamil Nadu. 

Tamil Nadu is in the grip of severe 
drought. People are undersoing uDtold 
ordeals. 1 shudder to think that an 
ancient civilization of the Tamils should 
be all owed to be revqed by drought in 
this manner. 

18.00 hn. 

Sir. many villages in Tamil Nadu do 
not ha ve road access to the nearby tOWllJ. 
This hampers effective communicatioD 
hetween tbe people and also hamper. the 
development of tbe State as a whole. 
Thougb the Central Government has pro­
grammed and implemented many schemes 
for tbe welfare of tbo fural masses, I feel 
my constituency, PoUachl is still back­
ward. I request the Government to cons. 
truct a National Hiahway in Poollachi 
and, tbus, help its development. 

Further, I bad b~en insisting upon tbe 
Government to connect Samraj Nagar, 
Sathiamaogalam and Tharapuram in my 
constituency by rail so that trains comJo, 
from Karnataka may traverse through 
these areas and then go to Palani. This 
has been frequently voiced by the Palani 
Constituency Member Shri Scnapatbi 
Gounder. The area was surveyed by tho 
British and. however t the plan to brina 
these ateas on the railway map was later 
dropped. 1 hope the kind-bearted Prime 
Minister will Jook in to tbis and do tbe 
needrul. I hope be will complete tho 
project. 

Tbe rural folk in my constituency 
beJoDi to tbe economically weaker sectiOD. 
They aro"vcry poor aDd tbe farmers do 
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t8brl L ADaaviambiJ 
not' ba .. aooc1 baneats for 100" Suoce­
adve failure 01 mODsoon and cODllqueat 
drouabt cODditiODI bave further aurav.­
tocl their problems. Their standard or 
Jivllll f. Yet)' low aad maDY 10 without 
a Iin,le meal a day. I brio, tbis to tbe 
atteotioa of Hoo'ble Prime MiDi .. 
ter and tbe Minister sittin. 00 tbe otber 
side of this HOUle. 

I roquolt tbe Government to establish 
a heavy iDdustrial uoit in my coastituency. 
At least a paper mill caD be estabUs­
bed, 

Lastly. Sir, tbe HOD 'ble member from 
the Coimbatore cODstitueDC)'. Shri C. IC. 
Kuppusamy bas told a ,ross untruth in 
tbi' House tbat 10 Ministen were removed 
in Tamil Nad\) OD corruptioD charges. 
This distorts trutb and misleads tbe House. 
Dr. M. G. Ramacbandran removed tbe 
MiDiaters only for tbe sake of administra­
tive expediency as Sbri RaJiv Gandhi had 
dODe In tbe case of 7 Minister. recently. 
Tbis is a routine exercise. Shri C. K. 
Kuppusamy's charge is, therefore, base­
less and I request tbe HOD 'ble HoUle to 
take cosnizance of tbe real positiOD in 
tbe matter. 

With these words, I tbank you, Sir, 
for the opportunity liven and con­
clude. 

1'.Ollar •. 

MESSAGE FRQM THE PRESIDENT 

IBngll,,,} 

MR.. DEPUTY SPEAKER: I have 

aupta PriDtiDI Works. Delhi 6 

to .alorm the 90 ... tbat tb, Speaker .... 
received teday tbe lollowiq me-._ dated 
tbe 4th March. 1987 from tbe Presl. 
deDI: 

·'1 bay. received witb areal .. tis. 
faction the expreuioD 01 tbaDk, 
by tbe Membera 01 tbe Lot 
Sabha lor the Addr.. whicb I 
delivered to both House. or 
Parliament •• sembled toaetber 
OD 23rd February. 1981." 

BUSINESS ADVISORY COMMITTEE 

[Enllisll) 

Tblr,Ia .. Plftla Repor' 

THE MINISTER OF STATE IN THE 
MINISTRY OF PARLIAMENTARY 
AFFAIRS \SHRIMATI SHJELA DJK .. 
SHIT): I bej to present tbe Thirty. 
Fifth Report of tbe Business Advisory 
Committee. 

MR. DEPUTY SPEAKER: The 
House stands adjourned to re-assemble 
tomorrow at 11.00 A. M. 

18.03 lara. 

The Lok Stlbha '''en adjourned till E/~~n 
0/ the clock on ... ·edllf's. Q)" Morcll /1 .. 
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